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2| I HH Yes ufosEl @ forw gy arfde
uefRid g8 &, ol & wfasy o1 Jarfaa e
B AR b DAl 2| gfdadt 3R AT <R
Sl IRl # SReRdT IS W 9l ®, W
anmfafe ik AiforTd gficmior wR adt srfRadan
BT SN © |

sfdrdt H, iR ¥ fAfed siRerar 4 ool &
fRTae 3g & SR 2022 & 3fd db 1 WRI
& ATHUTH BT BT AFAM & | Al &_I A,
iR fAfed aiRerar S=1d &+ 88 8, i S=id
srefergerall H N ARSI fhar & aR
 srfvf¥erddral @ <ol 8 | g8 3R, 39 a9
I~ fefeererel # faxig Rfd wer 4+ g3
2, Sl dlURe Jouied ¥ fREe, ST WRar)
gie gfdbel 3R Hifgd Nfd AHERIGRO DI
fR=R SWIGT &1 Sy © |

gy B YA H FaRWIfd gfedor favgs
fRidmet @ ded & 91, A H &N o)) H

9 TN H eIV QU BY S rigdwe

22

T dfs Ifdhel Tofl A d7 |

1.2 =] faawen

1.21 9Rd A guftc snfefe faem

YRA & AT ¥ He9 doil ¥ e drdll
gfaaver & wY H fAefid 89 &7 Ime '
Rl feferdeern AU g clldbdd AR Tdd
ATRIEIRAT B AT I HIfds—19 H SR I8
2 | afdfer uRgey 3§ GuR & A1, sferaRen &
faf=1 &=l & faer gom 21 A 39 sfeam &k
fefoicat gfea SRl gl & &R &g faeel
A IR § U Gawmw wee aR D 2 |
Th g1 310STT Ul HT ST <9 § fafaior &
DT I AR MH ARATI SUHIGAT DI B Afdd
DI ST &, Sl (el &I a4 g & A1l
g AT DI M 9g10 3R faerg &7 aRd & |
T IR, feftear sfvear uga 49 7&=0 wcal
R dfed 2 ¢ feftea giard R o1 fFHfor
BT, ARl & fSfoea ®u | faaka a=an

IR f$fTeer TRRdAr 9e1 T |

RARME (Fev— tadRf Rure, siial 2022) &
IER, 2021—22 ¥ IS Ahal TXe] S
(GDP) 8.9 ufcerd §g T, S g9 gd HEHRI
(2019—20) & TR A B 1.8 U AH 2 | I8
anmieies wfcrfafer, fora g ofe” § Bl & e
Y 2021—22 B A 2 (Q2) (JATS—uawR)
H g Ty BRI 1 o, IET 99 2021—22 Bl
fomrEl 3 (Q3) 2021—22 (FAS—RydwR) # wfy
QT & @R fEl 4 (SHaRI—A1) # anfispe &
TAR & 1T Aol A BH &8 T8 |

1.2.2 garewifa

IAREITE TAURT RUE, il 2022 & 39,
RyqmR 2021 # 4.3 U d® @H 89 @ 9%
AITE GETRWBIT HRA 2022 H GG 6.1 TfTerd
BT TS, S @ geRwmifa § gfg & aRka o
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qRYe oMY FHIem, HE 2022 & IR,
IA—HRENT 2022 & foIT SUHRHT Hed FADID
(CP1&C) a1 QGaxT qaebifa 5.4 ufcerd o, i
% fUoe aef & S @ & 6.3 wfcrerd &
g | 6 ufderd &1 GeTeiiear AHr | B!

oAb qeu ADDH (Segdiens),  sdiens
AR ST—HREN 2021 BT Fae & fog 0.7

Tfcrerd T Tghat o | BIdifdh, $HH 2021—22
@ A Al H 127 ufrerd @1 gfg <& TS |

Siiond gareRfy ¥ gfy Riwer af & AR

HH T | I ERDIT (@M 3R 84 Bl BIgar
Adiars), GerdIfd &1 o 3t Rer 3Iury,
ol ae & F9H @y H 55 Ui &1 Jer
H 6.0 Tfrerd a1, difd 2021—22 H spieggwer
H HART &1 919 91 & |

JTd &b HROT oY |

oAl Hed adid (WPI) b A2 H dgax
15.08 WISl 81 AT | WPL JaRbIfc it 2021
H Y BIBY AR 12d T Qe i H a1
S T

are 1.1: gerepifa ax didiensg ik ssqdiang

HETEpIf X

2% 120
o b 15

10.49

A e

1116
559

il

1139 1066

1254 1423 1356 1206 1311 1508

L3t 88T 5095

o © o
8 8 8

% .qlr"r

N N -
A y A i Ry
3 X W o
?Qﬁ t?? W

o
R

Percentage (Y-o-Y)

——CPI (FY 2021-22 over FY 2020-21)

&l PIB and MoSPI

1.2.3 wifgd udeE

Y 2021—2022 & oIy gl fg—ATRRTe Hifgd fa
gHed H, TAURAT 7 N AT & Br 4.00 ufoera
G| TR, @Y, g iR wo fgmiie Aifss
Hifa aal § AIfd YO ) ufoed sRafda
TET| g9 AfIRD, oD BT e & R
JHRad axd g ARAINE 39 FAARINH
@ A SN @ b @ Jers b gasiifdd
BHRAT IS o |

4@6‘

WP (FY 2022-21 over FY 2020-21)

JA QIR el @mgs e Refa @
B & IMER W, o amafcd sRaen @l
MY, e & dedl HHd 3nfe e €, Aifg®
fa affa (TrdRT) 71 4 78, 2022 B U doH
# AT O B gem @1 fofa foram| @Ry
FAIIGT GfAT (TATYH) & q8d &R Bl debld
T ¥ 40 MR 3iH GGIHR 440 URIRIT R
feam a7 2| g9d Wl S gfden @ & @
4.15% SR AT IR G BT 9SThR 4.65%
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PRAT AT TS 2| 599 UD U &7 Bl Rafed e fhan arfe ag gRRkad 8 e fF e
fhar S8l ARl 7 WHRIGH @ Rl IR & G ERBId deg & HIaR 99 <3 |

&M Bfad BA gY TSRS a9 I8 B

are 1.2: faxr ao 2020—21 3R fa<g 9 2021—2022 & SR Ul <% F A B
ra weflRfa fear war 2 -

Hifes N afife— srdend

——2020-21
4.40 —2021-22
* 430
Ef#.zﬂ
g 410
‘£ 4.00 b & & & 2
B
390
3.80

First Bi-monthly Second Bi-
monthly

1.3 fo<ia IR

TRd # v fafay faxia &= &, <1 focira ameit
IR g el & fAdrd & A § ol I §%
BT 2| 39 & # a1foisas d, AR dfep i
foxig eIy ofid € | difds—19 & HRUT 99
2020—21 Udh 3UdTe dY V&l © |

IRAIBMS 3T 2022 @ Hifgs Aifa Rard
@ SJER, dY 2021—22 B A BHAR b
SRM, AADT & THT & BRI JReRAT A
IO ARG TR &1 Rerfa, I=a <= H
ATITRROT B JATRIT IR, TS ee], GarRbif
@ fRiamel, 98 WEHR) SR FHT & IR #
e BT Y 3R BIeT B H §Y YTl Foy
H Fd dd B dEAl H§ FEIPIT Serd &
dra Tve] foxig iR smiefad Rer 32 |

Third Bi-
monthhy

Fourth Bi- Fifth Bimonthly Sixth Bi-monthly
monthly

1.31 Si—a% doiR

RIS 3 2022 & Hifgw Mfa RAE &
AR, T BHE! & QRM, 10 qUI SI—HD
gfawel 63 dIUITH A HOR Bl g, fora dRa®
31 B BRPI Pl T | 2021—22 H fHIET 3
@ QR 10 9UIT UfA%el 24 d1d0E ¥ 98 Y|
oAl 4 & SR d9He gfdwe SR ¥ 39
9T ¥ g Y | o9 3R I—fIew qMi
H S d AR AFT 2021—22 HI T BHE
d P B TS | g BHE! b R Ufdhe
BT A WR 38 UG F 98 TAT | AN
JAAde @ BRU AHBITh a1 H Aol Jhg
BT T gY WY 41 qA0H F FHIA BT Y |
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a1 1.3: 10 Tty shi—d® aRemm (wfaera)

ARG RN 99 @ Ufaed ab

7.5
E !
6.5
T
[
L
e T T e e e e e e e S A e B S e A B B B o e S B B |
ﬁﬂﬁﬁﬁN?NWNNNNﬂHNNNNEEETNNNNNNNﬁNNNNNNNﬂNEEEEN@NﬁNﬁﬁH
Lottt 60 B06060 & g N A A U U O O
Crrmmossss=2=23233 ﬁg”“ggggggggsgﬁgﬂSHWNNWW@D”“”manﬂﬁ
323322700 ddemd DL zzz= I, L e A4
=] v OO e S R O P D D P e DL N P P e T e g f L L L DT e
m"c"::ﬂg—'—'ﬂ n...NNEFH-INQEﬂNNEzaﬁﬂﬂﬂﬂrﬁc"‘””gﬂﬂﬂa:ﬂﬂﬂgﬂﬂ

DIYINE dis IR

RT3 el 2022 BT THUTAT RUIE & AR,
2021—22 P BHE! 2 B TRM, HURS diS
YfA%hel XY 99 X2 | TAAIUHAT §RT ORI fhu
M| NS 3 I dic W Ufwd 66 ddIwH
d geHx 5.98 UG & AT, SEfh HARS
IR I a7 & SumAl (o), faxi
TR (TH3MS) 3R ddl R 64 IHTH & 5.88
gfaerd iR 51 v 9 5.84 uforerd, A
d® @1 fR1ge ansg | SIRew Wiffaw a7 3 Ara
P S-9% Ufdwa d TAUHH & fav u™
2§ 49 drdigy 9§ 37 iy, dITHy, UHaTg
R dai & forg 50 fifivd & 23 v 3R
HORed & forv 40 fiAivd 9 26 fidivw da
fiRTae o 2|

1.3.3 sfaadl IR

gef 2021—22 H T BHAE! & QARM TGI—dRR
Hifaw I, BIAS—19 & MBI FXBROT |, Hod
q @1 AT, ARad By ol & AT v
3R g Y—RISIHIdd qral & JDhd H I+
Ieg JARRAT & dId IRA & gidae] ISRl Bl
Al U | S fhar T |

WRAR DI GARN BATE! IR ATE 2022 BT B3
H gha—wd d91G & BRI BXe] giaae] H
et <l 13, ofd s A & /O R
H gUR BN ot e, divas ddad BHre!
2 ¥ 0.9 BIEQ! & RRMEC & A1 58,569 WR &g
T3 | I=d PIURT AN & A1 WLl B DA
H PUR Hod W 3 U @ AR of STl &
St f A/ 2022 & i H 27.6 W HTHT 251 B
1, f s9a SrEdlfole Sid | i
WNAH &I $9 B Qa1 |

14 3Ng® UIE iRl & gHEr

141 99 2021 # NS aF A UdIHA
fafer sfaar

SN RUIE & ER, AR &3 # o
faferay & sniRaat 8 wfaerd &R g =mue=l #
TN 2 yforera o 9l |

DIfIS—19 & T I9, U@ A &1 HuRy
a9 Rufdn eafferi # gl
B | ¥ 2021 B URMG Tidbel F TdT ot
g & R (200 uftrera & erfdre), ST
(69.6 ufcrera), @i (1.2 gfaerd), foregsnfar
(315 ufcera) ofR emdAfTm (307 uforera) #
AUy ¥ gfg Fa o1 off | 59 fAuia 68
Raifé =mue=i & 4 4 # dufir #§ firmae <
oI, H forell (—45 ufoem@) 8k 0% (—19.1
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faer ad 2021—22 W dvwd sty vaewd wfa

— B SE

B4000 20000
64000 16000
44000 12000
24000 8000
4G[}D ) T T T T T T T T T T T T duuu
= = = P = ] — a— w— ~ ~ ~ ~
NN § A RN N A A A N § § A
= = E 5 -] B = > v = L = L
<2 32 3 &¢ 2o % & 35 ¢
5 g © © 8 8 &8 8 8 © 8 g &

wfrerd) efie &, STef Bifds—19 & SR ANl
& FALT B & forg 2021 H AfhTd @ral |
ofrg el @1 ergafa <1 I8 ot iR g
(—15.5 Ufrerd) §RT GAR UM & BT AR
BT T | Bl TR, Bt AdrS! & H UvT
S & Fulr Juas! 8.2 ufderd ¥ 9¢l, Safd
30 319 IR—3MSAIET RUIET e=1IdRI H 7 1.7
gfererd & 9g1 |

F AATBR, 2021 & A H 68 Rl =R®
el o e A @ JufRy 38,5 feforas smRan
SfeR ol 3 ¥ fH FuRwl Ngsrel H
Yo MR & ur off, ST gt 37.7 feformA
HRD SfeR o | HYh T IARBI -1 U
e (e 226 foforam) # Ha9 s |ufy
U A DI, FHD 918 JATGCS [hiTsH (JuHs!
36 fofors), oifgforn (el 23 fofem),
Arevelsd (uae! 20 fform), Tl (Juas!
17 fofom), Sum (Guast 15 feferm) sk
RacoRele (Fuae! 1.2 fefoaq) &1 e <@

26

S 91d <Ol b U Bl AR gl &3 H
U3 e @Y 924 wfierd Fufy & |

Yo A oR<ufrar @ aenfiert #§ a9
f=rarg <ol § | Hot FemedR, sisrs! & |
U A Fufy av 2021 & i H 941 SNEAST
T & Aol TN SUTQ BT 66.9 TR off, i
& 2020 & ofd B oI # B T |

Yo A aRefufral # wrgen gfg orifires wu
A Oy o ¥ oMg B W UvH M 2021
H IRTd BT § HHIE BT | 9y 2021 H, U
oy 7 it RaféT eanfoert § 9w oaf
H, BHNT (M) B BISH AHRIHD 20
W To B (Faw =3 @1 gE) | 53 Rufdr
SARGRI # & 17 # A1fda Rest 10 uforera &
affdres o, SR forepenfar (207 ufderd), diefs
(25.2 gfererd) 3R gavl (25.2 wfcrera) 3 20 ufderd
AW JW T |
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i 1.5: : fewmR 2020 9 fegvaR 2021 (URFH®) a& v3E fAferar &1 fEe 8k
qrafas fae <O )

== Tt

[ R

yfaera &

Yo fAfr | 27 NS Ruifdw < # w
18 # IRAfdd ®©U H AGRIAG I R T
DI 99 2021 H TR ASAS! <« et (15.2
gfarerd), fheis (12.3 wfaerd), sigferar (11.1
gforerd) 8ik ®rer Rar (10.0 ufierd) ardafas
w9 TN 3fd! H Red urd & H§ HraE 2 |
1 IR <2 H I§ AT UeeH BH GETEbITa
(eifeeferar, der Rar 3R fhels @ forw 3.3
gfererd @ik 3.8 uforerd @& d1=) a1 37g STEl @
g | sfdact # e &1 g wuly & I
JUIT & BRI B FHdl & | 39D [AURIT, 26
IR IR-MSHET RAIET &Rl # 9 daer
11 # voe ARt 9 geREe 9 &) oo
D | IRA[ADS BY F FeH B 99 Red )
forTed (—31.8 vfcrer), GRAMH (—26.5 Hfrera),
HHT (—9.8 Tferd) § qof & T8, Sl JERwifa
ft i Rufé eanfoerl & waxr aifdew off

(RSrared 3R RIA # 60.7 Ufcrera SR == #
12,6 Ufcrerd) | NSS! &3 H, U Ay 1 gavl
H Haq BF e Rest &R (—9.7 ufemd) i @,
TRl eI 36.1 URTed d& ugd S |

1.4.2 99 2021 ¥ sfaady faaer

s RUIE @ o fdR, Ueq MfeRi 4
RAIféET NS iRk IR—INEHIST IreE; o
qIehiferal &7 3iAaT 47.9 ufaerd dis # iR
26.1 gfderd sfdadl & @1 | gefifd, @ 1.6
Tufar & fb A== <amaert § snika fAsror
i< T |

grife o 16 fowrar © fb onfRa fAsyor
PR § AUd wT I O 2|
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ard 1.6: 99 2021 (URFH®) @ Ad H Fafaa e Sy o
Yo fAfer &1 i ades
ity 1 Bils and bonds B Cash and deposits

B 15 (when leck-through unavailable)

B, T NSl oI

Germany
Sloverna

Canch Repubiic

IAFIAR R dfs, dee A oidwmifert ®
T Blfee™ H 9 U 8, 29 RUIfET eramiEery
# 50 gforerd | 31fde a9 BT HROT B, R JET
% b sreafar (91.5 Uftrerd) AT (93.2) iR
ST (93.1 wfrerd) H 90 Ufcrerd & Y &1y B |
i Y, v fAfd 9 Siigforan, dereT, e,
Racore’s ok wg® W s@R@T wfeq 18
IREF H dfvs P o H U HuRy &I
TH g 9T sfaadt # faw fear| dem Aty
= ve Ruifds =merst # sfaadt # sru= |ufr
HT 50 gfoera & e faer fasar @ drefe (82.1
gfcrerd), STel aaa ued A & SRerl disd
# a9 B @1 oA Tl 7, forpentr (74.

Cther

(63.3 ufcrera) iR ArNfaar (51.5 gfoerd) # o=
PR & H |

1.5 99c 2022—23 # U3IA &F H W@
PIEMIY

qoic 2022—23 ¥ U &5 9 gHEfed =y &
T

qaaE H Bg WROR, IS UIE YomTel!
(TTdeN) femR— | # U9 HHARY & I T 14
gferd 3fPe™ HRAl | U8 HHAR! B M

B AOET B SRME FEkl & ®T F Whd 2 |
B, YT WRBR & HHAMRAT & A H

6 uferd), T (59.7 wfier) 3R sdcs
(51.1 gfcrera) NS <9l #, 3R BTHIT ()

ey

dael 10 AR @ Her BT AT 8| B

IR VST IRBR S B HhHANRAT DT FH oTd




Y= B B flU I TRAR & HHATRAT B
TAICH @ H 9 fRIRRT 3fRE™ R Heldl @l
AT BT 10 UfA9TT & ITHR 14 URIT BRA BT
YT BT T B | 399 T WRBGR HHATRI]
& arfoe gRem ol # gfg Bl ek 9=

b ONDON HHANTT & T AT S FB T |

1.6 ¥9Rd™ SHEEIREDT R ggraven
3T GReE

g gerall & &9 H @d gV IR 39 qaa
R e foaR—fawel & 91, WReR 9 gRafia
T U Ao W IR Fere™ Uee IreiT
H HIIRT Bl U |ad- fAoig forar 21 98
U3 TSI, DI 314 TR U YoTTed] (T9I0)
@ 9 A ST ST 8, 39 SRR §RT SR
&1 5/7/2003-ECB & PR &7 22 R
2003 @ ARIH W Yo [HAT TAT AT 3R 1 S
2004 ¥ g WROR HHARI] (T gl DI
BlehR) & forg arfard faar |

TAUICH, ST Yol H g ARBR AHETrel
o fou gw fbar T o, e dra @1
Bl T oY WRBRI gRT AR AR By
TAT 90 W el §RT SMOH™T 4T 7 |
TAUIUE Bl 7 2009 H Aol 3R arfvrfed &=
& HHAING] & foy W1 WRed MR R IS
foar T |

HRA WRBR 7 T AT faATh 31 STa
2019 & HEH A D& AXDR HHATRAT B TAUIGH
G # fadie 1 U 2019 H IAEH DI 10
gfererd ¥ 9eTdh 14 Uferd o &ar | ey
@ JPAR, BHARI ERT YA BT S arett
HRIE A A 99 S FEME A (SI)
BT 10 I BT 3R ®ha IRBHR §RT o I
ST FETS 9 BT 14 RId BRI |7 &g WRDHR
HHARG] DT AT e & IR/ faeifdd
ST Y @ oy Hemaw |fed dee fAfer &ik
T urey & I # «1fde wdEar & T 7

N <1 {Sier fereuT - 2021-22

1.7 9Rd™ 93 9Rgwa

YR U YTl § 98 IR—3fearil AMIIS
GRET YT ASHIY M €, S fd ARPR gRI
=IATH GRET WR Y& B b fory fad difda
g O e e RS U (THYIed),
U U g I IR TR AFaR gRATT o 4w
AT ST 2004 ¥ Y4 Har H oA 8 ard
HHARAl & fory Rafder afdast aem, sdgwa
@ dgd HHaR vias A (Uuw) IR HHar
e, 999 Us 3H 3 Wieyd ThHY:
1 Sl 2004 BT AT SHD 96 BE ARDR
DI FaRll # WHA BF dTel dHARAT & oy
AR MR R =9 U YoTell (TAUIN),
S ST RGRI  HHARA] & forg S gadies
# wfa g € 9l ArRal & foy Wites
MR R TAUNE o8 eRfvrfed &= afed
TEI HHAR dT Wi @fdd i g,
AT HUFET SR g Hsd gRT U &
arfSrafiar Jrog |

gR¥IYT @™ UM Ul &7 fo<i g9rd
AR HHARAT & foy e guR &1 iR
AR HHaRAT & oIy TAdIvE &1 Yward
BT 999 BRY & | $UUH (A2 U & e
&3 HHAIRAT & Q) SRAl Sffard e, @
AegH I <Y 3R agiRe BfSATSAl & BRI
AR S9d &I 9RA 9 U U9 &I 98
@ forg U ygg Aifoed Sur & wu # QT
SITET © | STEfad & HHATRAT Bl U+ Yorel!
@ dEd Afdd F@r H Wi B & oIy v
AT IU & w9 H TAAGH B w3 D
TS 7, of T foxia w9 9 A wiR, &9 arTa
el @R TwTdT yoTTel |

ST &F | AN DI IAD! JgTawell T &
fo gad B &g UIANRd R B oY WRBR
9 fydeR 2010 # WE—3fTEM IS TAUITH
AT / FEAdT Ao Y6 Dl © | 39S dTG,
YHAT §RT 3fcd U Aror (Tdars) @l
YRRIMA @1 TS AR RIS & R dfad I8
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IS 1 S, 2015 ¥ Y94l 85 | TUEIS & d8d Sl fb S99a gRT =G 3feEM R R R

JFfASTAT TNHR ENRT 3.1000, %.2000, %.3000,
%.4000 AT 6.5000 I TR UL YT BT,

gl | TTqvg & dgd Srf¥erdrel ik uded &

= aRgafy feg arferer & <) 78 2

drferst W1 1.1: wdiey gdiarg & ded ARG & S&r
(31, AT 2022 TH & IIAR)

Mﬁ ?ﬁ’r ar&mmaﬁ aﬁ qfg AT

o e vt o GRE ) ()

a® & IIJAR) P & IITAR)
(afererar #) 21.76 22.84 5 4
(@9 =R o) 51.41 55.77 8 11
(sfererar) 11.25 14.05 25 3
|qd AR 16.47 22.92 39 4
TR dEe 43.02 41.87 - 8
qdaTs 280.49 362.77 29 70
@l I 424.40 520.21 23 100

31, A/ 2022 b & AR, B 52021 ARG
AT Aded SR qddrg & d'd AHifhd
8 3R 9Y T ¥ IR W 22.58 WA B
gfg <o @1 8| ThArE, te uREIid sfereH
YT AT &, SEH 31 HId, 2022 T B AR
29.33 Ufawrd @l 99 &% a¥ gig wfed 36277
SICRSIECAR DN

30

ATE 2022 & 3Ad TP & AJAR, 414 9 TUETS
{1 ST & WU H Uoligd &, O Araeiie
SERECININIE i
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darferer Ge&ar 1.2: T /vdiars & d8d Yseq & 3refa s
(31, W9 2022 TP B ATAR)

JfETaEi JfreTdarsil &1 qfE AT
dEr (A §) e (A o) (uferema /) (ufoe@)
(31, rd 2021 (31, A/d 2022 d& (a9 I aH)
a5 3 IATAR) P ITUR)
P WRBR 1,81,788 2,18,577 20 30
Y TRPR 2,91,381 3,69,427 27 50
PIARE 62,609 90,634 45 12
a4 ARG 22,206 32,346 46 4
TAYITd e 4,354 4,687 8 1
I GIES 15,687 20,923 33 3
@l AT 5,78,025 7,36,594 27 100
arfer®r Swar 1.3: fad adf  2021—22 @ IRHE AU U YorrefY /e 99 AT ©
ugele gEdgcH
(dear H)
fa af 202021 faa af 2021—22 fae™
$ 3id H C IR (ufcrera #)
TRETST ST 73,16,350 78,60,657 7
ad ArRe + widie aftrerar 27,71,936 36,96,583 33
TdaTs STfASTdT 2,80,49,151 3,62,76,704 29
S s e # 2,47,254 2,49,756 1
T T 414 414 -
SrodioT &) e 630 651 3
T & He 1,459 1,578 8
PIARS B AT 8,599 10,405 21
TR afeIRal @ der (R oy 12,024 40,826 240
IIAR)

* ERT A3S—AIEA SWICYC Uigde fIfAcs gRT g=hiHcd ST fhar 1 |

# el H TATHSIVE & WITI—UAUIS Bl JISATGAR Aalfee HRT &I A4 -7 2 | 31 U Albs
HIIRTT & A1 UoHGd ¢ |
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© Ud 99 & forg qdarg H qdr gardsi &
T 414 o |
c P W e (@) afRkd g
WERI & T HHAR] AR I @
el (THed)) Afed g AR & FH
HHIN], e TN B AR g,
TTvE @ ded Afa w9 ¥ Hax by
ST | 39 a9 219U Hedt 8iR 119 AU
Tgd TAded ® wnfae fed v, R
IR REST Hgd! iR Taudl @ e
651 3fR 1578 HHM: & 7T |
« HORS &7 AU HHARAT BT e AT
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vii. Ileg Rerrde diegea fofics

2.2 AT

TaIeE H 1fierar EferlRad el @ d'a sma

&

i, W &3 (bE WIR/IR DR
LIRS RREARIIGIES)!

ii. UTAYTH drse

iii. orcd Yo A (TUIETS))

iv. |4 AFR® /J3Nqd

V. ®IURC &




— Bius

SWIgd erdl & oy gadivd & dgad e
iR gRT SRy fger feenfeden @ asa
faiRa € ok sfaad! vaauroR ) ATSTmeT /
AT & fore oy 9 fafdse @ | v9divw & d'a
e feed v a5 3 T a3 § A T

2.21 PR 8F; dg GRBR /I GBI,
o @9 @ e AR s W@
e e 2)

duwmeRey & g fewnfds & ergER
AT /wagdle Afed RN &5 @ forg
TUITE & ded AHfeaRad WHe [uiRa o
TS 8

drferdr ST 2.1: GRARY a9 § fRaar

DT 3Tdc

faawor TRIYIY T
(gferera)

WHN  gfoMfaal iR | 55 Ufera &
Tefarg foasr
O] IUBRY IR Gefdd | 45 Ufoerd db
foraer
JUBIfeTd U SUBIYT | 10 UfIId db
IR gefarg foaer
sfdad) ik wefdra faaer 15 Ufaerd do
Tafda  oRdydi, WRfad | 5 ufaerd do
I 3R fafder foaer

UIEBROT §RT FHI—99g R iR ergura |
WHN &F @ dgd 03 Aeei-e 4 iR
grsde fafics &R IERms Rerxde AR
foffcs ofere™ &1 yafdd iR Fafta & |
SAG  IAA@, AN DRI  FO9 Gl
1/3/2016-PR fedAifdrd 31 Sl 2019 3R
UIEdRoT & URuA fais 8 #g 2019 & IIFAR
WRBN HFHAN (Bl B IRBR) B FfaRaa
fape fay v € -

40 |

U3 Ay &1 fadey -

ST b ol e STfireTaiell & Aot § ©, S|l
JHR RGN AT ®f |1 o &3 do=
Ay wfed fft e Uvm A & = @
famed BT | 98 99 H U IR AT fadhed 9l
Thd 2 | BTclifh, Ai=d &= v A &1
HATSH BT YT AlG[al 3R |rer & | 9y
RGN eIl © fov fewiee fawed & wu
H ST BT |

a9 yTvu &7 fadeu -

i, HAISET AL B SRERT SHARAl &
forg drumemvey & feenfder & orguR
YUhIIRSIY  §RT A9 raeiie [
y§erhl H I Yd UG b IR W &
Jrafed fdar A1 8, B AGET SR Y
TRl & fory fewiee Ao T & w9 A
SIRI &1 ST |

ii. WRON HHANI S YATH SRGH & 12T
(@S o) H 100% I &1 fddwed ura
BT |

iii. WA HHIAR SN STak Red &1
FATd BRA © DI FIATTRET &I Siadsh
fafer smerRa ISR @1 fadeq faar
TIT B

®)  Sfaact # frmad 25% D1 AT & AT
Hofderd Siidd g MR—Tai—25

@) sfaadt # ffrwad 50% @ AT
® g #reNe Sigd 9% fAfe—
TTHI—50

D% PR D AWM UAICH & d8d U o<
Yy ¥ SR (e Yed &l &1 R g7 Fahd ¢ |
BB IR ARBRI 7 W SR Faer fadweai a1
YHATT BT 7 |




2.2.2 T4Ivg Tsc

U0 dlge & ded AV AEied  fedid
01.04.2015 | FATK & MY & | BTeflfdy, AlSET
TG-S e Jffaararell & forv iuhaiRsIv &
e feenfdel & ogaR Tdiva—dise &

N <1 {Sier fereuT - 2021-22

qT F2000/— I ¥.3000,/— AT %4000/ —
AT $.5000/— B TRICS YAdH UeH IR
60 IY DI AR U< PRI WX YT BFfl, T fob
e gRT Y Y sferemi w R gRf

red Y Ao (TUiaTs) & d8d Srverarel Bl

% foru fa=ferRag Wad fFuiRa @) 18 § - e fAfr a1 Ra emde & T+ &1 fdbey
et W 2.2: TTAYH drge A3 Ao & R 3 TR @ ded WRANT &
SRl 1 g HHAIRIT & A & FgaR iR sfrde
faaxor TRAYIei} T Y
(ufcrera) arfeTaT AT 2.3: 3cd U IS a9 |/
TRHRY gRmfrr sk 55 TR qb MR BT IATaT
kil - faavor TFUISR
T SUBRIT IR Feferd 45 yforerd d® (afrerd)
Fra AR uferfaar ik 55 gfcerd dd
JIDI D T SUBRY] 10 ufcrerd e Hafdrg freer
SR dfere e T IUBRUT AR Feferd 45 gfaerd d®
sfaady ok gefdg faasr 15 gfaerd d® forrer
Taffa enfRaai, axfed 5 Hfoerd do A BT TD FoT STHRT 10 9fderd d&
=¥ IR fafay faer IR e faer
TAYIUH &sC & dsd, dddl 03 Aol & § Sl . _ﬁaﬂﬂ 15 a®
ferferar arerfe] verensH o v fafies, vadieng | ¥ e s, wRfed 5 JfcrRIT T
o W yrede ffies ok e Rewie [ SR fafaw frae

AR fofics Wigaxe gR1 S9—a9d W
FEiRd oura 4 (9t [ & d=)
3fereT Teferd iR fae o B forg € | s
@ oI U Aol & w9 H g1 AT B |
TAUE ge AT & ded  Sifierdreil @l
e fAfr a1 Ra emded & a9 &1 fdbeq
el fear |

2.2.3 3¢l 4T AT (THars)

Jeel UM AT (TUATE), ST IRA & ARTR®!
3 fou eI UvE G 8 oRivfed &=
AP W Bfed 8 | TS & d8d 6.1000 / —

e U AT & ded 3 ATdui-id &5 U9
fferat srrfq yerensi vem ws fofies / wadiens
U ®e Usde fafics /glens Rermdc
A faffics wfeeRy gRT FHa—99g WR
iR sgua & (@9 e ARl & 9=)
Jfere gafera ok e o & o €

224 9d 9rRe fead a4

|4 ANRS RS &5 & ded Sfwardr fuwl
a9 &1 fAbed g7 Ao ¢ |

qupaRey & fawr feenfdel & o R,
TYIU & ded 9d ANTR® TGTed & & foru
ferforRaa vaaureR i fReiRa @ 18 2
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arfereT ST 2.4: 9d ARTR® / gt
a= ® nRkadal @71 Arded

faazor TFEUISR A
(aferera)

BEECICINACEIBRREEN 75 Wl a6

FOT JUBRYT AR T | 100 Uferd dab

[REN

GACARUEIRE INRI I 100 Ufcrerd d&

wHafera fraer

Jepfedds ITRa 5 qfcrerd d@

DI fFraer (Jat 10 ufcrera d&

IR, Uil gegaiel

Hed AR Irafr )

e fafr sk fder g9 &1 9qed &1
fadeu

39 JIfaRad T fad ad & Srfigrar g1 uee
Ay &1 v IR AR 99 Adey &1 a1 IR
gRafda far &1 Toar 2 |

2.2.5 HIUIRT &

FRiaT gRT 9 HHAIR & forg T e &
JoATT AT 8, e fAeeu 3R T &l el
T AT B

S 91T @ d8d &I YHR $I Ao © -

i.  @gie NS AroET @ I8 I Fara
g gH & 3R IE PUNC W & d8d
IUE 8] © odfbd S dURe & forv
ST U8l 9 &) 19T & dgd IR g 3R
fSel= 39 IS Bl 95T el B, 1 o
S AT § 99 gY 2|

QUHIARSIY & Haer e & oq9R,

At & dgd  feEfaled teguisR

FEe Hraive Aol a7 & fou FuiRa &

TS % |

darferdT AT 2.5: diuike a9 7 JrfRaar
DI 3TdcH

4 I —

fqazor TagaioR T
(gferera)

SACARUIEIREINRI I 55 Gfcerd

KEIESABEH

FEUT SUHRYT 3R HdferT 45 gfoerd d&

foyarer

JTAPBIAD 0T SUBRYT 10 ufaerd d&

3R wefera fasr

gfaacy iR defea faaer 15 gferd d&

o e, axfera 5 Jfed d®

=¥ IR fafay faaer

39 PHIURET Aol AT & d8d 2 uIq ey
JATT TANEH U B forffice a1 wHdig
U39 Bed Uigde fafics & W faer feu
T E |

ii. g AT : (@da § HIgike 9T &
GEGESERES))

9 IS & ded PRI §RT dHarRal
B Uy A iR/ 9w & N
B A B BT IARQIAE FiAT ST
AHdT & a1 ErEdr omue wHaTRAl @
AR | Uy A iR /a1 Sfrawas e
BT FIFT B Ahdl © | TIATH | Hdfea
UE UBe] MAGAT—SHHaR! Gaed &1 WRT
g g | e ok sifeTar @1 ugad
fFder T & SMER R fHAT v goiiapd
UeE S &I A1 B8R 3R AR R
it § onRd emded & I @Y ufehan

TR g
-+ aiRa @ §— RS ok Fafa faw

« IR g Hi— duike xor iR HeEd
SECaU

- IR 9 S— WaRI gl IR Fefda
forerer
o IJifa T v— WUEdIUY, THETY, 3RS,

ALY, TIATSUB, AMETAGTACIT Afed
Jpfeqds faaer fAfd

39 & & dgd Iferar feedy Y g ded




i ‘Yfdea @fgq” a1 “sifer dlg|” & 94
P Tl 2 |

N <1t ep ferauT - 2021-22

P [afr ¥ 3 99 &7 Iafy d & foTv T
aafy 2|

dupaRey & e feenfadwl & 9w,
U & d8d FrEfoRad vadoR g
freffRe @1 78 €

drferdT ST 2.6: BIUIRE &9 ¥ IRyl

AThe AT & TR DIs YATERT AT el
2, BTclifes, sifierar @ 9 & Amel # fAfy /
fafres arRer g1 drer ymeRa faar ST Awar
=

PT ATde T & AR R feR—1 @rar 99 89 W,
TIHUE—CIAINE @ IrgAfd 81 Bl 9 a®
faavor MURIEARSINN 5 cifere oafy qof 81 & o |
(aferera) N _
I @ # frafaRea faer
SRS ok el PR | 75 TRWE A5 | et & o
gﬁwsﬁwﬁ@a 100 HfCRTeT <7 i e 2.7: AdTH B wder ¥ anka
TRBR REIK gfererd ! -
gfergforat 100 SEZ
eferd fyaer anfRa aif g (ferera)
Jepfee TR 5 Yfaerd d gfdact 10-25 Hfqerd d
JTadTferd faer qaT 10 gfirerd a& Rl 90 ufererd sfadad a®
IR, Uil gegaiel qhe /qaT qNR / 10 gfcrerd d&
Hed AR Y ST fofdas Rigera v

deE ffer sk ffawr gama &1 qgad &1
fawey

ga® AfaRad, sifierdr gRT t& fod a9 & ua
IR U3E A & T IR 3R 99 fAheg a1
T R gRafda fear < dahdr 2 |

2.2.6 feax 11 X s9a dior (Adius)

Ig AT B dg IRBR B TAUTTH IffASTATSN
& forU Suder 2| ey | & gRT 80
A & TE8d B AW Bl U B B oI darg
IIRIUTS IHRUT ERT 3T SUAIT HR

g3 fAfyr sk faw g9 &1 scdqd &1
famea

sad AfaRad, Sifferdr gRT te fa<d ad & s
IR U A &1 ok 99 ey &1 a1 IR
gRafda fear S Iear 21 grdife, T
JAWETATS BT gAE wU A AMGTH 3 U
et @1 weq &1 Adcy ©, Sefe veq A
@ YRIT BT AT D Ay AA B qof
g & 915 8T |

gded & efF oniRaal w1 AR faewor
f=forRaa arforeT & foam ar 8 —

difersT H&aT 2.8: yde & e R &1 faavoy

(7 &7 s %)
I qrd—21 qrd—22 dyvf gfg qf&
PG RPN 1,81,416.26 2,16,883.09
I GNP 2,91,959.92 3,69,743.33
SU @l 4,73,376.17 5,86,626.42 1,13,250.25 23.92
%ol U dTse 36,929.68 47,343.05

N, 43




— Bius

TSTHT qrd—21 Hqrd—22 wyvf gfg qfE
ol qdiarg 18,979.51 30,303.85
HA HURS Aol 9,686.52 15,509.97
dof R -8 16,766.29 27,630.39
q feR - 74.76 162.65
dol feoR T-of 850.98 1,424.50
ol feax 1-v 482.73 762.55
Fa fem 113 835.49 1,214.08
gl fear -0 212 6.75
Bl fear II-Si 4,354.38 4,686.74
g R [I-3ded 15,687.11 20,922.60
Y Hd 1,04,649.56 | 1,49,967.14 | 45317.58 43.30
o AT 5,78,025.74 | 7,36,593.56 | 1,58,567.82 27.43
@I gTdTE =

SRIG drfetdT il & fb TRAN &3 & folg
T Arorre (N8R Teel) @ ded
ygud & ol uR¥ufy 23.92 ufderd & 90
?, BIoife 3 T ARl | A= Aol
@ forg @ 3= uR¥uRy o "mr 43.30 forera
A 9 T APl wU W, AR T A
F 1,13,250 TRIS ¥ 9¢1 & | STdfdy IRBRI &5 A

=1 ARl & AR I8 iAW, 45,317
IS A TG T |

ST SWR Soord  fhar AT B, TelT—3TeT
Yo IO STl —3fe™ T Uee A geerat
faf=1 IRt @ ydud @ 31efiE aRsgufy &1
faavor fa=forRad 28—

arferst F&AT 2.9: 914, 2022 & @ IR UM FR¥ER 3R Aio-Er (Wi, gas,
hiTy oige, vdiarg 8k diuive Wish) uydeq @ el sfXaa

(afer @73 #E %)
v fafern / Hfroh el gAdivd gl suike @d AT
Fror131 BT ATH dise Hroh
TGRS U %
Tere fafee 76,480.44 | 1,28,187.09 | 1,903.91 | 7,126.91 | 44,991.67 | 2,58,690.02
TSI He
e 69,678.87 | 1,21,709.06 | 1,369.96 | 6,916.23 | 2,351.38 | 2,02,025.50
gt Rerrvde
Areera fafies 70,723.78 | 1,19,847.18 | 1,339.49 | 6,879.46 1,98,789.91




deq fAfern /
Io1R BT ATH

roft sl it gdar @laike

clgc

Ao

N <1t ep ferauT - 2021-22

A AT

SIERISIRRICIN
Fore wuAl forfics

Hiceh Al U
ws fefics

73.38

73.38

TISIUHAT U2
Fiorte pu forfics

anfecy el |+
s UeH Ao
fafacs

Bl

el

2,16,883.09

3,69,743.33

4,686.74

20,922.60

47,343.05

6,59,578.81

aiferedr wear 2.10: 31 9rd 2022 AoAER ($—1, A—1, Sh—1, $—11, @A—11, Sh—11,
U— |, AEE—||) &1 a1 9 Uy AfER ydeq @ srefia anfa
(afsr =97 #0E §)

8,382.63

4,775.32

9,723.84

334.35

190.78

340.80

23,785.63

2,539.64

1,613.98

2,905.97

93.17

60.12

139.64

7.48

0.78

7,360.77

1,239.61

622.87

1,104.79

69.98

31.59

53.59

572

0.46

3,128.60

4,606.44

2,393.60

4,042.38

228.44

135.38

188.32

19.12

0.62

11,614.32

873.59

423.93

708.06

65.50

31.44

47.94

5.78

0.31

2,156.55

12,427 .46

5,568.25

8,983.22

614.53

303.11

428.30

86.91

2.08

28,413.86

234.48

112.01

162.14

18.54

10.12

15.48

1.95

0.27

555.01

30,303.85

15,509.97

27,630.39

1,424.50

762.55

1,214.08

162.65

6.75

77,014.75
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A 2021 B AT H A 2022 B JITAR TdEE & i gRAURT w1 MR AR fBfare

f=ferRaa &:—
arferseT Ge&ar 2.11: yde9 @ 3iEfia ania &1 eana avfar fgfawre=
anfRa ot 31 914 2021 31 9rd 2022

¥ (Bud faer &1 IR (FUA faer &1
s H) gfaera RIS H) gferera

N—Ab 2,86,131.91 49 3,73,451.90 51

HIORE g 1,76,412.24 30 2,03,071.95 28

SfFady 91,400.25 16 1,21,423.93 16

REITs/Invits - - 1,052.55 0.1

T IR 15,346.52 3 25,734.55 3

THS 3R Gl dre] Rt 8,733.82 2 11,858.68 2

ESl 5,78,025.74 100 7,36,593.56 100

ard d¥r 2.1: gdeq & 3efe mfaal &1 sfRaasiar fgfaue=

Asset class wise AUM
(As on March 31,2021)

Asset class wise AUM
IAs&March 31,2022)

23 Uy fafr @ wdfta faftm, @ 9wm A faframe ik faer

grferexer (AeE fafe) (ai=gar denes)
fafeam, 2021 feis 25 98, 2021

I T HYad w9 A URISID & 9H
R W 1 A FH AN RIS BRI Bl
AHRIAS qd Fae Jed BN 3R 3fTda
& Ay W gAqH I IRIS w9 Bl
gohdT SfaacT golr 8 =nfRy |

aftrgan, w8 fpy g ygE uRum/
feemfarder

&, Yy fafsr fafme ik faem™
urfere}er (Oeq fafe) (aternr demes)
fafam, 2021 feie 1 3 2021

I WU e Yo IR e Yo

P A H garal ® | UAd U A g
UIAHROT & UTH alf¥d Yo AR Sl

Td RS Yoh Bl BISH o-lad A
HAfAT |1 Yool BT I WR AR IR Al
ST far SITQE | e eg | dad /R
b AR Fdvel I9 R AN PR Afed
oAt BN |

Jyq  fafer fafame ik Ao
grtrexer (A3 fAafe) (ser dnes)
fafrm, 2021 f&sie 15 Gors, 2021

fafrm 8 ¥, @< (8) @ Su—faf (1) &1

46



yferera” & gfoRenfod fear Sre |

dyq  fafsr fafames sk fasma
giftreyor (Gea ffdr) (et &
AIfRe®) faf=H, 2021

feie 22 fadex, 2021

gerd b ST A H STl UvH MY @
UrAISTd, IR §6 AT B41g ARG
JIMHROT AT SHD AN, Uh  AREH
B Goll BT 50 Ufderd AT SE/A IEH b
HAGH HT AHR & &, A1 98 BB Qi
& el fReTd 999 & foTU 3fded &)
Thd 2 |

e fafr faffame sk faem
grftreRer (e fAfera &1 gofiavon)
feemfarder, 2021, 99 fAftr @« 3=
29 YofiruT uR

afigg Aol @ fau fagwr
feemfader— 2021 (Ao WS, AreT
waoll, ke Wil sk gadigderse

3R 3rcd TIE FISI)

fIUHRSIY §RT UUITH AroT8l (RGN
&3 9 =T (oM 3iR Tool), draike doh
3R UGIUE @Mge 3R 3rcd UeH ATorl)
R SMRT @ St (IO i) &R smRa ot
A (@l i) & wder # fRenfde S fee
RN

SufRerfa sifRdcal gRT e smd<Al
$ HEEE IR 8C

PIfIS —19 HEMRI & HROT 3 dTell

Il BT &9 ¥ @d gY, ATl
@ AR SR BT WA oA & fog

SfiTea aregdl gRT e Sxardail o
I+ 3R —IATOTd BIAAT BT TBR B
o forg SuRerfa ailRawr (diemdl) o1 faery

N <1 {Sier fereuT - 2021-22

Be & T oY | arferantt & Ra # ge @
31 IS 2021 T 9T fam T 2|

o. AU drsc Wrdadd ARIETdasn &)

wHayd Tl

U g TUY A e T ? iR Ife 9
Jeel UM ANl (THAE) § eEiaRd
T B b, Al BB QAT > AT THgd
A & 1T F99 g4 i &7 [daed
T Fhd B |

HIfde—19 YHIU & SR I
9 guiell  (gedigw) iR gadigy
disc—wardeigd  fafafern & forg
T A 8

YIURIIRSIV ¥ BIfdS—19 FEMRNT & SRIF
WHR gRI by MY dibered 3R =
FaR® SURl BT e H gd gy deidl
& IIRY W FHIHMAT 9 B a1 oY |

qMsd AfSHIRAT /SuRReafa swfRaal /
Igike & o & fory NACH wH1Rer
DT IRA |

T UHCH  BIRURNYA 3 gfedr
([TTORAIeE) g™ Henferd gATEITE &
AT W R §6 (9 IR s
eI AR (HISTRY) ERT HIH
®U A Harferd fhy U A9 sffeHes
fFeraf gred  (TIURfige) SHRE @l
YA B Tg | NACH SRS refire
e B S ofd db WHE W& Bl
g R ofeeM A TR &1 TS
GRiE aNIdT 8| eI Hee @ dEd,
I Ared BRI Bl TINTHHINeT |
e fhU U TERATE & MR R Y
@ 1T AU I Wl Bl 3ffel sfae B
% fou qu—<rzd #Hse INRSIE ue™
BHRAT BT |
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c.
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SufRRerfa afRaal gRT fAema 3mdeH
$ HHEH d 8

PIfIS —19 AEMNI & HROT 3 dTell
A @ ea9 # @d gy geded
3 ded SuRefad oiRawl  (Qeidl) @r
TR & BT SRl B AT
A B foru Sirea Aol grr fama
SATIST BT Thd IR W—yHIfTT Bfaar
B WHR HR D oy fazy e waH
B T oAl | I8 UIUHARSIY §RT U aR
qTeR e / 3meRer & forg Mifae 3mae
SHT PR R URMGY & |THE 3 dTell
difsiRes gAfal &1 &H w & forg
SSIY T Y HeHl § 9 U & |

ATl AR § dASUl & HEgd 4
wigE JATAqIST 37 faen

YAy 2002 B OGRT 11 T @ Td8d
PMEEITATS A IS MHR S—IHINBRO
HaARIT BT T IR & foly I AT, IR
TRBR ¥ FAGT D AR UAUIGH FHTfe
JfWGTAIRT &I AT Ufhar &I M
a1 fQam T o, TATESIUA — WReRY |
MR B e fbar 21§ ey w9
JAWETAT USTiehRol & foly SMEmRa 3ifeerg=
DTS TATAIBROT PHrFereer |

it @ d8d dWYcY Ud Aduidc
afdfw fafics (CAMS) &1 3=
IfTETTd AMHRT & wu A FrRgfaa

v & dsd ufovmel §eM 8RR
TR &I J8dR WAl UgH HRA B
forg, GIUmaRSIY 1 YR Tol HAoHE

24

QA forfics (AUuHTE) Bl duharRey
(HfremRy) fafe™, 2015 & d8d UdIed @
foIu o= Srfieraurel MBI (FTRY)
P WU H BRI B B {TT GONHROT YHTOTIS
(RARMR) v fham 7 |

Do dargdl Rafs et (CKYCR)
TRT WHR F dgd N i

RIEIResoyT  Ts Tie RegaM
s RERd sowe e sfear
(Semudwans) & WigAua | 2005
@ dgd Dl dasdl Raled RGN B
wY H BRI B IR TR e & forg
Aferpd far &, Tidivd & dgd dieindl &
AIHarsl GolidRoT & fory HISIRUTaS
P AT TONhROT P Tl <f Tg o |

réreror

fog af 2021—22 & SRM, 7 UvE SR &1
frdteqor fT R ®

1.

1l.

1ii.

iv.

TAdIeTE U3 wed Ugde fafics
TS U Be fofics
IS Rerrde Arege fafice
TISIUHH] U3 Joffic Ul fafics

AR A SRR Ued Hed HoHe
FoAl ferfics

HIch Afg=al YT b forfics

fafics
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UIierpIoT B Bt
HET Al 8, P SfARgUTT & folv RTeR

g8 eIy UIrT [Afer fafvurae sk fawre
GIfeIeBNvT SIfEf4, 2013 @1 €T 14 & TR
ISR 9T gomTet! eI 99T IS8 & plad
fawdrg & forv ifereNor & @iy, ITfad e
Fral gv FEl &ear & ol & §9 gOmel SR
JrcTe J SfeTarsil @ faal @) Vel @ Aaer
qE

YTrexvT & &l

3.1 WO SHISAl BT Uolldrol JHiR TH
goflevor &1 fAeeq, ffRaa anfe: 3R
IS U9 YOTTell AT 3= U3 AIorARe |
TGafgd sergal @ fharedaral &1 fafre |
YIUHTRSIY IS, 2013 DI ORI 14 T
U9 JoTell 3R U9 Aol & Hiid e
a1 faFafAa &9, agrar <1 iR gHed &
AR VA yomell 3R Aroreil & SifATansh &
fRal @ e HA & forv wiftreRer & ddai,
sikpal 3R &t &7 fAaiRd Heel § |

ML Y9 YoTTell 3R Pl Y =g U9H IIoiT
ST YITHIREIY §RT &g 3R IR WRBR H q1
AT § ghIedl o ddd Ud o el sl /
PIYNR BRI & degH | Farferd T ST
2, 7 TIYUh TR RGN HATRAT BT Tafid
TAUIU HERIdT & USIIdRT 3R 31elis & foru
Rmer € SuRefa ifRda (el St d,
IR—dfT faxim wufrn (THdewD), ge o
AR (TAUHSTE) anfe €, druRewd, foll &=
R ITfed &5 & famer & forv adiew
JSAT B USIHRYT 3R 3MUelie § BT
PRI 8, Fhohdl [AI¥ ®9 F IFEIIATRS
& H wvIfaa Siigrdtell d% uged H HeS
B &, D MUl BT (HI3TRY),
ST Srferaretl @ afhd U @il e u=

BT 2 3R TAdtd WREEr § 9Haue B
T H B BT B, R dP, o9 3R b
glemsli & <o yare & forg ReER 8, UM
fAferr (drowe) drowemRSe g1 fuiRa fawr
feenfadell & sguR TAqE @ ded e
fou U siferanl @ Uve oREuRR @
faer iR mded w9 @ forg i @ iR
i@ Far gerdarei (TeAd) BT AfASTmel @
AT Th ARG ATt oo ue e b forg
YUHIARSIY & AT adg fBar T4 |

i) WON 849 — 241 AR T8 WA
IREID!

W el &1 gdofierer - HE 3R T
AT BRI Bl SHd A1 Dol HATdT
P Hefd ol FaEaRI 3R IS AR
A ARTHRI & AT Fdl BB Yoilpd D
% forv RO T fpy v € | ivmeRSIy +
TR IRBRI Bl TATGS & GolldpRol & forg
feenferder ofiR el @1 gagaRed & &
four § f Agg @1 |

9P IRTT, Bre IRBR AR I TRBR G
SR fAfdse feenfcel & srured &1 gHREa
P @ oy Higds iR wHud ¥ weAld
U G (TA3NRAY) ®_AT 3R 1T & Bl TS
a—USiIeRYT Ufhar & SR UAUINH & YAl DI
ue™ &1 srf fhanfraa fear Sar g1

fog 9 2021—22 & HaTfod AeHfa o
(i) HEeT— 20 (ii) TETdI— 119

31 HIE 2022 Tb & JTAR T i@l HrIierd /
Iy, divsl /SRl 3R SISl B '=T

R & T8 T




- bpSo®

difersT €T 3.1: YqE @l dRTad /SR iR SISkl 31 g&n

U dEl yqgE ddl g9 |l figet /SIS SiSie
dRTd/ dAad/ d™ad/ SidEn CA G

Sidiy SIdiw a1 Sy C| REC LR |

D Gl A1 AN EC) | I |
(2021) (2021) (2021)  (2022)
HE RPN 134 144 2,987 3,027 16,221 16,375
FET @ e 631 651 1,989 2,019 4,088 | 4,126
Ll 765 795 4,976 5,046 20,309 | 20,501

arferst w@&AT 3.2: Y /I /SIS B S@&AT

ST SIciy sIdan Sidlan SIS SIS
D GT B AT DI G&IT D G=AT Hl AT DI 9G]

(2021) (2022) (2021) (2022) (2021) (2022)
5T TP 72 74 1,986 2,402 2,21,463 | 2,25,103
Srodl ¥ bl 560 612 5,242 5,522 13,855 15,827
od 632 686 1,490 7,564 2,35,318 2,40,930

darfereT =T 3.3: fag a9 2021—22 @& SIRE A0 vl 3R vHUEIS BT goflaor
31 91 2022 d&b & 31 91 2022 d& fag a9 2021—22 @

IR D ITAR NG Co|
Jrode 651 630 21
THUI 1,578 1,459 119
drferst W&AT 3.4: o< awigaR ¢ usfigpd Hiudla iR gagd«
fa auigar ygeia faxr asf  fa< adf for a8 fag 9d  fa< ad
2017—18  2018—19  2019—20 202021  2021—22
q volied e 25 25 24 27 21
Qo T 272 107 133 141 119

gia: Ty (dioe oaed) & o8 & (divd o)

31 W, 2022 qF, UAGUA & d8d Fel 1578 9D IfelEl, 31 HIE 2022 T 311 IURAT AR
S T Ferr 3R 651 D W e (IR & [ Usiigd), dF dald AfferEdrel
IGE el HaT yarar 2 |




i)  SuRerfa qRaw@ (diendh)

3y &1 gSfiexoT: BTifes, 3ree U9rd Arstr
(Tdars) NUHAIRSIT gRT WenRyd &, oifde
Tqrars Jarell P ULHI BRI dTell AvIRil B
forw @1 w81 9| YuweRee @ e
SRR ¥ UdarE @l a9 & forg, fumsiRsiv
(drairdY) fafrA, 2018 &1 AfEgfIT fHar Tam o
R et &1 Tk 31T Aol & wu § vdiarg
31 Al s d8ad A fasar T o |

Higar fafrml & dsa SuRefa iRl
@1 AfET R &

() <R e woMeR (qre)— AR ik
1T B JMAATST Hell B 7IH | d3 UA™
R OF T & v faaqRor iR |ar =
PRAT |

(i) TR e o (TTTR) —
JAFATST Hal & ARYH W g YA W
ARl & fou faaRer iR Har ueH
PRAT |

(i) I YeE yomell (TAdiwE) - dad
MNfAd T AT Fal & AIH A 30
HHATRAT MR T HHAT & v fAawoT |
I 5 dad VA SRRl B Bl BRA
® AR Bl R 3 dHarRAl
BT HHINT wfawy [ iR fafay wraum=
Ffaf |, 1952 AT FHHAR o T
JAATH, 1948 AT T 3R Aar AfAfrRH,
2017 & W@EEl & d8d AMINIe GRET
A & TEd M fhar 17 8 3R e
CARR I AR B L e -2 S e o A e
S ARFHE B TEd SIEIRAT & A
gl ®

TR A1Se ol

Jree Y9 ArerET

fdreReT gRT fafafaa ok uenfia @8
A = ST
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Yleidt faffm, 2018, & d8d UUWSIRSIY =
SuRerfa emRacal (dRIdeT), Weid—ydss &l
GSIEHR0T JATOTOS SIRI {6 €, 31 19 2022 A%
% ITAR SN B 7T USHRoT gAY
He@ R ©

(i) SuRerfa s — 311

(i) SuRufa siRd@—Aamerar — 50

fog a9 2021—22 & foru TadvT Aol &= & 86
SuRerfay sl & Aregd ¥ AHie fhy U |
fod 9§ @ RE A BT g WR W THITH
HAY U &3 & foIg 5 IuRefr ilkdal &l
Afsha / aRenfera faar T |

iii) YeA ffr

ved A & uetel @ 99 @ ot TR
UATd (JTRUBYY) fadTd 23.12.2020 & T&d DICH
AT eRIC AvivTie ®uel fafics 3R ®Ie®
Afz=T 4% ffics @1 yriee &1 Fgfad o
feHi® 19.05.2021 BT SINT far T |

Picdh Ale=l Yo he foIfice & R UE
A 23.12.2020 & d8d faHI® 01.06.2021 Bl
TSTpROT THTOT U ([AI3MSTR) SINT fhy 717 2 |

fadi® 01072021 @ NI HUBIRSIY
RRTLeE 3t UeM ®ed Tgeds), 2021
P ded gafad UvHE A & ureel & wu
¥ f=faRad sosal & feATd 24.09.2021 &1

IRRESICERSINECaURI

i. eTeT 3™ H-oiie Ursde forfies

ii. 4R 8% SR HuAl forfics

*gH WIg & dd JLIBMTS RYEVS 0.07 Ufrerd
geb o |

Uy A gRT Toid AREET U SITAT ST aTelT
@ ded UeH A & @ Tgud W BN QiR
SHH! TUET IR SeHAd fdgall dd &l e
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IR U PIe fJT ST | METHUS &l 59 <% fder feemfad e & uRad+ &1 wusdiaxor :

P FHIET TIfErhRoT gRT SR & dRg o
gia (5) aui @ afy § @ SITey |

9y UEee Yod B OSWB X G,
HEISTT e 3R IH W AN BRI DI BISIR,
Pad sfdad! oFed W) UIE A/ 0.03%
(STaxST TR AN BRI Afed) gRT Ao & oy
BT FIaRST B AT & A T 31
v e gRT Ao @ forg wfogfd ar geiRa
& DI SIrgT |

e feenfaden # oRadd R e -

arfeter &A1 3.5: 1 30 2021 9 a9
YdeT YPob

U BT Tld Sif¥@man faer gese
3ed (gfrera #)
10,000 PRIS Th 0.09*
10,001—50,000 BRI 0.06
50,001—1,50,000 RIS 0.05
1,50,000 PRIS H HUX 0.03

*3q TId & d8d UTIRSL 0.07% oid Yod o |

4o A gRT Felg EReAT RS S aTe]
% ded Yed Y & @ wguH W BN QiR
B! TUET TR <A fdgai b Bl g
R D UTEN T AT B AT S|
JMSTATH @I 3 &R DI FHIEAT WSROI gRT
BT B TR | Uia (5) I oY mafy #
DI S |

Y Tde Yo BT SIWRITh X FIhval, 3THReTD
Yo R SH W AN IR Bl BISH, Hadl
SRS oFed W dee A g7 A @ forg
BT & 0.03 UM (SISl TR AT BRI
AfRd) drd¥st & AT & A & | ey
A gRT T & forw wfayfed a1 gree gwTiRd
&1 fobam SITQ |
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iv)

A Ty 1 afRre yRudedr arell gferyfaal
§ e gd & fewn—fde /qmesl @
AR fbar S

fad® 16.07.2020 & dT€ SR AH AU
SRS —thell  Afdes dfvs &I ARHRI
gferfaal iR \afea e/ wie oo™
S @ d8d aEfigpd fham S |

fORelT 99 os® UvE Aurdce fofies &l
USR] JHT9T U5 & GAAeTehRoT 3R Jafey
fovaR & forg vz 9Ny o | enfew
fORelT 99 ors® UvE Fdce fofies &l
qael Y A H USRI BT AT JHOT U
SR fopar T )

darfgRy gdaEaR

UIUhARSIY (HaTghy HelseR) fafaH,
2016 3R d& & FeNEAT § qRATT 93T
AFGE & JJAR IMAedl & oAb b
9T& GO{TehROT BT FHIOT U1 SN fdbarm 1
AqT |

faT ¥ 2021—22 & SRM, TAUITH GREARAT
& TEd 23 AR JATFGRT AARDR 3R
ARHITT HATgRT FelgdRi & SR 4
JRY USiIgpd by MY o | USliRor Ufshan
Bl ol I fAefed exe & forg, goiieRor
BT 3AcsT H9d IUET B, oIl IdSd
TS 3Mde B Thd & |

DT A EUTe BT

fafrEl &1 wureE, sifgET SR
/IS BT YAR

Yo fofer fafeamae sk faera rferevor
(@< SIfelEura SIf¥dERoT)  (GERT
dened) fafad, 2020 @1 FRMRY & oy
I, A, e AR IR a8
Aesl @ FiRd &9 iR adida
TfreiReaaTer Tm | Srfiaransn & forg




N <1 {Sier fereuT - 2021-22

vi)

UTEdh Wd] HrAl Bl R b v SR
foar a7 |

TH /TH TATHSIUA 3—Ta99 SRS TR
fafics (39 Wifew) & ddrg srffergure
AMPRT & wY H BRI HRA B forw
UOITROT & HIRIBIA H 01 3, 2020 A
31 AT 2021 TP T B Uh Y P afey
3 forv a1 diuweRey (¥flemRy) fafrms,
2015 IR IHB FIAEAT B T8d GolHRIT
JHOT9S Ue™ ®_A dr fafd, S A ugal
8, I & foIv derar T B |

T 8 H, NIVHRIRSIV (Bald STfieigdre
afieRor) fafem, 2015 & d8d d9eR
TS Aeorie fdw fafice  (dguew)
Pl GOIHROT JAVT 95 UaM fhar
2| BIelif, 31 A/E, 2021 Tb B AR
HIBRU—ATQUAYE T URETAT Y& DAl
AT 7 | TR D1 S(feraurel AT -1
17 A9 2022 W FUAUINH A BT IR
o IR AT 2| B, anft ) sHS g
vl w9 & aRETed fdHar ST Ay 7 |

<l 9@
s fafame gRada 981 fdu w1

gIeTifh, aTfieh Yheh 3IR JATUTAT YHTOTIS
B FHI W HAber gHAaa fwar o |

YIUHGIRSIY ([T §@) fafaH, 2015 3R
IS AAEHEl & dEd UUWIIRSIY gRT
12 JATIR 2020 P NI &6 & AT &
forg ST IR UG (3TRYHY!) & IR
#, vfga I fofics & vadiow @& a&d
It % & ® # R fear T 2

UfRT §& 31 tdIvT =R 96 @ w9 H
STRT {1 AT USHHROT YHIOT U5 8 STHa!
2021 9 AN 2 3R UE GONHRUT FHTT
UF UaH HRA P ARG | Ui Gred bl
Iafy & forv 9 2 3R 39 99 T & forv
e fbar 1 B, 919 9@ {6 QUwmiRSIy

vii)

(Rt §®) g\ 2015 @ | 13 QiR
SADG GUEAT & AR WSRO gRT
freifad a1 ve el far Sirar © |

L LV Ll |

Yore fAfS fafamme ok faery urferexor
(TSt Uer goel =) (GERT i)
faferaw, 2020 @1 LT YO goen =T
@ IRTA & IS § =AY A | G
A B forg SN fovar T |

31 91d 2022 & ITUR gAdIgH <Al 9Is
3 iRl &1 faaor

1.

2.

9.
10.

11.

IRC G et 3R =Rl
1 IR Tam I
2 wiR e =TT
SIRCIRCIISI =Ty
CIRC I ] =TT
CIRCENICUINDENE! =TT
S MG IR Ikl
CIICECIER| =TT
1 GRSl AT =TT
3 g5 dde 04 =AY
g o SR =TT

viii) e 3R arftfet et y<mar (Teadi):

D,

Heted, JftrgEer ik faftrel @
I BT AR

YUBIRSIT (TTH0E & d8d e 3R
TRATERYT) (Feher) fafrs 2020 &1 grdies
T8 JAMRIATAT & A [y ol Gfaer
@ forg Sy foram T B
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3.2 ISR &I gHieqd, UeH e &
®IY gded gfed S99 a9 vd ord iR
oY FieER @ dgd fawr feemfade

YIfSrHROT §RT TeRId AomRl &7 faaver Rure
@ 9IT 19 QT O 9hal & |

faxfia Fard faunT (SIvhes) gRT SRy STfeRgaT
BN /3/2016—URIR  fadid  31.01.2019 &
IFAR TIUNH & d8d U [Shiee ISl &
w0 H ARl b AR A R o 9y
2020—21 @ fIU g WRBR qAT I IRBR
&3l & Ted A&l 3R Y WRGRI ATl &
o7 I WRBR AoAT / fehee AroT & dgd
gfgeledl Aewydr & foly &= &1 afded UvM
faferat & faaRa fear mar |

sad afaRad o af 202122 & forv &%
WRPR AR Do WA ey & d8d yded
3R TeRmEN UeH we fafics @& forv 38:32:30
(29 S 2020 ¥ wuTd) # Qdfeq famar AT R
Safs qd # Fg omded rgurd vHdiag e
®e Ursde foafics, ITiens Rerrdbe A

fafies 3R Tctemsl UvH we fafics & foru

34:33:33 T |

oY GRBGR  HHARAT AR I WA
frern & sH=Ral @ fag arg aresn
3 foru foxT a¥ 2021—22 & forv uRufrat &r
J&E THARITE UTH e gde fafcs, Jeiers
Remwic dieEe fafics iR vaemgdl uem
we fafice &I 31:34:35 HAT: & IrguTd o
fbar T &, Siafd qd H srded &1 I8 AU
THdIes U ugde fafics fafics, gdem
Rermwie dieee ffice 3R vaemgdl uem
pe foIfics @ foIv 38.5:32.5:29.5 o |

3.3 USRI UIE YOTell | IfAgransn a1

IRGAkl

331 WUHIRSIY (Tdigd & ded e
3R gearewn) faf=er 2015 iR SO el

& ded frafaRaa gaamsrer Afvr Wied @
(i) I 99 gomelt € Irfrerarel &1
IREALR]

NUHMRST (TAhed & e iR geamexo)
fafaH 2015 & IR FrfaRaa e sifvr

I &

arfa®T d&AT 3.6: ITHIMRIY (TAAgy @ dgd Fiera IR yarsw) faf@m 2015 8

qeneE

B greel AT

1 amEr=a rferafdfar
'Ry

Hulll

W a9 ¥ o
JAASTAT & AT U g9 & gAdH
40% BT SUINT AIRIS UIH WaH
FR B A I B & forg foman
ST afevw ofiR 9w <f¥r Srfderar &
THHET WY I & S ARy |
I ue & Sucter dferd v ifdy 2
IRg T 2 oG | 6 g o Aferdr
& U ol U |uRy @l foAr
qif¥e! o fHU g o &1 ey

R—OReR a9 d Id
IRENT &5 & A

5 I
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grefifs, frre  feenfeden  ereriq
14 S 2021 B ARRIRT H E{B
gRacdd fey v € RFH wemh
Hartgiy @d § dfgd dee oy
BT U IR ™0 AT ST HH WM,
ST Y uifreRr gRr A fuiRa
PN S w/U H AR fHar wr
=l

2 R w

eI & | UvE 99 & gAaH
80% T SUINT UfT /Tl BT ATRID
& forg far e =fey &ik 2y <y
AT / Al aRE &l TR wu
SECURSICTE

afe u= H |fa Y 5g & |wy
2 ARG IT S99 B BRI, AT AT
fafdres aiike & e ol verd |ufy
P 97 arf¥at o fHU ara< o= &1
fahed BT |

gTefifds, o faenfden s 14
S 2021 BT AfERIIT § B yRaa
fey o 2 R emd Sarfaghy
wd # dfad dem wuRy @1 Ui
IR ®UY AT S HH M, ST o1
UTferaRer gRT A faiRa &1 e
3 wu § g fear T e |

afe 60 ¥ AT IAY 3AfdH B
Y UTd R A Ugel AfHarar
BT GG B I B, Al AT
BUGIGEE G G R bl
ITRIBIRAT DI A=
ST |

e AWETAr & AMifhd Afh
g1 URIR & e & U I
fpeq srm b afe 9 =g,
dar qgae Aferae &
dargir @ ) e oY
@ forg amaed &_d gy e
S I IT U B S drell
aififeal 4 1 g et @i
A |

3 99 4 yd e

ST & Wi UvE 99 & gAaH
80% I SUIRT HIRIG UIH Ya=
PR B AINDT I B B Ty b
ST afev SfR 99 <If¥r SrfAerar &
THHTd ®UY ¥ & S A1 |

Ife u= ¥ Suater dfed ueE [l
1 TG T S B & Al U AfASTar
% U |l UeE Hufy @ faEr
qif¥er B3 fHU 9o o &1 Adey
BT |

39 RE ® fddbed & YANT P
3T pact U STARTSI Bl
Bl ST 9 | BH T AT B
AT I L Y YOIl H
e 3B B |

ferar & dfad ©E o9 &
IAGH 80% HI IUANT HAIRIS
UeM W& &) B dIyad!
P HA b o fHar S
=T 3R Iy IR AT Br
THHYT ©U ¥ & ST ARy |

e 55




N )

grerif, Mo faemfacen sreriq 14
S 2021 BT ARRITT H Ho aRad
fre v ¥ R el JarfigRy
grd # dfga e duRy @1 |1

Ife u= § Suaer dfed dud
T 1IRg 7SI HH B al
U SIFETAr & Ut Feol Uer
wufr @1 for arf¥ar g feg

=l

TaY B9k U IT S99 HH T,
S T rfereRer gt WA fAuiRa
I OT & U d denfad ar T

Qo o BT fadweq BRI |
AT 14 S 2021 BT ARG
¥ g5 uRadd fdy g g
i ot Sarfafy @rd #
wAfyd e |ufl @ |1 o
TN BOR WU AT SEH HH
IR, ST AT UTiEreReT gRT
Amr FEiRa @ S & w0 |
HNT o T 7|

A IrTdl, IMfASTar TAAINE (75 99 dd) |
fafdrd 8w &1 vl of FhdT ' 1 TN |
AT R FHaT & | TIUIN TeTdamel & forg
frfaRad fawea Suerer &

o TN @rd Bl SR X@HT : fAETAr
JAIGRY (75 a9 ) & d1& W GIded
ld f[ \HIQICEI"I hHXA] Uﬂ‘?l N Hhdl AE-\r
3R 3fEre™ W IAfAIRT HR o I R
JHhdT 2 |

« ferRi &1 afira s - srfierar s
PR B Wfid &) Ahdr & AR 75
994 HI AP db yAUINd H AR <@
AT © | AWRTAT dad Ydhged ol
P RIS R AhAT 8, dadl dTiyd! Bl
IR B AHAT 2 AT TSI 3R qIiaT
ST BT W B FhdT B |

© Ul U E gw Y Ffa AT
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UG @ HI SN A8l @1 dredr/
I BRAT ST ©, Al 98 gadied |
e AHdT & | 98 AFarsgd Ma™ b
IR BR Fhell & R TAUGE & e
feemfaden & AR Ued g BRAT P
TR AHAT B |

e @fth  https:/ /bit-ly/2Z1.zTkB TR §AR
FAMT Yegd o9 W SARIGRIT AR ARAH
gfeear W GIf$AT 3R https:/ /bit-ly /2vyuhfk
TR SR JAMIGTAT & ATAATgT [FhTdl THAEBRT
W AT IT T B |

TAde & e & forg, sifaerareit @ sivfiag
3R aRwIfa fopar a1 B -

(i) PR &=, (i) PURe &3 |Afd |d
AR 3R (iii) TTIICH ge STHGTT |
aiftrerar o ooft & I @ aeeR
fAfde e fafs oarg 8|
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diferdT Fw&AaT 3.7: 1 39 2021 ¥ 31 A4 2022 & 19 Ruid, Wigd @ik fFuey 1g
frera AT

1. |3 TR 7,345 | 7275 47 47 47

2. |von WRER 30472|  27,375| 27318, 66 66 66

3. |wd wR% / gaicw 8,529 8253 7711 54 54 54

4. | groRe 5,456 5213| 4326 - 8 8

5. | tafivg <ge 34,690 34,309 | 34,302 524 524 524
Hol 87,012 82,495 | 80,932 699 699 699

@rdsT &1 AT : TITHASIVA—URIRY TS Bithe SaTaroial HISRY)

feaofy -

* Jiars e Ruics AMal 9 Aled Rl gRT S1$Hd d Arsd draierdl & oy g1 if¥gd 89 &

forg @ifeq Amer 9w €

$ sifrarsa i fFue U A¥el ar wrTel § R Arsd driterd 1 HIIRY Joumrell 3§ Fam o Ry Wi

fu g1

# # witfas Ferh: 37 amal § wdvaxer & forg WemRy # ura Wifds urey e € e sifderga i

Aieyet ol I faaRea a1 faerd ufhar # =181 € | Ia1. Afarar fSrae! WefRY Jomel! 3 fucrs o g fera

R e iR gfeT & fore @ifda off (@ #a &1 frar T om), 60 a¥ @1 Y & aTg YoMl H yoligd g

el AFRTAT 3MfE | HIRY = VA AWl Bl TS 3(hellsd A Hifdd Ars § Fnfed |

“*ifae Ferfl: <ea o et & 98 JMe S WemRy § wfid o iR e forg Area st / siferar

A 3MMaTID KIS U by g o |

drferdT &A13.8: 31 A1d 2021 3R 31 99
2022 9% & JJAR fdd YATERVT 14

fewofy -
* wiferd geaTeRer - 9 @ Sfd # e HeaTERT 3
a8 HHel € T8l AMEKT /Al Braferdl Bl WRY

CIECECIECIES] P IMMAYTH SXATIST FoT 99 © |
ot * ST URATERTT - 9§ & 3fd H Afgd TITERoT
31, Id 31, | T I8 Al § Sl Alsd draferdl Bl H_IRT YorTed!
2021 2022 9 H TR TR P T AT & |

SR SO oz oy T 5 afieie wel § arfvararalt
SR AT ArSd BTl §RT ST IRIT T SUYh
L | &= WaR 434 520 TERST B HH /ST S HROT HeATERen
2 | PR 2417 3097 TR Afd B |
SR SN 469 286 3.3.2¢AdIgH & dsd 3Af¥d gATERol
4 |proRe 246 244 _ i o Rerf
5 Q:r[fﬂw KIEE 315 381 R - - % R &
SISl T AN TN - I I IRT W] iforr Sorey ey a1 HifN TR, S GG
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@ Jfad YT o9 B, g ufoRd 9 eifdd |

foelt w9 faote g1 fhy v sfereM, afe

PIs 81, Bl Juaiia fear mar g, i fafafds

eI Yed g =i BIT—

(@) WA - BT AfreTar @, TTER Uy
TR B DI ARR W Dael FEferRad
e H | el & forv S aaferd
U 9d 9 S9P g1 by U ey
BT TN Ufaerd | SHfRIe BT UITEx,

3= B, —

(i) o1 F=di &, e fdiid dg wu 4
T<Id g W1 2, Seaax e & foru;

(ii) S gl &, e Ffaiid g wu |
% 9o W1 8, faars & o ;

(iii) 3T W @ AW ¥ A1 AE wu A
fqarfad ufe a1 o=l & |11 WY wU
QA BIE FaT M (HeM) A7 Tl B,
ar 34 fAf el & sell| 3ig gamexor
3geTe <Te1 fan e ;

(iv) faffde dmikal & SuarR & forw
Jfe sifagrar SadT fafs wu &
faafea ufy a1 o=, T=ai s
I7 frd Aa—fuar fah fafafds
BT W U 2, e famferRad
R & T H SRUAred § Wl 8T,
SUAR FHTAE BT -

i, W ;

ii. &l @ f{Awedr @ =Ror 9
el BII)

iii. gAY gAEMR  3fTecidhdd
BIgURCT ;

iv. Hediuel UaeRTg3NRNT ;

v. UHE T ARG ;

58 |

vi. DRERI AN YN IS ;
vii. 3TRel UTde Foil ;

viii. B¢ dTed ol ;

ix. ©€IF ;

X. HARAGISTe ShHae

xi. D ;

xii. TIed =ge"4 (Yui WU 3fed) ;

coe N /-
xiii. IRTIRT (Thdn);

xiv. TR /Sae &7 Hdhe H ST drel
g ;

Xv. g9 B JHAH Ugd dTel BIg A
THR T S WA §RT FHI—T7
R NI gRY=T, drieie Rigidl T
afeRgemell # fafAfds fear <mg|
g B H PIfds—19 &I 39 a7 H
it fhar |

xvi. ST @I fadenivtar a1 3fefHar
& BRU B8 did Fafbeadra g
MHRAG @al BT R R T |

xvil. SIf¥erar gRT died faen/
O DT AT I Plg W—(IH4
A S IR H WfeRoT gRT Sferd
feemfrder ST @R gY orgEw B

xviii. ST §RT W—SeH IMfUd &_-
AT AU STl BT YA IR TG
gl B o fog, o T A S IR H
iR gRT Sfed feenfeder SRy
IR gY IS B |

(@) MY : IS IR ddel T9l HoR

forar So afe rfeTar ol &1 U
b fou f=foRaa urar gw=h
AES AR AHRIT BT ATUTAT BT & —

(@) AfErdr, U BRIV B ARG
J B F HH 9 99 bl Al dhb
Y Y9 gorel | VET 8



(@) FAETaT B SHS ERT Y Y fdrerat
P 3MMAST Pl ARG DI SAD ARKITA
Y99 G § ST YBbH & TR0 B
forg, =iy ufowrd ¥ e e
BT FATSROT Il el 8N |

JATGRRT : (1) AMTITAT DI, IER Y2 HoTTer!

N <1 {Sier fereuT - 2021-22

drferdT A&AT 3.10: 1 IS 2021 & 31 °H
2022 b @ <IRM SRUAR Al o
& Ruid feu v 3k fAaew 1w gma |

ATl o1 ®IRT Raid  fAuere

fae
g

e

@ S e BT WOl A B AR | oy g Rt Ay 8,568 8,540
Del ARBTH AF IR YRV LT | w7 3 a2 9
BT | JAMACTAT gIRT GET SIS & AT | 3fyel & 67 SwaaR
faffds oeu & gmeRer & fog orRiy | e & forg
DT SffeTETe ANBRT AT IS U | ooy g Ry 39 1 8,568 8,540
U JTERYT &l HRIAET B & ol 3709 | & faarg & forg
I UEN & gRT WG [RAT ST | g <o g ey | 75155 | 75,356
g SRl PIE AMC, SuES (F) H | ey < @ fore
fafafdse fasdl T & IR ® I TATERT :
_ e SRyl & 24,758 | 24,786
B VAT IR VA AW b fHhed b ce b
fodl Wew & Aegw 9 oK b o S — 10,962 10,912
AT | % BRI B dTel
aiferaT wer 3.9: fa a¥ 2021—22 § Rard | v Tﬁﬁ 3R
fpu v @R fruerw v anif¥re yeameRor Weﬂas;‘a;@ﬁﬁt@
ARTell & AT fere
a,ﬁ-g"a ﬁ—cﬁm/g:[ 2,483 2,586
®. a4 Ra1d fey  Fuemg DI AT I DS
| g g w-fapra fhardeni
T G e 32,668 | 33,054 | | T B forw
G- R FRA 323 360
D S T 89,264 88,586 o 70 e ) T
4 | pofie 6,651 7,057 T 1,31,188 | 1,31,570
> | vt wee ° ° i) If¥Tarsll §RT g+ ¢ arfdfe) dar ggrar
ol 131,188 | 131,570 | (ggwdy) st arfife) atsrmen &1 faaxer

(5TrST & &I < CTIAEITaT-HeIRT T8 Hftean-Heng)

fragof:

** e B 7 el & diee #rEtd & ofgd ot Aed
AT 2T S 3 AR A A §

**fgery g wrge a8 & R R sifverr & §% @i 7 o
T & TE

THHEd T ST HR1 WR aiia] & w9 H ATRID
U U< BRI 2 | SIfWear ®I UIUhIRSIY &
g aiie] HaT YaramRll ¥, TIdeE e
st ¥ arfrard wu 9 ffdse aiffer s &=
Bl |

I, 59




- bpSo®

el Aar uerr 99 FRme iR e TR YE TE-391 dsH SWRE &

TIAhROT  (JTSIARSIYT) oAlgdd O AR forfee
fafrafag Shas a1 sufar € S 9Ra #

S

I FaaTd BT HATel B & IR I TIed ®) _ mm_ _ aﬁ
SfeTaTel @ ae sTavddRel B ey o) Sod B A gy & fafics
& forg fiumheRSy gRT gdiag 2 | ¥) TS SIfhdl TIgh SRR & fafics
gaa § FrefaRed 12 afife dar wear o) 9Ol TlRiST digh 3N @ fafics
TAdIe SRl ®1 dif¥d AW 4SE R q) a1 vavad) iRvued I oift B
® B JAS% STRY & fofics

F) S SWNG BIUNIA AP Sfear o) TIeT UaTSU 8% SWRNY U+l farfics

@) oSS YSRRE sk SR & §)  He gk swWRA dul fifics
ferfacs I e yorred) (Tdiew) @ ded, Aiferd &
M) THGIRTE A8 SWRG @ s I qifffa) & YR IR qifffe) W Uerar

4 e o i o SR 7 A BT fdded BIAT & | STaTal Hefed Yoy
forfics

ERT <1 O dTell SUtel Jor-reil § 9 31U+

_ o JMATIHATN B AR R ATNBI JBR / TSTT
T) VISIUHR WSS gh SR & fAHCE 1 g e Feopelt 2|

diferer deam 3.11: 13, 2021 9
31 91, 2022 & SR W f&Y Y SAiergT arffal sgRia

qiff®l dar ggr/ aiffal JieEmg

ek & forg arfiar 2373 104.77

2 |9 BM W BT oA &) aIOR b AT SHaTHR & forg 12071 710.99
CIRER]

3 | affferedt @ 9 89 R ufd /i Bl Siia R & forg 4035 215.63
100% aTf¥@T <

4 | aiffferedt @ 9g 89 R i /9ol B SiiaR & forg 4242 562.14
100: DT <

5 | arffeiedl @ 9og B W afte @] wR ufd /9o @l 33 1.30
Red & a1 SiiawR & forw 100: arf¥ar <

6 | otfreee /a Yo B AN H AR B AT IR B 148 8.51
forg anfia

7 R A BT Udr T@e R OSARRe® /H Gedb B 4715 316.14
IO & AT AR @ forg arfiar
TTdUE—qcd 3 faded 27617 1919.48

(3t T Ha: TTeaETT @Ry St Bfeed demy)

ey



IUHIRIIY gRT Y& o1 T3 e
ggd fSradT SUHIHhT AldTso AT gevHc
& AIEIH q SYANT B Adbdl 2

3. 3—arftfel AeRdar srisd (TUad))

AaTg B aTel Y SfeTarell & 4™
] TR SRl Ul R & oy BRIz |

ii)

N <1 {Sier fereuT - 2021-22

IE HrAHH D! Far Uerarl iR HWRIRT &
AT GYH WA W SN b | arfian
qERAT PRIPH 2 I~ T, BINTE 3R
TIY<Y H HIfde ©7 F 3R 4 arffar AR
FRIHH AMETaRl & foay SiFdET w9 ¥
AT fpy 19 |

arfersr "w@aT 3.12: fa a9 202122 @ fag arffer e=ar sdsAT @1 g=H

$HH Iz 3R ATbersd SIE| fe-ia gfaarf
1|3 qoad B 28 SN 2022 265
2 | guad EEIN 17 feaR 2021 350
3 | vged NEEN 25 3iIR 26 TdER 2021 375
4 |3 qgerd ey 27 IR 2021 245
5 |3 g Aot WRd 17 RydeR 2021 290
6 | g gerdt ol wRe 13 TR 2021 260
& 1785

AT TS U dAqac

4T dhefderey T UeH iR TaHwd M7 &l
AT € S U TAUINS STf¥erdar &l uRudadr
R IT 60 IY I MY W FIffa Ak ierem,
Al a B B fory gAfiaer @1 g IR B
e &R Faer R Red & |ag # st
TR 3R TIfg aIffd! & MR W U A Bl
I BR AHAT © | I8 TAUITH <IT &I JaATse
R ST ¢ |

Yo doAdqeer & forg foid
http://www.npstrust.org.in/

content/pension-calculator

https:/ /cra-nsdl.com/CRAOnline/
aspQuote.html

https: / /nps.kfintech.com/npc/

7. Difds—19 & <IvHE faAy Surg
i. SifFarsa e ufsear
Aed BTl /Ml B Tadey

& BRI SR B HATT B
& fou Sfea #egw 9 Ao
SRATIST BT b / W—YHIOTT wiaat
Pl WHR B & T ge oI Ty
oft| srferar Wifde dd & 99
ol &l f$fied ®u A ST &)
Jhd T |

ii. ®ifds —19 Aefera fafecar Su=R

& fag Wiea aifye e o

argafa

B B foru 1ifdre e feenfadt

A e fear mar 2|

3Tz e / Frah

i Udd oarsdl WX gAdied
Affrgraet & fau affel
A DI glaar |
gl |ar  uemaRl (TuEd)
gRT a1l O &) & folv Aredt

N, 61




N )

ATEIRAT gRT eUells  fdy U
HaEdl AR [ERN xS g
2| UIUHIRIIY ERT SATLRMREIL3TS
AR UG & AT GHad § ufhar
P 3ifow wu faar T o |

ii. dcdld 3MesT 8 QAT gAY+

i< <= feforeia ufshar & 9rT &
wU H, U S B HEIH I dohid
d% G |9 g% AT 7 difds
g9 B IO | g9 S 9P AR
IRAfAS AT B AR TR el &
faaRoT B ST B ST IB | I Ul
g @ ety g9 & &R faeie &
RIS

iii. $—gaded Irfrerar e

dof @& wau § fAffa eifFdsH
-TiE o™ S| 30
IR, 2020 W BRATHBAG YH bl
TS |

e witiexer aie (ST ais)

TRl B e & T Adgd
TR AT B BT G <1 7 R
HUd AT H IR FRAT & | ATt
HqT YTl gRT alfSdl JERdpRor H

ARerar gAfded oear 2 |

drferdT AT 3.13: NIUHIRSIT gRT 99 2021—22 & W) BEATHBARN ST TIT AR

fa ad 2020—2021 # HEMfa gREl

hTS XISl & IR UR 3iFaig o
ufehar

P A=A
306

PIfds—19 Tt WRey Hdel SuaR & foru
WIgpd 3iFers afiflrs Mara ArTel; fet IR0
NI

6790 (Rs 47.39 Crores)

3T §—UAUIed 1,156
S INCIRE GRS 55,172
SuRerfa iRael (@raRe) & dafgd vados 1,619
JrfeTael & forv offFars= fera ufshar

fa ad 20202021 # HHEIE@ R

D G

SuRerfar JIRdwl (@rdiRe) W Hafgd TIaes
Al @ fory i ersa e ufdsar

1,940

(a5 77 G GACadTT @ ot ATRE Ha)

T garT BT T SRS BT af 29-32 % T aR g aramare & g &

g @ear 9 & g axer #rT ded darEd qEel 97 = A T

fig der 3 % forg, o 7% 52 7| @-gaE i 3% e s e ot &)
fRig @& » & forg, sifiErdr aRT g T 0 St Frerd S S @-sifiga orgRig 9T e R 8




iii). fSforee Tga—NYwARSIY # SR yrfa

TR B AR T AN HA DI ufhar A
FrRiva 2 |

Rare afaiIf$T @ik o & fow
difsar srenRa sif¥regrar uga= ufsesar
CIBIEIER DY

YUHARSIY = 30 Uoilhd HERell i
TdgE 9 Hefed SfiarfST, e ar
frdT o |aT R W AIfSa—menRa
AT UEA  Hfhar  (GRARME) &1
STANT &R o Al & 7| I8 R
B R BN AR QAT Gier, FHE &
FeITeeT SIR 31 |1 3R & [FRIdITereh
FAA BT I IATHfoId BT | IJg YUINE
@ U @M BT ATV USH BT B
Hif ST WieTT T Ufshar IR—BRTOI,
dTchiferds, GlAemsd iR arTd Jwrd 2|

AT ATBclls AR ATEMRT ATTATSH
e |

JAPATgT MR BT STANT BB
frera &7 ufshar & doll T | 599
T @ ufshar &1 fate, IR—Brreh
IR FHIag UAEHRY GHerd HRan
2

3. JifAcrsd Al¥d e

T R ufshar & a—ewom &
MR WX IAF FARET AT IR
U1 ST & A1 Ufshar & 3iFelrsT
BT AMHA 2 | I TH B B

N <1 {Sier fereuT - 2021-22

ufsear & forv fAaderfere 99g @1
B HRAT B |

3. Jqarsa wre e fAd Rrer

Jg SIWERll Bl TN Hed Bl
qoy & et /faAr arffer Sgwor
T BRd § AGe dRal = fafre
YT FaveTdrell gRT & ST aTel)

qIEDHT IS8T BT TIT BRI T
el TRE 9 gfad v o |wad €

9. guRefa aRaacal @ deafy

d vadigd  sfigraren & fau
J-Taarse g ufhar |

59 Ufshar & dsd, AT darsdl
P AT TERT SIS MUAE B
AHhd & AR § — A8 /NS &7
ST Ra JfHd w Fhd 2 |
e™T @1 U8 IR—BrTS gfhar gma
T AT TR OISR il
SR &R H Heg el 2 | e @
gfhar & forg, Sifaerar &1 dleidl &
STd Py BT gAqH N 125 S0
3R 3frpad TUI 500 TH 0.0125%

DT HITATT DT BT |

3.4 I 999 gomrell 3R srferfa
& dgd I U AIoHRN b
sfferare @ feal @& grem &
forw wfafafrat —

YUHIRSIY &1 Th YT 9o
NUmeRSY g9 fadrg & forw
fafaer wfafaferat & orika 21




- bpSo®

arfeTaT AT 3.14: AFARN & faal &) a1 & fav fey v Sury

ugd
AT & foIU 3ihellsd AR
Harsl

o™

SIS 3R dhlel YT SIRT B ) ARl |

Taee  ifierarel @ fov gue
PrS

319 AT BT W1 W b oY 98d B4 Yoob
ST BT IR I8 Harferd &’ H o R 7 |

TSl gRT e merRa
THTOThROT

TR B IR—BTTSlT AT |

TS IR S—harsal

Tdh HIRIRY B 3iclsT s—hdisdl U B B
for Femsdivend g1 NUHARSIY & UA1T B
wrpfer <1 T2 |

SIfAe (e uyon)

Tade srfaerarell B AE fegw uAudl oiR
3ifer Sfde @ Jfaem | e JHeRr § o9 &
a7 & %9 & 9 7 |

9 (TATTE) ImemiRa sfde

TG 37 & ARIH W WaTfera sfae & urafiis
YR WR YK fbar A | a7 99 202021 H
gfshar &1 FAUTa foam a1 3R fa< 99 2021—22
i IS DS

S—WET @ WegH ¥ s—AIeRE
gfaen

R—BITS Ufhar &1 SAHeled A9 /
ECIRIER

U9T / TdaTg @ fofv ardura

ATPUTA D W1l & A9 H THUFY Ul
fhT U SR SIReRdT S~ BT TS |

D] ATRAT HRIHH (TTAU)

HaTfiged B drel UAdCd  Srfardel & forg
STTReddT Sed~ BRAT | I8 HRIHH Aol Far
UeTd], WRBNI Aled JIRIRAT 3R HIRT gRT
T wU A I o T 2 |

10. i TR TAYIUE  JAMRTARI BT el &R /o &
JER IR & foy a1 delgeiey 7 Yo
fopar T |

11. YT AarveTaratl & forg srgurer | Aafed SIfiarar Aarsii @ g arfies! et gardre

AT gRT IEfaifies JITUT YHIOTYS ST d_rT S

JET B




12. TAYIUE R 99d STl DHe WHR &5 B MRl & foly & gad &
FeTH BT ¢ |
13. fraer &1 fded &k Ued Ml | SReGRY & sifeTrar e f[awen ok vere e

BT TIT B Fhd |

14.

I QYT JWETATSAT 67 HISRAT Pl HH B
% foy e PIfds—19 HEMNI & BRU Yo
8U cifdherdd & QR AU TAUIGH Wi @l
P |

15. e gfshar TTATE & N SgRIY Bl AR e @
foru Ared wraferl / SuRerfa a1 e
SIS BT T/ a—yHIOT ufai & SR
PR BT BT al g o |
1e. PIfde et WReY IUARI & oY | Pifds Hfd IUARI Pl MAST B S forg
LERRCINCAREaR 371 feprdl femivden o1 |enfera foar i |
17. FHIqd il & AWl H, ST | SRIe WU A FHRI BRe aTel T Sifardrali
Sl UHHIA RT BT YA fHAT | BT FAM U9 IR G BT [ddped |

T 8 U SR T

18.

Uhdl  Daedl W THGTH
ferart @ fog aiifel SN

&% B T

Ared JERAT gRT uels fhy U Hargr
3R R gxaras, aififd! Jar gerarei (Tuad)
YT STRY &= & foTv gai |

19.

dohTel s GTdT ITdT

fafernt &1 =l @1 b B v IR ardfa®
T MR TR amreft faaRor &7 5 & forg o=
ST & AEYH W dehld b Wl AT |

20.

$—uadiug sifrerdr M

AT s—er fhareaddr §of & Jag #
faffa 21

21.

eI THONAROT Bre
ST @re)

ST BT BT & THT AIS FoR B AT
@1 gfaw




N )

3.5 3fireraren o Rerdl & ffare &
fore a= @i o wfafalry @ Rrerdal &
ffaror & fag 9=

1. RIREGEE

YUBRSIY  (3ffierar Rrerad &1 Haro)
a4, 2015 @ IR TS AR IHS
®! Rrerad Farer AT &1 Surers HRAT Bl
g, o fo fafvgel & agad uem v 7 &
fafram 2(8) & dga ucd v ‘Red’ o 39
yHR gRYIT fdhar ® f— ‘Rremad a1 Remd
H 9 9 FoR WA B 8, o 39 fafew &
graerl a7 fhll R A1 fdd & SR AT
DS BRI A A7 A A AT a1 A JE b IR
H 81 3R Sud fhefl fFaRer sRarg &1 /i T @
TE & fog ffoRaa wfie =2 &

i.  Rremwd ST Q@O W T@6 g,
ii. g < B GHA B I :

iii. oz 99 Arfee= a1 wediaRor i T
3,

iv. frerad, ST urferexor @ wfddal ar eraf
g7 IfSfey & UEuEl den S99 ded
faffa foraar 9 fafteal 9 wR

v. Hgdfdal @ 99 dis fddre deae), sk

66

vi. Trerd S =mrery # faarei= 8 @
ST R ¥ A1 =il G &
frarefim 8) farm S99 "9Wal @ S
JATIH & Uae=l & d8d 59 UTEIhRoT
@ B ARPR e H 3T =,

2. Preral « ydua o g fea ufsar

Ueq g fafame &R faems  wrfdresor
(@rfreTaT Rreraa &1 aro) afeH, 2015 @
AR AT b1 Rrbrad &1 faroer fear
SITaT 8 | Rrerd @ WRd R 9Hhdg e
& forg, sifeerar &1 fer=aferRad anf &1 J1gaRoT
HAT BT T

AR 1 : GIUHRARSIY (ASTAT RIepraed o fHamron)
faf = 2015, & TTaRIT=l & SR IIASTAT B
e uees yormel (FoedTs) | IHETar &f
Rreradl o T=id 7Ry ghTs / Bl &l
IR & foQ Ao S | ST gd@s NI
YoM B TS fewol @ e @ SHA B
AEH ¥ AT & ST 3R 39 3ifFelsd wu
J @ ST AT ¢ |

Rrema g6 a1 @ fou ifiear wwifta
HRIRY R fdetd &R Ahdl & Id dgd Sl
o= SR B T 2 | Rier@l & g dRA
3R AR @ Rerfa <@ @1 ufshar &1 fqavor
RIERCUIRID I




N <1 {Sier fereuT - 2021-22

1.

®)

gifeds gade Saldreia fafics (gd
H gAgHSIve 37999 @ A/ 9 faweara)

Rrerd / Rrerd g5t w1 & fog 49
TR E’E?"T}F :

dd  Rrera usgq yomell o
(?ﬁvﬁw) Internet  Personal

Identification Number ge3-c U=
smgefefhae (@mEfE) &1 I S_a 8¢
RBrerd g1 &RAT| (https:/ /cra&nsdl-
com/CRA/) MR §RT IHd wU A
GRT 39 R o W od /Riera @1
faeed g ST Fava 2 |

AJffgrar dfufke  d9dIse  (https://

npscra-nsdl-co-in/Log&vour&grievance-

php i Log Your Grievance / Enquiry
option TR RIGHRIA &S B AdhT ¢ |

Rera /R g6l a1 & I

oS -
Call Centre/Interactive Voice
Response System (IVR) :

STl BT &% 1800 222 080 TR lcl BRd
gU 3R @I ®I Tele query Personal
Identification Number (TPIN) gRT

AT &R BU |
Hifas yu=a : [fd< g9z (o= G1) 5 a1

79 g1 folRad & fRreryd g5 =1 3iR
f=fIRad gd WR AT -

»fth1 SaIdloliol Utsde fafics

1.

®)

Rerd /Rerd oot a9 @ fov a9
AERT Sexhy

IISTAT AN éI—GR:H%_C' https:/ /enps-
kfintech-com/login/login/ YUY ST
TSI BT TRANT BRI Y BIhACD HINRY
ERT Ya<l Ush dd IMMETRT $SRBE & AegH
I Rrerad ol &R Adhdl & | ghls dd
JETRT UIReY Bl ATTIIHATTAR AL
AT UG BT BE | B USIhRY]
M R, BhIH R U&H <IdhT A& <@ 2q
Tefid @ SgE |

Affrerar WaRy gomelt § ST 39
ﬁﬁQ fo=r staa faawor https:/ /enps-

kfintech-com/registergrievanceenquiry/

registergrievanceenquiry/ U Uald BN

g NPId &5 &R Fadl ©

Rerma/Rerd g6l a1 & 3=
N -

JAMGTAT SIeT W1 e 1800 208 1516 WX
Pl B U TAN DI HeX H HUD B
HHAT & | el -9 BT SUANT gRI
TETOGA B §U RIeId &9 BR Fahdl
2| Rera o1 afd dex afabfr g/
Goiiehd T SITQT 3R §h18 Bl F<H =g
UH ST+ AT Ua™ P S |

Hifad gux : e HRIRT ¥ darg
fRrerrd geud womell § faaRer ST HRa
30 RIerId 51 &R F&HdT © | AT &I
Rrema yu=a (BF S 1) HWRRT # S
HRAT BT & | U Rrprad ard B W)
HTRY SUATHT Bl




N )

Protean eGov Technologies Limited
(gd ¥ NSDL e&governance & 919 ¥
faeara)

1st Floor, Times Tower, Kamala Mills
Compound, Senapati Bapat Marg,
Lower Parel, Mumbai & 400 013

3. Rermag «1 Rafa &1 sira 9 @)
STl 8 ?

AT WRIRY & J4wTse (https:/ /enps-
kfintech-com/login/login/) YY  SIIY AT
PIRICR ® ARIH Y TIdhd |&T Iiofd B gU
fpTad @1 ST B qHar 2 |

39 fSRicarss &M iR HIRMRY yorred)
H IIRY P Tol BRI U SMWETAT Bl
THUAT /S0 & ARIH W g ST |
=X fFreforiRad g oR ST ST FebalT ®

»fpa SFdISe ursde fafies

Jdfay erark €1, wire F9x 31 3R 32

fa<ia foren, Mexmger, ARfdTrued
Hed,

2TCXIEIE— 500032

3. PRoera @ Rafa #1 oia o9 &)
ST @ ?

ST HIBIRY &I d9d1®e  (https://enps-
kfintech-com/login/login/) YY S AT
PIRIC ® ARIH Y TIdhA |1 Iiofd B §U
RIHRIa & S R FohdT 2 |

TR 2 : Ife Rrergaed Rerd @ Fare 9
A T 7 A1 A I8 Ried 91 fdy I
@ 30 oA & fidR Ry e gRT g9 8T
JAST AT & 1 a8 39 [rEfaRad ddel ¥
I fhdl T & 9 I I U YUl =
(TTT =I14) BT A Fhal & —

1. d9d9rse  : www.npstrustorg.in /
https://www.npstrust.org.in/
content/contact-us

2. UH : ST vAYIvd =g ol faEforlRad
gd IR falRad & Y Rrerad ol &) Faar
=

Rrera faror afgerd (Shanzan)
IS U YoTTell =l

1497 T, JTSTHHIRS TTAR

61, 8% wi

3 faeeli— 110019

oXHY - 91 11 47207700

darferaT ST 3.15: W™¥RY & faeg fev 10 yeq / Rrerad

Rrerad a1
s

d® dfad

RIS IRy 1,560

faa ad 2021—22 Rrerd @ fov Reral « Reafa

urd 2021 & 3fd  fag 9o 2021 —
2022 & <IRH
TS
1,50,372

< 2022 & 3id
d® ofad

far asf 2021 —
2022 & QIR
E VAL
1,50,908

831

R (ids & AId: TIUASIVA HISTRY, Bithd Calaroiel HIRTRY AR HITATH HIBTRY)




- 2021-22 L

difel®dT G&AT 3.16: HRIRY @& fawg Aviar ye+ /Rrema (Rwd) o Rerfa

urd 2021 ® faa adf fa<g ad urd 2022
Id db odfdd 2021—2022  2021—2022 B b Id dPb
AT ® GRME U GRME YAy GHATEN B9,
R AT A dfed #wmHa
AT Rrprad 590 66672 66866 310
U9 dre d Gefedg 378 25528 25690 153
THIAST & e fdd 135 12237 12265 94
fogv || 9 g&fag 50 5483 5500 26
31fAeTar faavor &1 Tord 31 5711 5723 19
REICE]
amsfoq, SiftT w0 geafeg 38 3535 3541 28
e 9 Gefd 37 50175 5711 34
U / THTHTY TS 26 2912 2911 21
ESIREIEN
IGEARRCIERI TH TEl 25 1763 1777 11
DI g /WP &l
g8 /ORI U =7EY
gs
31if3rp Mpr ufehar 20 5568 5568 20
To TEl BT TS/ Werepel
el BT g /TR U1
el g%
g Rrrad 5 266 262 9
7y P ufhar g% 2 285 286 1
TE B TS/ UG
T8l g5/ GERIRT U
SEIE]
g |8l @ s/ 13 1526 1532 7




O 2021 @

foa ad foa ad
2021—2022  2021—2022 &

$ IRME YT SR JASIY

3Ad d& dfdd
ol

IR

AT A

ECIR I B G BRI E 200 12140 12248 91
ueh¥a T 8T
Bl 1560 194833 150908 831

(cTisT &7 g7 : WY G HEeE Hey)

arferst W& 3.17: f&Td 31 AT 2021 &I G99 gY 918 @ 3id d& feqa@faR dfqa

Rrerd *
<7fe1 814 fea 1530 fea 3160 fa1 > 60 fa=

S T 49 0 1 1 3 54
I INHR 57 3 0 0 3 63
HraRe 90 4 3 0 2 99
- 549 13 10 1 9 582
TediT e 8 0 0 0 0 8
TS 25 0 0 0 0 25

A 778 20 14 2 17 831
(sTET 7 7 - CTEEiT e ot AR e ot decae war)

¥R 3 : I Remaed Rermd & Farer |
A T8 T A wR—2 H fQy Ty 30 A @
NR A B IR U 8] BT 2, I AT
ERT gTfase ey # fqaRor &1 diyheiRey
@ AIPUTl Bl S HRd BY, ITH HUD fdHT
ST A 2 |

NUwIRSIY (Ifgrar Rrera &1 ffaro)
fafrm 2015 @ IgaR - W & dga
AMHUTA & AT AU ol Bl S Fhdl § AR
I FrEfRad &1 srguTa fham SIgem—

(@) W Rerded g1 Sl Rrera o
TANTH I BT WoH $ 30 T @ HiaR
A Haror &1 foar T3 |

(@) VW Rreraaeal gr, e Rema 6
3= HEIT ThIg & [d%g 7 B gY e
THITE <IN @ favg Remd o 18 @
IR Tg fafdse 30 oA @f s@afdy @ WiaR
9 YeTSg el TS © |

I U OTTell & SR UT 819 & 45 foAT
P WIaR ATpUTel BT e B Ol Fehdl 2 |

3drer forae # 81T =12y iR Fafia Swrdsii
afea fafst # fafafdse ueu # Rreraear
AT IS AR U= (S ST URreR 7 7))
gRT faffaq w9 & sxaeRa g =iy |

JIHE H YUBIRSIV §RT ®dd Udh AlhUTed
e o T 2




sft arte 3O

de fafer faffame siv faera urferewor
f1—14 /¢, BAUlT Rash w49+,

$qd S 839, HeailRar W1,

8 faeeli— 110016

wagfa Rrarshl "4,

$9d ATSSI : ombudsman@pfrda.org.in
QXN : 011 - 26517507

TFIC I - 188

WX 4 IS AT AThUTA gIRT UIRT M0
A A T2 8, I JAaTar YIHaTREIY & A1Hd
I &I f=farlRad ud W ardiel O FahdT 2 |

oieurel faamr,

N <1 {Sier fereuT - 2021-22

vy fafer faffamme ik fasra wifSrevor
GRS

d1—14 /¢, waufad REci w9q, $q9
deenfie a4,

HeaIiRAT AR, T3 faeeli—110016

iR 5 : ufaefa srdieila yferavor

IS & Yo wWR R Rerd gl R 6T
IRIY fhaT ST & difdh SHdT FHIdg o
I e fear ST 9 &R Rrerd &1 Ant
T ST 9@ |

351 faa ad 202021 @& foru <ieura
& e d Urd, gosns s 3R dfqd
Rreraal @ G|

arferdr de@m 3.18: fa<d 9d 2021—22 & ey yra, gaasng 1 SR dfdd Remal o G|

H. 4. as

Aol /gt grolt / gagdl Janed

fa4. 2021—22 & 3id d& <fead Reraal 2 3 1
b G&T

T @1 T3 Rl &) G&r 2 12 6
gasns 13 Riemal ) den 4 16 6
oIfed Rrerdl &1 dw=r 0 1 1

fewolt - *faa af 202021 @ forg 3= A3F @ forg srerfq wrdiga—ange, s 3k vhard @ forg, B arfier wra =i g5

3.5.2 fa<1 a9 202021 & TR dAldUTd BRATAT B ISR YT R
darferer AT 3.19: fad 9 2021—22 & SR ANPUTA HRATAI B ISYIR YT R1prad

5. 15T BT M IR YT . IS BT A JISIAR YT
Es | o 8 Rreradl q o 78 Rreral
P =T P =T
1 | pAfe® 1 7 | sty 1
2 | yERT 1 8 | ufdew §ret 1
3 | o 1 9 | frochy 10
4 | dftrerrg 1 10 | gRaror 1
5 | R ww 2 11 | =dnre 1
6 |3fed™ PR gaae 1 A 21




N )

3.5.3 NIUHIARSIV §RT 361V U HgH

D.

dieurd &l I gl dxd & foru
ATTATS YUTTell &1 fasra

IqdHE H, AUt draterd § Aifde gus
P HEIH W ST UT B ST 8 | AlpaTe
P AT TP Arg ufshar @& Aeud |
AU Tl B B oIy GIUHIRSIY D
Jg1ge R UP 99 Ured fasRad fear S
AR SHIs & fAog RGIRIT BT FH

JAFTATET WU ¥ 31T B BT [Adhed g
ThdT 2 |

AUl UR AP Y8 WM drel 9o
(THTS)

fIUHAREY §RT Alduidl @I il &
R B U b vy F sifierant @
SFe® &R & folt ThuR] SRy fhy £
g YUBIRSIY Pl dedrge W A Suae & |

31 W 2022 TP B JTAR ASIUATH H U
ffe T9g & fiax f 98 fear T & Redl o Rafa =1 arferer § uem @1 18 @

qrfersT |&AT 3.20: 1 3T 2021 ¥ 31 AE, 2022 & $ JJIAR a8 & SIRE Ao IgHwH
A <ifsa, yra sk fuers 18 Rreral 1 Refa feafaReaa aifaer § yg@m &) 18 @

| P IFUR <ifdd  db 9T dP gasllg Ty <fdd gfoe«

1 |vrdfioe Prafig # 3148 175175 175512 1.60

2 | oo wrge 173 2345 2409 4.65

3 | vdarg 695 57015 56833 1.54
el 4016 234535 234754 1.62

feoefl: # wdiow fFafa & A0/ v9ol / T9edl / Higd! / BIURe &R ¥4 ANRE &5 dferd & |

31 A, 2022 TP & AJAR AWM~ FeRey sh1sdl &I Ui Rrapradl o1 Reafa =1 aiferer § uaH

CAIRIEEES

diferT H&AT 3.20: 1 AU 2021 W 31 A€, 2022 dF D ATAR a8 & <R HlogHwd
¥ <fya, gra 3R fuerd 1€ Remal o Ruafa F=faRaa arfasr ¥ ye= @ 1€ 2

31 O

31 U

31 A= 31 4 2022 db

2021 % & 2022 b 2022 A% dfea gfaera
) Gorss TS

1 | 8¢ woRr 488 5052 5200 340
2 | ERBR 492 6,491 6233 750
3 | Sy 471 29,966 29,716 721
4 |@ohe 1 55 53 3

5 << 96 200 50 166 84
6 |vriey aree 637 41,284 41,103 818
7 |ofar (qhar-ged) 155 714 771 98




31 9 31 Hd 31 ard 31 9 2022 9@
2021 q& b 2022 db 2022 d®H dfea yfaema
gred B GEIEIRE]

8 |Suadiuy 395 21,608 21,849 154
9 HrRU 1,131 126,918 127,584 465
10 wedresy e 46 2,397 2,079 364

Gl 4016 234535 234754 3797
T : demY

U Bl 75 IR Rrbrad— e fdaor, @
H ueRfd 9 89 arell feeE i, UM ®re

3RY) BT GUBIREIT GRT Goiidhd

AP

fpar war| far 99 202021 H AHifdd g,

Heell, U AT fIaRoT THEBROT, J2TaT
IR & JUAST # faeiq anfe & Hdfra off |
rf¥reraretl gRT Rrerad doivaed § o &l
T IR AP HNAls & fov AT H«fog
TR TS DI dGIS g | A IS W«
TeIRe $hTs bl Saxelded g fb doivaey #
Rremdr, ST S99 faeg @ T8 €, &1 FARmA
PN 3R S fuer |

3.6 QarigRky garEsRl & fag ywmorE
SrRIHA

Yo (e e ofiR fdar rferesRor gdies
B BING BI ge AR TAUIUH b ded duRy
3TEfed B AR GUHTH G & feTq Srfararai
DI AEDR WA Fe B & for warfgh
AEHRI BT USiidpd dX <@ g | |a-gRT
AATEDHRI BT BRI 3R ITRQMAT U &F Bl
wfe gfg JARTd w=1 g1 duweRSy 7,
YUwHITREY (Aarfgfy deearR) fafm 2016
@ AJAR HaATGRT AATEDR & WU H ARKAT Bl
GSITehROT JHATOTOS ST YR DR [T | FIUhaREy
T HATGRT AATEDHR JAICH Sl & YA &
fu TeMe sege i RRIRES Arde
(TandTaTR) BT AT € g " 2021 O,
fol 743 IENGIR AAIGRT FelgHR  FHIM
o_leT H g o | fa ad 2021—22 H, 19 Y
JAIGRT FATGHR (TRY), ARG S0 H, 04
WWWWW@?
eI S | = 8ol 5 04 AU wartgRy

URd 8U IR S gU SHIGART &1 Jel-Tcd
oMl AR TR

diferer E&aT 3.22: GATgRT WaEsR
yHToE faawor

TS THYH Ho-XVIL:
Ya1gRT gdEdR YA
JTUT—S[T 2021 44 29 19
JeTs—RideR 2021 83 68 45
SfacaR—fadaR 2021 78 72 56
SHARI-AT 2022 94 71 45
qel| 299 | 240 | 165

3.7 UISIeRUT gRT HeO¥el shisdl &
Aips, ALAIA, JIJEHH AR gRATSARN
B qaIdgdr IR yadd gfed |

SHAIRG D!, JAIGRT Ford iR e & R
W Uh AYh Absl HI GUg 3R Ao,
fafr=1 foxfr et g™1 oM fy g fafd
foxig SaTe /AIe=d S sfaf-ifed rfaerareit
DI AT M Rl DI T &R B oIy
TET UHIDHROT R GRefT 3ffe fIUhaREY &
A[eT fharwemdt # e €1 g9 feem #,
YRSy # =1 UoH aroel & ded
FaR By T AN IR fafa=T ARl & dgd
U3F I AR dlel Al @ dR H SIHdRI

e 73




- bpSo®

FGpfeld oY e 2 | NUHBIRSIT 29 F 3=y Y3
YeTdrsll ¥ SHGRI Uhid &)d &1 Uishar |
o 2|

3.8  JIfqrare IR AMH SEdar & U,
qargiki q=d 3k 4dfid ggel @ik
fa=ifera’ & ufderor faaver v Rifda «<A
@ foIv SSTU Y HaH

3.8.1 93 4 wdfea fa<ha arerar:

fa<ia Rerar @ik fdwrd R (Twuas) &
e & U H UTHIIRSIY, SHG! IU—aAfAfd,
mﬂﬁsﬁ?ﬁﬁﬂﬁa@ﬁmqﬁwaﬂh
SR Welcdl <faidel Ju QSR Us <o),
BIEANTA  FAdlo € WIS forew™
(EISTIUBISTHUA) TR el U, SR eley!
BHRA BR AFCRT BRAREA  HidrNed
(BgemYE—Twl), dafdT gu 3 XSilegw
RSITEH BR BRI SRR R SRS
qrell 39 AAfaAl /el /HAl B IgeTT Bl
M o™ H Afhy ®©T A e <dl %\’I

GUhaRSy o o+, foxia e, |argh
Hd Tl 3R STAEROMRAT TR STNTRadhdl bl
3R SffWTArsl 3R AH ST Bl fRAfer bR
& foru qegrse www.pensionsanchay.org.in
FfT @1 &1 deurse o9 iR fRim o
@ g e IR AAIgRT AT & Uggal
¥ difd fawal w ==t Bcht 81 Jawse #
IR 9 & Hed dw, Har-gy e, s9a
3R 13T, R UH AT AT 1 8| AT AT
H 72 oRkg ©, W 9 9 oRkg o 99 2021—22
% IRM U By Y 8, 3R I8 TR & o]
ERT 9o 7T 2| faT 99 202122 & SRM, UeH
I JGAISC R Fel AP DI FEAT 3,39,001
ot |

74 I ———

3.8.2 fa<ha afyrexon 3y a= frevon
& 91 gHad & fov srisa

YIUHRSIY, AR RO 9 (TREIRME) AR
gfergfar &k fafra a1 (@), SwRE el
TS Saauc iR Sl ST (RMTSIRSIVaTS)
T Y A R BR BEARKA o9
(TTIUHS) @ A1 9RT 8 (Afe Bk Hifthe)
B 91T ¢ & 2| YIUHIRSIT 100 BRI
P IR GOl T 10 PRI BT ANTEE AT T,
S SRS, T 3R MRS TP
q %.30 BRIS BT NS AT & | TAAUHS &
Ty, SYARDI GReT0 IR Rrera farer &
for fwmet @ik uRedl wel=R & e fafafaa
Harsll ®I IuSTF BRI Y AN Bl U Bl
Uged 3R 31 g9Tdl <7 | fa<ig Hearor ura
T H Agg B b v g3 T W i
e 1= 3% HRAT 7|

TTAIUhE &1 Seed IRd § 94 9 & forw
BRI wfafrdl Ts Saoufic defiia &l
focia Ren R I T & SR ki
31617 BT TR HRAT 3R ST & ) a9 B
foru & faxia fRrerr Sff=ii @ At | AR,
qR3Y, T, TfRMeTor, BRIy |, I, ==l
T4l & JegH 9 o §U 9 STed 3R 93Rh
AT € T IR, ISl B A8 9 AR
fo<ira e & uf¥reror yemM™ &R 3R sodeiHd
AT IR—gelag (e uTed, ahgd, H fa<ig fRrer
I g9 B forv ST dRiu=d], AR,
Thele, gRA®I, TaRR, ddsiiel Ferddl iR
o< reRar § guR & oy o< IR &iR
focig fefica Ale W ey emenRa <3fai &
fou Sugeh o< Wfec TR &=AT © d1fe

o # S 9, A, PIvTS AR &1 § R
& WD |

TUIaTg BI UAAIUGS Al H eMAe fdbar T
g, O gAaH UIE @ RS I aTell RGN
Arorall § US| $9S femdl, TG P
A1 AqIgRY sraegsddiell & HARM & wU 4
TGS Aiegel # Y wnfier fosar ma ¥ |




TRT AR & forv foxia e & fou sd
U (TITHAUES: 2020.25) YRR BT i
HANT U B b oy (H T5—RaeRE
gfeemIoT S 1 RIGIRY Bl 2 | TITaThs
2020—25 &I BT IS B d8d AATd ded B
ITAR, HeT VI 9 XII & BEl & forg whell
greasd § foxia Ren o el & i 8=
el & T9ag ¥ IR fear T 2

S STETAT, YTHIARSIY §RT TATATHS 3R T
faf e & 9= d FHRISH 9 Ahadrgdd
foxiia deRar 9<iE (ThUasery, 2022) 14
BREYS A 18 BRAR], 2022 T AT T TT
21 16 HBRAY 2022 B “Transforming India’s
Pension System Through Digitisation-Scope
and Way Forward” f¢d WR &1 IR
TS b =, S i divpaRely & aRw
JAABTRAT IRT G o 1 |

Sugad & AfaRad GUHIARSIY o Tollgal Al
dI% (SgAeery) & SRM |fhd wU F 9N
forar, S ve a9if¥fe IR faxiar frer

rﬁh Lo T

PENSION
FOR ALl

=R =
MORE THAN

3 CRORE

Atal Pension Yojona  “onTs:
sctictibare ond counting

‘You oo join and avoil not one, .
but three guaronteed benelits from the oge of 80 years:

N <1t ep ferauT - 2021-22

99 & AW, Aoifddr IR SAfAr & IR |
ST @ fort URT &= @ forv fRauRa®! @7 tah
g sj@er @1 MiAed &) & ol uRefoud
fhar T 21 9@ WRa # Shunesery, AifaE
& AL WIS B WU H AT AR SIS,
BT IMAISTH 21 HIE 2022 | 27 HE, 2022 B
SR fhar T o | YiUGeIRSIY & Uh IR
JAMABIT 7 24 AT, 2022 PI SGHSETY H AT
I &b BT H HAGRT B oy WIE WD A
JISHT g9 TR Uh TS R B df9AR Bl 6l
darferd foar |

3.8.3 #Hif$ar IR IR R NUHIIRSIT &
T AR AN / vfiarg SIrweddr
bl PENSION Fm Jféor
el FOR ALL A3 Aol

-‘.I'IUIn[I
AR DI U U FATS g9 & Giehlo
& A1 YIUHRIRSIY o Yo iR JATgiRy Jrerr

TR ST &dT FATor &RA & fFRAOR YT Bl ST

‘1

i ot Melarsruiad
oo s ]

“inafizetive omount fs1.70-8.50 lokhs

MORE THAN
3.75 CRORE

m

mnhnnﬂum
Bl theee guarontaed bensfts inm the oge of B0 yéars ‘

U+ i gumrtrdewd paniias Iepes Ty L0954 4 D00 pot mvpeth
[} 1 e Geuth o the

Lt

=t S o et S 30 pmt dn g S il
e vl 116 g whage of P wabtrin

poeiel L
Comtost Twer rwsrunt Pt CTn] baa raech tadey ar
=
B an
s

Mm ms.u:u.rmﬂl ;

e

Rau 000

InNPS and got
additional ax benefit

i
e v Rt ey oferd e I
B




N )

@1 & | 39 gfA H, uTfievor gy fafi=t a9 e
AT AR & AeH Il Arere Jifedn, e
A1, sotagie Mifear (s 3R g3) &R file
Aifear &1 fo<ia ud ved AeRar W e
H 3R 3 geM & forg ok gAds / gdtars
& I SR o, fRy wu & vadiew @ forg
18—65 AV & 3T HE AR YUIETS & fol 18—40
@ MY WY dTel ARG B W IR B
foTg srorar T | |t it fhardemy fasmae
IR W AR feemerd (Sgdd) iR gaR
IR (TIMSIMR 3R GRE) §RT ARG B
8¢ fhy AT | it & favy § qdER /
IHER / 3iTclTed BIRISNARY / S—a8 e 3Mfe
§RT AT U R 3R SRedh R & fo1g
fefSea #at @ IR faar 7 o |

faT 9 2021—22 & ERM, TAdTH fie rfam
IE i B B oy Fey U o b odivd
9 UT B9 dTel o, R Wiedred *iR fife
s f$Ss RgRIR drs & A1 sifdhd fay
T Y, R STINTEHdl aed & gy #
IAfd TAHHRT U B & v Tadg =g
@ JUS TR S IHhd & | < R H ARl D
1t f2d), IS IR 11 &3 el & 155

investment

for pension Exclusive Benefits

Act today!

BENEFITS NPS

Investing in NPS

becomes more rewarding

NOW SUBSCRIBE

to NPS via video KYC TAX BENEFITS OF 50,000

FHER A A fie fasme {6y 10 | @) 9RT @
WMAS B §Y 342 SAT LIHEI & AIH A
M ST BTGRP B forg vAdiee e
A e fby U o | ORI a9 @1 el
fomrel # S g IR Rav{ & 28 T Hal
@ AEgH W AU B BR Al UR 961 od 8
TUTd @ forg S whiel S Iy Y |
ICHH TR Us J99 URT HRd ATHI b 91 ®
I ¥ IR AT feRtea /Arera Hifsar s
) ey 7Y, SR died @ Hear o @
SIGRIIECION

1 G 2021 B 3 AR — TAGGH
flga ® I Hie smafsa @ w$ o f&
fafr=r Mfsar Aol R sHe TR @ AR
NUHIRSIV gRT TAUTE fead &1 guom &
fore o fasif, e St g awon (fsmos
d8d) —, FAM@R VIRV & SRE 15 R &
TN (10 APhs) , <Al Wie (30 APhs) — 5 TR,
YR Toldl & AT ¥ Arerel Hifsar i,
feaer <e, e S AR 15 fide @ forg
S & Arew 9 ) iR o), sreuer e
AEIHR 15 fHFe (TATSSIR & s o f2al
3R 3RUSH), TAUIYH feaw gRT araford o1 fAmie

investment
for pension

STAY IN CONTROL 0;:
YOUR MONEY WITH OUR
“WITHDRAWAL
AT ANY POINT"

tax deductions of
350,000

in NPS
S



L R TR L]

(e g 92 W we )

{ “ﬂhrluﬂ

i T i o A -y con Y0 sy W E

&1 ST (04 UPR 24 IR FATIT TAT) ST =S,
TR 93 fasmue (T faas), dlend &
TEANT ¥ Ao UAUGH feqd faemu=— & wrer
Ao fea |/ T |

i & 3 Sfgdia AT BT Hew e @& fou
tfiard e Ifram= s o iR fasmus
9 Bad IAE UIHIAT d IR F STHBRI TaT
A B foIU §91T TV oF gfed AIfad rfaerareit
BT T8 Jfad o Ao § i 89 & fog
YiedTed ®Rd O {6 3 BRIs 9 ffSd AfATar

Ugel B WA B 9@ © | Ydars dioHr & fiie
fasmue feoegd 291 R & 210 FHEIR U H
SR T 77U o |

ARG R AR BT I MAS 3R
AEIfSTS BT @ foly  BIMeRe  dRIwERS!
AR & IR H SIFes IR Fdd & B
forg, TUwaREIY / Tdied & M TR aRarrel 3R
SIS &1 B & foy el &1 TR &
@ foTQ UIfrepRor gRT 310 Al AfSel 8§8e1 W
CRE 3R UMfthehel Ha?l URE fby 71T, 288 AR

'nps RN
==l FORALL

PFRDA never makes calls to individuals
requesting them to deposit money for
release of funds from NPS/PFRDA. Any

UNKHOWH

such communication received to
defraud may be informed to police

immediately

qritter farawur - 2021-22 G
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e e =
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- ‘ld-; : i - 'Féﬂ'

— - alE =52

U T AR B drel fie AfSAT H rafdies sfRret
W AESHS AT TR by T, NUwREY
Jgge H WS BPIORT ¥ AR UTH e
JeaTse § difedr daw wfid fFy MU |

3.8.4 9HaigRky daedRl & fag gaToM
PRIHH

URARS WIS & Al I & H @
8U 3R o AR W W 9 & foly YahaRwhl
IR & ®U ¥ 3ifhd wxd gy, AR HifsA
He offerd Sl | Ufafhar ura w6 e
Jfera <Eidl & foIg §aR &R dee & Ao
B Teh g—3MAMI <-Tel Ha PR & | |Arered
AIfeAT SHaT & AT Hub IR GeE B oy

U HewqUl fAPT T 8 SR dIUhaRSY
IfASTATsit & AT HUS 91T @ R I e

£ U R

o fei, afafafrt ok Aot & IR |
STFHR ARG B & 33 A A= Sdud
Tfafaft /FarR wxar 2| fod av 2021—22 &
ERM, YIURIIRSIV 9 02 U dod, 54 HifSAT
ATIThR / Ira<iid BT SATeT fhar iR 27 U9
3R 327 AIfEAT Tl R UHeH & forg ifcmra
438 FHER AT 3R 561 3ifFcllsd THEIR Hal
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24 AT, 2021 qo KISIEEIE]
31 AR, 2021 | gWE Hlgars
14 RyawR, TEUH | AUaERiRReng
2021
29 RyawR, TENIGH Hramrgang
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30 RyawR, SR BISIECIF]
2021
26 37K, B RISIECIE)
2021
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2021
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2021
27 AR 2022 | BERIETE famr
8 HRaXl 2022 | YEIEIE] fOherant
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15 919 2022 | HENTG | GoaERiRfers
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THaTS IISTAT & ded ATH b 4.01 BRI Bl
IR X T § 3R I8 A fed—a—feq aol 9
g% B 2| fad 9 2021—22 & ERME 4.01 BRIS
H ¥ 99 ARG W Ifd daTg @Al T Arifd
o o | Y Ao st |rdeiG o3 &
d%, YA db, FeHRI db (T AR 2TE)
3R 16 fIRT # vUIars aT yaraR o Afha
AR & BN 59 1T Bl g SleNed
Aherdr el o |
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N <1 {Sier fereuT - 2021-22

arferdT &A1 3.34: ¢farg & ded AMifed Afgraen & vdarg—oadl ofilar faavor
&. THIaIs & ded AMieAl BT SHarR faaxor

CEa kOl (*31w 31 wrd 31, wd 31, Wl 31, W 31, Ad fag et 31, A
soft wTd 2017 9@ 2018 & 2019 T 2020 ddb 2021 db  2021—22 2022 AP
@ <IN
af&

Ardoi e 16,93,190 | 30,47,273 | 65,53,397 | 1,07,19,758 | 1,56,75,442 | 2,12,52,435 | 70,09,008 | 2,82,61,443
&7 d%
o §6 2,18,086 | 4,97,323 | 8,73,901| 11,45289| 15,62,997 19,86,467 5,21,900 25,08,367
g faci - - - 9,190 15,760 35,114 51,149 86,263
&
e ¥F - - - 48,182 |  3,44,001 8,18,800 |  4,69,227 | 12,88,027
o o | 476,373 | 11,15,257 | 19,87,176 | 31,71,152 | 43,30,190 | 57,10,770 | 18,17,260| 75,28,030
&
Rrer gEar) 21,222 29,791 33,880 38,863 48,581 54,628 8,807 63,435
EEZ
AR TEHT 354 680 805 1,053 4,620 5,350 511 5,861
&
I FEH 327 3,507 10,936 14,469 17,355 20,095 3,420 23,515
EEZ
<1 AME 75,343 | 1,89,998 | 2,45366 | 270,329 | 3,02,712 | 3,32,141 30,197 3,62,338
B 24,84,895 | 48,83,829 | 97,05,461 |1,54,18,285 | 2,23,01,658 | 3,02,15,800 | 99,11,479 | 4,01,27,279

ard 3.8: THaIg @ dgd a8 oX 93 AHie (2016—2022)

Year on year enrollment under Atal Pension Yojana

(ZO16-2022)
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N I H ghErs AWied gig <l T8 7|
IoaR faaRer 3, Rt Tiarg AHieT & JHe
¥ IR Uy 9 WAl 3R dg wiid ueen #

e 5 | aftemrg 2,929,240
aIfereT e 3.35 {31 31 A1 2022 A% | 6 | oy 2,299,498
$Wﬂw ghare @& TEd MY 15 SR | 7 [ orfeq 2,294,858
e 8 |7ew waw 2,294,421

9 | SRR 2,105,600

10 | srowma 1,607,503

1 |SwR wew 6,072,347 1T | s 1,504,968
2 |fqErR 3,997,372 12 | g~gs 1,135,106
3 | HERTg 3,097,671 13 | duire 1,118,351
4 | gf¥gw Tma 3,070,457 14 | e 1,000,678
15 | arm 886,076

HHfIA - 31 A1 2022 & @ JJHAR AT & ASYAR AHIBA

State Wise Enrollments of
114,064 Yegery Atal Pension Yojana as on

. 31* March 2022
L1185

V3, 65 T8

[RETE

MRl / Others ®

3,355




drfeTdT A1 3.36:
gt § ff gortar mar 2

N <1t ep ferauT - 2021-22

fa<r adt 2021—22 @ SRE A R "7 NAOE THIGT AR A Bl

3der21 T$°21 21 TS 21

rEd21  RyamR21 EqEv21  dewEY21 fawrR21 SHadr22 . wRad22

22 o

2.26 1.95 6.98 7.69 11.03 9.91 743 7.65 9.98 9.06 11.64 13.55 99.11
ard 3.9: fa<T 9 202122 & IR AE R AE QHAIS AHIDA
Month on Month APY Enrolment during FY 2021-22
16,00
14.00 13.55

12.00 11.03

10.00

=]

April'21 May'2l lune'2l 21 Aug'2l

2. gy<3iq :

faoxir a9 2021 3R 22 & SRM, 8 AEH &5
= ufd wEr 70 ofNId @rdl (QUUE) P aiid
e BRI fhaT B 1 31 JIRSIREY SMATAC §eb,
afegd 9T YT b, oM T UTAOT §, Ygas
& UTIT d @R faed wiwor arfor 6 T 70
Tt b1 A e urd fhar 2|

8.00
6.0
4,00
2.26
2.00

Sept.'21 Oct.'21 Nov.'21 Dec.'21 lan.'22

Feb.'22 Mar.'22

ol dl H, AHeTg Adersd 9@ 7 30 QUUET
BT aIffd e BRI fhar—

UHe 9% @ 919, TIRed yHed §@ F fad 9y
2021 IR 22 & forw arffe AT ooy BRI
forar—

IS BIg-¥ db H, T Wil Blg-id §ab forfics
9 50 TUGI) BT dif¥e oled gTRIeT fohar—

6 UEHNI 9% @ ARor Jar eIk dF
fofids, #raye aifvfsgs gedrt % fofids,
raH3T [or #5319 Gearl d# fofids a1t
USTHE TIRE EedRt d@ [ofids, R &7

frer 51 gesri d% 37k gia foror Rt
d®) 3 9t 20 @7 FffH ST FIUS (4TI

310 U3+ faftr &1 ygeiqa

ey difereT ST 3.37, TAUITH AT & dgd
el 7 ai—ar—ay 27.43 ufcrerd & w9 gy
fowrg | IomeR faer faaxer = fear
=

e 03
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drferssT S&AT 3.37: TIUICH A USEH @ ded ARG 91 — 31 91 2022 9@ & IJAR
i gigar Rerfa
IR w0 AR A
wguE | qfg
| 2020 ¥ AT 2021 ATE 2021 9 AT 2022

¥ o f ax adf gfg # g ¥ o gfg

RURS fdr %
ghad) feax | 7932.06 | 18979.51 | 30303.86 | 11047.45 139.28 11324.35 59.67
sfed) feax | | 352.55 850.99 | 142451 498.44 141.38 573.52 67.39
T 8284.61 | 19830.50 | 31728.37 | 11545.89 139.37 11897.87 60.00
foaw | ik R | 31.18 41.59 41.20
B YT H AT :
gied (@) fR | 6495.77 | 968651 | 15509.97 | 3190.74 4912 5823.46 60.12
qiew (@) femR || 297.26 482.72 762.55 185.46 62.39 279.83 57.97
qieq (@) @ 6793.03 | 10169.23 | 1627252 | 3376.20 49.70 6103.29 60.02
R | 3k e || 25.57 21.33 21.13
R TIUH AT
S ¥ (oh) feaw | | 1099281 | 1676630 | 27630.39 | 577349 52.52 10864.09 64.80
o A (oN) x| 457.16 835.48 | 1214.08 378.32 82.75 378.60 45.32
S ¥ (&) B 11,449.97 | 17,601.78 | 28844.47 | 6151.81 53.73 11242.69 63.87
foae | ol e || | 4310 36.92 37.46
B YT H AT :
IS T IR | 39.60 74.76 162.65 35.16 88.79 87.89 117.57
IS U AR | | - - - - - - -
AT T g 39.60 74.76 162.65 35.16 88.79 87.89 117.57
foaw | siR o 0.15 0.16 0.21
|| S Tgud H
HAT
ST g R | 25460.24 | 45507.08 | 73606.87 | 20046.84 78.74 28099.79 61.75
ST g R || 1106.97 | 216919 | 3401.13 1062.22 95.96 1231.94 56.79
foaw | +feax ||| 26567.21 | 47676.27 | 77008.01 | 21109.06 79.46 29331.74 61.52
Tfie ege 3728.40 | 435438 | 4686.74 625.98 16.79 332.36 7.63
qrars 10526.26 | 15687.11 | 20922.60 | 5160.85 49.03 5235.49 33.37
wrive diof 27143.03 | 36929.68 | 47343.05 | 9786.65 36.06 10413.37 28.20
ST ot (Frof &) | 67964.87 | 104647.44 | 149960.40 | 36682.57 53.97 45312.96 43.30
HA TIUH H 9T - 16.28 18.10 20.36
Fe BN 138014.67 | 181416.26 | 216883.09 | 43401.59 31.45 35466.83 19.55
HA TIUA H 9T 33.06 31.39 29.44

%



urd—21  #wrd—22 A 2020 @ A 2021 A9 2021 @ A9 2022
¥ g f v af gfg A af v af gfg

RN ~af3r %
5T AHR 211499.55 | 291959.92 | 369743.33 | 80460.37 38.04 77783.41 26.64
Tl QYUE N W 50.66 50.51 50.20
ST el (RPN | 349514.22 | 473376.18 | 586626.42 | 123861.96 35.44 113250.24 23.92
el TIUH F 9T 83.72 81.90 79.64
RN E I L - 212 6.74
Bl TYTA H AT - - -
el AT 417479.13 | 578025.74 | 736593.57 | 160546.61 38.46 158567.83 27.43
Fi7: gTiiTe = daaEe KU

aifer®T AT 3.38: YT e ysgsl @ Arer ggud o Rerfa
P. g3 A &1 ™ ATd—21 A1 —22 RN gfg

K| (@s #) ufae«a
1 TadieTE Yo wew Wi fifies | 222,615.19 | 2,82,475.65 | 59,860.46 | 26.89
2 a@gﬂg‘ Rerrye @R];{TR:[ forfaese | 1,66,209.21 | 2,01,918.51 | 35,709.30 21.48
3 TR e e e 1,63,389.54 | 2,09,386.28 | 45,996.74 | 28.15
4 SIERI GRS IS qﬁé,ﬁrqa e | 7,558.64 11,614.32 | 4,055.68 53.66
5 e e e e B 157214 | 2,229.93 657.79 41.84

6 TFSIUHdl Ua dede sy | 16,383.98 28,413.86 | 12,029.88 73.42

forfcs
7 ey favem ¥9 8% UIH 297.03 555.01 257.98 86.85
Forie fafics
el 5,78,025.74 | 736,593.56 | 158,567.83 | 27.43
gia: gTdied =




- bpSo®

qIfersT |&AT 3.39: 31 A 2022 TP d JTAR AIGAER AR U FRER Red

(@™ 3 wfererd #)
AT THdieE  UeRsdll  YeE dlcd  vasindl  Ingdiens favem
Hiars
D 9.87 9.66 9.63
TSl 9.56 9.64 9.59
ICIE 9.18 9.48 9.44
TdieE 10.05 1012 | 10.05 9.91
RIESERVASINS
BNl 9.66 9.75
< 10.86 13.02 | 1227 | 11.79 15.30 12.48 13.28
& | 1018 9.78 9.15 9.79 10.02 10.14 9.25
fem—| 3 9.39 10.42 8.41 8.70 9.49 8.72 8.13
T 9.84 7.79 6.57 7.44 8.91 7.58 6.81
< 10.68 10.79 | 11.06 11.22 13.35 10.98 13.22
fTR— | | &{ 9.70 9.21 9.20 9.08 9.19 9.97 8.45
Y 9.39 10.68 9.06 8.44 9.67 8.81 7.30
R || S 3.09 5.68 3.37 7.23 3.92 5.46 6.63

gia: oTiiug =R e REie | Re-fmr @iamren & fog o [ e o

1 98 3 @1 sl & Rewd affaiea €|

IRME N TATSIY Todieng 3R ISHems <ol Al @ forg 01 ailiel 2008 3R WSl Ao & forg

25 S, 2008

IRF® iy fIRAT 09 A 2017, TASIUGH 01 TR 2013, JAMSHIATSHIAS 18 S 2009, HICH 5 #S 2009, TANSH 03 JeTTs
2013, THSIATS 15 ¥ 2009 AR JEIS 21 7S 2009 (bZ-1) F forg

IRA® MY TS 04 TFcER 2010; PICH 30 SIARI 2012; TAITS 16 RIGaR 2010; JEIATS 04 Fc@R 2010 (TTIITH AT5<)
SIS Brave Aol A 7T a¥ 2013—14 (Praive Aol F w9 gg |

RS A IRer 09 7S 2017, TTISIUBRA 01 3FTRA 2013, ATSHISTSHIANME 21 fodaR 2009, ®IeH 14 IHR 2009, TN 12
IR 2013, YIS

14 &R 2009 3R LIS 14 3R 2009 (bz-11) & forg

MR ffdr: TS 23 ol 2013; TTRIWHHI 01 TR 2013; faRel 9 A2 2017, MEeengeion

18 TS 2009, BICH 15 TS 2009, THAISME 15 T3

2009 3R JLIBME 21 75 2009 ()

ARMAT ARY: TSl 12 3R 2013, TASIUHT 01 3R 2013; fARAT 9 A 2017, AEHRMLRNE 21 THIR 2009, BIEH 14, faxdaR
20097 THSIRTE 14, feHaR 2009 3R IS 14 fIHeR 2009 -1

IR fIfr: TAeTEHl 23 Fels 2013; TASIUGHT 01 3T 2013; fAReT 9 A 2017, ASABISUIAS 18 S 2009, BICH 15 7S 2009,
THEIeTS 15 Hs 2009 3R JEIE 21 A 2009 (ST-I)

RS fafr TS 12 SR 2013; TIASITHYT 01 3R 2013; faRem 9 A 2017 arsSiems< 30 feHar 2009; Pled 14 feHaR
2009; TSRS 14 faHaR 2000 3R ILlarg 14 fadar 2009 (S-10);

RS fAfd: TS 13 3raTaR 2016; TASIYHRT 10 RMFTIN 2016; AT 15 W 2017 SMSHMEH 21 FdaR 2016; BICH 14,
IR 2016; THSIATS 13, ATCEAR 2016 3R SN 14 FAIR 2016 (AT U-1)

311 fafrafia s @ gR=Erer gg AT € | S99 diule diveder
. . S oSE A ddl B AT Sudel ® o fdhedl
ARTaf SRl 3 A ot ST ATy ) wert @ R sraws & o 9




TN YoTed! # faf¥re wu & wwifda &1, w9
ESdIR /STl Hex & AfedR divaHed a
SR Repadl Her, Acas dorr o J4l gfde
Y |fEfera & 4ifde e &I Blredr(Wad, TR
HERR, fastelt amyfit gf@n, weiter) |

USR] & HRIBIA & JaAT TR T HIRART
& REA & Al | HIRIRY §RT Y& fSrd =
T A smRaT WierRor & |1 siigd
I HIRIRY I AR ®R &l ST, 39
IS H T 99 WU H Sl NIUhIRSIU
s e ar faffaat @ agd smavas 81
AT TferepRoT gIRT R 8|

312 fag ad @& <A wifSrevvr g1
gHIRT AT Adhfed fy SH ard 379 YPod
T YR

TITE & IRl R WRI IR OSH

N <1 {Sier fereuT - 2021-22

HeIReS SHISAT GRT ST ANSTATST Bl AT T
PRl 2, GRT Yo AT YR JRIUT [h T 2
| TTUIUT OTTell § TI9T 819 WX, HeURel ShIsdi
Jf¥rerarett & Uofiexor & forg SaxRer Bt @
3FITe] GBI, U9R Y[ Sl b AT Srfararadi
W Adferd far Srar € | /ied UIE ao T &
foTg GSTIaRT et ARGR gRT 984 fdhd 91d ©
| 3Tl R OR, HIRRY, ST 1fAeRauTet TR0
g @Al @les & foy ged o § aur wio
SNl &x & foy gl & AR g1 @
TSfId HRAT & | SUD U UAd GIGER
HrRY oI diaidl Sl §RT Yoob JHTRA b
S 7 | ded MRl gRr e udes go,
ferart @ e ucwifer wEftd & @
forg oiRa fa oI € | afosfoal @ eReTs
SH® T8 MM drell MRl & foly R ofd
Jq P S B

difereT G&aT 3.40: IAfEr@El 4 A= ool W fay oM 9rd ged 3R 99R
2RI oD /YR

gBILAI
RSNy Ife ferar I T IF | THvHSIvE:
JeRIUTe | @l Hael W U | P & [Adbed g B | T 15.00
PIS BT AU | O WAl WieH &
o BN Al @i @Mw(ﬁgq HRIGIRY
G & Y | deram fave | Sord fbe © 1500
IRY Y | s w0 | dvaet el | SowHgs:
(*7r ) AW | ERTAT [ 15.00
ST | ST |
TRARTRT 40 35 18
FeITRT 39.36 39.36 4
T 40 40 40

fewrt : et & @ diqar g7 @Y 0 NN Sf S @ A S 7@ &
oTdeE SRIaeT % difaw A § 9T #E T@T % %Y & 9 #v e
[rarRal HART & A B0 S % & §ob Ay &

-y
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SRC] SHAURRY: B. 3.36
HIUTATE: %. 3.50
Suferfa - forsh NAGIN]
I
SINECY %. 200 o] el § SINEERS
SIEEKI]
ENIEau
3R 3fera™
AT
®rg f 3G BT 025 TN TD SINGEE SN T8l §
argat 3 & <GATH 010 Tfcrerd
ERES as & AR, R =g
.20 3R IIBIT $.25000 B
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feras %. 50 ufer a o] el § EINEERS
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> 6 HIE AR
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SNCIE]
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@ AT W _LATH 5. 10 AfThaH
3T %.10000 (Pael TAITH
@ fou—wd ArRa® 8k
feaR— 1| @)
et @ |- Nl
IfReTd | Ra a1 | soifdesd 9T AR Afde 9T & 1Y . 0.0032% Uy 9§
Yo
U3 | o weET | 001% 6T TgUH ufiay 0.0102% T TgUH Ufciay
ot | goh (Fro & & form) (RN & & for)
gy | & @ 0.005: Ufcay
g | "oy
*TRGR] FHATRAT & Al H, HRIRY Yoob [T TSR gRT YId Py I 2 |
# qdYd PIAl PYSTERR Ugde s (@.fbAcd urgde fafics) =1 15 BRax 2017 ¥ gR=ETe I (HY |

98 I



N <1 {Sier fereuT - 2021-22

fod a9 2021—22 & oIy fAf=T Aea=er SHSAl ¥ GUHIARSIY &l UTd Yodb 1+ dIferdT H Y&

forar T 21

difersr G 3.41: fa avf 202122 & IRME YT Yob

. | XLl SIS 3[ed gIftd (%, o H)

1 IR fp—vfrR §a 2,316.83

2 PNEREIES 9,607.57

3 ARIRY—TATHSIVA § a4 SWRedeR foffics 1,011.57

4 WIIRU— B SamIaon Urgde farfics 249.71

5 ANARETH—THUTRIBTE Vet 0.01

6 Jaghr FeEHER / et / Aol / Tgadr / 154.92

JRUBY FXHRUT Yoch

7 HMRY—HTdl B yrgde fafics 18.33
&l 13,358.94

*Ifr=T FeERey SHRAT I YT Yo DI TUET GRS MR TR Bl TS T

313 frofed g, smifoa g 31X 3feTaTHI & UYOT 3R Sadit |arail

IR faooifea sawor 9w d3e fafera
q g gemRAal AR =T sHIsAl AT
el B @adlen ftafad @ o fou
it 18 ISR |

3.13.1 oia 3N fordiegor

TUHARSIT 3R TG0 = GIRY, IR
I R STd A@TIIETHT gRT ST B T8 RUre
@1 HIeT HRaT 8, N I8 gifad fear o
A & sHE AT WR erddl # genfeiRa
fra@Ifers T &1 Ut AR & § |
3.13.2 o igror SR aEraiar

umeReY, SuRAfd iRdal &1 fafasq @ik
f¥eror SfftdTSe 3R SffFvTse fAReTT o &
aregd | fHar S 2|

(@) Twarge e :

(i). offmarse FRIETT 3R Rideror § YiuhaiRey
DI S BT g rEfRad Ruret &1 aien
emieT & —

i WRI® THISUY, TR 3rTes

¥ facig wR forHrer sruare Rard |
i) fomrEr /aef afiies SrguTer™ JHToTaH

iii). TAYICH Heheld @Al H 3P MM TR
GTaT Y JHTOTIH

iv). 3red a1 /a1t arfaRe oam Rure:

V).

ATgaR GRETT YHTOTTS
vi). dftga Rremd

vil) Tdiarg & dgd ARG & d9d 9
WA H RGN TE—3AAE STHT B
& foru SuATSIAT JHIOTIH |

IR SuRefy siRdcl &l S gRT fby

U faeie & forw fAuiRa Faderfere

R YRgfd &1 Ide &A1 86T, Af] g
Bl |

(i) ST ¥Hsm SN W), T "HA Bl
IRt T @1 =mafiae erarg
IR HRT T MR Mm@ ue
ST ST FhaT 2 |

(i)

e 99




N )

|
S 100

@) 3Iaarge e -

(i) SuRefd Raal @ SifFdge  FRleor
el & sl & srguTer iR fafrasi
& ded uReEres feenfaden # genffdse
gRETed  Fadarfld §9g & Uil 6
e & forg fvg o € 1 vAdwE @
ded YIS gRT U &1 S arell 4!
qareil, AHieT ufehar ¥ 3ifcm e d®
e AMESl gRT deR fhy 9 2
Gt &1 A= srfafermi ok Ml
A GeAvey fm iR el @
FTAR HARA B U Aled U8
| |EEl Ufhar & 9ted B
DI AR & | I Heyul ggal H
AMAS 8— T dfed R, Famaot
BT YA Tl PIg 8 dl, Fbold @ral d
NERUNECH A

(i) fa @i 2021—22 & <SRME, DIfds—19
Tl & eRoT TEdeE iR gdErg
@ d8d 70 IuRfT IRcdl &1 sfidrse
eor fear T | sEe SR,
YIUH3IREIY §RT 94 991 & forg Smaiford
el & SRME Ut gu dfed fEer
@ Sured W IfAa S wimiET
SN @I T 31R TUIGH, TTHgH—alTse
IR vdarg onfe & d8d dAdad @d H
H Tl fbar |

(iii). faa 99 2019—20 & forg 70 SuRf
IR @1 oar Rure &1 TN =<
% gUldg o@rEdl 9 ad 201920
@ forv 70 SuRerfa iRaw@l @ ot
Raré Tadied =T & Ueldg ol T UKIeTdh]
ERT MG &1 T8, s ofia ol
TIETRIETT Ay & forv <ifed fage™ @
Rerfd & w1 @ 8 off | oETwRien &
IRM <9 U fue iR o anf &
Afea fage™ @1 e & fofw Tadigs|
3R TANUE—alse & d'd Uil & s
RIEIRERIRPIEI

3. uadivw, gAdiga—crge, qdarg S
dargRy ddEeRl & dsd dieids
& forg duwamEiv afSfsas 2013 @&
faf=e 14 (2)(@) @ d=d SR wREER /
IRERIVASCEIN

gifgeRer Wi & fov Rt/
e /e SN ey aife vdiva
@ dgd fharhardl & Wl SruTe 3iR
aRErerd & gARed fhar o1 9 |

4. g1l RUid &l o1 BT -

fodl 1 BT Ioctad &1 Ul e & Reafay
H S g g, I @ OIRT 28 @ dgd
WM PAThd BT ATl BRAT &, (TN §RT
fUHRSIY (RO ® STEdRT §RT STid &l
gfshan) fafaH, 2015 & AR Fa (T4 3R
R @1 e siiariRe urerfes Rurd uwga
@ A 2|

5. shfenra wreT

wigeror foumT faf el 9 fafel &k
gfsharall § GaR & foIg T srawaaarnsii iR
geIdl & 3MYR R YITHAREIY AR 3R
fBRERl & @™ & fau gurRl @1 S e
fAwTRer =t 2 |

TIITH & ded N A¥l "R ghIedl B
fore, sifparge / sifarse foderor & v gomelt
ANE 2|

314 3

3.14.1 IS UIE gorel 3R sfSiftam &
dgd I U AIHRN & ded Ifid
frerar (AvhaR)

i) auf & <SIE SIfrgrarest @ &

TN # ISR BT A™ihT A 2021 &
424.40 W 9GHR AT 2022 H 520.2 R BT TAT
| 99 2021—22 & SRE AR &1 A= |

2257 g 8 © | TIUINH AMGIARIT &I quar
e frfoRaa ard § & 18 7
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arfereT ST 3.42: TR /vfiars & d8d SFaR AR & T -
urd 2021 qrd 2022

(ara ¥ dwan)  (arE § | v T | =
Hq‘uf_ aﬁ; gfoera 9
(ar@ # <)
Bre ARPR 21.76 22.83 1.08 4.96
HA BT % 5.13 4.39
g G¥hR 51.41 55.77 4.36 8.48
HA BT % 12.11 10.72
Frotve 11.25 14.05 2.80 24.89
G BT % 2.65 2.70
Jd ANTRS / TEfSd & 16.47 22.92 6.45 39.16
DA DT % 3.88 4.40
T 43.02 41.87 - ]
DA DI % 10.14 8.05
e 280.49 362.77 82.28 29.33
&l BT % 66.09 69.74
del 424.40 520.22 95.82 22.58

* (01 I 2015 & 1€ ¥ DI Y YSHHIOT WHd el fhy Y F)
Ire 3.10: ATy AR A & dgd adarR Afgraesn &1 aer

B00 27
—_— B
£ 500 2
" -
= 5
£ 400 =
= =
e o
[+ 24 o
=1 =11]
= 300 F
2 2
_g 23 E
: 200 -
o 22
o
= 100 21

Mar-20 Mar-21 Mar-22
E Central Government @ State Govarnmeant # Carporate
All Citizen/Uo5 NP5 Lite* _— AP

— T otal — -}




- ko=
i) arfrqrare @1 4= — #F9aR
WHRT &3
aifersT ST 3.43: TAAIYE / RaTs & ded &FaR JfeTare @ | ¢

a4 AFSIARN &1 & 3feEE (3. dIs H) YA (3. IS H)
B RPN 22,83,671 1,50,491 218577
I INHRN 55,76,986 2,74,949 369427
Gl 78,60,657 4,25,440 588004
ARBRI AT AT 2021 & 73.16 TRI A IGDHR A9 2022 H 7861 G &I s, o1 544 ghg
(7.44 wfaera) & @ |
ot &=

qrferdT AT 3.44: faid 31 A1 2022 4 6l &3 A ffeTaral, STk iR Uy & S|

Araie & 14,04,569 66,089 90,634
d AR / AT 22,92,014 33,348 32,346
ol 36,96,583 99,437 1,22,980

ol &1 & T8d, BIURCT IJAMASTATSN BT AT 11.25 RI I B 14.05 G &I T8, o fh 2.80
ARG AT @ ggd off | J3NUH /Fd AFRS &3 & d8d IMHardRll & dw a4 2021 &
16.47 G 3 dGHR AT 2022 § 6.45 ARG B TS, ST {dh 6.45 I QTR BT dod o |
fed a4
arferst &A1 3.45: faTd 31 A1 2022 9% & ITIAR AMQIARI B &, JAUQH 3R
Tdied &1 ggud IR gdiars

a= ' [
TYIU offse

ARl @ gear e (B, w)Is d) ugud (3. dRis H)

41,86,943 3,107 4,687
31eel UorH AT (THaTs) 3,62,76,704 18,647 20,923
G 4,04,63,647 21,754 25,610

e UYIUYH ofTsc 3R THaTE & dgd Srfaarant
P AT TR A 2021 & (d H A
2021 & IFd H 32351 ARG A gH) AT

2022, § 40464 @G B T, 8113 ARG J TS AT I 88 SR A8 1 S
sfreTarall (25.08 ufeerd) A 9 | 2015 4 gR@IfId g8 | TdiaTs Arorr e
. . 3R WRA & dfgd a7t R ofed & I 4

e TINUH g Ao # T ufaftedi 1 i TR
2015 9 AT & g 3IR f&7id 9 @3 2015 60 I P 19 T T gl |

e
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wdiarg & ded IfWarars @ 60 ay @l
3R WR I 3R, Sl fdh I gdiarg
d enfie B89 @ oy W R BRI &
3HR %.1000, .1000 ¥.2000, 5.3000,
4000, %©.5000 TP bl FAqH TRICS
Ue U B | s # emfder g1 @
=ATH 3TY 18 Y AR eI MY 40 a9
2| o IS & ded (bl AT e
ERT 3EE B AT AG 20 ay AT
3P 7 |

DA JAMNTAGUTA  AMHT (HITRY) B
AT Uolipd d@  WEmRll / ShERl / UHe
d®l & "eE W Ig o gRarfad &l
ST Fhdl 2 |

g AoET A9 Ardoiee a5 UeE

fAfet A goemsel,  THdRnE 3R
TS RT UEd B STl € | W 2022
TP & STTAR 9 Aol &I Jde & dgd
JMRTAT . 20,923 FRIS o |

Tqiarg & ded —

. 79.87 IAMAGRN T $.1000 HI YIH
RIRT &1 fddbed AT 8, Sidfdh 12.86
TR = $.5000 B U IR BT
famed g1 2|

. 27.95 UM Ifdgd 21—25 d¥ &
Mg TE H T

T E 3R Y ARl BT AU

4456 B |

arferst ST 3.46: foiv, Uerd ¥ 3R Y & AR WR Usiipd gdiars fcrarsl (Sl
foy 1T ) &1 fawga favawor|

femrgar
3 fotar YT I[oET yferera
1 el 17804866 44 37
gy 22312842 55.61
3 MNISSK 9571 0.02
Hd 4,01,27,279 100.00
3 R IFER
. 9. v afdr YT_ o1 gferera
1 1,000 3,20,12,653 79.78
2 2,000 17,60,939 4.39
3 3,000 8,59,451 2.14
4 4,000 3,32,309 0.83
5 5,000 51,61,927 12.86
Hd 4,01,27,279 100.00




. 9. g 9T 0T gferera
1 18 ¥ 20 q9F & 1= 66,87,003 16.66
2 21 9 25 981 & 4= 1,12,15,899 27.95
3 26 9§ 30 991 & 4 99,30,748 24.75
4 31 9 35 qul & 9 77,76,413 19.38
5 35 a¥ 9 2Mfd® 45,17,216 11.26
Eel 4,01,27,279 100.00

3.14.2 sSufRerfa sifaa 3.14.3 VAR Yse4 & el GufRy

TAYIUH WREFT & d8d 31032022 @ d8d  goMER Ueed @ orfe WuRy  feferRad
Bl 311 SuURAfd afda (divd FRafdd,/ aiforer § yem &1 718 &
Ahedhdl / THarg—uad) iR 50 deiii—vag

TSI & |

arfeTdT =T 3.47: JAIoHER gde9 & 3ehe aRuufiRy

HTd—22
BT WRPR 181416.26 216883.08
U PR 291959.92 369743.33
UG A 473376.18 586626.41 113250.23 23.92
TITE ofse 4354.38 4686.740
[ GIES 15687.11 20922.59
HORe ol 36929.68 47343.05
fem 1 - % 18979.51 30303.85
fm | — 9686.52 15509.97
feaR | — o 16766.29 27630.38
R |- 1 74.76 162.65
fem 11— 3 850.98 1424.50
feam 11— & 482.73 762.54
fem || = S 835.49 1214.07
fem |11 — ddwg 212 6.74
SREX] 104649.56 149967.14 45317.58 43.30
A AT 578025.74 736593.56 158567.82 27.43

e




SWRIGT diferd! T2l § fh ARBRI &3 TAuIvd
ArorRl (Al iR weel) & foly uees @
= gRAURT 24 fAerd & 91 8, Siafd 9 ar
IR & SffaRad Arorrel & fofv yded &
e uR¥ufT 43 gfoera & 9 & | |90 %9
J, IRBRT & AN B, 1,13,250 BRIS A gl
AT ® 45,318 RIS I TGI © |

3.14.4 < ARG UTA  ARHROT, IHD!
e iy s

a. =™

BT STHelgUTel IIAHRTT BT TH MRS
YulTell (UTUHITRSIY STfSf—¥ 2013 &1 &RT 21
@ dEd gRWTYG) JRfid B @) MaegHhar §
ST RTERT U3 Yomel! (“gHUIes ) @ GRaHT &
qed AfeTarRl & fBdl @ e & foy smaRk®
HITSH R YRATAT STeROT & HIFDh] BT AT
TS HR 2 | I8 UIUHRIRSIY 81k 31y Uadigs
d%, anfe @ 9 ua gRaTe SeX%d @& ®U H
ft B} PR B

gaaE H, fEfoRea 9 WRemd s
rfferEuTe AR & wU H Uoligpd 2, R
A T SHs B 30.09.2022 TP R A8 I AlhY
B & SHT

o WIfTT $—Tra CaTeronT forfies | (qd
H TAUISIUS 3794 shRedR fofics
P HU H ST SIar o)

o BB oI fIHACS |

¢ TR W Hurie Afddw fafiee (@ri
9 TRE A AT AT T &

YUHIIRSIY g1 Uifeas @ Fgfdd @l
NI IABRUT & wY H P TS R 3D
o a1 26 daR 2007 BT U ey fAwrfaa
foar a1 fUweRSEIY (a1 SrfierguTe
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3ffAeRo) fAfF1™, 2015 @1 ARG & U
27 IV 2015 F TATHSIVS 3T SHIRE IR
forfics & Dag IelgUTe IfHHRUT & w9 |
B B B Ty ISTHRoT YRS Uee fhar
T, S fh e orgEy e 26 FEER 2007,
S 1 fedeR 2007 & 10 a8 @ forw gwrd) o ot
Ay 3@ & oy 18 fadaR 2015 | UGl BT |
TIUASIVA—IIRY BT Yar fhT 7Y gofihror
YHTUTIS Bl 31.03.2021 d6 &I 37AfT & oIy g1
fear R ? | ARIRT Wl ARy sargal & forg
g gRared g & wu § S aRaT B | 39D
AT § |1 aedd dreel AHRUN A Hud
HRAT 3R RpISHIUT, Yo T gaded &
JFASTATS BT UTed WAl BRI HRAT AMHSA T |
faT 99 2016—17 @ TR, WISHROT §RT TH / TH
BTl HREWRR Uigde fafics (@i e # Bfth
CHEol & AW ¥ fIRAm@) B g HIBIRY
& w9 ¥ Uoligpa fear &k wdivw = @
3T diege & AEIH 9 A UaE @rdi
1 Hard A aRaETe™ I B B TAfT &,
STET JIFAGTAT BT 15 HRax! 2017 A TAVASITA
g forfics (e ¥MeTRY) iR wH,/TH
B TaTrol Urgde fofies (fgda HemRw)
HY 0P & [Aded ® IR IHd T4 3
fIa=oT =Fel B G BRT | TH/TH Bt
cqHIcion UTsde fafies &1 31 A1, 2017 d&
Y Gl BT WA UG PR Dl AT & ol
3R IHD qre 3 UAUICH o Hival Jerars
P WIFEART 89 & fdded UG &R drel
SARAATANIAT 0T & 7eF 01 U 2017 4 Tb
qof ST HRRY & AR R BRI B DI AFAN
o | fa=T @y 2020—21 H, I THIS HYCIYG
Taorie afda fafics (Auqes) @1 dofiero
yATOTOS fear T | IRR HRIRY g§RT ST
SEUICH uRRererd fasie 17 A€ 2022 9 ¥H
3T & | ETefifeh, 3T 1 goi w0 9§ uRamrer fan
ST A9 R

e 105
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ARy faffem 3 & Su fafem 4 & R
AISIET Do AMEUT TSR 3R T Hard
MG fWeRer a1 SIfeRvN, afe e
HES] & AR R BT AR WIEIBROT §RT 5D
ufshan, S feb afdarerel & fad # i, wHa—aay
WR ARG B S | EgER, AT &
3fEe & Aes MFgER aftia 8 —

Ife < Al § Bl HHIR —faTaT Feer
qg< fby O & WY & wd &1 vk
e @ Ut 81T, o @ fh 98 fa9y vy 9
fo<h fafdre HHart &1 g8 ol oF @1 iffeR
T8 Audr 3R M Wl AWel H, THdTd
P T8d WURIRT & II9 &I f[dbed HHART/
AT & URT BT | WAfesd SIFASTaT & ATl
# (Pt FeR-fEa ddg @ A\l &
31 AR & =799 & fddey M= w9 A
ST & UF BT | 3fcd U9H Aol & dsd
USiipd ATl & dHe H, HefRd WReR
A UaT B b oY @ ARy H1 g |
TAT—aTge SIfAETAmell @ AMTel H HRIRY &f
g BT fAdhed Ahaddmal & U 81T |

. qfAere AR feiRar
HI3TRY &1y AT 3R FTHRAl F=rgaR
g

i, 3 Brderdrei & fRaR Hae= iR faerg
fpar ST | ARIRU T ITRGETIE QIR
d gfaen @ Tead ST R Wfud
PRAT | 9= fAfr = 98 dratcHBaRt /
STANATARN @ f[AeRid BxAr B § &R
faf=r RAuR®T @1 ISl avadamsi
B R A D Y A Bl R
GR R e &= 7 |

i. ) et @ IfAgTanetl BT Had | i8Ry
B WIS AT THeRIUTe, TR,
T T rfieTaretl © forv uted war
B HRAL, SR GT Ifgdd R

1ii.

JAIFGRY @Tar H&ar (W) AR 3siue /
AT SIRY BT ® | SIfWETaRl &y
P S drelt faf=r damen § gofieRor
& WHI TAUATH 3fele 3R gHel WO,
R wfee /fde, forll, U= #
U] gARIT, TSI ST TRl BRI
AT BRAT R Y Ty fRaeRea
BT J9 IMUTRT TR U BRAT Mo
2| WRIRT FferamRt iR Arsd ®rafe
DI Duldd RIHIId Jae Jomell AR Hid
Hex o1 Gfawm Y UeT™ ST © | 39 Harsii
@ 3TeATal, A AFASTAT IERETT HATY oI
f& Iromr ¥ 9eara, SHaiRedy faavor
H gqatma, Rrerd Muer onfe & ARk
FBRRIESRE RSNG|

FRR THIRAT DT AN

®) Y At (dfiew): dwe AR
JdIPd BT THI TR YRR Imdfed
AT, FAfBT der IIdT Jror B
STFHRT AR HRAT AR 9o, Iy
d% 9 urd S iR Raré &
g & SR W U Y udud
DI Fel AR WIFARE RAE HST=T
3R U fAf yde® gRT HRIRY &l
ol Y UAUE! BT AN A §Y
ST & YSIH BI ATYAT HITRY Bl
qrIfie ReRY B |

) <Rl 9% (@) =R @ | ura
a1 RUIE & | fAae A1 iR
ey o w® Fe /feafa Rard
& @ H oemERvr A wom eIk
qifffel I @ fog AW ARy @l
¥l FaT UTael ® W@rd H o
PR BT 9 ST

M) affer  dar  werar  (Teadi):
JIMAETAmRN | WIfdd 3Mded U5 UHhS
PRAT IR I AN D! a1 YaTarRl ol




JUMNT HRAT 3R ATl Far yeTareit
BT Ifferar &I aiifer & fou A
JIAROT faaRor WO T | Jrfdarar faexor
P 9T H TUFYl Bl SAdSiHd Sl
TIHR HRAT 3R i) JoHr W)
forcer FoT |

H) I

AT Pl AT iR deef vHegT (Rrdrad
fraRor Afgd) ue™ BT, Ared Bt @ folg
mafres A= HRIGH ST &=AT 3R
AT U Ffegead yommell gR&Ter U B,
DI A FATY WA B |

4 GSIIHROT YHTOTYSA ST RAT:

foim 9f & SRM, WfeRoT 9 TAvESIva
I SRR foIfics (‘TA—RTRY) &
U Y A,/ ET B g8 & IrHIeA
® FRY B AER W, I G
SqIara foIfics @I 3mue AY A # Uofiaor
THTOTOS (“HIRNRTR”) SN BT | *) | JrgATe
yfhaT @ SR, TAUNTE & oid B AT
FIfETArel @ A # uRddy @& AUH YHT IR
fI=R &= gY, M IRaTT & BRI HUAI §RT
HRIRY Ifafafed & Hare W BT {1 ufcraer
Y9I I 999 & forv fH=feiRad e Sev Tu:

o HRIRY & M ¥ URId" & Fare wu
A gRade gHR=d w3an, difs Aisgar
FABIGIR  HI  FART  R - gAIey
aMfdbcaer & dsa fa=iiforal & @wraT
TR e 991d 9 US|

o B HREd B & o7y b TeIRY U8 s
R1efT o & TR Bl Hegwell/ feduRe!
BT \eTH I 2 |
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o UREIEE el usgen/gel /Ridel @
JEEE @ foIU SMaeysd HRATS BT

o I8 gHfEd &R & oy fb, SuRikh el
wfafafoal & fow fev v @< &1 g8q
UHIRIRY gIRT fdham Sreem

(2). ARIRT & wU § AEadId AHERN &I
fOwR B 37 3, BhT TSI UTgde
fafice 7 e uigde fafics sul 3 & ufead
forfies du § oroe AfdeE o7 g & foru
TITEBROT BT AT HORI UG B BT IR
fhar o | SRR | T SMavdd SIHGNI,
HIYOTY, JHVE AR AR GAREd &R &
q1e, WIRIHRUT gRT Bfthe calaroiol fofics
(S [T A WR) BT USIIdHRoT YA
(AIBMBIR) IR fopam T 2 |

FfeTarsh /weaedl /fedaral @& felg
M3RY &1 fqdeu:

A H, A9 WIS § Td9He SdHTaroi
fofies R #9d o TaIaole fafics
HRU BT IR &I o™ T W 8 IR
PRYE Tl Hforic |idde fafics onfl g
WE W 9] T8l 8, 39 UPR, U8H Bl UH
@ d9 9T A BT ey e fhar
21 15 BRI, 2017 & UG UH /09 Wifeas
SIdTHe CaIamo forfics 3R 399 &b
cTelone forffics | gexaiiuRfaferd srierar
TG & HIG[ET JAMRTArsi Bl 01 MV, 2017
A TH ARIRY A SO # RAFART B @
rgAfa <<t 8, R dwger 1 wnfie 8| o
Hrioe AfdaS fafics o TR A @1 8 &
91 | AApIgad/AeaRell iR oy fRaural &
fodl Y e/ qodre & Acl H |US H STAr
Afed HRRY & AUd a0 NUHARSIY Bl

dealgc UN JYcT€] hRIV Ild §|




- bpSo®

BT A EUT JAFTHRON BT AU -

FhIs BT M [ud faawor qdT
M/s Protean 1800 222 080 Protean eGov Technologies Limited Ltd
eGov 1st Floor, Times Tower
Technologies Kamla Mills Compound
Limited Senapati Bapat Marg
Lower Parel, Mumbai-400013
M/s KFin 1800 208 1516, M/ s KFin Technologies Private Limited,
Technologies 1800 208 1617 Selenium Tower B, Plot No. 31 & 32,
Limited. Selenium Building, Financial District
Nanakramguda, Gachibowli,
Hyderabad - 500032.
M/s gfRErferd 891 9y & | M/S Computer Age Management Services Ltd.
Computer Age Rayala Towers V Floor, 158 Anna Salai
Management Chennai - 600 002
Services
Limited.
3  aftf® e fafics ('P-CRA") 9 omw URIRT affs

WReRoT gRT URUA AT GIUHIIRSIT /
2020 /22 / JIRSHI—HRIRY / 3, IESIEY
15.06.2020 @ HEH ¥, UYIUHIARSIY (A7)
faf® 2015 & wrauET iR SHH GIEMT @
d8d WRIRY & 3F—<U USHaRYl & IR
2020 H IH Pl TS Dl AfeRgurel fADHRON
P IIT B U I I b w9 H AfATarer
P SAD RT YGF BT S dTell Rl & wg
H Dol AMEEdTd AMHRON ("HIRIRY”) §RT
fore feenfader fMuiRa feu v o

foig 99 & SRME, WfedT $Tdade Sa=Taron

RERETT Yo Pl 01102021 ¥ Tl AT 27|
3 ey H, < @ foufrl & ergurem #,
G—HeRy 31 I8 YAREd =71 & forg i
fopar m o 6 arTd H HH B PR AaT B
oI R ARIaGE U9E T8l B aiey SR
3[eh ARAT H STl [N T, Yo H IeIaN]
@1 JgAfd el < SOl BTelife, gob H bl
TR B ST Wohhl 7 |

v FRfad iR vEdive drse rfieTdreit
BT UG Bl g I IRl & fIog B
SNfIGUTe SIHHRIT §RT MY ST dTel IiHTA
S[ed BT WA A &Y

I 10 |
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difersT =T 3.48: ¢divy fFafia sk gadigw drge /gdiars siffierani & fag e
AT gl GefPral @) SFer) & dgd I8l SUdSl I3 TS e

T /T UESIve

T /g ofted

T/ TH dYcX ol

3—d1Y SHRC TR eIl Yrsde Aoiic afdaw fafies
fafes (vorw diemry) fafies (fa<ha (@Y +ft gof wu &
HRY) gR=rfera g1 9y 2)
Tdiew Ty RIS T
frafa dge / frafia drge/
(ewd 9)  wdiarg (bud &)  udiarg
(v #) i
1 YRIRT a7ikfi® e | 40-00 15-00 39-36 15 40-00 15-00
2 | 9RRY aiffe yee | 69.00% 20.00 57.63 144 65.00 16.25
N
3 | I ged 3.75 N 3.36 N 3.50 N
4. fafam @ik Geme= frim 99 @& RME  UUHRSIY (=
. rferEurer 3fydRon) fafs 2015 @R S
TUHRSIY  (Had  STf¥elEdred  31fAdHRo) )

fafm, 2015, 27 o, 2015 & gRaa feHam
T | 916 H, TIUheRSIY ( Dald Ifergure
Ao (For HuleH) fafe, 2018, 25 oA
2018 &I gfad far ar g |

Uee Y faframe oIk e wiferesor (o
Arfieraure 3rfAeRon) faffd, 2015 &1 Sewd
MRV & forw A FEiRa w1 @ o ®d
FfTEUTT AT & wU H BRI HRAT a8
2| U8 fafrm, fiuweRSiv srfaf e a7 wraer
IIRpAT BT T U fAvaaig SUAT 3R Udh
el ITUTAT HRIHH & BRI Bl AT
BT |

9 A e @& wem 9 o SrfierEure
PR & wY H UYSIIpd 3HIg DI UH IMARD
Tl AT R Bl IIDAT & S TUITH
rfagraetl iR SH@! Wulky @ fRal & e &
T I IMARS e AR IR 3RO &
HHT BT AT H&TH BT 3 |

GeNeE! B S B TS |

TUHIRSIY AfSH 2013 H SHRA /U=
IRl B &= # I@d §Y, UUINE I 6
d% iR WRRT & e iR gcueRer Heaell
fafaferl & R & forg STRerl @
ST AHdT B, @ foIg Aisar ARy faffa| &
14062021 B IRfId NIUHIRIT (BT
RepfSHIT Tois) () fafH 2021 & w9
H NS o T o, S9a 918, YIUhaRSIY
ST 2013 BI GRT 53 & Tad MR FTAR
T8 & IS e & gHel [ATHl a1 @ &
e W SrguTaT Wl fhar T o |

5. 13 prAgHARN &1 faer™

A= feduR®! &1 qaerd! sMaedaarsil ol g1
T B fory Al &1 FRaR Haeid @ik faswm
HIARY BT U &I Sed & | TAUINH Yorell &
el sHeST @1 B B foIv FIRIRU

gR1 A= sraiasarsi o1 fderd fhar war
T | BB T AP 59 UBR -




N )

AFffrgrar @ Aty @& Idiid  SudTel
gfame:

ii)

|
E— 110

3 foru 3ifarsT SR SmaRa sharsdl
I [T AT 2— RIS fI9TT, WIRdT TR
A AR B JJAR UITHTSA 2002 Bl
gRT 11 T & T80 JNSSILSNS A AiTelrs
3R $—YHTONHRYT ATy YRe B & oIy
oMfeTd — JRMMY AR AYTHTT  HRIRY
9 SUAAIUE Y W QIfIETAT UoieRT &
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This Report is in conformity with the format of the Annual Report prescribed
in the Pension Fund Regulatory and Development Authority
(Reports, Returns, and Statements) Rules, 2015

Note:- In case of any conflict between the Hindi version and the English version, the English version will prevail.
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STATEMENT OF GOALS AND OBJECTIVES

Under rule 9(2) (C) of Pension Fund Regulatory and Development Authority
(Reports, Returns and Statements) Rules, 2015

OBJECTIVE

The broad objectives of the PFRDA are contained in the
Preamble go the PFRDA Act 2013 as under:

“To provide for the establishinent of an Authority to promote old age income security by
establishing, developing and regulating pension funds, to protect the interest of subscribers to

schemes of pension funds and matters connected therewith and incidental thereto”

VISION

To be a model regulator
for promotion and development
of an organized pension system
to serve the old age income needs
of people on a sustainable basis.
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CHAIRMAN'’s MESSAGE

The financial stability risks to the Indian economy are tilted towards global spillovers
and geopolitical issues. However, the Indian financial system demonstrates elementary
scalability and elasticity to withstand these shocks. In the uncertain global economic
scenarios prevalent, PFRDA has been able to take several measures to actively safeguard
the interests of its subscribers under NPS and APY. It has ranged from providing monetary
support by allowing partial withdrawals during the COVID-19 pandemic to facilitating
the ease of usage and access for all of its subscribers.

The headwinds from COVID-19 and the shocks from the war in Europe further aggravated
the commodity market prices, put financial markets on the edge, and crude oil prices
touched multiyear high. As per the World Economic Outlook report-April 2022, Global
growth is projected to slow from an estimated 6.1 percent in 2021 to 3.6 percent in 2022.
This has led to a worldwide increase in inflation and tightening monetary policies across
the world, with the first rate hike of 25 basis points being done by the Federal Reserve in
March 2022 and more lined up for the year. In the dynamic environment with considerable
uncertainty, PFRDA has been able to actively cushion its impact on its subscribers through
prudentially managed pension funds and optimally regulated investment guidelines.

In the current scenario of an increasing and aging population, the country’s demographic
dividend will be reversed in the coming decades. Not only this, but in another five- or
six years India will become the most populous nation in the world with a simultaneous
increase in life expectancy. In such a situation it becomes imperative to strengthen old age
security for all the citizens of the country.

Pension as a financial product has a two-pronged aim, first to serve as an old age support
mechanism and secondly to be adequate so that the standard of living in old age remains
similar for the individual. As it is a long-term financial product, it requires a sustained
level of contribution towards the accumulation of the corpus during the working age of
an individual. To attain the same, financial literacy in the context of pension, retirement
planning and saving plays a crucial role. The earlier an individual starts contributing to
their pension, the more they are able to reap the benefits of compounding.

With a growth of 22.6 percent in the subscriber base that currently stands at 520.21 Lakh
and a growth of 27.4 percent in the Asset under Management that currently stands at Rs.
7,36,594 crore, PFRDA has witnessed rapid growth. The enrolments under Atal Pension
Yojana, the scheme focused on the unorganised sector, crossed four crore which, was
another landmark achieved by PFRDA.
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PFRDA is in the process of offering a pension product that will provide a fixed minimum
assured returns to subscribers who choose to opt for it. PFRDA is also taking steps to
introduce a risk-o-meter with each of the portfolio allocation schemes.

It is my pleasure to share this Annual Report of the PFRDA for the financial year 2021-
22. The report endeavours to encompass all the major activities and initiatives of the
Authority.  am sure that the report will enhance the understanding of the functionalities of
the pension system in India and how it is witnessing rapid growth. We welcome feedback
on the Report.

Finally, I wish to reiterate the commitment and dedication of the PFRDA to the overarching
cause of making India a Pensioned society to fulfil its objective of old age income security.

Supratim Bandyopadhyay
Chairman
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Part1
Policies and Programmes

The introduction of the NPS in India
marked a paradigm shift from a defined
benefit pension system to a defined
contribution pension system. The Preamble
to PFRDA Act, 2013 sets out the objective
of providing old-age income security
in India. The National Pension System
(NPS) is designed with a view to having a
systemic approach toward designing and
implementing a coherent and financially
sustainable pension system in the country.

The pension sector is impacted by global
and domestic developments. At the same
time, pension assets impact the economy in
different ways by channelizing resources
to the capital market and infrastructure.
The global and domestic developments
are reflected in economic growth, inflation,
commodity prices, as well as monetary and
fiscal policy responses which in turn impact
all segments of the financial market, be it
the equity market, government securities
market, or bond market. This part of the
report briefly reviews the global and
domestic economy before delving into the
developments in the global and domestic
pension markets.

1.1 Global Economic Scenario

The world economy is experiencing a
period of turmoil that could be compared
to that of the Great Depression of the
1930s. This has majorly been due to the
dual shock of the COVID-19 pandemic and
the war in Ukraine. Fuel and food prices
have increased rapidly, with vulnerable
populations, particularly in low-income
countries, most affected. As per the April
2022 update, World Economic Outlook
(WEO) report, Global growth is projected

gy

to slow from an estimated 6.1 percent in
2021 to 3.6 percent in 2022 and 2023. Beyond
2023, global growth is forecast to decline to
about 3.3 percent over the medium term.
The World Trade Organization has scaled
down the projection of world trade growth
for 2022 to 3.0 percent.

Emerging market and developing economies
(EMDEs) - As per the WEO report,
April 2022, Manufacturing PMlIs fell
into contraction in March in Turkey and
Malaysia, while in Egypt, the total economy
PMlI fell to its lowest reading since the initial
wave of the pandemic and expectations
for future output reached a record low.
Rising food and fuel costs contributed to
annual Inflation hitting 11.3 percent and 7.5
percent in Brazil and Mexico, respectively,
and more than 60 percent in Turkey.

1.1.1 Inflation

Elevated Inflation will complicate the trade-
offs central banks face between containing
price pressures and safeguarding growth.
Interest rates are expected to rise as central
banks tighten policy, exerting pressure
on emerging markets and developing
economies. This can be particularly seen
by the move of the U.S. Federal Reserve in
March 2022, where the U.S. Government
has raised the benchmark interest rate by
half a percentage point to a range of 0.75
percent to 1 percent, which is their biggest
hike since 2000. According to WEO April
2022 update, Inflation is expected to remain
elevated for longer than in the previous
forecast, driven by war-induced commodity
price increases and broadening price
pressures. By 2022, Inflation is projected at
5.7 percent in advanced economies and 8.7
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percent in emerging market and developing
economies. Although a gradual resolution
of supply-demand imbalances and amodest
pickup in labor supply are expected in the
baseline, easing price inflation eventually,
uncertainty again surrounds the forecast.
Many emerging market economies are
projected to achieve fiscal consolidation in
2022, but high post-pandemic debt burdens
will remain a problem for many years to
come.

1.1.2 Global Commodities Prices

As per the April 2022 edition of the
Commodity Markets Outlook Report,
World Bank, the war in Ukraine has added
to a broad-based rise in commodity prices
that began in mid-2020 with a surge in
demand driven by receding concerns
about the COVID-19 pandemic. Demand
for commodities rebounded as the global
economy recovered, while commodity
production increased more slowly,
weighed down by several years of weak
investment in new production capacity as
well as various supply disruptions. As a
result, energy prices (in U.S. dollar terms)
were more than four times higher in March
2022 than their April 2020 lows — the largest
23-month increase in energy prices since
the 1973 oil price hike. Brent crude oil prices
reached a 10-year high of $130 per barrel
in early March but fell closer to $105 per
barrel by mid-April, helped by significant
oil inventory releases by member countries
of the International Energy Agency. Metal
prices increased by 7 percent in March.
The global composite PMI fell from 53.5
to 52.7 in March. Similarly, food prices are
expected to increase at a more moderate
pace of about 4.5 percent in 2022 and
decline in 2023. Commodity price increases
and broadening price pressures have led
to 2022 inflation projections of 5.7 percent

in advanced economies and 8.7 percent
in emerging market and developing
economies.

1.1.3 Global Financial Environment

As per the Global Financial Stability
Report (GFSR) April 2022, the resilience
of the current financial systems across
the world will be tested due to market
disruptions in commodity markets and
increased counterparty risk, poor market
liquidity and funding strains, acceleration
of cryptoization in emerging markets and
possiblecyber-related events. Emerging and
frontier markets are facing tighter financial
conditions and higher risks of capital
outflows. The deterioration in spreads,
combined with the increase in U.S. yields,
has pushed financing costs well above their
pre-pandemic levels for many borrowers.
Tighter external financial conditions on the
back of U.S. monetary policy normalization
and heightened geopolitical uncertainty
are likely to increase the downside risks
for portfolio flows. An abrupt, sustained
increase in interest rate, particularly in
the United States, could tighten global
financial conditions, intensifying existing
vulnerabilities, resulting in market volatility
and a sharp decline in the price of financial
instruments. Emerging markets could be
adversely impacted if there is a pullback
from risk-taking during a time when they
face labor shortages and when native
currency yields are rising. With the sharp
rise in commodity prices anticipated to add
to pre-existing inflation pressure, central
banks are faced with a challenging trade-off
between fighting record-high Inflation and
safeguarding the post-pandemic recovery
at a time of heightened uncertainty about
prospects for the global economy.
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1.1.4 Bond and Equity Markets.

As per GFSR, April 2022, after rising early
in the year on concerns about the inflation
outlook, advanced economy nominal
bond yields have increased further since
the invasion, amid heightened volatility
of rates. Inflation break-evens (a market-
implied proxy for future Inflation) have
risen significantly on the back of sharply
higher commodity prices.

As per GFSR, Global corporate bond
spreads have widened some, surpassing
pre-pandemic levels across major sectors
and most high-yield segments. The increase
has been more evident for the lowest-rated
firms, pointing to concerns about potential
future defaults. Volatility has risen sharply
in both equity and interest rate markets,
reflecting heightened uncertainty on the
economic and policy outlook.

In equities, market-implied volatility
has declined sharply and is anticipated
to remain around these levels through
the end of 2022. In interest rates, market-
implied volatility has remained elevated,
reflecting uncertainties about the policy
normalization process in advanced
economies. On the other hand, financial
conditions in advanced economies have
tightened notably this year, reflecting
the decline in corporate valuations,
higher government bond yields, and
continued expectations of monetary policy
normalization.

After rising early in the year on concerns
about the inflation outlook, advanced
economy nominal bond yields increased
sharply in March amid heightened interest
rate volatility, reflecting an increase in both
break evens and real rates.

1.2 Domestic Economy

1.2.1 Macro-Economic Developments in
India

India is expected to emerge as the fastest-
growing major economy in the world as the
economy recovers from the Covid-19 shock,
backed by its robust democracy. With an
improvement in the economic scenario,
there have been investments across various
sectors of the economy. Numerous foreign
companies are setting up their facilities in
India on account of various Government
initiatives like Make in India and Digital
India. The Make in India initiative aims
to boost the country’s manufacturing
sector and increase the purchasing power
of an average Indian consumer, which
would further drive demand and spur
development, thus benefiting investors. On
the other hand, the Digital India initiative
focuses on three core components: the
creation of digital infrastructure, delivering
services digitally and increasing digital
literacy.

As per RBI (reference MPC Report, April
2022), real gross domestic product (GDP)
rose by 8.9 percent in 2021-22, above its pre-
pandemic (2019-20) level by just 1.8 percent.
Economic activity, which gained strength
in Q2:2021-22 (July-September) with the
diminishing of the second wave, has lost
pace since Q3:2021-22 (October-December),
exacerbated by the spread of the Omicron
variant in Q4 (January-March).

1.2.2 Inflation

According to RBI MPC Report, April 2022,
after easing to 4.3 percent in September
2021, CPI inflation rose in the following
months to reach 6.1 percent in February




N Annual Re

2022, driven by the increase in food
inflation.

According to the Monthly Economic
Review, March 2022, Consumer Price
Index -Combined (CPI-C) inflation or retail
inflation for April- February FY 2022 stood
at 5.4 percent, well below the tolerance limit
of 6 percent, as compared to 6.3 percent in
the corresponding period last year. Core
inflation (CPI excluding food and fuel), a
more stable measure of inflation, remained
sticky during the period at 6.0 percent
compared to 5.5 percent in the same period
last year as demand pressures in the
economy sustained in 2021-22.

Wholesale Price Index (WPI), WPI inflation
for the period April 2021-February 2022 was
benign at 0.7 percent. However, it witnessed
a sharp uptick in the corresponding period
of 2021-22 to 12.7 percent. A part of the
rise in the WPI inflation is on account of
the unfavorable base effect in the previous
year.

Wholesale price Index (WPI) rose to 15.08
per cent for the month of April. The WPI
inflation has remained in the double digits
for the 12th consecutive months beginning

April 2021.

Chart 1.1: Inflation rate CPI & WPI
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1.2.3 Monetary Management

In the First Bi-monthly Monetary Policy
Statement for 2021-2022, the MPC kept the
policy repo rate to 4.00 percent. The policy
repo rates percent kept unchanged in the
Third, Fourth, Fifth, and Sixth Bi-monthly
Monetary Policy Statements. In addition,
the RBI continued with the accommodative
stance if it was necessary to revive growth
while ensuring that inflation remained
within the target.

—\WPI (FY 2022-21 over FY 2020-21)

Based on an assessment of the current and
evolving macroeconomic situation, which
included supply chain bottlenecks, the
rising price of fuel, etc., the Monetary Policy
Committee (MPC), at its meeting on May
4, 2022, decided to increase the policy repo
rate under the liquidity adjustment facility
(LAF) by 40 basis points to 4.40 percent with
immediate effect. Thisalsoincluded the Rate
of Standing Deposit Facility being raised to
4.15 percent and that of Marginal Standing
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Facility being raised to 4.65 percent. This
marked a moment where the RBI decided
to remain accommodative while focusing

on withdrawal of accommodation to ensure
that inflation remains within the target
going forward while supporting growth.

Chart 1.2: Movement in the repo rate during FY 2020-21 and FY 2021-2022 is
presented below:

Monetary Policy Committee- RBI
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1.3 Financial Markets

India has a diversified financial sector
undergoing rapid expansion, both in terms
of growth of financial services and new
entities. The sector comprises commercial
banks, non-banking financial companies, co-
operatives, insurance companies, pension
funds, mutual funds, and other smaller
financial entities. As per the monetary
policy report of RBI April 2022, during
H2:2021-22, the domestic financial markets
remained relatively stable amidst surplus
liquidity conditions with intermittent
bouts of volatility caused by Omicron’s
outbreak, faster than anticipated pace
of normalization in advanced countries,
domestic inflation concerns, bearishness
about the large government borrowing

22

program and, more recently, geopolitical
conflict the sympathetic jump in crude oil
prices.

1.3.1 G-Sec Market

As per the monetary policy report of RBI
April 2022, During H2: 2021-22, the 10-year
G-sec yield hardened by 63 bps, reflecting
global and domestic factors. During
Q3:2021-22, the 10-year yield rose by 24
bps. In Q4:2021-22, the benchmark yield
firmed up by a further 39 bps. Average
trading volume in both G-secs and T-bills
dipped in H2:2021-22 amidst rising yields
and elevated uncertainty. The average level
of yield increased by 38 bps during H2. The
slope flattened by 41 bps in view of the
sharper increase in the short-term rates on
account of the liquidity rebalancing.
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Chart 1.3: 10 Year G-Sec Bond Yield (Percent)

Yield Curve of Indian Goverment Bonds
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1.3.2 Corporate Bond Market

As per the MPC report of RBI April 2022,
During H2:2021-22, corporate bond yields
remained softened. Yields on AAA-rated
3-year bonds issued by NBFCs declined
by 66 bps to 5.98 percent, while those on
corporates and public-sector undertakings
(PSUs), financial institutions (FIs), and
banks moderated by 64 bps to 5.88 percent
and by 51 bps to 5.84 percent, respectively.
The risk premium or spread over 3-year
G-sec yields declined from 49 bps to 37 bps
in H2 for NBFCs, from 50 bps to 23 bps for
PSUs, Fls, and banks, and from 40 bps to 26
bps for corporates.

1.3.3 Equity Market

India’s equity markets corrected marginally
during H2:2021-22 amid high volatility
triggered by the outbreak of hawkish
monetary policy, Omicron version of
COVID-19, Crude oil prices, policy stances
of global central banks, and escalating
geopolitical tensions.

Domestic equities witnessed sharp selloffs
in the second half of February 2022 and
early March 2022 over Ukraine-Russia
tensions but recovered in the second half

of March 2022. Overall, the BSE Sensex lost
0.9 percent in H2 to close at 58,569. The
correction in the stock prices, coupled with
higher corporate earnings, led to the price-
to-earnings ratio (of BSE Sensex) falling to
25.1 by end-March 2022 from 27.6 in end-
September 2021, moderating the valuation
premium over its long-term average.

14 Review of Global Pension Markets

1.4.1 Pension fund Assets in the OECD
Area in 2021

As per an OECD report, Assets in pension
funds rose by over 8 percent in the OECD
area and nearly 2 percent in other reporting
jurisdictions in 2021.

A second year into COVID-19, pension
fund assets continued to grow in almost
all reporting jurisdictions. Preliminary
data for 2021 show that the asset growth
was the strongest in Zimbabwe (over 200
percent), Georgia (69.6 percent), Turkey
(41.2 percent), Lithuania (31.5 percent)
and Armenia (30.7 percent). By contrast,
pension funds recorded a decline in assets
in 4 out of the 68 reporting jurisdictions,
including Chile (-4.5 percent), and Peru
(-19.1 percent) where early withdrawals

L
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from individual accounts were allowed in
2021 to support people during COVID-19,
and Estonia (-15.5 percent) following
a reform of the (formerly mandatory)
second pension pillar. Overall, in the total
OECD area, pension fund assets rose by
8.2 percent in USD terms, while they rose
by 1.7 percent in the 30 other non-OECD
reporting jurisdictions.

Overall, pension fund assets amounted to
USD 38.5 trillion in a total of 68 reporting
jurisdictions at end-2021. Most of these
assets were held by pension funds in the
OECD, totalling USD 37.7 trillion. The
United States recorded the largest amount
of assets in pension funds (USD 22.6
trillion), followed by the United Kingdom
(USD 3.6 trillion), Australia (USD 2.3
trillion), the Netherlands (USD 2.0 trillion),
Canada (USD 1.7 trillion), Japan (USD 1.5
trillion) and Switzerland (USD 1.2 trillion).

01-Feb-22 -
01-Mar-.

01-Dec-21 1
01-lan-22 1
01-Apr-22 1

These seven countries altogether held 92.4
percent of pension fund assets in the OECD
area.

Pension fund assets show large variations
across jurisdictions. Overall, pension fund
assets in the OECD area amounted to 66.9
percent of the GDP of all OECD countries
at end-2021, which is higher than at end-
2020

The nominal growth in pension fund assets
partly came from the investment income
that pension funds managed to earn in 2021.
Pension fundsrecorded positive investment
rates of return (net of investment expenses)
in all reporting jurisdictions in 2021 in
nominal terms, except Hong Kong (China).
The nominal returns exceeded 10 percent
in 17 out of 53 reporting jurisdictions, and
were even above 20 percent in Lithuania
(20.7 percent), Poland (25.2 percent) and
Turkey (25.2 percent).
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Chart 1.5: Nominal and real investment rates of return of pension funds,
Dec 2020 - Dec 2021 (preliminary)
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Pension fundsrecorded positive investment
rates of return in real terms in 18 out of
27 reporting OECD countries. Pension
funds even managed to record double-
digit returns in real terms in four OECD
countries in 2021: Poland (15.2 percent),
Finland (12.3 percent), Australia (11.1
percent), and Costa Rica (10.0 percent). This
strong performance in these four countries
may be due to lower inflation (between 3.3
percent and 3.8 percent for Australia, Costa
Rica, and Finland) or a higher proportion of
assets invested in equities than elsewhere.
By contrast, pension funds recorded a
positive investment rate of return in only
11 out of the 26 other non-OECD reporting
jurisdictions. The lowest investment rates
of return in real terms were reported in

Zimbabwe (-31.8 percent), Suriname (-26.5
percent), and Ghana (-9.8 percent), where
inflation was also among the highest in
all reporting jurisdictions (60.7 percent in
Zimbabwe and Suriname, and 12.6 percent
in Ghana). In the OECD area, pension funds
recorded the lowest real investment rate
of return in Turkey (-9.7 percent), where
inflation reached 36.1 percent.

1.4.2 Equities Investments in 2021

Asper the OECD report, Pension funds held
47.9% of their portfolios in bonds and 26.1%
in equities on average among all reporting
OECD and non-OECD jurisdictions. Chart
1.6 shows however that the asset mix varied
widely across jurisdictions.
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Chart 1.6: Asset allocation of pension funds in selected investment categories
at end-2021 (preliminary)

ity
B 15 (when leck-through unavailable)

Data Source: OECD report.
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Bonds are usually one of the major holdings
intheportfoliosof pensionfunds,accounting
for more than 50 percent of investments in
29 reporting jurisdictions and even more
than 90 percent in Albania (91.5 percent),
the Maldives (93.2 percent) and Uruguay
(93.1 percent). Yet, pension funds invested
alarger proportion of their assets in equities
than in bonds in 18 jurisdictions, including
Australia, Canada, the Netherlands, and
Switzerland and the United States. Pension
funds even invested more than 50 percent
of their assets in equities in six reporting
jurisdictions: Poland (82.1 percent) where
open pension funds (OFE) are not allowed
to invest in government bonds, Lithuania
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(74.6 percent), Estonia

(59.7 percent)
and Iceland (51.7 percent) among OECD
countries, and in Hong Kong (China) (63.3
percent) and Namibia (51.5 percent) among
other jurisdictions.

1.5 Major Announcement for Pension
Sector in Budget 2022-23

The announcement was made in the budget
2022-23 relating to Pension Sector:

At present, the Central Government
contributes 14 percent of the salary of its
employee to the National Pension System
(NPS) Tier-I. This is allowed as a deduction
in computing the income of the employee.
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However, such deduction is allowed only to
the extent of 10 percent of the salary in the
case of employees of the State government.
To provide equal treatment to both Central
and State government employees, it is
proposed in the budget to increase the
tax deduction limit from 10 percent to 14
percent on the employer’s contribution
to the NPS account of State Government
employees as well. This would help in
enhancing the social security benefits
of the state government employees and
bring them at par with central government
employees.

1.6 Indian Demography and Old Age
Income Security

Due to rising and unsustainable pension
liabilities, in keeping with global practices
and after deep deliberations on the issue,
the Government made a conscious move
to shift from the defined benefit pension
scheme to the defined contribution pension
scheme. The New Pension Scheme, now
renamed as National Pension System
(NPS), was introduced by the Government
through a notification No. 5/7/2003-ECB
& PR dated December 22, 2003, and it was
made mandatory for Central Government
employees (except armed forces) who
joined service w.e.f. January 1, 2004.

The NPS, which was initially introduced
for the Central government subscribers,
has now been adopted by all the state
governments except West Bengal and most
of the Central and State autonomous bodies.
NPS has also been extended to the private
and unorganized sector on a voluntary
basis from May 2009.

Government of India vide notification dated
January 31, 2019, has notified the increase
in its contribution to central government

employees NPS accounts from 10 percent
to 14 percent with effect from April 1,
2019. As per the notification, “The monthly
contribution would be 10 percent of the
Basic Pay plus Dearness Allowance (DA)
to be paid by the employee and 14 percent
of the Basic Pay plus DA by the Central
Government”. Greater freedom in choosing
pension funds and pattern of investment
to central government employees has also
been notified along with compensation for
non/delayed deposit of NPS contribution.

1.7  Indian Pension Landscape

The landscape of the Indian pension system
includes non-contributory social pension
schemes financed by the Government to
provide a minimum level of protection
like the National Social Assistance
Programme (NSAP), mandatory defined
benefit pension scheme on a pay-as-you-
go basis like Civil Service Pension for
employees who joined service before 2004,
Employees” Provident Fund (EPF) and
Employees’ Pension Scheme(EPS) under
the EPFO, other statutory provident funds
like Coal Mines, Seamen’s and Assam Tea
Plantations schemes; the National Pension
System (NPS) for the Central government
employees joining on or after January 1,
2004, on a mandatory basis, employees of
those state governments who have joined
NPS, NPS for all citizens on voluntary basis
covering bothemployees and self-employed
including those in the unorganized sector,
Public Provident Fund, retirement and
superannuation plans offered by insurance
companies and mutual funds.

The fiscal stress of the defined benefit
pension system was the major factor
driving pension reforms for Government
employees and the introduction of NPS
for Government employees. Owing to
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the financial and practical difficulties of co-contribution scheme - NPS Lite/
extending coverage to the unorganized Swavalamban scheme in September 2010
sector through mandatory schemes like (the fresh enrolment under of NPS lite
EPF (especially for organized sector Swavalamban scheme is stopped w.e.f
workers), voluntary retirement savings are  01/04/2015). Subsequently, Atal Pension
seen as an important policy tool to extend  Yojana (APY) was launched on May 9, 2015,
the coverage of pension provision in India. ~ by the Prime Minister, and the scheme is
The important policy measure to achieve a  being implemented with effect from June
higher coverage of the unorganized sector 1, 2015, with a focus on the unorganized
workers under the pension system is the sector. The Subscribers under APY shall
extension of the NPS, which is a financially = get a Government guaranteed pension of
self-sufficient, low cost and efficient system.  Rs. 1000, Rs. 2000, Rs. 3000, Rs. 4000 or Rs.
5000 depending upon the contribution level
opted by them. The number of subscribers
and Assets under Management under NPS
is given in the table below:

To encourage people from the unorganized
sector to voluntarily save for their
old age, the Government launched the

Table no 1.1: Number of Subscribers under NPS/APY

(As on March 31, 2022)
Sector No. of subscribers No. of subscribers Growth Share
(in Lakh) (as on (in Lakh) (as on (In (In
March 31, 2021) March 31, 2022) percent) percent)
(Y-0-Y)
Central 21.76 22.84 5 4
Government
State Government 51.41 55.77 8 11
Corporate 11.25 14.05 25 3
All Citizen 16.47 22.92 39 4
NPS Lite 43.02 41.87 - 8
APY 280.49 362.77 29 70
Grand Total 424.40 520.21 23 100

As on March 31, 2022, a total of 520.21 lakh  As on the end of March 2022, 414 banks
subscribers have been enrolled under the are registered as APY - Service Providers,
NPS and APY and recorded a year-on-year ~ which include Public Sector Banks, Private
growth of 22.58 percent. APY, a defined Banks, Foreign Banks, Regional Rural
benefit pension scheme, had 362.77 lakh  Banks, District Commercial Banks, Schedule
subscribers as on March 31, 2022, with year- ~ Commercial Banks, Urban Commercial
on-year growth of 29.33 percent. Banks, Payment Banks, Small Finance Bank
and Department of Post.
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Table 1.2: Assets under Management under NPS/APY

(As on March 31, 2022)
Sector AUM AUM AUM AUM
(Rs. crore) (Rs. crore) Growth  Share (In
(as on March (as on March 31, (In percent)
31, 2021) 2022) percent)
(Y-0-Y)
Central Government 1,81,788 2,18,577 20 30
State Government 2,91,381 3,69,427 27 50
Corporate 62,609 90,634 45 12
All Citizen 22,206 32,346 46 4
NPS Lite 4,354 4,687 8
APY 15,687 20,923 33 3
Grand Total 5,78,025 7,36,594 27 100

Table 1.3: Performance Highlights of National Pension System/Atal Pension Yojana
during FY 2021-22

(In numbers)

Measures At the end of At the end of Growth
FY 2020-21 FY 2021-22 (In per cent)

Government Subscribers 73,16,350 78,60,657 7
All Citizen + Corporate 27,71,936 36,96,583 33
Subscribers
APY Subscribers 2,80,49,151 3,62,76,704 29
No. of POP-SPs# 2,47,254 2,49,756 1
No. of APY-SPs 414 414 -
No. of CABs 630 651
No. of SABs 1,459 1,578
No. of Corporate 8,599 10,405 21
No. of officials trained (FY wise)* 12,024 40,826 240
* Incremental conducted by Hero Mind-mine Institute Private Ltd.
# Data considered state-wise highest number of POP-SPs of NSDL and K-fintech CRAs.
Other represented figures are registered with CRAs.

The number of Service Providers for °
APY is 414 during the last year.

All employees of Central Government
along with CABs

State

L
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Governments along with SABs
which have adopted NPS are to be
mandatorily covered under NPS. This
year 21 new CABs and 119 SABs have
been brought under NPS taking the
total no. of CABs and SABs to 651 and
1578, respectively.

* The corporate sector offers NPS to
their employees on a mandatory or
voluntary basis. At the end of March
2022, as per CRAs reports, a total of
10405 Corporate is registered under
NPS against 8599 Corporate at the end
of March 2021, with an increase of 21
percent.

Government support to these schemes in
the form of tax benefits and guarantees for
APY increases the appeal of these schemes.
However, considering the vast uncovered
population of the country, a lot more needs
tobe done. The major challenge in extending
the NPS to all citizens is increasing the
awareness and financial literacy among
potential subscribers. PFRDA has been
taking several steps to increase awareness
through different mass media and capacity-
building programmes. Further, to ensure
dissemination of NPS awareness, PFRDA
has aggressively undertaken promotional
and developmental activities by engaging
a dedicated agency for imparting training
and capacity building for officials of Service
Providers.

To improve ease of access to NPS for the
potential subscribers and service providers,
PFRDA has been further enhancing the
technology across the value chain, whether
it is e-NPS, Mobile apps, or e-KYC. These
channels have been driving the efficiencies.
Through e-NPS, a person can conveniently
register and contribute online. An online
contribution facility under NPS is also
available for the existing subscribers. e-NPS

30 |

facilitates the opening of an Individual
Pension Account under NPS and making
initial and subsequent contributions to
the Tier I as well as Tier II/Tax Saver
account online. This feature also enables
the subscribers to change their Pension
Funds, asset class, allocation ratio, and
scheme options after authentication. NPS
subscribers can initiate withdrawal / Partial
Withdrawal requests from Tier II/Tier I
accounts by using their login credentials
and OTP authentication on their registered
mobile number.

The online PRAN generation module
(OPGM) is offered to stakeholders for the
on boarding of NPS subscribers to enable
instant PRAN generation with minimal
documentation. However, such accounts
are deemed to be irregular till complete
documentation is verified and recorded
with the Central Record Keeping Agencies
(CRASs). Intermediaries registered with
PFRDA are permitted to use the Video-
based Customer Identification Process
(VCIP) for the purpose of on boarding, exit,
or any other service request related to NPS.

NPS subscribers are provided with various
convenientoptionstodeposittheirvoluntary
contributions through the associated
Nodal Offices, PoPs, e-NPS, or through
NPS Mobile Applications. An additional
option/mode of contribution, namely
Direct Remittance (D- Remit), is introduced
wherein the existing NPS Subscribers under
Government/ All Citizens Model are able
to deposit their voluntary contributions
by creating a Virtual ID linked to their
PRANs and provide the same day NAV
on investments. Through D Remit, not
only one-time contributions can be made,
but also periodic NPS contributions can be
automated for any defined amount and for
any defined date from the Subscribers bank
account. The option of contribution to NPS
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through D Remit has also been extended to
NRI-NPS subscribers who can contribute
to their NPS accounts from funds in
their NRO/NRE accounts. At the time of
withdrawal/Exit, the proceeds of NPS shall
be credited into the NRO/NRE account of
NRI subscribers, and repatriation would be
as per applicable FEMA guidelines.

1.8 A Brief on the Review of the
Objectives of PFRDA during the year.

The preamble to the PERDA Act 2013 lays
down the objectives of the Authority as
the promotion of old age income security,
through regulation and development and
protection of the interests of the subscribers
to schemes of Pension Funds and for
matters connected therewith or incidental
thereto.

PFRDA has been actively engaged in
the promotion and development of
NPS (all its variants) and Atal Pension
Yojana, regulation, and supervision of
all intermediaries under NPS towards
the overall objective of provision of old
age income security and protection of
subscriber’sinterest. While engaged in these
activities, in keeping with the preamble of
the PFRDA Act 2013 and the best global
practices, the PFRDA endeavours toachieve
the following broad objectives/outcomes:

* Increasing Coverage
*  Security

»  Efficiency

*  Adequacy

*  Sustainability

Increasing Coverage

Provision of the old age income security to
all sections of the population has been one
of the important objectives of the Authority.
While PFRDA Act2013 mandatesregulation

of NPS, a number of variants of NPS have
been introduced to cover different sections
of the population like Central Government,
State Government, Corporate, All-Citizen,
NPS Lite, Atal pension Yojana (a GOI
scheme administered by PFRDA). The
Authority has been engaged in expanding
coverage through the creation of mass
awareness through print, electronic and
social media, engaging a training agency
for imparting training and capacity
building for officials of banks, post offices,
POPs, Nodal Offices, the appointment of
retirement advisors, facilitating ease of on
boarding and transaction through e-NPS,
etc.

Security

PFRDA has put in place an extensive
framework of regulations under the
PFRDA Act 2013 to ensure the security of
pension assets to minimize the risk to the
pension funds that have been accumulated
to provide retirement benefits. These
regulations include strenuous eligibility
criteria for selection, detailed Corporate
Governance frameworks, fit and proper
criteria, extensive code of conduct, detailed
roles and responsibilities, and penalty
structures for all intermediaries, including
Pension Funds, to ensure the security
of assets. These regulations have been
reviewed and strengthened from time to
time. In order to further strengthen the
IT supervisory processes, the PFRDA is
focusing on the implementation of cyber
security and will ensure coverage.

Efficiency

It has been the endeavour of the Authority
to optimize the efficiency of the system
by maximizing returns to the subscribers
subject to acceptable risks. This has been
done through a review of the investment
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guidelines from time to time to optimize
the returns.

Efficiency also relates to the efficiency
of the labor and capital markets, as each
interacts with the pension system through
direct contributions to pensions (through
longer working lives and contributions,
lower costs of capital, or greater financial
inclusion) as well as through indirect
contributions to jobs and investment.
PFRDA has been actively engaged in
financial inclusion through awareness
creation for APY subscribers in particular
and NPS in general.

For capital markets, efficiency relates
to capital market depth through the
development of non-bank financial
capital to fund productive investment and
maximize the benefits of wider capital
market reforms. PFRDA has been part of
inter-regulatory groups and committees in
furtherance of these objectives.

Adequacy

One of the important objectives of any
pension system is to have adequate
facilities in place to enable its subscribers
to plan for their retirement, i.e., facilitating
the accumulation of retirement benefit
entitlements to enable them for old age
income security. While NPS is a defined
contribution scheme, without guarantee
of any benefits, however, as a measure of
good practice, Authority’s endeavour has
been to work towards ensuring adequate
retirement planning infrastructure through
various measures, including review of
investment guidelines for optimizing
returns, increasing contributions through
engaging with the Government for tax
concessions, etc.

Sustainability

Sustainability is one of the focal points of

ey

any contributory pension system. Through
NPS, there is an effort to offer pension
products to a different segment of society
of the country, which can sustain in the
long run to achieve the ultimate goal of
providing a secured old age income. NPS
is a defined contribution scheme with
an institutional framework and product
design, and it empowers itself to sustain
itself in the long run. The continued savings
habit and investment discipline have an
important role to play in achieving the
endeavour of a sustainable pension system.
PFRDA has initiated several steps to
increase the awareness level of retirement
savings/pension and to the furtherance
these objectives.

1.9 Intermediaries under NPS

1.9.1 Intermediaries and Other Entities
Associated with National Pension System
and Other Pension Schemes Covered
under the Act

The National Pension System (NPS) works
under an unbundled architecture, with each
function assigned to specialized entities
in the field. The NPS architecture consists
of Points of Presence (POP), Government
Department Nodal Offices, Central
Record-keeping Agency (CRA), Trustee
Bank, Pension Funds (PF’s), NPS Trust,
Custodian, Annuity Service Providers, and
Retirement Advisers.

1.9.1.1 Points of Presence (PoPs)

Points of Presence are banks and non-
banking  financial = companies etc,,
registered with PFRDA for registration
and servicing of the subscribers to the
NPS. A PoP is the first point of interaction
between the subscriber and the NPS. The
registered PoPs have authorized branches
called POP-Service providers (PoP-SPs)
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to act as collection points and extend
services to customers. The functions of
the PoPs include subscriber’s registration,
processing subscriber contributions, change
in personal details, change in investment
scheme/fund manager, processing
subscriber shifting from one model to the
other, issuing printed account statements,
and processing of withdrawal/ exit request
on superannuation, etc.

1.9.1.2 Government Nodal Offices

(i) Central Government Nodal Offices
PrAO, PAO, and DDO

The Principal Accounts Office (PrAO), Pay
and Accounts Office (PAO), and Drawing
& Disbursing Office (DDO) under the
Central Government or analogous offices
under Central Government and Central
Autonomous Bodies are intermediaries
which interact with CRA on behalf of the
Subscribers for the purpose of NPS.

(ii) State Government Nodal Offices
DTA, DTO, and DDO

The Directorate of Treasury and Accounts
(DTA), District Treasury Office (DTO),
and Drawing & Disbursing Office (DDO)
under the State Governments or analogous
offices under State Governments and State
Autonomous Bodies are intermediaries
which interact with CRA on behalf of the
Subscribers for the purpose of NPS.

Nodal Offices are the identified offices of
Government agencies registered under the
CRA system for various operational works
under NPS. These offices are identified by
a unique number, i.e., Pr.AO /PAO/ DDO
registration number that is allotted to them
by the CRA on successful registration.
These offices have a major role to play few
of them are as below:

. Submission of Forms for subscriber
registration

. Distribution of PRAN kits to

subscribers

* DProviding timely and accurate
information about the contributions
of the subscribers

*  Forwardingrequests of the subscribers
for necessary action

*  Resolving grievances of the subscribers

* Forwarding approved withdrawal
requests of the subscribers

1.9.1.3 Central Record-keeping Agency
(CRA)

Protean, K-fin Technologies Pvt. Ltd. and
Computer Age Management Services Ltd
(CAMS) have been designated the CRAs
for the NPS. Their main functions include:

(i) Maintaining  subscriber  records,
administration, and customer service
functions.

(ii)) Issuing  Permanent  Retirement
Account Number (PRAN) for each
subscriber, maintaining the database of
all PRANSs, and recording transactions
relating to each PRAN.

(iii) Acting as the interface between the
various intermediaries of the NPS
system. This includes monitoring
contributions by each member and
instructions and communication
of the same to the pension funds.
Periodically, they also send a PRAN
statement to each member.

(iv) Providing a centralized grievance
management system.

(v) Providing timely fund transfer-related

port-2021-22 I

L
33—



N Pt 1

information to the fund managers.

Coordination with the Trustee Bank
for remitting withdrawal funds to
the subscribers’ account and to the
annuity service provider for the
annuity scheme.

(vi)

PFRDA has also granted a Certificate
of Registration (CoR) to Computer Age
Management Services Ltd. (CAMS) to act
as Central Record keeping Agency (Exit of)
for NPS under PFRDA (CRA) Regulations
2015. CAMS has commenced its operations
from 17th of March 2022.

1.9.1.4 Trustee Bank

The Trustee Bank handles the flow of funds
between various intermediaries under NPS.
Presently, Axis Bank Ltd is the designated
bank to facilitate fund transfers across
subscribers, fund managers, and annuity
service providers based on the instructions
received from the CRA. The Trustee Bank
receives funds from the Nodal Offices/
PoPs/Aggregators and reconciles them
with the Subscriber Contribution File. The
Trustee Bank holds the funds in the name
of the NPS Trust, and the subscribers are
the beneficial owners.

1.9.1.5 Pension Funds (PFs)

These are professional pension fund
managers appointed to invest, judiciously
and prudently, the pension corpus in a
portfolio of securities and manage them.
Currently, the pension fund managers
under NPS are -ICICI Prudential Pension
Funds Management Company Ltd., LIC
Pension Fund Ltd, Kotak Mahindra Pension
Fund Ltd., SBI Pension Fund Private Ltd.,
UTI Retirement Solutions Ltd, and HDFC
Pension Management Co Ltd., Aditya Birla
Sun Life Pension Management Limited
Their functions include:

3

(i) Ensuringinvestmentas perinvestment
guidelines

Investing the contributions in the
schemes as per the instructions
provided by CRA.

Constructing the scheme portfolio.

Maintenance of books and records,
reporting to the Authority, and
making disclosures.

1.9.1.6 Custodian of Securities

The securities purchased from the NPS
corpus in the name of the NPS trust are held
by the Custodian of Securities, who also
facilitates securities transactions by making
and accepting delivery of securities. The
PFRDA has appointed the Stock Holding
Corporation of India Ltd as the Custodian.
PFRDA has recently appointed Deutsche
Bank as the new Custodian of its securities.
The functions include:

(i) Having Custody of the Securities held
in the name of NPS Trust, purchased
out of NPS Corpus.

Maintaining details of securities held.

Collecting the benefits like dividends,
rights, bonuses, etc., on securities.

Informing about the actions of the
issuers of securities held that may
impact the benefits.

1.9.1.7 NPS Trust

NPS Trust is a trust set up under the Indian
Trusts Act 1882, which holds the assets
of the NPS for the benefit of subscribers.
The Trust has the fiduciary responsibility
of taking care of the funds and protecting
the subscriber’s interests. The NPS Trust
monitors and supervises the functioning
of the Pension Funds and interacts with
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other intermediaries like the Central
Recordkeeping Agency (CRA), Trustee
Bank, Custodians, and other entities.

1.9.1.8 Annuity Service Providers

Annuity Service Providers (ASPs) are
insurance companies regulated by IRDAI
and empanelled by the PFRDA to provide
the annuity to the NPS subscribers from the
bouquet of annuities offered by them

1.9.1.9 Retirement Advisers

Retirement Adviser means any person
being an individual, registered partnership
firm, body corporate, or any registered
trust or society which desires to engage
in the activity of providing advice on the
National Pension System or other pension
scheme regulated by PFRDA to prospects/
subscribers or other persons or group of
persons and is registered as such under
PFRDA (Retirement Adviser) Regulations,
2016. The list of Individual and Other than
Individual Retirement Adviser is available
on PFRDAs" website.

1.9.2 Types of Account

Under NPS following two types of accounts
are available:

(i) Tier-I account: Under the Tier-I
account, the subscriber contributes his
savings for retirement/ pension into
this partially withdrawable account.
Premature withdrawals are allowed
subject to certain conditions.

(ii) Tier-II account: This is a voluntary
investment account where the
subscriber is free to deposit and
withdraw the savings from this
account whenever he/she wishes.

Under Tier-1I, there is Tier II Tax Saving
Scheme (TTS) account which another

variant of account specially designed for
government employees to make them avail
additional tax benefit. It will have three
years lock in period.

Besides NPS, PFRDA also administers and
regulates the Atal Pension Yojana.

1.9.3 Outreach

To fulfilling PFRDA’s mandate of creating
awareness about the need for saving for
retirementand retirement planning, PFRDA
undertakes various activities, including
imparting training through training
agencies selected by PFRDA. These training
agencies impart training to the Central and
State Government Nodal Officers, Pay
& Accounts Offices (PAOs), Drawing &
Offices (DDOs), Points of Presence/ Banks/
Post Offices involved in the registration of
subscribers about the salient features of
the NPS / APY, the process of joining, etc.
Further, training workshops/ camps have
been organized for subscribers across the
sector and geography as a part of a wider
financial consumer protection policy. NPS/
APY training was imparted only through
online mode, i.e., Video conferencing, and
the appointed training agency conducted
a total of 255 online training sessions for
12024 participants during the financial
year. Moreover, 13 training programs/
workshops were conducted directly by
PFRDA, notably for; NAHRD, ISTM, C(CI,
NPC, IFSCA, and ICICI Securities. Assets
under Management which includes the
returns on the corpus under the NPS and
APY, have witnessed an increase from
Rs. 5,78,025 crores as on March 31, 2021,
to Rs. 7,36,594 crores as on March 31, 2022,
registering a year-on-year increase of 27.43
percent.
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Part 11
Investment of Funds under NPS

This chapter deals with the investments of a. The management of pensions schemes
funds under NPS, and other pension schemes shall be carried in accordance with the
covered under the Act, and the extent of objects of the schemes, provisions of
exposure in the National Pension System, in the Act, Trust Deed, rules, regulations,
different categories of investments including guidelines, and circulars issued by
Government securities, debt securities and the Authority from time to time and
equities in accordance with Appendix 1I of the within the timelines as specified by
Pension Fund Regulatory and Development the Authority or the National Pension
Authority (Reports, Returns and Statements) System Trust.
Rules, 2015. b. The day-to-day management of the
2.1 Pension Funds (PFs) pension funds shall be done by the
_ _ ‘ _ pension fund on behalf of the National
Pension fund means an intermediary which Pension System Trust.
has been granted a certificate of registration
under sub - section (3) of section 27 by the c¢.  The pension fund shall, at all times
Authority as a pension fund for receiving render high standards of service,
contributions, accumulating them, and exercise reasonable care, prudence,
making payments to the subscriber in the professional  skill,  promptness,
manner as may be specified by regulations. diligence, and vigilance while
. . . discharging its duties in the best
Appointed and registered Pension Funds interests of the subscribers. The
manage pension corpus through various pension funds shall avoid speculative
schemes under National Pension System or investments or transactions.
any other Scheme. Pension Funds use their
access codes to confirm receipt of netted d. The pension fund shall employ
assets and instructions regarding fund well qualified professionals or staff
allocation, confirm allocation of funds and with high integrity. The pension
communicate the NAV of each scheme to fund shall be responsible for the
CRA and the custodian on a regular basis. acts of commissions or omissions
_ by its employees or authorised
Pension Fund Regulatory and Development persons whose services have been
Authority (Pension Fund) Regulations, procured and its liability for such
2015 were notified on 14th May 2015 and acts of commissions or omissions.
the Pension Funds had to abide by these This liability shall survive despite
regulations including any amendments the cancellation or suspension or
thereunder. withdrawal of certificate of registration
2.1.1 Functions of Pension Funds or supersession of management by the
Authority.
The functions of the Pension Funds include, ) .
e. The pension fund shall facilitate and

but are not limited to the points mentioned
below:
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and other entities interalia through
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agreements, technological platforms
for undertaking its functional
obligations.

The pension fund shall maintain books
of accounts, records, registers, and
documents relating to the operations
of the pension schemes to ensure
compliance with the regulations,
guidelines, circulars issued by the
Authority from time to time, and
facilitate audit trail of transactions
and business continuity at all times.

The pension fund shall submit
periodical and compliance reports
as required under these regulations,
guidelines, or circulars, or as may
be called for by the Authority, or as
required by the National Pension
System Trust from time to time.

The pension fund shall undertake
public disclosure of information for
the benefit of subscribers in the mode
and manner as may be specified by
the Authority in Schedule V.

The pension fund shall adopt best
governance practices for investments
and risk management viz. constitution
of Investment Committee and Risk
Committee, its composition, functions,
policy contents and other like matters
as specified in Schedule X.

The pension fund shall prevent
conflict of interests that may arise
while discharging the obligations as
a pension fund and reporting of such
instances to the National Pension
System Trust.

The pension fund shall ensure
exclusivity and segregation of pension
fund business activities from its
Sponsors.

. The pension fund shall ensure
confidentiality =~ with  respect to
subscribers” information and activities
relating to the pension fund and
protection of all information within
its control except as required by the
Authority or the National Pension
System Trust or provisions of any law.

m. The pension fund shall provide such
representations and warranties as
may be necessary for the protection of
subscribers” interest on behalf of the
National Pension System Trust.

2.1.2 List of Pension Funds (PFs) managing
composite schemes for Government Sector
NPS Schemes (i.e., Central Government
(CG) and State Governments (SG)
including autonomous bodies) and APY.

i LIC Pension Fund Limited
ii.  SBI Pension Funds Private Limited
iii. UTI Retirement Solutions Limited

2.1.3 List of Pension Funds (PFs) for
Private Sector NPS schemes

i. HDFC Pension Management
Company Limited
ii. ICICI Prudential Pension Funds

Management Company Limited

iii. Kotak Mahindra Pension Fund
Limited
iv. Aditya Birla Sun Life Pension

Management Limited
v.  LIC Pension Fund Limited
vi. SBI Pension Funds Private Limited
vii. UTI Retirement Solutions Limited

2.2 Schemes

The subscribers in NPS fall under the
following sectors:
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i.  Government Sector (Central Govt/

State Govt including Autonomous
Bodies)

ii. NPS Lite

iii. Atal Pension Yojana (APY)

iv. All Citizen / Un-Organised Sector
v.  Corporate Sector

Investments under NPS for the above
sectors are made as prescribed under
the investment guidelines issued by the
Authority and equity exposure has been
specified since inception for all the schemes
/segments. The investment options under
NPS vary from Sector to Sector.

2.2.1 Government Sector (Central Govt /
State Govt including Central Autonomous
Bodies and State Autonomous Bodies)

As per the PFRDA’s investment guidelines,
following exposure limits have been
decided for the Government sector
including CABs/SABs under NPS:

Table No.2.1: Allocation of Assets in
Government Sector

Particulars Exposure

Limits
(In Per cent)
Upto 55

Government Securities &
related investments

Debt Instruments &
related investments
Short term debt
instruments & related
investments

Equity & related
investments

Asset backed,

trust structured

& Miscellaneous
investments

Upto 45

Upto 10

Upto 15

Upto b

gy

Under the Government Sector, 3 public
sector Pension Funds ie., LIC Pension
Fund Limited / SBI Pension Funds Private
Limited / UTI Retirement Solutions Limited
manage and invest the contributions in
the ratio (among the 3 pension funds) as
decided by the Authority from time to time.

Further, based on the Government’s OM no.
1/3/2016-PR dated 31st January 2019 and
as per the Authority’s recent circular dated
8th May 2019; Government employees have
been given the following options:

Choice of Pension Fund:

As in the case of subscribers in the private
sector, the Government subscribers shall
also be allowed to choose any one of the
pension funds including private sector
pension funds. They could change their
option once in a year. However, the current
provision of combination of the public
sector pension funds will be available as
the default option for both existing as well
as new Government subscribers.

Choice of Investment Pattern:

i.  Existing scheme in which funds
are allocated by the PFRDA among
three Public Sector Undertaking
fund managers based on their past
performance in accordance with the
guidelines of PFRDA for Government
employees shall continue as default
scheme for both existing and new
subscribers.

ii. Government employees who prefer a
fixed return with minimum amount of
risk shall be given an option to invest
100% of the funds in Government
securities (Scheme G)

iii. Government employees who prefer
higher returns shall be given the
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options of the following two life cycle-
based schemes:

a. Conservative life cycle fund with
maximum exposure to equity
capped at 25% - LC-25

b. Moderate life cycle fund with
maximum exposure to equity
capped at 50% - LC-50

The Central Government subscribers under
NPS may exercise one of the above choices
of investment pattern twice in a financial
year.

Some of the State Governments have also
extended above choice of investments.

2.2.2 NPS-Lite

The fresh enrolments under NDPS-Lite
had been discontinued w.e.f 01.04.2015.
However, for the existing NPS-Lite
subscribers, as per the PFRDA’s investment
guidelines, following exposure limits have
been decided for the NPS -Lite sector.

Table No.2.2: Allocation of assets in NPS
Lite Sector

Particulars Exposure

Limits (In
Per cent)

Upto 55

Government Securities &
related investments

Debt Instruments &
related investments

Upto 45

Short term debt
instruments & related
investments

Upto 10

Equity & related
investments

Upto 15

Asset backed, trust
structured & Miscellaneous

Upto 5

investments

Under NPS-Lite, only 3 publicsector Pension
Funds i.e.,, LIC Pension Fund Limited /
SBI Pension Funds Private Limited / UTI
Retirement Solutions Limited manage
and invest the contributions in the ratio
(among the 3 pension funds) as decided by
the Authority from time to time. Further,
a single private sector Pension Fund i.e,,
Kotak Mahindra Pension Fund Limited
has been chosen as one of the aggregators
for managing the contributions. Under
NPS- Lite scheme, no selection of Pension
Fund or the asset allocation is offered to the
subscribers.

2.2.3 Atal Pension Yojana (APY)

Atal Pension Yojana (APY), a Government
pension scheme for citizens of India, is
focused on the unorganised sector workers.
Under the APY, guaranteed minimum
pension of Rs. 1,000/- or 2,000/- or 3,000/ -
or 4,000 or 5,000/ - per month will be given
at the age of 60 years depending on the
contributions by the subscribers.

Under Atal Pension Yojana (APY), no
selection of Pension Fund or the asset
allocation is offered to the subscribers
because it is a guaranteed government
scheme, and the asset allocation is kept same
as for the Government sector employees
under NPS as per the following:
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Table No.2.3: Allocation of assets in Atal
Pension Yojana Sector

Particulars Exposure
Limits (In
Per cent)

Government Securities & | Upto 55

related investments

Debt Instruments & related | Upto 45

investments

Short term debt Upto 10

instruments & related

investments

Equity & related Upto 15

investments

Asset backed, Upto 5

trust structured

& Miscellaneous

investments

Under Atal Pension Yojana, 3 public
sector Pension Funds ie., LIC Pension
Fund Limited / SBI Pension Funds Private
Limited / UTI Retirement Solutions Limited
manage and invest the contributions in
the ratio (among the 3 pension funds) as
decided by the Authority from time to time.

2.2.4 All Citizen Un-Organised Sector

The subscribers under All Citizen Un-
Organized Sector may opt for any of the

investment pattern i.e., “ Active Choice” or
“ Auto Choice”.

As per the PFRDA’s investment guidelines,
following exposure limits have been
decided for the All Citizen /Un-Organized
Sector under NPS:

Table No.2.4: Allocation of Assets in All
Citizen/UoS Sector

Particulars Exposure
Limits (In
Per cent)

Equity & related investments | Upto 75

Debt Instruments & related | Upto 100

investments

Government Securities & | Upto 100

related investments

Alternate Assets Upto 5

Short term investments| Upto 10

(money  market,  short

duration mutual funds, &

term deposits)

Option of change of Pension Fund and
investment choice

Further, Pension Fund can be changed once
in a financial year and Investment Option
can be changed twice in a financial year by
the subscriber.

2.2.5 Corporate Sector

For subscribers belonging to corporate
sector - where the employer has adopted
NPS for its employees, the investment
options and choices have been kept flexible.

There are two types of schemes under this
segment:

i.  Corporate CG scheme: This scheme
has been discontinued and it is not
available under corporate segment
but those corporates which were
already covered under this scheme
and have not changed this scheme are
still continuing under this scheme.

As per the PFRDA’s investment guidelines,
following exposure limits have been
decided for the Corporate CG sector under
NPS:
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Table No. 2.5: Allocation of assets in
Corporate CG Sector

Particulars Exposure
Limits (In
Per cent)

Government Securities & | Upto 55

related investments

Debt Instruments & Upto 45

related investments

Short term debt Upto 10

instruments & related

investments

Equity & related Upto 15

investments

Asset backed, Upto 5

trust structured &

Miscellaneous investments

Under the Corporate CG scheme,
investments are with 2 Pension Funds i.e.,
LIC Pension Fund Limited or SBI Pension
Funds Private Limited.

ii. Other scheme: (At present available
under corporate segment):

Under this scheme, the employer
may delegate the responsibility of
selecting a Pension Fund and/or
mode of investment to employees or
the employer may select a Pension
Fund and/or the Life Cycle Fund on
behalf of its employees. These aspects
related to NPS may form part of the
employer-employee arrangement. As
per the investment option exercised,
the employer or the subscriber has
to select any of the one registered
Pension Fund and further selection of
asset allocation among the four asset
classes as per the following;:

* Asset class E -Equity and related
instruments

* Asset class C -Corporate debt and

related instruments

. Asset class G -Government Bonds and
related instruments

*  Asset Class A -Alternative Investment
Funds including instruments like
CMBS, MBS, REITS, AlFs, Invlts etc.

The subscribers under this sector may
opt for any of the investment pattern i.e.,
“Active Choice” or “Auto Choice”.

As per the PFRDA's investment guidelines,
following exposure limits have been
decided for the corporate Sector under
NPS:

Table No. 2.6: Allocation of assets in
Corporate Sector

Particulars Exposure
Limits (In
Per cent)

Equity & related Upto 75

investments

Debt Instruments & related | Upto 100

investments

Government Securities & Upto 100

related investments

Alternate Assets Upto 5

Short term investments Upto 10

(money market, short

duration mutual funds, &

term deposits)

Option of change of Pension Fund and
investment choice

Further, Pension Fund can be changed once
in a financial year and Investment Option
can be changed twice in a financial year by
the subscriber.

2.2.6 Tier Il Tax Saver Scheme (TTS)

The scheme is only available for NPS
subscribers belonging to the Central
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Government. There is a lock-in period
of 3 years from the date of unitization of
contributions by Central Recordkeeping
Agencies to enjoy the tax benefits u/s 80C
of Income Tax Act.

No withdrawals will be allowed during the
lock-in period, however, in case of death of
subscriber, the corpus can be withdrawn
by the nominee/legal heir.

In case of closure of Tier-I account due to
exit from NPS, contributions to NPS-TTS
will not be allowed until the completion of
the lock-in period.

The following investment limits have
been prescribed to the Pension Funds with
respect to TTS:

Table No. 2.7: Asset Class Limits for TTS

Asset Classes Limits( In

Per cent)
Equity 10 - 25
Debt Upto 90
Cash/Money Market/ | Upto 10
Liquid mutual funds

Option of change of Pension Fund and
investment choice

The subscribers do not have any choice
of investment options under this scheme.
However, the TTS subscribers are allowed
to have maximum of 3 pension funds
separately. However, the PF change will
be allowed only after completion of lock-in

period.

The details of the schemes wise asset under management in given in the table below:

Table 2.8: Details of Asset under Management

(Amt. in Rs. Crore)

Scheme As on Mar-21 Ason Mar-22  Absolute % Growth
Growth
Central Government 1,81,416.26 2,16,883.09
State Government 2,91,959.92 3,69,743.33
Sub Total 4,73,376.17 5,86,626.42 1,13,250.25 23.92
Corporate CG 36,929.68 47,343.05
E-1 18,979.51 30,303.85
C-1 9,686.52 15,509.97
G-1 16,766.29 27,630.39
A-1 74.76 162.65
E-1I 850.98 1,424.50
C-1I 482.73 762.55
G-1I 835.49 1,214.08
Tier I - TTS 212 6.75
NPS Lite 4,354.38 4,686.74
APY 15,687.11 20,922.60
Sub Total 1,04,649.56 1,49,967.14 45,317.58 43.30
Grand Total 5,78,025.74 7,36,593.56 1,58,567.82 27.43

*Source NPS-Trust
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The table above indicate that the asset
under management for government sector
NPS schemes (CG and SG) has grown by
around 23.92%, however the asset under
management of the schemes other than
these two schemes has grown by around
43.30%. In terms of absolute number,
the government sector schemes grew by

Rs. 1,13,250 crores whereas other than
government sector schemes in aggregate
grew by Rs. 45,317 crores.

As explained above, the different schemes
are managed by different Pension Fund
managers, the details of asset under
management of various schemes under the
respective Pension Funds are given below:-

Table 2.9: Pension Fund wise and scheme-wise (CG, SG, NPS lite, APY & Corp. CG)

Asset under Management as of March 2022

Name of Pension CG SG

Fund/ Schemes
SBI Pension
Funds Private
Limited

76,480.44 | 1,28,187.09

NPS Lite

(Amount in Rs. Crore)

APY Grand

Total
2,58,690.02

Corp. CG

190391 | 7,126.91 | 44,991.67

LIC Pension
Fund Limited

69,678.87 | 1,21,709.06

1,369.96 | 6,916.23 2,351.38 | 2,02,025.50

UTI Retirement
Solutions
Limited

70,723.78 | 1,19,847.18

1,339.49 | 6,879.46 1,98,789.91

ICICI Prudential
Pension Funds
Management
Company
Limited

Kotak Mahindra
Pension Fund
Limited

73.38 73.38

HDEFC Pension
Management
Company
Limited

Aditya Birla Sun
Life Pension
Management
Limited

Total 2,16,883.09 | 3,69,743.33

4,686.74 | 20,922.60 | 47,343.05 | 6,59,578.81
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Table 2.10: Pension Fund wise vis-a-vis scheme-wise (E-1, C-I, G-I, A-I, E-II, C-II & G-II,
TTS-II) Asset under Management as of March 2022
Amount in Rs. Crore

Name of Pension A TTS-II Grand

Fund/ Schemes Total

SBI Pension
Funds Private 8,382.63 4,775.32 9,723.84 334.35 | 190.78 340.80 35.69 2.22 | 23,785.63
Limited

LIC Pension

. 2,539.64 1,613.98 | 2,905.97 93.17 60.12 139.64 7.48 0.78 7,360.77
Fund Limited

UTI Retirement
Solutions Limited

ICICI Prudential
Pension Funds
Management 4,606.44 2,393.60 | 4,042.38 22844 | 135.38 188.32 19.12 0.62 | 11,614.32
Company
Limited

Kotak Mahindra
Pension Fund 873.59 42393 708.06 65.50 31.44 47.94 5.78 0.31 2,156.55
Limited

HDEFEC Pension
Management
Company
Limited

1,239.61 622.87 | 1,104.79 69.98 31.59 53.59 5.72 046 | 3,128.60

12,427.46 | 5,568.25 | 8,983.22 61453 | 303.11 | 428.30 86.91 2.08 | 28,413.86

Aditya Birla Sun
Life Pension
Management
Limited

Total 30,303.85 | 15,509.97 | 27,630.39 | 1,424.50 | 762.55 | 1,214.08 162.65 6.75 | 77,014.75

234.48 112.01 162.14 18.54 10.12 15.48 1.95 0.27 555.01

The Asset class wise bifurcation of the assets under management as on March, 2022 vis-a-
vis March 2021 is given below

Table No.2.11: Asset Class wise bifurcation of Asset Under Management

Asset Class March 31,2021 March 31,2022
Amount % of Amount % of
(Rs Cr) Investment (Rs Cr) Investment

G-Sec 2,86,131.91 49 3,73,451.90 51
Corporate Bond 1,76,412.24 30 2,03,071.95 28
Equity 91,400.25 16 1,21,423.93 16
REITs/Invits - - 1,052.55 0.1
Money Market 15,346.52 3 25,734.55 3
Cash & Net Current Assets 8,733.82 2 11,858.68 2
Total 5,78,025.74 100 7,36,593.56 100
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Chart No. 2.1: Asset Class wise bifurcation of Assets under Management

Asset class wise AUM
(As on March 31,2021)

2.3 Regulations, Notification, issuance of
major circulars / Guidelines w.r.t. Pension

Fund.

i. Pension Fund Regulatory and
Development Authority (Pension
Fund) (Fourth Amendment)

regulations, 2021 dated April 1, 2021.

The amendment states about the
matter of annual fee and management
fee. Every pension fund shall deposit
annual fee with the authority and
the investment management fee
is inclusive of all transactions-
related charges except brokerage
and custodian charges along with
applicable taxes thereon. The cost
of investment shall include only the
stamp charges and brokerage along
with applicable taxes thereon.

Pension Fund Regulatory and
Development Authority (Pension
Fund) (Fifth Amendment) regulations,
2021 dated May 25, 2021.

The sponsor, individually or jointly,
shall have a positive tangible net worth
of at least fifty crore rupees on the
last day of each of the preceding five
financial years and at least twenty-five
crore rupees should be the paid-up
equity capital on the date of making
application as sponsor.

1ii.

V.

Vi.

Asset class wise AUM
IAs&March 31,2022)

Pension

Fund Regulatory and
Development Authority (Pension
Fund) (Sixth Amendment) regulations,
2021 dated July 15, 2021. In regulation
8, in clause (g) of sub-regulation (1), in
line 3, the words “forty-nine per cent.”
shall be substituted with “seventy-
four per cent”.

Pension Fund Regulatory and
Development Authority (Pension
Fund) (Custodian of Securities)
regulations, 2021 dated September
22, 2021. “Provided that in the same
group where the sponsor of a Pension
Fund, Trustee Bank or central record
keeping agency or their associates,
are holding 50 percent or more of the
voting rights of the share capital of
a custodian, it can apply to become
Custodian with the Authority under
certain conditions.

PFRDA (Registration of Pension
Funds) Guidelines, 2021 for opening
‘on tap’ registration of Pension Funds.

Investment Guidelines-2021 for NPS
Schemes (Applicable to Scheme CG,
Scheme SG, Corporate CG and NPS
Lite schemes of NPS and Atal Pension
Yojana). The Investment guidelines
for NPS Schemes (Other than Govt.
Sector (CG &SG), Corporate CG, NPS
Lite and APY) were issued by PFRDA
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Vii.

Viii.

iX.

w.r.t. asset class G (category i) and
asset class C (category ii).

Relaxation of Processing of exit
applications by PoPs. Considering
challenges faced due to Covid -19
pandemic, Points of Presence (POPs)
were given special dispensation
to accept the scanned and self-
certified images of exit documents
through digital means to process
the withdrawal requests of the
Subscribers. The relaxation is further
extended till 31st July 2021 in the
interest of Subscribers.

Premature exit of NPS Lite
Swavalamban Subscribers. The
Swavalamban Subscribers whose

accumulated pension wealth do not
exceed one lakh rupees and if they are
not eligible to migrate to Atal Pension
Yojana (APY), can opt to prematurely
exit with lump sum payment with
certain condition.

Relaxation of timelines for activities
under National Pension System
(NPS) & NPS Lite - Swavalamban
Scheme in view of Covid-19
Pandemic. PFRDA had relaxed in the
timelines on the request of the PoPs,
in view of the lockdown and other
preventive measures undertaken by
the Government during Covid-19
pandemic.

Launch of NACH mandate for the
benefit of Nodal Officers/PoP/
Corporate. Introduction of National
Automated Clearing House (NACH)
mandate jointly hosted by Trustee
Bank (TB) and Central Record Keeping
(CRA) through NACH operated by
National Payments Corporation of
India (NPCI). The NACH mandate is

x1.

xii.

xiii.

technology enabled which offers end
to end solution and is a secured mode
of contribution fund transfer. Under
NACH Mandate, all the nodal offices
have to provide the ‘one-time mandate
registration” for auto debiting their
bank accounts with the amount based
on the SCF uploaded in NPSCAN.

Relaxation in processing of exit
application by PoPs. Considering
challenges faced due to Covid -19
pandemic, Points of Presence (POPs)
under NPS were provided with the
special dispensation to accept the
scanned and self-certified images of
exit documents through digital means
to process the withdrawal requests
of the Subscribers. This once of the
majors taken by PFRDA to alleviate
the difficulties being faced by the
Subscribers in submitting physical
applications for exit/withdrawal
and the logistical challenges faced by
POPs.

Facility of NPS on-boarding through
online Aadhaar e KYC. The on-
boarding process of NPS prospective
subscriberswasmadeeasy, pursuantto
the approvals from Dept. of Revenue,
Government of India to undertake
Online Aadhaar e-authentication
services from UIDAI under Section
11A of PMLA 2002, NSDL - CRA has
enabled the Aadhaar based online
e-KYC authentication functionality
for subscriber registration in e NPS
platform.

Appointment of Computer Age
Management Service Ltd (CAMS)
as Central Record Keeping Agency
(CRA) under NPS. In order to increase
competition and provide better
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Xiv.

services to the subscribers under NPS,
PFRDA has granted Certificate of
Registration (CoR) to Computer Age
Management Services Ltd. (CAMS) to
act as Central Record keeping Agency
(CRA) for NPS under PFRDA (CRA)
Regulations, 2015.

Central KYC Records Registry
(CKYCR). Government of India has
authorized the Central Registry
of  Securitization @ and  Asset

Reconstruction and Security interest
of India (CERSAI) to act as, and to
perform the functions of the Central
KYC Records Registry under the PML
Rules 2005, POP under NPS were
advised to registered with CERSAI for
CKYC registration.

2.4 Inspection

During the FY 2021-22, inspection of 7
Pension Funds was conducted as under:

1.
ii.

iii.

Vi.

Vii.

SBI Pension Funds Private Limited
LIC Pension Fund Limited

UTI Retirement Solutions Limited

HDFC Pension Management
Company Limited

ICICI Prudential Pension Funds
Management Company Limited
Kotak Mahindra Pension Fund
Limited

Aditya Birla Sun Life Pension

Management Limited
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Part 111
Investment of Funds under NPS

The chapter deals with duty, power, and
functions of the Authority for promotion and
orderly growth of the National Pension System
and pension schemes in accordance with
Section 14 of Pension Fund Regulatory and
Development Authority Act, 2013 to protect
the interests of subscribers of such system and
schemes.

Functions of the Authority

3.1 Registration of intermediaries and
suspension, cancellation, etc., of such
registration; and regulation of activities
of the intermediaries associated with the
National Pension System or the pension
schemes

Section 14 of the PFRDA Act, 2013 lays
down the duties, powers, and functions
of the Authority to regulate, promote and
ensure orderly growth of the National
Pension System and pension schemes, and
to protect the interests of subscribers of
such system and schemes.

The National Pension System and any other
Pension Scheme which are operationalized
by PFRDA through large number of
entities such as Pay & Accounts offices /
Treasury Offices at the Central and State
Government, they are responsible for the
registration and upload of the periodic
NPS subscription of the Government
employees on the NPSCAN, the Point of
Presence (PoPs) which are Banks, Non-
Banking Financial Companies (NNBFC),
Micro Finance Institutions (MFI) etc. which
assist in the registration and upload of NPS
subscription for the corporate, private sector
and unorganized sector subscribers, the
Aggregators (now POPs) which help in the
last-mile reach to the potential subscribers
particularly in the informal sector, the

48

Central Recordkeeping Agency (CRA),
which is responsible for the recordkeeping
of individual pensionaccounts called PRAN
of the subscribers and acts as a coordinator
for the NPS architecture, Trustee Bank,
responsible for the day-to-day flow of funds
and banking facilities, the Pension Funds
(PFs), mandated to invest and manage the
pension assets of the subscribers covered
under NPS as per the investment guidelines
prescribed by PFRDA and Annuity Service
Providers (ASPs), empanelled with PFRDA
to provide a monthly annuity pension to
the subscriber.

i) Government Sector - Central and
State Autonomous Bodies

Registration of Autonomous Bodies:
Continuous efforts have been made to
register Central and State Autonomous
bodies by interacting with them as well as
with the respective Financial Advisors of
Central Ministries and Nodal Officers of the
State Governments. PFRDA also assisted
State Governments towards streamlining
guidelines and notifications for registration
of SABs.

Further, processing of Letters of Consent
(LoCs) received from CABs and SABs
after ensuring the compliance of stipulated
guidelines issued by Central Government
and State Governments and also handles
queries of NPS during pre-registration
process are undertaken.

Letters of consent processed in FY 2021-22
(i) CABs - 20 (ii) SABs - 119

As on March 31, 2022, the number of
PrAOs/DTAs, PAOs/DTOs and DDOs are
as are as under: -
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Table No. 3.1 Number of PrAOs/ DTAs, No. of PAOs/DTOs and No. of DDOs

No. of
PrAOs/
DTAs
(2022)

No. of
PrAOs/

Sector

DTAs
(2021)

No. of
PAOs/
DTOs
(2021)

No. of
PAOs/
DTOs
(2022)

No. of
DDOs
(2021)

Central Government 134 144 2,987 3,027 16,221 16,375
Central Autonomous 631 651 1,989 2,019 4,088 4,126
Body

Total 765 795 4,976 5,046 20,309 20,501

Table No. 3.2 Number of DTA/DTOs/DDOs

No. of No. of No. of No. of No. of No. of
PrAOs/ PrAOs/ PAOs/ PAOs/ DDOs DDOs
DTAs DTAs DTOs DTOs (2021) (2022)
(2021) (2022) (2021) (2022)
State Government 72 74 1,986 2,402 2,21,463 2,25,103
State Autonomous 560 612 5,242 5,522 13,855 15,827
Body
Total 632 686 1,490 7,564 2,35,318 2,40,930

Table No. 3.3 Registration of new CABs and SABs during FY 2021-22

Details As on March 31, 2022 As on March 31, 2021 Registration during the
FY 2021-22-
CABs 651 630 21
SABs 1,578 1,459 119

Table No. 3.4 Newly registered CABs & SABs Financial Year Wise

FY wise performance

FY 2017-18 FY 2018-19 FY 2019-20

FY 2020--21 FY 2021-22

Newly registered CABs 25

25 24 27 21

272

Newly registered SABs

107

133 141 119

Source: Sup (CAB/SAB) & P&D (CAB/SAB)

As on March 31, 2022, 1,578 State
Autonomous Bodies and 651 Central
Autonomous Bodies are registered under
NPS.

Further, there are 311 PoPs (registered
with CRAs), three Central Recordkeeping
Agency, one Trustee Bank, seven Pension
Funds and fourteen Annuity Service
Providers as on March 31, 2022.

ii) Points of Presence (PoPs)

Registration of POPs: Though, Atal Pension
Yojana (APY) is administered by PFRDA
but there were no regulations for entities
offering APY services. To bring APY
under the ambit of PFRDA, PFRDA (POP)
Regulations, 2018 were notified and APY
was also included under it as a separate
category of POP.

L
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Categories of POPs wunder current

regulations are as below:

(i) National Pension System (NPS) -
Distribution and servicing for public
at large through physical as well as
online platforms

National Pension System (NPS) -
Distribution and servicing for citizens
at large through online platforms only

National Pension System (NPS) -
Distribution and servicing only for
own employees and other personnel
either through physical or online
platforms. Provided that only such
entities shall be permitted to function
which has covered its employees
for social security benefits under
the provisions of the Employees
Provident Fund and Miscellaneous
Provisions Act, 1952 or the Employees
State Insurance Act, 1948 or under the
Goods and Services Act, 2017 and is
registered with authorities under the
said enactments, for not less than a
period of two years, from the date of
the application

NPS Lite- scheme
Atal Pension Yojana

Any other scheme regulated or
administered by Authority

Under POP Regulations, 2018, PFRDA has
issued Certificate of Registration (CoR) to
PoPs and PoPP-SEs, number of CoR issued
as on March 31, 2022, are as below:

(i) PoPs-311 (i) PoP-SEs - 50

The enrollments in NPS Private Sector
for FY 2021-22 were undertaken by 86
Point of Presence (as on 31st March 2022).

50 |

During the financial year, 5 PoPs were
activated /operationalized to enhance NPS
distribution to the public at large.

iii) Pension Funds

Letter of Appointment of Sponsor issued
on 19.05.2021 to Kotak Mahindra Asset
Management Co. Ltd. and Kotak Mahindra
Bank Ltd. under RFP dated 23.12.2020 for
selection of Sponsors of Pension Funds.

Certificate of Registration issued on
01.06.2021 to Kotak Mahindra Pension
Fund Limited under RFP dated 23.12.2020.

Letters of Appointmentissued on24.09.2021
to following entities as the Sponsors of
Pension Funds selected under PFRDA
(Registration of Pension Funds Guidelines),
2021 issued on 01.07.2021.

i. Tata Asset Management Private Limited
ii. Max Life Insurance Co. Ltd.

Letter of Appointment of Sponsor issued on
24112021 to Aditya Birla Sun Life Insurance
Co. Ltd. under RFP dated 23.12.2020 for

selection of Sponsors of Pension Funds.

Certificate of Registration issued to Tata
Pension Management Limited wunder
PFRDA (Registration of Pension Funds)
Guidelines, 2021.

Selection of Deutsche Bank AG as the
Custodian of Securities under RFP issued
on 25.09.2021. i. Letter of Appointment
issued ii. Certificate of Registration issued
iii. Certificate of Commencement of
Business issued Accordingly, Deutsche

Bank AG started operations as Custodian
of Securities w.e.f. 02.04.2022

The Investment Management Fee has been
revised w.ef. April 1, 2021 (incorporated



under CoRs issued on March 30, 2021)
as per following slab structure of AUM
managed by the PFs:

Table No. 3.5: Investment Management
Fee w.e.f. April 1, 2021

Slabs of AUM Maximum

Investment

Management Fee
(In Per cent)

Upto 10,000 Cr. 0.09*
10,001 - 50,000 Cr. 0.06
50,001 -1,50,000 Cr. 0.05
Above 1,50,000 Cr. 0.03

*UTI RSL to charge 0.07% under this slab.

The IMF to be charged by the Pension
Fund on the slab structure would be on the
aggregate AUM of the Pension Fund under
all schemes managed by Pension Funds
and to be calculated upto four decimal
points and truncated thereof. These rates of
IMF shall be reviewed by the Authority in
a period of five (5) years from the date of
implementation.

The above rates of investment management
fee are exclusive of brokerage, custodian
fee and applicable taxes thereon, subject to
maximum brokerage allowed to be charged
to the scheme by the Pension Funds @ 0.03%
(including applicable taxes on brokerage)
on equity transactions only. All other costs
shall be borne by the pension fund and
shall not be reimbursed or charged to the
scheme by the Pension Fund.

Clarification of Change in Investment
Guidelines:

i. Investment in securities having
residual maturity of three years shall
be done as per earlier guidelines/
norms

N Annual Re

ii.

iv)

All fresh issuance of the GOI-Fully
Serviced Bonds post 16.07.2020 shall
be classified under ‘Government

Securities and Related Investments’/
Asset Class ‘G’

Letter issued to Birla Sun Life Pension
Management Ltd. on Revalidation and
Extension of Certificate of Registration.
A Fresh Certificate of Registration has
been issued to Aditya Birla Sun Life
Pension Management Ltd. in changed
name.

Retirement Advisors

Certificate of Registrations wereissued
after evaluation of applications as per
eligibility criteria defined in PFRDA
(Retirement Adviser) Regulations,
2016 and subsequent amendments.

During the FY 2021-22, 23 Individual
Retirement Advisors & 4 other than
Individual Retirement Advisors were
registered under the NPS architecture.
To expedite the registration process,
online platform for registration is
available where applicants can apply
online.

Central Recordkeeping Agency

Amendment, notification, and
dissemination of amendment to
Regulations

Pension Fund Regulatory and
Development Authority (Central
Record Keeping Agency) (Second

Amendment) Regulations, 2020 issued
to set standards for the eligibility,
governance, organization, and
operational conduct of the CRA and for
providing centralized recordkeeping,
administration, and customer service
functions to all subscribers.

port-2021-22 I
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vi)

Extension to the tenure of registration
of M/s NSDL E-Governance
Infrastructure Ltd (Now Protean) as
Central Recordkeeping Agency for a
further period of one year from April
01, 2020, till March 31, 2021, or the date
of grant of registration certificate under
the first amendment to PFRDA (CRA)
Regulations, 2015 and amendments
there under, whichever is earlier.

In FY 2020-21, another entity,
Computer Age Management Services

Ltd. (CAMS) has been granted
Certificate of Registration under
PFRDA (CRA) Regulations, 2015.

The third CRA has operationalised its
eNPS platform w.e.f. 17th March 2022.
However, it is yet to commence its
operations fully.

Trustee Bank

No regulatory changes were
introduced. However, timely
collection of annual fee and compliance
certificate was ensured.

Axis Bank Ltd. has been appointed as
Trustee Bank under NPS, in response
to the Request for Proposal (RFP) dated
12th October 2020 issued by PFRDA
for selection of Trustee Bank under
PFRDA (Trustee Bank) Regulations,
2015 and amendments thereto.

The Certificate of Registration issued
to Axis Bank as NPS Trustee Bank
w.e.f. 8th January 2021 and is valid for
a period of five years from the date
of grant of certificate of registration
and extension granted thereto,
unless suspended or cancelled by
the Authority as per regulation 13 of
PFRDA (Trustee Bank) Regulations
2015 and amendments thereto.

vii) NPS Trust

Pension Fund Regulatory and
Development Authority (National
Pension System Trust) (Second
Amendment)  Regulations, 2020
issued to amend the governance of a
Trustee of the Board of Trustees of the
National Pension System Trust.

The details of the Trustees of NPS Trust
Board as on March 31, 2022

1.

% N o ok »W D
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e

11.

Sh. Atanu Sen Chairman & Trustee

Sh. Sudhir Shyam Trustee
Sh. Ruchir Mittal Trustee
Dr. P.C. Jaffer Trustee
Sh. J K Sharma Trustee

Sh. Dinesh Kumar MehrotraTrustee

Sh. Radhakrishnan Nair ~ Trustee
Sh. Sanjeev Chanana Trustee
Sh. Suraj Bhan Trustee
Sh. Y Venkata Rao Trustee
Ms. Chitra Jayasimha Trustee

viii) Exit and Annuity Service Providers

3.2

(ASPs):

Amendment, notification, and
dissemination of amendment to
Regulations Pension Fund Regulatory
and Development Authority (Exits
and Withdrawals Under the National
Pension  System) (Amendment)
Regulations, 2020 issued to facilitate
ease of exit from NPS.

Approval of schemes, the terms and

conditions thereof including norms for
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the management of corpus of the pension
funds and investment guidelines under
such schemes

The details of schemes administered by the
Authority may be referred in Part II of the
report.

The allocation of funds for incremental
subscriptions under existing Central
Government Scheme as a default scheme
under NPS as per Notification F. No.
1/3/2016-PR dated 31.01.2019 issued
by DFS and existing State Government
scheme/default scheme, for both existing as
well as new Government subscribers under
Central Govt. and State Govt. Sectors, for
the FY 2021-22 was distributed among the
pension funds.

Further under Central Government and
Central Autonomous Bodies, the Assets
under Management for the FY 2021-22
have been allocated to SBI Pension Fund
Pvt. Ltd, UTI Retirement Solution Ltd.
and LIC Pension Fund Ltd. in the ratio
31:34:35while earlier this ratio of allocation
was 38:32:30 for SBI Pension Fund Pvt.

Table No. 3.6:
amendments

Withdrawal

Conditions in Government

Ltd, UTI Retirement Solution Ltd. and LIC
Pension Fund Ltd.

For the scheme applicable to State
Government employees and employees of
State Autonomous bodies, the Assets under
Management for the FY 2021-22 have been
allocated to SBI Pension Fund Pvt. Ltd,
UTI Retirement Solution Ltd. and LIC
Pension Fund Ltd. in the ratio of 31:34:35
respectively while earlier this ratio of
allocation was 38.5:32:29.5 for SBI Pension
Fund Pvt. Ltd, UTI Retirement Solution
Ltd. and LIC Pension Fund Ltd.

3.3 Exit of subscribers from the
National Pension System
331 As per PFRDA (Exits &

Withdrawals under NPS) Regulations
2015 and amendments thereto, following
Withdrawal categories are allowed:

(i) Exit of subscribers from the National
Pension System

As per PFRDA (Exits & Withdrawals
under NPS) Regulations 2015, following
Withdrawal categories are applicable:

PFRDA (Exits & Withdrawals under NPS) Regulations 2015 and

Conditions in Non-

Sector

. Categories

1 Upon Normal
Superannuation

Subscriber.

Government Sector

At least 40 per cent of the|Same as Government Sector
accumulated pension wealth of
the Subscriber has to be utilized
for purchase of an Annuity
providing for monthly pension
to the Subscriber and the balance
is paid as lump sum to the
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If the accumulated pension
wealth in the PRAN is equal to or
less than 2 lakhs, the subscriber
shall have the option to withdraw
the entire accumulated pension
wealth  without purchasing
annuity.

However, there is slight change
Exit guidelines notified vide
14th June 2021, wherein, there
is revision of the accumulated
pension wealth in the Permanent
Retirement Account of the
subscriber is equal to orless thana
sum of five lakh rupees, or a limit
as specified by the Authority.

Upon Death

At least 80 per cent of the
accumulated pension wealth of
the Subscriber has to be utilized
for purchase of an Annuity
providing for monthly pension to
the Spouse and the balance is paid
as lump sum to the nominee/
legal heir.

If the accumulated pension
wealth in the PRAN at the time
of his death is equal to or less
than 2 lakhs, the nominee or legal
heirs as shall have the option to
withdraw the entire accumulated
pension wealth without
purchasing annuity.

However, there is slight change
Exit guidelines notified vide
14th June 2021, wherein, there
is revision of the accumulated
pension wealth in the Permanent
Retirement Account of the
subscriber is equal to orless thana
sum of five lakh rupees, or a limit
as specified by the Authority.

If subscriber before attaining
the age of 60 years or
superannuation dies, then the
entire accumulated pension
wealth of the subscriber shall
be paid to the nominee or
nominees or legal heirs.

The nominee or family
members of the deceased
subscriber shall have the
option to purchase any of the
annuities being offered upon
exit if they so desire.

Pre-mature Exit

At least 80 per cent of the
accumulated pension wealth of
the Subscriber has to be utilized
for purchase of an Annuity
providing the monthly pension
to the Subscriber and the balance
is paid as a lump sum to the
Subscriber.

The option so exercised
shall be allowed only upon
such  subscriber  having
subscribed to the national
pension system for at least
a minimum period of ten
years. At least 80 per cent
of the accumulated pension
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If the accumulated pension
wealth in the PRAN is equal to or
less than 1 lakh, such subscriber
shall have the option to withdraw
the entire accumulated pension
wealth without purchasing any
annuity.

However, there is slight change
in Exit guidelines notified on
June 14, 2021, wherein, there
is revision of the accumulated
pension wealth in the Permanent
Retirement Account of the
subscriber is equal to or less than
a sum of two lakh fifty thousand
rupees, or a limit as specified by

wealth of the Subscriber has
to be utilized for purchase
of an Annuity providing
the monthly pension to the
Subscriber and the balance
is paid as a lump sum to the
Subscriber.

If the accumulated pension
wealth in the PRAN is equal
to or less than 1 lakh, such
subscriber shall have the
option to withdraw the entire
accumulated pension wealth
without purchasing any
annuity.

However, there is slight

port-2021-22 I

the Authority.

change in Exit guidelines
notified on June 14, 2021,
wherein, there is revision
of the accumulated pension
wealth in the Permanent
Retirement Account of the
subscriber is equal to or less
than a sum of two lakh fifty
thousand rupees, or a limit as
specified by the Authority.

In addition, Subscriber can decide to remain
invested in NPS (Up to 75 years) or can exit
from NPS. Following options are available
to NPS Subscribers:

. Continuation of NPS account:
Subscriber can continue to contribute
to NPS account beyond Retirement
(Up to 75 years) and avail additional
tax benefit on the contribution.

*  Deferment of Withdrawal: Subscriber
can defer his/her Withdrawal and
stay invested in NPS up to 75 years of
age. Subscriber can defer only lump
sum Withdrawal, defer only Annuity,
or defer both lump sum as well as
Annuity.

e Start your Pension: If Subscriber
does not wish to continue/defer NPS
account, he/she can exit from NPS.
He/she can initiate exit request online
and as per NPS exit guidelines start
receiving pension.

One can watch video on Continuation
& Deferment process available on the
dedicated YouTube channel “NSDL - NPS
Ki Pathshala” at https://bitly/2ZLzTkB
and on “Online Withdrawal Processing by
Subscriber” at https:/ /bit.ly /2vyuhfK

For the purpose of exit from the NPS, the
subscribers are categorized and defined as:
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(i) Government sector, (i) All citizens
including corporate sector and
(iif) NPS Lite subscribers. The exit

regulations specified shall apply
accordingly to the category to which
the subscribers belong to.

Table No. 3.7: No. of Withdrawal Reported, Accepted and Settled during
April 1, 2021, and March 31, 2022

Online Withdrawal Physical Withdrawal

Rep(:rted Acce$pted Settled Rep;rted Acc*igted Settled

1 |Central 7865 7,345 7275 47 47 47
Government

2 | State Government 30,472 27,375 | 27318, 66 66 66

3 | All Citizen/UoS 8,529 8,253 7711 54 54 54

4 | Corporate 5,456 5,213 4326 - 8 8

5 |NPS Lite 34,690 34,309 | 34,302 524 524 524

Total 87,012 82,495 | 80,932 699 699 699

Note:

(Source of Data: NSDL - CRA & Kfin Technologies-CRA)

* Online Withdrawal: Reported implies the cases authorized by Nodal Office and pending for authorization by Nodal Office.

$ Online Withdrawal: Accepted implies the cases where Nodal Office has authorized the withdrawal request in CRA system.

# Physical Withdrawal: Reported implies the cases where CRA has received the physical withdrawal requests from Nodal Office/Subscriber till April
30, 2016.

*** Physical Withdrawal: Accepted implies the cases which were On Hold at CRA and for which necessary documents received from Nodal Office/
Subscriber.

Table No. 3.8: Withdrawal claims outstanding as on March 31, 2021 & March 31, 2022.

Sector

Online Withdrawal Pending

As on March 31, 2021

As on March 31, 2022

1 Central Government 434 520
2 State Government 2417 3097
3 uos 469 286
4 Corporate 246 244
5 NPS Lite 315 381

Total 3881 4528

(Source of Data: NSDL - CRA & Kfin Technologies -CRA) Note:

Physical Withdrawal: Withdrawal claims outstanding at the end of the year are the cases where Subscriber/Nodal Office is yet to submit necessary
documents to CRA.

Online Withdrawal: Withdrawal claims outstanding at end of the year are the cases where Nodal Office is yet to authorize the withdrawal request
in CRA system.

It has been observed that in majority of
the cases the withdrawal applications
pending for processing is due to missing/

inadequate documents submitted by the
subscribers or the Nodal Offices.

.



3.3.2 Partial Withdrawal under NPS

NPS  subscribers can do  partial
withdrawals, not exceeding 25 per cent of
the contribution made by the subscriber,
excluding contribution made by employer,
if any, at any time before exit from National
Pension System subject to the terms and
conditions, purpose, frequency, and limits
specified below:

(@) Purpose: A subscriber on the date of
submission of the withdrawal form,
shall be permitted to withdraw not
exceeding twenty-five per cent of the
contributions made by such subscriber
to his individual pension account, for
any of the following purposes only: -

(i) for Higher education of his or
her children including a legally

adopted child.

(ii) for the marriage of his or her
children, including a legally
adopted child.

(iii) for the purchase or construction
of a residential house or flat in his
or her ownname or in ajoint name
with his or her legally wedded
spouse. In case, the subscriber
already owns either individually
or in the joint name a residential
house or flat, other than ancestral
property, no withdrawal under

these regulations shall be
permitted.
(iv) for treatment of specified

illnesses: if the subscriber, his
legally wedded spouse, children,
including a legally adopted child
or dependent parents suffer
from any specified illness, which
shall comprise of hospitalization

1ii.

Vi.
Vii.

Viii.

xi.
xii.
xdii.

Xiv.

XV.

XVi.

XVil.
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and treatment in respect of the
following diseases:

Cancer;

Kidney Failure (End Stage Renal
Failure);

Primary Pulmonary  Arterial
Hypertension;

Multiple Sclerosis;

Major Organ Transplant;
Coronary Artery Bypass Graft;
Aort Graft Surgery;

Heart Valve Surgery;

Stroke;

Myocardial Infarction

Coma;

Total blindness;

Paralysis;

Accident of serious/ life
threatening nature.

any other critical illness of a life-
threatening nature as stipulated
in the circulars, guidelines
or notifications issued by the
Authority from time to time.
Covid-19 is also included under

this category.

to meet medical and incidental
expenses arising out of the
disability = or  incapacitation

suffered by the subscriber.

Towards meeting the expenses by
subscriber for skill development/
re-skilling or for any other self-

I ————, L
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(b)

(c)

development activities, as may
be permitted by the Authority
by issuance of appropriate
guidelines, in that behalf.

xviii. Towards meeting the expenses
by subscriber for establishment
of own venture or any start-
ups, as may be permitted by
the Authority by issuance of
appropriate guidelines, in that
behalf.

Limits: The permitted withdrawal
shall be allowed only if the following
eligibility criteria and limit for availing
the benefit are complied with, by the
subscribers: -

(@) the subscriber shall have been in
the National Pension System at
least for a period of three years
from the date of his or her joining;

the subscriber shall be permitted
to withdraw accumulations not
exceeding twenty- five per cent
of the contributions made by him
or her and standing to his or her
credit in his or her individual
pension account, as on the date of
application for withdrawal;

Frequency: the subscriber shall
be allowed to withdraw only a
maximum of three times during the
entire tenure of subscription under
the National Pension System. The
request for withdrawal shall be

submitted by the subscriber, along
with relevant documents to the
central recordkeeping agency or the
National Pension System Trust, as
may be specified, for processing of
such withdrawal claim through their
nodal office. Provided that where a
subscriber is suffering from any illness,
specified in sub-clause (d), the request
for withdrawal may be submitted,
through any family member of such
subscriber.

Table No. 3.9: No. of Partial Withdrawal
Cases Reported and Settled during the
period FY 2021-22

S. Sectors Reported** Settled**

N.

1 |Central 32,668 33,054
Government

2 | State 89,264 88,586
Government

3 |UOS 2,599 2,867

4 | Corporate 6,651 7,057

5 | NPS Lite 6 6
Total 1,31,188 | 1,31,570

(Source: NSDL - CRA & Kfin Technologies -CRA)
Note:

* Reported cases includes authorized by Nodal Office
and pending for authorization by Nodal Offfice.
**Settled cases are where funds have been transferred
to subscriber’s bank account

# Cases Initiated by Subscriber is also added in
Initiated by Nodal Office.
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Table No. 3.10: Reason wise of Partial
withdrawal cases reported & Settled
during the period from April 1, 2021, to
March 31, 2022

Reason for
Withdrawal

For Higher
education of
children including

a legally adopted
child

Reported Settled

8,568 8,540

For the marriage of 8,568 8,540
children, including

a legally adopted
child

For the purchase 75,155 75,356
or construction of a

residential house

For treatment of 24,758 24,786

specified illness

To meet medical & 10,962 10,912
incidental expenses

due to disability /

incapacitation

For skill
development/
re-skilling or
any other self-
development
activities

2,483 2,586

For establishment 323 360
of own venture or
any start-up

Total

1,31,188 | 1,31,570

i) Details of Annuity Service Providers
(ASPs) and Annuity Schemes opted by
subscribers

Annuity provides for a monthly payment
of pension against deposit of a lump sum
amount. The subscriber has to mandatorily
purchase the annuity as specified in the exit

rules of NPS, from a PFRDA empanelled
Annuity Service Providers.

Annuity Service Providers are Insurance
Regulatory and Development Authority of
India (IRDAI) licensed and regulated life
insurance companies, transacting annuity
business in India and are empanelled
by PFRDA for servicing the annuity
requirements of the NPS subscribers.

Presently, the following 14 ASPs are
empanelled with PFRDA to provide
annuity services to NPS subscribers:

i)  Life Insurance Corporation of India

ii) ~ SBI Life Insurance Co. Ltd.

iii) ICICI Prudential Life Insurance Co.
Ltd.

iv) HDFC Standard Life Insurance Co.
Ltd

v)  Star Union Dai-ichi Life Insurance Co.
Ltd

vi) Kotak Mahindra Life Insurance Co.
Ltd

vii) India First Life Insurance Co. Ltd

viii) Edelweiss Tokio Life Insurance Co.
Ltd

ix) Bajaj Allianz Life Insurance Co. Ltd.

x) Canara HSBC Oriental bank of
Commerce Life Insurance Co. Ltd.

xi) Tata AIA Life Insurance Co. Limited

xii) Max Life Insurance Co. Limited

xiii) Aditya Birla life insurance company
limited

xiv) PNB MetLife Insurance Company
Limited

Under National Pension System (NPS), the

subscriber has the option to choose the type

of Annuity and the ASPs. The subscriber

may choose the annuity type/scheme

basing on his requirements from the

available schemes offered by the respective
ASPs.
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Table No. 3.11: Online Annuity requests processed during April 1, 2021, to March 31, 2022

Annuity Service Providers/Annuity Schemes No. of Cases ~ Amount
Transferred
(Rs. In crore)
1 Annuity for life 2373 104.77
Annuity for life with return of purchase price on 12071 710.99
death
3 Annuity payable for life with 100 per cent annuity 4035 215.63

payable to spouse on death of annuitant

4 Annuity payable for life with 100 per cent annuity 4242 562.14
payable to spouse on death of annuitant with return
on purchase of annuity

5 Life Annuity with Return of Premium/Purchase 33 1.30
Price in parts

6 Life Annuity with Return of Premium/Purchase 148 8.51
Price on diagnosis of Critical Illness

7 NPS - Family Income Option 4715 316.14
Total 27617 1919.48

(Source of Data: NSDL - CRA & Kfin Technologies -CRA)

ii) Digital initiatives rolled out by For creating awareness on Annuity among
PFRDA which can be consumed retiring NPS Subscribers. The program
by the Subscriber either mobile or held jointly with Annuity Service Providers
through Internet and CRAs. ALPs held for 2 different states,

Chhattisgarh and Madhya Pradesh in

physical mode while 4 ALPs were held in

online mode for subscribers.

a. e-Annuity Literacy Programs
(ALPs)

Table No. 3.12: ALP conducted during FY2021-22

No. Online & Offline Location Participants
1 eALP Kerala 28th January 2022 265
2 ALP Indore 17th December 2021 350
3 ALP Raipur 25th & 26th November 2021 375
4 eALP Tamil Nadu | 27th October 2021 245
5 eALP All India 17th September 2021 290
6 eALP All India 13th August 2021 260
Total 1785




Online Pension Calculator

The pension calculator illustrates
the tentative pension and lump sum
amount an NPS subscriber may expect
on maturity or 60 years of age based
on regular monthly contributions,
percentage of corpus reinvested for
purchasing annuity and assumed rate
in respect of returns on investment
and annuity selected for. It is available
in NPS Trust website.

Link for pension calculator: http://
www.npstrust.org.in/content/
pension-calculator

https:/ /cra-nsdl.com/CRAOnline/
aspQuote.html

https:/ /nps.kfintech.com/npc/
Special Measures during Covid-19
i.  Online Withdrawal process

The relaxation was given to nodal
offices/POPs for accepting the
scanned /self-certified images of
exit documents through digital
means to process the withdrawal
request of NPS. Subscribers can
submit the documents digitally
instead of physical mode.

ii. Partial Withdrawal allowed
for Covid-19 related medical
treatment

Partial withdrawal guidelines
modified to include Covid related
ailments.

N Annual Re

iii.

Online Exit/Withdrawals

Ease of Annuity issuance for NPS
subscribers on single KYC.

KYC and Withdrawal documents
uploaded by nodal officers suffice
to issue annuity by Annuity
Service Providers (ASP). The
process was finalized by PFRDA
in co-ordination with IRDAI and
ASPs.

Instant Online Bank Account
verification

As part of additional due
diligence, instant Bank Account
verification through Penny drop
introduced to avoid return of
funds and check the beneficiary
details on real time basis. The
process makes the exit seamless
and avoids delays.

e-NPS Subscribers exit

Theonlinee-NPSexitfunctionality
built in coordination with Banks.
Functionalities rolled out on
November 30, 2020.

Exit Authorization code (EA
Code).

Facilitate the Subscribers to verify
mobile number at the time of
exit and improves the contact
ability. Ensures ease of annuity
processing by ASPs.
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(Source of Data: NSDL CRA, Kfin Technologies CRA and CAMS

CRA)

Notes: The numbers provided are for the relevant functionalities

released during FY 21-22.

* Govt Paperless processed cases were considered.

** online e_ NPS nos. consists self-authorization and Bank POP
authorization cases.

*** Partial withdrawal request initiated by Subscriber and self-
authorized have been considered.

iiif). Digital Initiatives - Work in progress at
PFRDA and in the process of roll out

a.

Video based Customer
Identification Process (VCIP) for
remote onboarding and exit

PFRDA  has
registered

permitted  its
intermediaries  to

Table No. 3.13: Overall summary of use  video-based customer
functionalities released by PFRDA in identification process (VCIP)
2021 -22 for the purpose on onboarding,
exit or any other service request
Name of the No. of requests related to NPS. It will overcome
Functionality processed in FY the challenges of remote presence,
2021 -2022 * limited mobility, contactless
Online  Withdrawal 306 service, social distancing norms
process based on etc. and also optimize the turn-
scanned documents* around time of account opening,
Partial ~ Withdrawal | 6790 (Rs 47.39 execution of exit and other
cases (along with Crores) service request. It provides
total amount) allowed the opportunity for expanding
for Covid-19 related reach of NPS since account
medical treatment ** opening process is paperless,
online e-NPS exit 1,156 instantaneous, convenient, and
Partial  withdrawal 55,172 cost effective.
(overall)™ Offline Aadhaar based online exit
Online exit process 1,619
for NPS Subscribers Expediting the process of exit by
associated with POPs using offline Aadhaar. This will
(Corporate) make process of exit Seamless,
Online exit process 1,940 paperless, and also time bound
for NPS Subscribers processing of exit.
?Sscc;gl)ated with POPs Online Partial Withdrawal

Ease of partial withdrawal process
on self-declaration basis and
making the process online along
with penny drop. Reduces the
Turnaround time for processing
partial withdrawal.

Online Smart Exit Guide

It helps subscribers to get Annuity
quotes with/without return of
purchase price. Subscribers can
take well informed decision while
selecting annuity schemes offered
by various ASPs.

Online exit process for NPS
Subscribers associated with POPs.



N A nnual Report-2021-22 I

Under this process, subscribers
can upload the withdrawal
documents along with KYC and
authorize using eSign/OTP. This
paperless process of exit helps in
timely processing of claims and
issue of annuity. For processing
of exit, the subscriber has to pay
0.0125 per cent with minimum
amount of Rs 125 and maximum
up to Rs. 500 of their corpus to the

POPs.

Activities undertaken for protection

of interests of subscribers under the
National Pension System and of other
pension schemes under the Act

One of the major aims of PFRDA is
protection of subscribers” interest and
PFRDA has been engaged in multifarious
activities in furtherance of this cause.

Table No. 3.14: Measures taken to protect subscribers’ interest

Sr.No. Initiative Benefits
1. Offline Aadhar KYC for | Ease of on-boarding and instant PRAN generation
On-boarding
2. ePRAN card for NPS | Now the Subscribers have to pay less for Account
Subscribers opening and it is easy to handle.
3. OTP based authentication | Paperless on boarding of subscribers.
by Subscribers.
4. Online Aadhaar e-KYC PFRDA’s proposal approved by UIDAI to offer
online e-KYC verification to one of the CRAs.
5. D-Remit (Direct | Same day NAV and Facility of auto debit to NPS
Remittance) Subscribers.
Delay in processing the contribution is cut down
by two days.
6. NACH based debit Automated debit through NACH e-mandate
introduced on pilot basis. The process initiated in
FY 2020-21 and would be rolled out in FY 2021-22.
7. E-nomination facility | Online nomination/ updation of nominees in a
through e sign paperless manner
8. Ombudsman for NPS/ | FAQ published for the benefit of Subscribers and
APY wide awareness created about the services of
Ombudsman.
9. Annuity Literacy | For creating awareness on Annuity among
Programs (ALPs) retiring NPS Subscribers. The programs held
jointly with Annuity Service Providers, Nodal
Officers of Govt and CRAs.

63 |—



S 1t 1.1 1 [N

Sr.No. Initiative Benefits

10. Annuity Calculator Revamped Annuity Calculator for better
transmission of annuity rates/ information to
NPS Subscribers.

11. Compliance certificate for | Half yearly compliance certificate being submitted

ASPs by ASPs for enhanced Subscribers service.

12. NPS Tax Saver account Enables tax saving by subscribers of Central
Government Sector.

13. Choice of Investment and | Government sector subscribers can exercise

PFs choice of investment and select PFs.
14. OTP based Authentication | To alleviate the difficulties of NPS Subscribers
for legacy NPS accounts | who have opened their NPS Accounts during
Covid-19 pandemic induced lock down but could
not submit physical applications to CRA.

15. Withdrawal process The relaxation was given to nodal offices/POPs
for accepting the scanned / self-certified images of
exit documents through digital means to process
the withdrawal request of NPS.

16. Partial Withdrawal | Partial withdrawal guidelines modified to include

allowed for covid related | covid related ailments.
treatment
17. Continuation of PRAN | Option for partly exited NPS Subscribers to
in case of premature exit | continue the same PRAN.
where only lump sum is
paid

18. Ease Annuity issuance for | KYC and Withdrawal documents uploaded by
NPS subscribers on single | nodal officers suffice to issue annuity by Annuity
KYC. Service Providers (ASP).

19. Instant Bank Account | Instant Bank Account verification through Penny
verification drop to avoid return of funds and check the

beneficiary details on real time basis.

20. e-NPS Subscribers exit The online e-NPS exit functionality built in
coordination with Banks

21. Exit Authorization code | Facilitate the Subscribers to verify mobile number

(EA Code) at the time of exit.
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3.5 Mechanism for

Grievances of Subscribers and Activities

Redressal of

undertaken for Redressal of such

Grievances
1. Introduction:

As per PFRDA (Redressal of Subscriber
2015,
intermediary has to follow the Grievance

Grievance) Regulations, every
Redressal Policy as laid down under the
regulations. The term “Grievance” is
defined underRegulation2(g)as: “grievance
or complaint” includes any communication
that expresses dissatisfaction, in respect
of the conduct or any act of omission or
commission or deficiency of service on the
part of, an intermediary or an entity or a
person governed by the provisions of the
Act and in the nature of seeking a remedial

action but do not include the following;

i.  Complaints that are incomplete or not

specific in nature;

ii. Communications in the nature of

offering suggestions;

iii. Communications seeking guidance or

explanation;

iv. Complaints which are beyond the
powers and functions of the PFRDA or
beyond the provisions of the PFRDA
Act and the rules and regulations
framed there under;

v.  Any disputes between intermediaries;

vi. Complaints that are sub-judice (cases
which are under consideration by
court of law or quasi-judicial body)
except matters within the exclusive
domain of the Authority under the
provisions of the Act;

2. Process flow related to handling of
grievances?

Redressal of subscriber grievance happens
in accordance with the Pension Fund
Regulatory and Development Authority
(Redressal  of
Regulations, 2015. For smooth and timely

Subscriber  Grievance)
handling of grievance, subscribers are
requested to follow the following escalation
matrix :

Level 1: As per the provisions of the
PFRDA (Redressal of subscriber Grievance)
Regulations 2015, the subscribers can raise
their grievances for resolution through the
Central Grievance Management System
(CGMS). The grievances shall be directed
to the concerned intermediary/office,
for taking necessary action to resolve
the grievance raised by the subscriber.
The resolution remarks provided by the
concerned entity shall be intimated to the
subscriber over email and can be viewed

online.

To raise grievance, subscriber may click
on the respective CRA under which his/
her PRAN is generated. Following are the
detailsand processes tolodge the grievances
and view the status of resolution:

port-2021-22 I
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Protean

eGov Technologies Limited

(earlier known as NSDL e-governance)

1.

a)

Web based interface for registering
grievance/complaint :

By raising a grievance in the Central
Grievance  Management  System
(CGMS) by using the Internet Personal
Identification Number (IPIN).
(https:/ /cra-nsdl.com/CRA/). After
successful login subscriber need to
click Log Grievance Request under
Grievance Tab. By login in Mobile
Application using I-PIN. After
successful login subscriber need to
click Enquiry/ Grievance Option.

Subscriber can raise the grievance at
the Corporate website (https:/ /npscra.
nsdl.co.in/Log-your-grievance.php
under Log Your Grievance / Enquiry
option)

Other modes of registering grievance/
complaint:

Call Centre/Interactive Voice

Response System (IVR) :

By calling the Toll free Number 1800
222080 and authenticating oneself with
the Tele query Personal Identification
Number (TPIN).

Physical forms : By raising a grievance
in writing - in the specified format
(Form G1) or a letter and sent to
following address:

Protean e Gov Technologies Limited (
earlier known as NSDL e-governance)

KFin Technologies Pvt. Ltd

Web based interface for registering
grievance/complaint:

Subscriber can register a grievance
through a web-based interface
provided by the KFintech CRA with
the use of I-PIN by visiting our website
https:/ /enps.kfintech.com/login/
login/. The entity will have to provide
the necessary details as required in
the web-based format. On successful
registration, a token number will
be displayed on the screen for the
purpose of reference.

Subscriber can also raise the
grievance without login into the CRA
system by providing the relevant
details on  https://enps.kfintech.
com/registergrievanceenquiry/
registergrievanceenquiry/

2. Other modes of registering grievance/

complaint:

a). Call Centre/Interactive Voice Response

System (IVR): Subscriber can reach
our Call Centre our toll free number
1800 208 1516. Subscriber can raise
a grievance after authentication
using T-PIN. The grievance will be
registered by the Call center executive
and a token number will be given to
the entity for reference.

Physical forms: A subscriber can log
a grievance by submitting details in a
physical form to the Central Grievance
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1st Floor, Times Tower, Kamala Mills
Compound, Senapati Bapat Marg,
Lower Parel, Mumbai - 400 013

3. How to check the status of the
Grievance?

Subscriber can check the status of the
grievance at the CRA website (https://
npscra.nsdl.co.in/Log-your-grievance.php
under Track Your Grievance / Enquiry
option) or through the Call Centre by
mentioning the token number.

Management Cell at CRA. Subscriber has
to submit the Grievance Form (Form G1)
to CRA. On receiving such a grievance, the
CRA user will digitize the same and lodge
a request in the CRA system, with SMS/
email intimation to the subscriber. It can be
sent on following address:

KFin Technologies Pvt. Ltd

Selenium Tower B, Plot Nos. 31 & 32
Financial District, Nanakramguda,

Serilingampally Mandal Hyderabad -
500 032

3. How to check the status of the
Grievance?

Subscriber can check the status of the
grievance at the CRA website (https://
https:/ /enps.kfintech.com/login/
login/) or through the Call Centre by
mentioning the token number.

Level 2: If the complainant is not satisfied
with the redressal of the his grievance or if it
has not been resolved by the intermediary by
the end of thirty days of filing of complaint,
he may escalate the complaint to the National
Pension System Trust (NPS Trust) through
any one of the following modes -

1. Website : www.npstrust.orgin /
https://www.npstrust.org.in/
content/contact-us

2. Letter: Subscriber may also raise the
grievance by writing to NPS Trust at
the following address - Grievance
Redressal Officer (GRO)

National Pension System Trust
14th Floor, IFCI Tower

61, Nehru Place

New Delhi - 110 019

Ph: +91 11 47207700

Table No. 3.15: Query/Grievance (referral) against CRA

Referral Status of referrals for the month for FY 2021 -22
Raised Pending at the  Received during Closed/resolved Pending the end

Against end of March the FY 2021 - during the FY of March 2022

2021 2022

2021 - 2022

CRA 1,560 1,50,372 1,50,908 831

(Source of Data: NSDL CRA, Kfin Technologies CRA and CAMS CRA)
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Table No. 3.16: Status of Query/Grievance (referrals) Category wise against CRA

Referral Category  Cases pending Cases received Cases resolved Cases pending
atend of the during the FY duringthe FY for resolution

March 2021 2021 - 2022 2021 - 2022 at end of
March 2022

General Query 590 66672 66866 310
PRAN Card Related 378 25528 25690 153
SOT Related 135 12237 12265 94
Tier II related 50 5483 5500 26
Incorrect Processing 31 5711 5723 19
of Subscriber
Details
I-PIN, T-PIN 38 3535 3541 28
Related
Withdrawal Related 37 50175 5711 34
Email /SMS alerts 26 2912 2911 21
not received
Exit not initiated 25 1763 1777 11

/ not authorised
/ amount not
received

Partial withdrawal 20 5568 5568 20
not initiated /
not authorised
/ amount not

received
Other Grievances 5 266 262 9
Death withdrawal 2 285 286 1

not initiated /
not authorised
/ amount not

received

Not Processed/ 13 1526 1532 7
Delay in Processing
Subscriber Changes
Request

Delays in Issuance 9 132 134 0
of PRAN Cards
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Referral Category  Cases pending Cases received Cases resolved Cases pending
at end of the  during the FY during the FY for resolution

March 2021 2021 - 2022 2021 - 2022 at end of
March 2022
Pre-mature 1 900 894 7
withdrawal

not initiated /
not authorised
/ amount not
received
Contribution 200 12140 12248 91
amount not
reflected in account
Total 1560 194833 150908 831
(Source of Data: NSDL CRA, Kfin Technologies CRA and CAMS CRA)

Table No. 3.17: Ageing of referrals pending for the month ending March 31, 2022

Sector <7days 8-14 days 15-30 days 31-60 days > 60 days Total
Central 49 0 1 1 3 54
Government
State 57 3 0 0 3 63
Government
Corporate 90 4 3 0 2 99
Unorganized 549 13 10 1 9 582
NPS Lite 8 0 0 0 0 8
APY 25 0 0 0 0 25
Total 778 20 14 2 17 831
(Source of Data: NSDL CRA & Kfin Technologies CRA and CAMS CRA)
Level 3: If the complainant is not satisfied from the escalation of the grievance to
with the redressal of his grievance or no NPS Trust.

reply beyond 30 days at level 2 is received, . .
Ombudsman appointed by PFRDA can be (b) by a complainant, where a complaint

approached by the subscriber by submitting has been made directly against the

the details as per prescribed format. NPS Trust and no Oth?r intermediary
and the same remains unresolved

As per PFRDA (Redressal of Subscriber within the specified period of thirty
grievance) Regulations 2015: An appeal can days
be filed with the Ombudsman under the

regulations and complying the following- The appeal to ombudsman has to be made

within forty-five days from the date of
(@) by acomplainant whose grievancehas  receipt of response of the National Pension
not been resolved within thirty days  System Trust.
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The appeal shall be in writing, duly signed
by the complainant or his authorized
representative  (not being a legal
practitioner) in the form as specified the
regulations and supported by documents,
if any.

At present only one Ombudsman has been
appointed by PFRDA.

Shri Arnab Roy

Pension Fund Regulatory and
Development Authority
B-14/A,Chatrapati Shivaji Bhawan, Qutab
Institutional Area, Katwaria Sarai, New
Delhi-110016

Chhatrapati Shivaji Bhawan,

Email Id: ombudsman@pfrda.org.in

Landline No. : 011 - 26517507 Ext : 188

Level 4: If subscriber is not satisfied with
the order passed by the Ombudsman,

subscriber can file appeal against the order
to the Designated member of PFRDA at
following address :

Ombudsman Department,

Pension Fund Regulatory and
Development Authority ( PFRDA )
B-14/A, Chatrapati Shivaji Bhawan,
Qutub Institutional Area, Katwaria Sarai
New Delhi - 110 016

Level 5: Securities Appellate Tribunal.

Subscribers are requested to file the
grievances at the first level so that timely
resolution can be ensured and trail of the
grievance can be maintained .

351 No. of Complaints Received,
Resolved and Pending for FY 2021-22 at
the Office of Ombudsman

Table No. 3.18: No. of Complaints Received, Resolved and Pending at the office of

Ombudsman for FY 2021-22

Particulars

CG/CAB SG/SAB UOS

Sector*

NPS Lite Total

No. of Complaints received 2 12 6 1 21
No. of Complaints Resolved 4 16 6 - 26
No. of Complaints pending - - - - -

Note:

* for other sectors viz. Swavalamban & APY, no appeals had been received for FY 2021 - 22.

3.5.2 State-wise Complaints Received for FY 2021-22 at the Office of Ombudsman
Table No. 3.19: State-Wise Complaints received for FY 2021 - 22

No. of Grievance

Sr Name of State

Sr Name of State

No. of Grievance

No. received state-wise received state-wise

1 | Karnataka 1 7 | Andhra Pradesh 1

2 |Maharashtra 1 8 | West Bengal 1

3 | Telangana 1 9 | Delhi 10

4 | Tamil Nadu 1 10 |Haryana 1

5 | Uttar Pradesh 2 11 | Chandigarh U.T 1

6 | Rajasthan 1 Total 21
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3.5.3 Initiatives taken by PFRDA

(i)

Development of online system for
filing appeal with ombudsman

Currently, the appeals are received
at the office of the Ombudsman in
the physical form. An online process
for filing appeal with ombudsman
by developing a web portal on

(ii)

appeal online as an option is under
development.

Release of FAQs on Ombudsman

PFRDA had released a FAQ on appeal
process with Ombudsman for the
creation of awareness among the
Subscribers. The same is available on

PFRDA website.

port-2021-22 I

the website of PFRDA where the
aggrieved subscriber whose grievance
not resolved after specified time with
respective intermediary can prefer

The status of grievances received during
the year at CGMS as on March 31, 2022, is
furnished in the table below:

Table No. 3.20: Grievances Pending, Received and Closed in CGMS from April 1, 2020,

to March 31, 2022.
Pending As on Received Till Resolved Till Pending
March 31, 3021 March March percentage till
31, 2022 31, 2022 March 31, 2022
1 |NPS Regular# 3,148 1,75,175 1,75,512 1.60
2 |NPS Lite 173 2,345 2,409 4.65
3 |APY 695 57,015 56,833 1.54
Total 4,016 2,34,535 2,34,754 1.62
Source: As per CRAs
Note: # NPS Regular consists of CG/SG/SAB/CAB/ Corporate and All Citizen Sector

The status of Grievances received to various intermediaries during the year at CGMS as on
March 31, 2022, is furnished in the table below:

Table No. 3.21: Grievances Pending, Received and Closed in different sectors in CGMS
during April 1, 2021, to March 31, 2022.

Sector Pending As Received  Resolved Pending

on March Till March Till March percentage till

31, 3021 31, 2022 31, 2022 March 31, 2022

1 |Central Government 488 5052 5200 340
2 |State Government 492 6,491 6233 750
3 |POP 471 29,966 29,716 721
4 |Corporate 1 55 53 3
5 |Trustee Bank 200 50 166 84
6 |NDPS Lite 637 41,284 41,103 818
7 | APY (APY-SP) 155 714 771 98
8 |eNPS 395 21,608 21,849 154
9 |CRA 1,131 126,918 127,584 465
10 |NPS Trust 46 2,397 2,079 364

Total 40,16 2,34,535 2,34,754 3,797

Source: CRAs
I /1
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The major grievances received are related to Statement of Transactions, Contribution
amount not reflected in account, PRAN Card, incorrect processing of subscriber details,
delays in uploading of contribution amounts etc. Grievances are registered in CGMS by
the subscriber and are directly routed to concerned intermediaries for necessary action.
Thus, it is for the concerned intermediaries to resolve and close grievance in the CGMS
which are raised against them. The periodic reminders are sent to concerned intermediary

for resolving and closing grievances in CGMS.

3.6 Certification Programme for Retirement
Advisers

Pension Fund Regulatory and Development
Authority registers Retirement Advisers
(RAs) for widening the coverage of NPS
and providing advisory services to the
subscribers for allocating assets under NPS
and choosing PFMs. The scope of work and
responsibility of the Retirement Adviser is
to ensure orderly growth of pension sector.

PFRDA s
individuals as Retirement Adviser as per
PFRDA (Retirement Adviser) Regulations
2016. PFRDA has accredited National
Institute of Securities Market (NISM) as
institute for certification of Retirement

providing registration to

Adviser Certification Examination. Upto
March 31, 2022, total 908 candidates were
certified as Retirement Adviser. In the
FY2021-22, 19 RAs, in the category of
Individual, wereregistered as fresh, 4 RAsin
the category of Individual, were registered
under renewal granted by PFRDA and 4
RAs Other than Individual category were
registered as fresh by PFRDA. A quarterly
summary of the candidates enrolled,
appeared, and passed during the FY 2021-
22 is as under:

72

Table No. 3.22: Retirement Adviser
Certification
NISM Series-XVII: Retirement Adviser
Certification
Apr-June 2021 44 29 19
July-Sept. 83 68 45
2021
Oct - Dec. 78 72 56
2021
Jan - March 94 71 45
2022
Total 299 240 165

3.7 Collection of Data by the Authority and
the intermediaries including undertaking
and commissioning of studies, research,
and project.

Collection and compilation of a
comprehensive data based on
demographics, retirement savings and
investments, the different financial
products/ schemes issued by the different
organizations to cater to the old age income
security of the underlying subscribers, the
returns generated thereon, the disclosure
and protection provided to the subscribers
etc. under different schemeare the on - going
activities of PFRDA. Towards this end,
PFRDA is compiling information on people
covered under various pension schemes
and also people receiving pensions under
various schemes. PFRDA is currently in
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the process of gathering information from
other pension providers in the country.

3.8 Steps wundertaken for educating
subscribers the general public on issues
related to pension, retirement savings and
related issued and details of training of
intermediaries

3.8.1 Financial
Pensions:

PFRDA as a member of Financial Stability
and Development Council (FSDC), its
sub-committee, working groups and
various inter-regulatory forums viz. Inter
Regulatory Technical Group (IR-TG),
Technical Group on Financial Inclusion
and Financial Literacy (TGFIFL), Inter
Regulatory = Forum for  monitoring
Financial Conglomerates (IRF-FC),
Working Group on resolution regime for
financial institutions actively contributes
to the furtherance of the objectives of these
committee’s/groups/forums.

PFRDA has hosted the website www.
pensionsanchay.org.in to spread awareness
and educate subscribers and general public
on the fundamental elements and related
to money, financial planning, retirement
planning, investment evaluation and
annuity. The website has a blog section
for discussions and sharing of information
on Behavioural Aspects of Retirement
Planning, Fundamentals of Money &
Finance, Retirement Planning, Saving &
Investing and Pension. The blog section has
72 articles of which 9 were hosted during
FY 2021-22, and these were contributed by
writers from across the country. During
FY 2021-22, the total visitor counts to the
Pension Sanchay website stood at 3,39,001.

Literacy regarding

3.8.2 Programme for co-ordination with
financial agencies and other agencies

PFRDA is promoting National Centre for
Financial Education (NCFE), a Section
8 (Not for Profit) Company along with
Reserve Bank of India (RBI), Securities and
Exchange Board of India (SEBI), Insurance
Regulatory and Development Authority
of India (IRDAI). Out of share capital of
Rs. 100 crores PFRDA has contributed its
allocation of Rs. 10 crores while other RBI,
SEBI and IRDAI contributed Rs.30 crores
each. NCFE’s mission is to undertake
massive Financial Education campaign to
help people manage money more effectively
to achieve financial well-being by accessing
appropriate financial products and services
through regulated entities with fair and
transparent machinery for consumer
protection and grievance redressal.

The objective of the NCFE is to promote
Financial Education across India for all
sections of the populationas per the National
strategy for Financial Education, to create
financial awareness and empowerment
through financial education campaigns
across the country for all sections of the
population through seminars, workshops,
conclaves, trainings, programs, campaigns,
discussion forums by itself or with help of
institutions, organisations and to provide
training in financial education and create
financial education material in electronic

or non-electronic formats, workbooks,
worksheets, literature, pamphlets,
booklets, fliers, technical aids and to

prepare appropriate financial literature for
target based audience on financial markets
and financial digital modes for improving
financial literacy so as to improve their

port-2021-22 I
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knowledge, understanding, skills and

competence in finance.

APY has been incorporated in the NCFE
modules as one of the Government schemes
providing minimum guaranteed pension.
Further, NPS has also been incorporated
in the NCFE modules as a solution to

retirement needs.

The

Education for

National Strategy for Financial
India (NSFE: 2020-25)
recommends adoption of a multi-
stakeholder approach to achieve financial
well-being of Indians. As per the Strategic
Goal under Action Plan of NSFE 2020-25,
content of financial education in school
curriculum for students of Classes VI to
XII, has been drafted in coordination with

all sector regulators.

Further = PFRDA
coordinated with NCFE
regulators successfully observed Financial
Literacy Week (FLW 2022) observed from
February 14th to February 18th, 2022. On
16th Feb 2022, a national level webinar

on “Transforming India’s Pension System

contributed and

and other

Through Digitisation-Scope and Way
Forward” was addressed by a senior officer

of PFRDA.

In addition to above, the PFRDA actively
participated during the Global Money Week
(GMW) which is an annual international
financial ~education awareness-raising
campaign designed to encourage a wide
range of stakeholders to motivate children

and youth to learn about money matters,
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livelihoods and entrepreneurship. SEBl as a
national coordinator of the GMW campaign
in India and GMW was organized during
21st March 2022 to 27th March, 2022. A
senior officer of PFRDA also addressed
a national level webinar on “Planning
smartly for Retirement” on March 24, 2022
as Guest speaker during the GMW.

Al PENSION

national
pension
system

ol 9121 JEDR
FORALL | BESH 3131 Aol

3.8.3 PFRDA’s endeavor on media &
communication and NPS/APY awareness

PFRDA continued with its unceasing efforts
of creating awareness about pensions
and retirement planning with a vision to
make ‘India a Pensioned Society.” In this
backdrop, various channels and mediums
of communication viz. social media, digital
domain, electronic media (audio & visual)
and print media, were adopted to educate
and enhance financial & pension literacy
and for explaining the features & benefits of
NPS/APY to the public at large especially
to citizens falling in the age group of 18-
65 years for NPS and 18-40 years for APY.
All the media activities were undertaken
through Directorate of Advertising and
Visual Publicity (DAVP) and Prasar Bharti
(AIR & Doordarshan) under arrangements.
The digital platforms were also deployed to
disseminate and sensitize the public about
NPS through webinars/seminars/online
workshops/e-conferences etc.
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During the FY 2021-22, NPS print
campaigns were undertaken to inform,
what is NPS, who can join, benefits to
employer, tax incentives and the print
ad designs were inscribed with QR code,
enabling users to visit the webpages of
NPS Trust for availing further information
on NPS. The print advertisements were
carried out in 155 newspapers in Hindi,
English and 11 regional languages with
country wide coverage. NPS radio
campaigns were launched to inform the
general public through 342 radio stations
covering pan India. TV scroll campaigns
were undertaken for NPS in the fourth
quarter of the financial year through
DD News & 28 Regional Kendras of
Doordarshan emphasizing the tax benefits
of NPS. Digital/social media campaigns
were also undertaken throughout the year
with an objective to increase the enrolments
by posting paid messages in social
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media platforms like Facebook, twitter,
and LinkedIn, featuring the benefits of
subscribing to NPS.

NPS Diwas was observed on 1st Oct
2021 with these activities- Organized
press meets on ‘NPS Diwas- with vide
publicity of the same on various media
vehicles- Press Release for ‘Declaration of
NPS Diwas by PFRDA’, Announcement
by Radio Jockey (Ad Live) - , Bug flash
(10sec) during News Broadcast - 15 times,
TV spots (30sec) during News Broadcast -
5 times, Social Media Campaign through
PR Agency, Twitter Trend , Chairman TV
Interview for 15 mins (Hindi & English
through DD), Chairman Radio Interview
for 15 mins (Hindi & English through AIR),
NPS Diwas Sponsored 0l-minute video
(04 types played 24 times) by Zee News,
Newspaper Advertisement (NPS Diwas),
Paid NPS Diwas Ad in collaboration with
PoPs.
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APY print campaign was undertaken to
deliver the message of the 3 unique benefits
of APY and the ads were created not only
to provide information about product
offerings but also encourage potential

STAY IN CONTROL OF
YOUR MONEY WITH OUR
“WITHDRAWAL
AT ANY POINT"
POLICY

Claim additional |
tax deductions of

350,000
in NPS
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The tax scheme
that lets you relax

subscribers to join the scheme by informing
that more than 3 crore subscribers have
already joined the scheme. The APY prints
ad designs were released in 210 newspapers
across the country.
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In order to keep the citizens and subscribers
aware and watchful about the fraudulent
activities inimical to their economic
and social well-being, dissemination of
information for prevention of fraud and
phishing in name of PFRDA/NPS were
undertaken by the Authority through

76
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postings of text and graphical messages
in social media handles. Public Notices
were released at periodic intervals in print
media covering 288 newspapers, scrolling
message incorporated in PFRDA website
and video messages hosted in Pension
Sanchay website.
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PFRDA never makes calls to individuals
requesting them to deposit money for
release of funds from NPS/PFRDA. Any
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such communication received to
defraud may be informed to police

immediately
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3.8.4 PFRDA on Social Media

Considering the challenges in traditional
media and being generally labelled as a
one-way communication to the public
at large, the social media platforms
provides a multi-pronged channel of
communication and delivery of message
to target audience with feedbacks from
the targeted audiences. Social media plays
a vital role for outreach and engagement
with the public and PFRDA in its effort of
connecting and engaging with subscribers
has proactively been maintaining its
account with Facebook, Twitter, LinkedIn,
YouTube for NPS and APY.

The followership to PFRDA social media
handles are: APY Facebook page - 72159,
NPS Facebook - 40008, Twitter- 8347 and
during the financial year 2021-22 a total 677
Facebook post, 785 Tweets and 363 posts
on LinkedIn were made, through which
crucial information and updates were
shared with the objective to disseminate
policy changes and engage the targeted
segment/audience.

3.8.5PublicRelationsand Communications

PFRDA  undertakes various public
relations activities/communications
with an objective to enhance awareness
and disseminate information regarding
its policies, activities, and schemes for
promoting old age income security and
protecting subscriber interests. During the
FY 2021-22, PFRDA held 2 press meets, 54
media interviews/interactions and issued
27 Press Releases, communicating the policy
changes and developments for publishing
in print, audio, online and visual media
channels, and attained coverage in 438
newspapers and 566 online news platforms.
Various aspects of retirement planning,
pensions and challenges associated with
old age income security their solutions were
disseminated through 7 featured articles in
print and online media.

3.8.6 Training

PFRDA had disseminated information on
NPS/APY through training sessions to
more than 2.26lakh participants over the last

Annual Report-2021-22 IR
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5 financial years. The participants to these
training sessions were imparted knowledge
on the salient features of NPS/APY, the
process of joining the schemes, options
available for selection of fund manager,
asset allocation, annuity plans, procedure
for resolution of grievances, etc. Presently,
04 training agencies have been empanelled
by PFRDA to address the training

requirements of various stakeholders viz.
Govt. Sector nodal office, corporate, Points
of Presence and APY Service Providers.
The empanelled training agency Hero
Mindmine Ltd. during its engagement from
01/10/2021 to 31/03/2022 had conducted
online training sessions across the country
for 40520 participants in total.

Table No.3.23: The Sector Wise Distribution of the Number of Training Sessions and

Participates under NPS
Training Participants Training  Participants
Sessions Count Sessions Count
Central 9 972 Business 55 5099
Govt. Correspond
State Govt. 153 15938 Dept of 9 972
NPS APY | Post
Corporate 18 1616 Public 72 7675
Sector Bank
Point of 41 4006 Regional 55 4242
Presence Rural Bank
Total 22 22532 Total 191 17988
Presently, 4 training agencies have as per requirements (viz. persistency of

been empanelled by PFRDA to address
the training requirements of various
stakeholders viz. Govt. Sector nodal office,
Corporate, Point of Presence and APY
Service Providers.

3.8.7 NPS and APY Information Helpdesk

Towards facilitating a human interactive
system to existing and potential
subscribers for accessing and procuring
reliable information on NPS and APY from
across the country, PFRDA is operating
a dedicated NPS/APY Information
Helpdesk wherein queries on NPS/ APY are
responded in a professional and systematic
manner. The call center is also utilized
for making outbound call to subscribers

APY contributions, invitations to sessions
conducted by PFRDA etc) and conducting
surveys for improving the processes
and delivery of services within the NPS
architecture (viz. gauging awareness of
scheme features, quality of training session
etc) and Survey on voluntary exits from
APY. The NPS Information Helpdesk had
received a total of 1.26 lakhs inward calls
and 6.34 lakhs outbound calls were made
through the call centre during the financial
year.

Presently, two toll free numbers of
Information Helpdesk are operational i.e.,
1800110708 for NPSand 1800110069 for APY
are operational and for call back services
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from Helpdesk, an SMS facility is also
available through ‘SMS NPS to 56677’. The
NPS/APY Information Desk is operational
for 8 hours a day (9.30 a.m. - 5.30 p.m.), 7
days a week (including Sundays) excluding
National holidays.

3.9 Conferences, meetings and other
Initiatives undertaken during FY 2021-22

3.9.1 Conferences under Central and State
Government Sector

PFRDA engages with the government
Nodal Offices on various platforms, in
order to improve the efficiency of NPS in
the government sector. In pursuance of the
same, PFRDA conducts review meetings/
video conferences / Conferences/
workshops with the Government Nodal
offices at the Centre / State /CABs/SABs.

In light of the prevailing lockdowns
on account of the Covid-19, the review
meeting was conducted with the nodal
offices through an online platform.
PFRDA conducted review meetings/video
conferences with Central Ministries and
Central Autonomous Bodies (CABs) and
with State Govt. and State Autonomous
Bodies (SABs). Apart from the same,
awareness sessions were also conducted to
make the nodal offices aware of the choices
pension funds and investment patterns
available to the Government subscribers.

For better implementation of NPS in the
Government Sector which comprises of
the majority of the of NPS subscribers,
PFRDA sensitize the Government Nodal
offices on various issues/matters to
improve their performance. In this regard,
PFRDA undertakes various measures and
also conducts review meetings/ video
conferences with the Government Nodal
offices in the Central / State Government
sector.

PFRDA conducted review meetings/
video conferences with Central Ministries/
departments & State Governments and
Central and State Autonomous Bodies
during the FY 2021-2022. The details of the
same is as under: -

Table No. 3.24: List of review meeting/
Conferences held during FY 2021-22

Sector Review
Meetings

CG 52
CABs 56
Sub -total (CG +CABs) 108
SG 62
SABs 32
Sub -total (SG +SABs) 94
Total 202

a) CG & CABs

i) CG

Accounting Ministry/ Office Name

Formation

(No. of meetings held)

Pr. AO, Ministry of Home
Affairs (2)

Pr. AO, CBDT, Department
of Revenue, Ministry of
Finance (2)

Pr. AO, CBEC, Department
of Revenue, Ministry of
Finance (2)

Pr. AO, Department of
Indian Audit and Accounts
(2)

Pr. AO, Department of
Atomic Energy (2)

Pr. AO, Department of
Space (2)

Pr. AO, Andaman

and Nicobar Islands
Administration (1)

Civil
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Pr. AO, Ministry of
Personnel, Public
Grievances and Pensions

(2)

PCDA (Navy), Mumbeai (1)

CDA (Border Roads), Delhi
Cantonment (2)

Pr.AO, Controller of
Defence Accounts Navy
and Coast Guard, New
Delhi (1)

FA and CAOQO, South
Eastern Railway, Kolkata

(2)

FA and CAO, North
Frontier Railway,
Maligaon (1)

FA and CAO, Western
Central Railway, Jabalpur

@)

Railways

FA and CAO, North
Western Railway, Jaipur

Defence 50D A (Southern (1)
Command), Pune (2) FA and CAQO, South East
PCDA (Western Central Railway, Bilaspur
Command), Chandigarh (2)
(2) FA and CAO, North
ACAS (Accounts and AV), Eastern Railway,
New Delhi (2) Gorakhpur (2)
NCT Pr. AO, Ministry of NCT of FA and CAOQO, East Coast
Delhi (2) Railway, Bhubaneswar (1)
Postal General Manager Finance, *(') indicates no. of review meetings held with the
Postal Accounts, Delhi (2) concerned office
FA and CAOQO, Nortlr}ern ii) CABs
Railway, New Delhi (0)
FA and CAO, Central Pr.AO, Kendriya
Railway, Mumbai (2) Vidyalaya Sangathan,
FA and CAOQO, Eastern New Delhi (2)
Railway, Kolkata (2) Pr.AO, Employees State
FA and CAO, East Central Insurance Corporation
Railway, Hajipur (2) (HQ), New Delhi (2)
FA and CAO, South Pr.AO, North Delhi
: Western Railway, Hubli (1) Municipal Corporation,
Railways FA New Delhi (0)
and CAOQO, Southern CABs
Railway, Chennai (2) Pr.AO, South Delhi
FA and CAO, Western Municipal Corporation,
Railway, Mumbai (1) Delhi (2)
FA and CAO, South Pr.AQO, East Delhi
Central Railway, Municipal Corporation,
Secunderabad (2) Delhi (1)
FA and CAO, North Pr. AO, All India Institute
Central Railway, of Medical Sciences, New
Allahabad (1) Delhi (2)

Ly
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CABs

Pr.AO, Indian Council of
Agricultural Research,
New Delhi (2)

Pr.AO, Employees
Provident Fund
Organisation, New Delhi

(2)

Pr.AO, Council of
Scientific & Industrial
Research, New Delhi (2)

Pr.AO, Delhi Jal Board,
New Delhi (2)

Pr.AO, Navodaya
Vidyalaya Samiti, Noida
)

Pr.AO, Postgraduate
Institute of Medical

Education & Research,
Chandigarh (2)

Pr.AO, Aligarh Muslim
University, Aligarh (2)

Pr.AO, Banaras Hindu
University, Varanasi (2)

Pr.AO, Prasar Bharati,
New Delhi (2)

PrAO, New Delhi
Municipal Council, New
Delhi (0)

Pr.AO, Jawaharlal Institute
of Post Graduate Medical

Education & Research,
Pondicherry (2)

Pr.AO, Tata Memorial
Centre, Mumbai (1)

Pr.AQO, Delhi Development
Authority, New Delhi (1)

Pr.AO, Indian Council of
Medical Research, New
Delhi (2)

Pr. AO, Bhakra Beas
Management Board,
Chandigarh (2)

Pr.AO, Directorate of
Defence Estates Southern
Command, Pune (2)

Pr.AO, Directorate of
Defence Estates Central
Command, Lucknow (2)

Indian Institute Of
Technology, Bombay (2)

Pr.AO, All India Institute
of Medical Sciences,
Raipur (2)

PrAO, All India Institute
of Medical Sciences,
Rishikesh (2)

CABs

Pr.AO, All India Institute
of Medical Sciences,
Bhopal (2)

Pr.AO, All India Institute
of Medical Sciences,
Jodhpur (1)

Pr.AO, Central
Agricultural University,
Imphal (2)

Pr.AO, Indian Institute of
Technology, Kharagpur

(2)

Pr. AO, Visakhapatnam
Port Trust,
Visakhapatnam (2)

Pr.AO, National Institute
of Mental Health & Neuro
Sciences, Bangalore (2)

*( ) indicates no.
concerned office

of review meetings held with the
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b) SGs and SABs

i) SG:

East North East North South Central West

e Bihar (3) e Assam (2) * Himachal e Andhra * Chhattisgarh (2) | * Goa (2)

e Jharkhand (2) | ¢ Arunachal Pradesh (2) Pradesh (2) * Madhya Pradesh | * Gujarat (2)

e Odisha (2) Pradesh (2) ’ E:;;nr;ll?r(l;) * Karnataka (2) @ * Maharashtra (2)
* Manipur (2) * Kerala (2) e Uttar Pradesh « Raiasthan (3

« Chandigarh (2) @) ajasthan (

* Meghalaya (2) * Puducherry (2)
¢ Mizoram (2) * Haryana (2) * Telangana (2)
« Nagaland (2) » Uttarakhand (2)
e Tripura (2) * Punjab (2)
« Sikkim (2) * Ladakh(2)

*() indicates no. of review meetings held with the concerned office

ii) SABs

SGs SABs of respective SGs with SGs SABs of respective SGs with
which meetings held which meetings held

Bihar Bihar State Power (Holding) Rajasthan Directorate of Local Bodies, Jaipur
Company Ltd. (2) (2)

Chhattisgarh | Directorate of Public Instruction, Kerala Kerala State Road Transport
Raipur, Chhattisgarh (2) Corporation, Thiruvananthapuram
Urban Administration and (2)

Development, Raipur (2) Kerala State Electricity Board
Directorate of Panchayat, Raipur Limited, Thiruvananthapuram (2)
2 Uttar Finance Controller, Basic Shiksha

Gujarat Surat Municipal Corporation, Pradesh Parishad, Allahabad (2)

Surat (1) Directorate of Education
Ahmedabad Municipal Secondary, Allahabad (2)
Corporation, Ahmedabad (2)w Directorate of Higher Education,

Andhra A P Model (1) Allahabad (2)

Pradesh Local Bodies Directorate, Lucknow

Karnataka Directorate of Municipal (2)

Administration (2) 3.9.2 Steps initiated for smooth

Haryana Dakshin Haryana Bijli Vitran implementation of NPS in Government
Nigam Limited, Hisar (1) Sector

Madhya Directorate of Public Instruction,

Pradesh Madhya Pradesh (0) 3.9.21 Measures suggested to CG
Directorate of Urban Ministries/ Central Autonomous Bodies/
Administration & Development, State Govts/State Autonomous Bodies for
Bhopal (1) smooth implementation of NPS

Punjab Punjab State Power Corporation a) Nodal offices under Central Govt
Limited, Patiala (2) sector were advised during review

ey
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meetings/interactions to adhere to
various provisions provided under
CCS (NPS) Rules, 2021, to ensure
timely completion of activities under
NPS.

Nodal offices under CG and SG
sector have been advised to follow
the timelines prescribed by DoE,
Gol for completion of various NPS
related activities with respect to
upload of SCFs and remittance of NPS
contributions.

It was advised to Nodal offices under
CG and SG to hold regular meetings
cum workshops for their underlying
Nodal offices in order to sensitize
them on the key areas of concern and
operational matters.

The oversight offices under CG and
SG sector, viz, PrAOs/DTAs were
advised to review performance of their
underlying PAOs / DTOs and ensure
that the NPS related activities are
completed in a time bound manner.

State Governments were advised
to consider wundertaking certain
policy level measures for effective
implementation of NPS in the State
such as

* Framing of NPS rules while
specifying timelines,

* Constitution of NPS Oversight
and Review Committee,

* Setting up of dedicated NPS cell
for smooth handling of various
NPS related matters,

* Consider enabling  various
provisions under NPS in line

with Gazette notification dated
31.01.2019issued by DFS, Ministry
of Finance viz. enhancement of
employer contribution, enabling
choice of Investment pattern
and Pension Fund (PF) for the
employee-subscribers, provision
of compensation in case of non-
deposit or delayed deposit of NPS
contributions,

* Inclusion of NPS related activities
as a part of regular / internal
audit and

* Adoption of Online PRAN
generation module (OPGM) &
Server to Server Integration (STS)
process for timely completion of
NPS activities.

3.9.2.2 Advisories and Circulars issued for
smooth implementation of NPS

a) Advisory on Digital Safety Practices
to be followed by Govt Nodal offices
to access CRA system under NPS
architecture - Advising the nodal
offices towards adopting safety
practices in respect of usage, non-
sharing, and safe-keeping of login
credentials of the CRA system.

b) Advisory on Extension of timeline for
De-activation of Non- IRA PRANs due
to COVID-19 Pandemic till 30.09.2021
- Advising the nodal offices towards
collection of physical Common
Subscriber Registration Forms (CSRF)
from all such employee.

3.9.23 Leveraging of technological
initiatives Server to Server (STS)
Integration and OPGM (Online PRAN
Generation Module)

a) PFRDA through various forums

port-2021-22 I
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sensitizes the Nodal offices to adopt

Particulars State Government

and implement OPGM and STS Assam
Integration so as to curtail the delays Bihar
shall d(.ecrease the d.elays in PRAN Chhattisgarh
generation and remittance of NPS
oL Jharkhand
contributions.
State Haryana
i. OPGM- To ensure timely |- Karnataka
) . . overnments
registration of subscriber’s under Maharashtra
) Adopted STS as ;
NPS, the Govt Nodal offices under Odisha
) on 31-03-2022 :
CG/SG sector were advised to Punjab
adopt OPGM (Online PRAN Rajasthan
Generation Module) to eliminate Tripura
delay in PRAN generation as Uttar Pradesh
well as rejection of subscriber Uttarakhand

registration forms. i, on 31.032022, total 51 SABs have

adopted STS and the list of SABs is as

ii. STS- To adopt STS (Server to
under:

Server) integration of the nodal

offices’ financial software package  ,ple No. 3.26: The Status adoption of

b) The cumulative status of adoption [l No. of SAB Nodal
of OPGM and STS by CG/SG Nodal Offices Adopted STS
offices is as under: - Maharashtra 50
i. As on 31.03.2022, total 13 SGs | U ttarakhand L

have adopted STS and the list of | Total 51

SGs is as under: i, As on 31.03.2022, total 31 SGs/UTs

have adopted OPGM, and the list of

Table No. 3.25: The Status of adoption of
State Govt. is as under:

STS/OPGM by State Government. Nodal
offices:

Table No. 3.27: The Status of adoption of OPGM by SGs:

Particulars State Government

Arunachal Pradesh |Madhya Pradesh | Tamil Nadu (Only for AIS)
State Assam Maharashtra Tripura
Governments |Bihar Manipur Uttar Pradesh
Adopted UT Chandigarh Meghalaya West Bengal (Only for AIS)
OPGMason |Goa Mizoram Chhattisgarh
31-03-2022 Gujarat Nagaland Uttarakhand
Haryana Orissa Jharkhand
— ey
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State Government

Particulars

Himachal Pradesh |Puducherry Telangana
Jammu & Kashmir |Punjab Ladakh
Karnataka Rajasthan

Kerala Sikkim

As on 31.03.2022, total 835 SABs have adopted OPGM, and the list of SAB Nodal offices is

as under:

Table No. 3.28: The Status of adoption of
OPGM by SABs:

Name of the State

No. of SABs/ SAB

Government Nodal offices
adopted OPGM

Andhra Pradesh 10
Assam 13
Bihar 3
Chandigarh 0
Chhattisgarh 17
Goa 2
Gujarat 4
Haryana 78
Himachal Pradesh 205
Jammu & Kashmir 25
Jharkhand 1
Karnataka 77
Kerala 11
Madhya Pradesh 13
Maharashtra 90
Manipur 3
Meghalaya 3
Mizoram 2
Odisha 10
Puducherry 0
Punjab 89
Rajasthan 74
Telangana 10
Uttar Pradesh 72
Uttarakhand 23
Total 835

The Status of adoption of OPGM by CG
and CAB Nodal offices is placed as under:

Table No. 3.29: The Status of adoption
STS/OPGM by Central Government
Nodal offices:

Accounting No. of Nodal Offices

Formation Adopted OPGM
Civil 237
Defence 7

Post 24
Railways 68

CABs 180

Total 537

3.9.2.4 NPS in Non Govt Sector

The enrollments in NPS Private Sector
for FY 2021-22 were undertaken by 86
Point of Presence (as on 31st March, 2022)
comprising of 12 Public Sector Banks, 19
Private Banks, 55 Non-Bank Entities — Stock
Broking firms/ AMCs/Fintech Companies/
Pension Funds, who primarily facilitates
subscriber registration, KYC verification
and servicing of financial and non-financial
requests received from subscribers.
During the financial year, 5 PoPs were
activated /operationalized to enhance NPS
distribution to the public at large. Strategy
review meetings were also conducted to
understand the business plans / strategies
and monitor their performances in line with
the strategies adopted by them. To motivate
and recognize the efforts of the PoPs’ staff,
Award/recognition  programme  were
rolled out for which monitoring were done

port-2021-22 I
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on periodic basis and the qualified PoPs
were felicitated with mementos/awards/
certificates.

Despite the prevalence of ongoing
COVID-19 pandemic, enrolments in NPS
remained unaffected through PoPs and
new subscriber enrolments in FY 2021-22
reached 9,76,285 under NP’S Private Sector
(All Citizen and Corporate), registering a
growth of 65% vis-a-vis 5,92,999 enrolments

in the previous year. In the corporate
sector, a total of 1,806 corporates/entities
have adopted NPS with enrollment of
1,02,275 new employees. The total number
of corporates adopting NPS has reached
10,370 by 31st March 2022. Special emphasis
was laid down to on-board Central Public
Sector Enterprises (CPSEs) in NPS and in
FY 2021-22, 9 CPSEs have adopted NPS for
their employees thereby taking the tally of
CPSEs under NPS to 60.

Table 3.30 : Outstanding PRANs

Sector Outstanding PRANSs (in Lakh)* Y-o-Y growth

FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 Number %
All Citizen 9.30 12.52 16.47 22.92 6.45 39
Corporate 8.03 9.74 11.25 14.05 2.80 25
Total 17.33 22.26 27.72 36.97 9.25 34

to corporate, vice-versa, etc

*It is the balancing figure which indicates the number of outstanding PRANS for reasons such as moving from govt

Chart 3.1: Outstanding PRANs
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Table 3.31 : Additions in Non Govt Sector

Sector Additions Y-o-Y growth

FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 Number %
All Citizen 2,86,907 3,94,108 4,78,196 8,72,265 | 3,94,069 82
Corporate 90,773 1,46,326 1,14,803 1,04,020 - -
Total 3,77,680 5,40,434 5,92,999 9,76,285 | 3,83,286 65
Corporate 1,395 1,617 1,100 1,806 706 64
Registration

Chart 3.2 : Additions in Non Govt Sector
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Tier-II accounts under NPS as on 31st NPS Tier-II has also increased from Rs.
March, 2022 stood at 5,08,019 vis-a-vis 2,169 crores to Rs. 3,401 crores during the
3,65,751 as on 31st March, 2021 registering aforesaid period.

a growth of 39 percent. The AUM under

Table 3.32: Tier II Subscribers and AUM

Particular CG SG Corporate All Citizen Total
No. of accounts 33043 35682 98971 340323 508019
AUM (in Rs. crore) 170 67 782 2380 3401

NPS Tier-II Tax Saver which is available registered in FY 2021-22 i.e. total 9,76,285
only to central government employees has  enrolled under NPS Private Sector (All
2842 activations with an AUM of 6.75 crore. ~ Citizen and Corporate), is depicted

hereunder
An analysis of the profile of subscribers

. 37
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Chart 3.3: Gender Wise Distribution of NPS Non Govt

Gender Wise (%)
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(i) Male subscribers represent three- fourths
60 of the total subscribers.
S (ii) Female subscribers accounted for one-
) 25 fourth of the total subscribers.
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Chart 3.4: Age Wise Distribution of NPS Non Govt

Ape Wise (%)

" (i) 67% of the total subscribers fall under
26-45 years age bracket and 12% under
18-25 years age bracket showing that
NPS mostly subscribed by the younger

o)

population.

20 (i) Around 20% of the total subscribers
. 12 represented 46-60 years age bracket and
l . 1 only 1% falls under above 60 age group.
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Chart 3.5: Occupation Wise Distribution of NPS Non Govt

Occupation Wise (%)
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(i) Almost 50% of the subscribers
employed in the private sector have
NPS as one of their retirement benefit
plans.

(ii) Subscribers employed in the public
sector accounted for over one-fourth

of the total subscribers whereas
professionals and business owners
stand at 6% and 9% each.

(iii) Subscribers who are students or
employed in agriculture sector
represents 1% of the total subscribers
whereas homemakers constitute 3%.

Chart 3.6: Income Wise Distribution of NPS Non Govt

Income Range (%)

(i) More than one-fifth of the total
subscribers fall under Rs. 5 lac - 10 lac
income range.

(ii) Almostone-fifthof the total subscribers
having income range of upto Rs. 5 lacs
whereas two-fifth of the subscribers
have not provided any data.

Chart 3.7 : Top 10 State Wise Distribution of NPS Non Govt

Top 10 State / UT (%)
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3.9.3 Conferences under

Sector

Corporate

To create awareness about pensions and
promote NPS in the non-government
segment, tie-ups with various trade bodies

(i) Maharashtra and Uttar Pradesh
constitute one-fourth of the total
subscribers.

(i) West Bengal, Karnataka and Tamil
Nadu constitute one- fifth of the total
subscribers.

(iii) Gujarat, Andhra Pradesh, Delhi,
Rajasthan and Odisha represent 5%-
4% subscribers

(FICCI, CII, PHDCCI, ASSOCHAM, ICC)
were done to disseminate information
to their members through workshops/
seminars organized across the country.

During the financial year, 19 such webinars
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were organized in which more than 5000
delegates from 800 corporates participated.
Numerous engagements or web sessions
were also held in association with PoPs /
Institutions etc. to propagate NPS to the
Employers/Employees directly —which
resulted in 1,806 new corporates enrolments
and 1,02,275 employees subscribing to
NPS during the year. Moreover, 09 new
CPSEs adopted NPS for their employees as
special emphasis was put forth to onboard
these entities during the financial year. The
webinars organized in association with the
trade bodies were as under:

Table No. 3.33: Corporate Sector
Conferences held during FY 2021-22

In

association
with

03rd June 2021 Kolkata MCCI
26th June 2021 | Ludhiana CII
28th July 2021 | Bengaluru ClI
29th July 2021 Delhi PHDCCI
30th July 2021 Chennai CII
20th Aug 2021 Kolkata ICC
24th Aug 2021 Pune ClI
31st Aug 2021 Mumbai ClI
14th Sep 2021 | Gurugram PHDCCI
29th Sep 2021 | Dehradun ClI
30th Sep 2021 Jaipur CII
26th Oct2021 Kochi CII
27th Oct 2021 | Coimbatore ClI
12th Nov 2021 Indore PHDCCI
28th Dec 2021 Delhi ASSOCHAM
27thJan 2022 | Hyderabad FICCI
08th Feb 2022 | Guwahati FICCI

In
association
with
18th Feb 2022 | Bengaluru FICCI
15th Mar 2022 | Chandigarh | PHDCCI

3.9.4 Atal Pension Yojana

Atal Pension Yojana (APY), a pension
scheme for citizens of India, is focused
on the unorganised sector workers in the
age group of 18-40 years. Under the APY,
minimum guaranteed pension of Rs.1,000/-
or 2,000/- or 3,000/ - or 4,000 or 5,000/ - per
month will start once subscriber attains the
age of 60 years, depending on the pension
amount opted and contributions made by
him.

The scheme was launched on 09.05.2015
and operationalized on 01.06.2015. As on
31.03.2022, enrolments under APY Scheme
has crossed 4.01 crore and the number is
strongly growing day by day. Out of 4.01
crore, more than 99 lakh APY Accounts
were enrolled during FY 2021-22. The
scheme had seen this tremendous success
due to the active participation of APY
Service Providers across all categories i.e.
Public Sector Banks, Private Sector Banks,
Regional Rural Banks, Small Finance Banks,
Payment Bank, Cooperative Banks (Rural
& Urban) & Department of Post.

Details with respect to the year-on-
year performance in terms of subscriber
registration and its analysis is depicted in
the tables below:




N Annual Re

port-2021-22 I

Table 3.34: - APY-SPs category-wise details of subscribers enrolled under APY
A. The Banks wise details of Number of Enrollment under APY

Category of As on As on Ason Asondate Asondate Asondate Additions As on date

Banks date date date (March 31, (March 31, (March 31, During FY (March 31,
(*March  (March  (March 2019) 2020) 2021) 2021-22 2022)
31,2016) 31,2017) 31,2018)

Public 16,93,190 | 30,47,273 | 65,53,397 | 1,07,19,758 | 1,56,75,442 | 2,12,52,435| 70,09,008 | 2,82,61,443

Sector Banks

Private 2,18,086 | 497,323 | 8,73,901| 11,45289| 15,62,997 | 19,86,467 521,900 | 25,08,367

Banks

Small - - - 9,190 15,760 35,114 51,149 86,263

Finance

Bank

Payment - - - 48,182 3,44,001 8,18,800 4,609,227 | 12,88,027

Bank

Regional 4,76,373 | 11,15,257 | 19,87,176 | 31,71,152 | 43,30,190 | 57,10,770 | 18,17,260 75,28,030

Rural Banks

District Co- 21,222 29,791 33,880 38,863 48,581 54,628 8,807 63,435

op Banks

State Co-op 354 680 805 1,053 4,620 5,350 511 5,861

Banks

Urban Co- 327 3,507 10,936 14,469 17,355 20,095 3,420 23,515

op Banks

DOP 75,343 1,89,998 | 245,366 | 2,70,329 3,02,712 3,32,141 30,197 3,62,338

Total 24,84,895 | 48,83,829 | 97,05,461 | 1,54,18,285 | 2,23,01,658 | 3,02,15,800 | 99,11,479 | 4,01,27,279

Chart 3.8: Year on year enrolment under APY (2016-2022)

Year on year enrollment under Atal Pension Yojana
(ZO16-2022)

.2

22R.02

27 panrcihy
e

31 @mrch 37 March 31 March
Taim HOWF Fom

AV mmrch
T

A0 Befmrci

2EA

AT G
Sk

Yoars

tirst time in the month of August 2021, more
than 10 lakh subscribers were enrolled
in a month with 3.5 lakh new enrolments

Pace of enrolments has been very
encouraging despite COVID-19 related
challenges. Since the launch of the scheme,
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in a week and 1 lakh new accounts were . State Name Number of
sourced on a single day. e
APY enrolment growth has been observed pue
across the country. Among the State-wise 3_|Maharashtra 3,097,671
distribution, Uttar Pradesh was at the 4 | West Bengal 3,070,457
top among all States and UTs, in terms of 5 | Tamil Nadu 2,929,240
cumulative APY enrollments. 6 | Andhra Pradesh 2,299,498
7 | Karnataka 2,294 858
Table 3.35: Top 15 states having higher 8 |Madhya Pradesh 2294 421
enrollments under APY as on 31st March 9 |Rajasthan 2.105,600
2022 10 | Gujarat 1,607,503
Sr. State Name Number of 11 | Orissa 1,504,968
enrolments 12 ]harkhand 1,135,106
under APY 13 | Punjab 1,118,351
1 | Uttar Pradesh 6,072,347 14 | Telangana 1,000,678
2 | Bihar 3,997,372 15 | Assam 886,076

Map : State wise enrolment of APY as on 31st March 2022

State Wise Enrollments of
114,064 Yegery Atal Pension Yojana as on

. 31* March 2022
L1185
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Table 3.36: Month on Month APY Enrolment during FY 2021-22 (in lakh) and the same

is also depicted using graph.

April'21 May'21 June2l July21

Aug'21
2.26 1.95 6.98 7.69 11.03 9.91

Sept."21

Oct.’21
7.43 7.65 9.98 9.06 11.64 13.55 99.11

Nov.”21 Dec.21 Jan.22 Feb.’22 Mar.’22  Total

Chart 3.9: Month on Month APY Enrolment during FY 2021-22

Month on Month APY Enrolment during FY 2021-22

11.03

April'21 May'2l lune'2l July Aug'2l

2. Performance:

During the FY 2021-22, 8 Public Sector
Banks (State Bank of India, Indian Bank,
Bank of India, Bank of Baroda, Central Bank
of India, Bank of Maharashtra, Canara Bank
and Indian Overseas Bank) have achieved
annual target of 70 Average Account Per
Branch (AAPB). 31 RRBs Aryavart Bank,
Andhra Pradesh Grameena Vikas Bank,
Andhra Pragathi Grameena Bank, Assam
Gramin Vikash Bank, Baroda Gujarat
Gramin Bank, Baroda Rajasthan Kshetriya
Gramin Bank, Baroda U.P. Bank, Chaitanya
Godavari Grameena Bank, Dakshin Bihar
Gramin Bank, Himachal Pradesh Gramin
Bank, Jharkhand Rajya Gramin Bank,
Karnataka Gramin Bank, Karnataka Vikas
Grameena Bank, Madhyanchal Gramin
Bank, Maharashtra Gramin Bank, Manipur
Rural Bank, Madhya Pradesh Gramin
Bank, Odisha Gramya Bank, Paschim
Banga Gramin Bank, Prathama UP Gramin
Bank, Puduvai Bharthiar Grama Bank,

11.64
9.91 5.98
: 9.06
7.65
8.00 £43 =
6.00
4,00
226 19
2.00

Sept.'21 Oct

13.55

'21 Nov.'2]1 Dec.'21 lan.'22 Feb.'22 Mar'22

Punjab Gramin Bank, Rajasthan Marudhara
Gramin Bank, Sarva Haryana Gramin
Bank, Saurashtra Gramin Bank, Telangana
Grameena Bank, Tripura Gramin Bank,
Uttar Bihar Gramin Bank, Uttarakhand
Gramin Bank, Uttarbanga Kshetriya
Gramin Bank and Vidharbha Konkan
Gramin Bank achieved annual target of 70
AAPB.

Among Private Banks, Tamilnad Mercantile
Bank achieved annual target of 30 AAPB.

Among payments bank, Airtel Payments
Bank achieved the annual enrolment target
for FY 2021-22.

Among Small Finance Bank, AU Small
Finance Bank Limited achieved annual
target of 50 AAPB.

6 Cooperative Banks (Shri Mabhila
Sewa Sahakari Bank Ltd, The Kalupur
Commercial Cooperative Bank Ltd, The
Sabarkantha District Central Cooperative

o3 —
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Bank Ltd and Rajkot Nagarik Sahakari
Bank Ltd., South Canara District Central
Co-Operative Bank and The Surat District

Co-Operative Bank) also achieved annual
target of 20 AAPB.

3.10 Performance of Pension Fund

Reference Table no 3.37, funds under NPS
scheme have shown an overall growth of
27.43% Y-o0-Y. The scheme wise growth
details are as below.

Table 3.37: Asset Under Management (AUM) Break up in NPS- Growth Scheme Wise
Position as on March 31, 2022

Amt. Rs. In Crore

Growth in AUM
Mar-22 YoY Mar 21 over Mar YoY Mar 22 over Mar 21
20
Amount % Amount %

Equity Tier 1 7932.06 | 18979.51| 30303.86 11047.45 139.28 11324.35 59.67
Equity Tier II 352.55 850.99 1424.51 498.44 141.38 573.52 67.39
Equity Total 8284.61| 19830.50| 31728.37 11545.89 139.37 11897.87 60.00
% Share in Total 31.18 41.59 41.20
AUM of Tier I&II
Bonds (C)Tier 1 6495.77 9686.51 | 15509.97 3190.74 49.12 5823.46 60.12
Bonds (C)Tier 1 297.26 482.72 762.55 185.46 62.39 279.83 57.97
Bonds (C) Total 6793.03 | 10169.23 | 16272.52 3376.20 49.70 6103.29 60.02
% Share in Total 25.57 21.33 21.13
AUM of Tier I&II
G Sec (G) Tier 1 10992.81 | 16766.30 | 27630.39 5773.49 52.52 10864.09 64.80
G Sec (G) Tier I 457.16 835.48 1214.08 378.32 82.75 378.60 45.32
G Sec (G) Total 11,44997 | 17,601.78 | 28844.47 6151.81 53.73 11242.69 63.87
% Share in Total 43.10 36.92 37.46
AUM of Tier [&II
Scheme A Tier | 39.60 74.76 162.65 35.16 88.79 87.89 117.57
Scheme A Tier II - - - - - - -
Scheme A Total 39.60 74.76 162.65 35.16 88.79 87.89 117.57
% Share in Total 0.15 0.16 0.21
AUM of Tier 1&II
Sub Total Tier I 25460.24 | 45507.08 | 73606.87 20046.84 78.74 28099.79 61.75
Sub Total Tier II 1106.97 2169.19 3401.13 1062.22 95.96 1231.94 56.79
Tier I + Tier II 26567.21 | 47676.27 | 77008.01 21109.06 79.46 29331.74 61.52
NPS Lite 3728.40 4354.38 4686.74 625.98 16.79 332.36 7.63
APY 10526.26 | 15687.11| 20922.60 5160.85 49.03 5235.49 33.37
Corporate CG 27143.03 | 36929.68 | 47343.05 9786.65 36.06 10413.37 28.20
Sub Total (Pvt 67964.87 | 104647.44 | 149960.40 36682.57 53.97 45312.96 43.30
Sector)
% Share in Total 16.28 18.10 20.36
AUM

I EEEEEEEE—————————————————————————
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Growth in AUM

Mar-20 Mar-21 Mar-22 YoY Mar 21 over Mar YoY Mar 22 over Mar 21

Schemes
20
Amount % Amount %

Central Govt 138014.67 | 181416.26 | 216883.09 43401.59 31.45 35466.83 19.55
% Share in Total 33.06 31.39 29.44
AUM
State Govt 211499.55 | 291959.92 | 369743.33 80460.37 38.04 77783.41 26.64
% Share in Total 50.66 50.51 50.20
AUM
Sub Total (Govt.) 349514.22 | 473376.18 | 586626.42 | 123861.96 35.44 | 113250.24 23.92
% Share in Total 83.72 81.90 79.64
AUM
Scheme TTS - 212 6.74
% Share in Total - - -
AUM
Grand Total 417479.13 | 578025.74 | 736593.57 | 160546.61 38.46 | 158567.83 27.43
Source: NPS Trust website reports.

Table 3.38: The position of the AUM with the Pension Fund Managers
Amt. Rs. In Crore

Growth in AUM
Pension Fund Mar-21 Mar-22
Amount

1 SBI Pension Funds Private 2,22,615.19 | 2,82,475.65 | 59,860.46 26.89
Limited

2 UTI Retirement Solutions 1,66,209.21 | 2,01,918.51 | 35,709.30 21.48
Limited

3 LIC Pension Fund Limited 1,63,389.54 | 2,09,386.28 | 45,996.74 28.15
ICICI Prudential Pension 7,558.64 11,614.32 4,055.68 53.66
Funds Management Company
Limited

5 Kotak Mahindra Pension Fund 1,572.14 2,229.93 657.79 41.84
Limited

6 HDEFC Pension Management 16,383.98 28,413.86 | 12,029.88 73.42
Company Limited

7 Aditya Birla Sun Life Pension 297.03 555.01 257.98 86.85
Management Limited
Total 5,78,025.74 | 736,593.56 | 158,567.83 27.43

Source: NPS Trust
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Table 3.39 Scheme wise Pension fund wise returns as on March 31,2022
Since inception (in percent)

Scheme SBI LIC UTI KOTAK HDFC ICICI BIRLA

CG 9.87 9.66 9.63

SG 9.56 9.64 9.59

APY 9.18 9.48 9.44

NPS Lite 10.05 | 10.12 | 10.05 9.91

Corporate-CG 9.66 9.75
E 10.86 | 13.02 | 12.27 11.79 15.30 12.48 13.28

TIER I C 10.18 9.78 9.15 9.79 10.02 10.14 9.25
G 9.39 10.42 8.41 8.70 9.49 8.72 8.13
A 9.84 7.79 6.57 7.44 8.91 7.58 6.81
E 10.68 | 10.79 | 11.06 11.22 13.35 10.98 13.22

TIER IT C 9.70 9.21 9.20 9.08 9.19 9.97 8.45
G 9.39 10.68 9.06 8.44 9.67 8.81 7.30

TIERII TTS 3.09 5.68 3.37 7.23 3.92 5.46 6.63

Source: NPS Trust Annual report. The date of inception is different for different schemes.
Returns above 1 year periods are annualized
Inception dates: LIC, SBI & UTI April 01,2008 for CG scheme & June 25, 2009 for SG Scheme

Inception dates: Birla May 09, 2017, HDFC August, 01, 2013, ICICI May 18, 2009, Kotak May 5,2009, LIC July 03, 2013, SBI May
15, 2009 and UTI May 21, 2009 for (E-I)

Inception date : LIC October 04, 2010; Kotak Jan 30, 2012; SBI September 16 2010; UTI October, 04, 2010 (NPS Lite)
UTI Scheme Corporate CG ended in the financial year 2013-14 (corporate CG)

Inception dates: Birla May 09, 2017, HDFC August, 01, 2013, ICICI Dec 21, 2009, Kotak Dec 14,2009, LIC August 12, 2013, SBI
Dec 14, 2009 and UTI Dec 14, 2009 for (E-II)

Inception dates: LIC July 23, 2013; HDFC August 01, 2013; Birla May,9 2017, ICICI May 18, 2009, Kotak May 15, 2009, SBI May
15, 2009 and UTI May, 21 2009 (C-1)

Inception dates: LIC August 12, 2013; HDFC August 01, 2013); Birla May, 9, 2017, ICICI December 21,2009, Kotak December 14,
2009, SBI December 14, 2009 and UTI December 14, 2009 C-11

Inception dates: LIC July 23, 2013; HDFC August 01, 2013; Birla May, 9, 2017, ICICI May 18,2009, Kotak May 15, 2009, SBI May
15, 2009 and UTI 21 May, 2009 (G-I)

Inception dates: LIC August 12, 2013; HDFC August 01, 2013; Birla May,9, 2017 ICICI December 30, 2009; Kotak December 14,
2009; SBI December 14, 2009 and UTI December 14, 2009 (G-11);

Inception dates: LIC October 13, 2016; HDFC October 10, 2016; Birla May 15, 2017 ICICI November 21, 2016; Kotak October 14,
2016; SBI October 13, 2016 and UTI October 14, 2016 (Scheme A-I)

3.11 Regulated Assets all the components required for running
the application, any third party software
and component off the shelf specific to the
CRA application system, all relevant CRA
project data, dedicated specific hardware/
software components of Data Centre

“Regulated Assets” means and includes
tangible and intangible assets created
exclusively for the purpose of operations
of CRA comprising bespoke software with
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and Disaster Recovery Centre, networks
and all other facilities excluding physical
infrastructure (building, air conditioners,
power supply infrastructure, furniture).

Ontheexpiry of the tenure of theregistration
or in the event of termination of the CRA,
information and regulated assets held by
CRA shall be transferred to another CRA
registered with the Authority, within the
time period and in the manner, as may be
required under the PFRDA Act, rules or
regulations or as may be directed by the
Authority.

3.12 Fees and other charges levied or
collected by the Authority during the
financial year.

Fees and charges are levied on the
subscribers of the NPS at various stages
by the intermediaries serving to the

subscribers. At the entry to the NPS
system, the intermediaries responsible
for registration of the subscribers in NPS
i.e., PoPs, charge fees which are collected
upfront from the subscribers. The charge
for registration of Atal Pension Yojana
(APY) is borne by the government. In
the next stage, CRA, the recordkeeping
agency, levies fee for opening account
and generation of PRAN, maintenance of
account by cancellation of units. Thereafter,
for each transaction involving contribution
of the subscribers there is charge by both
CRA and POP. Investment management
fee is charged by the Pension Funds for
managing the investment portfolio of the
subscribers. The custodian of the securities
charges for the assets under its custody and
reimbursement of NPS Trust expenses are
charged from the subscribers.

Table 3.40: Fees and charges to the subscribers at various stages

port-2021-22 I

Intermediary =~ Charge head Service Charges*
Private / Govt. Lite/APY
(in Rs.)
CRA PRA Opening CRA charges for | CRA charges NCRA: 15
charges account opeping for account KCRA: 15
if the subscriber | opening
opts for Physical | if the CAMS: 15
PRAN card if the | subscriber
subscriber opts for | opts for
Physical PRAN e-PRAN card
card (in Rs.) (inRs.) Welcome
Welcome kit sent vide
kit sent in email only
phySlCE‘ll (11'1 RS)
(inRs.)
NCRA 40 35 18
KCRA 39.36 39.36 4
CAMS 40 40 40
Note: The reduction in charges will be on the current charge
structure and excludes applicable taxes.
Charges will be applicable post release of the functionalities by
CRAs to capture the choice of NPS subscribers to have physical or
ePRAN card.




- beo09d

Annual PRA NCRA: Rs. 69 NCRA:
Cont por oot KCRA: Rs. 57.63 20.00
. KCRA:
CAMS: Rs. 65 14.40
CAMS:
16.25
Charge per NCRA: Rs. 3.75 Free
transaction KCRA: Rs. 3.36
CAMS: Rs. 3.50
POP - Private Govt. -
Initial subscriber Rs. 200 NA NA
registration and
contribution
upload
Any subsequent 0.5% of contribution NA NA
fransactions Min. Rs. 20 Max. Rs. 25000
Persistency Rs. 50 per annum NA NA
> 6 months
& Rs. 1000
contribution
Persistency Rs. 50 per annum NA NA
> 6 months
& Rs. 1000
contribution
Contribution 0.10% of contributionMin Rs. NA NA

through eNPS 10, Max Rs. 10000 (Only for
NPS-All Citizen and Tier-11

Accounts)
Trustee Bank | - NIL
Custodian Asset Servicing | 0.0032% p.a. for Electronic and Physical Segment
charges
PF charges Investment 0.01 % of AUM p.a. (For private sector) 0.0102% % of AUM p.a.
Management Fee (For govt sector)
NPS Trust Reimbursement 0.005% of AUM p.a.

of Expenses

* In case of Government employees, CRA charges are being paid by the respective Governments.
# Erst-while Karvy Computershare Pot. Ltd (K Fintech Pot. Ltd) has started operation w.e,f. February 15, 2017

The Fees received by PFRDA from the various intermediaries during the financial year
2021-22 is provided in the table below:

Table 3.41: Fees received during the Financial Year 2021-22:

S.No. Intermediary Fee receipt* (Rs. in Lakh)
1 Trustee Bank- Axis Bank 2,316.83
2 Pension Fund 9,607.57

O
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S.No. Intermediary

N Annual Re

Fee receipt* (Rs. in Lakh)

3 CRA- NSDL- E Governance Infrastructure Ltd 1,011.57

4 Custodian - SHCIL 249.71

5 CRA- CAMS 0.01

6 Retirement Advisor / POP/Aggregator/ASP/ 154.92
EMD /RFP Processing Fee

7 CRA- Karvy Computershare Pvt Ltd 18.33
Total 13,358.94

*Fee received from various intermediaries are accounted on realization basis.

3.13 Information sought for, inspections
undertaken, inquiries conducted, and
investigations undertaken including
audit of intermediaries and other entities
or organizations and connected with
pension funds.

3.13.1 Inquiries and investigation

PFRDA and NPS trust review the reports
submitted by CRA, Trustee Bank and their
auditors to ensure that the intermediary is
following the turnaround time as defined
in service level agreements.

3.13.2 Inspection and Audits

PFRDA regulates and supervises the PoPs
through offsite and onsite monitoring
mechanism as under:

(a) Offsite monitoring;:

(i). The offsite monitoring and supervision
include review of the following reports
submitted to the PFRDA: -

a). Monthly MISs, quarterly
exception reports on the delays
in SCF uploads and remittance
of contributions and other
subsequent services.

b). Quarterly/half yearly compliance
certificates;

(iii)

(b)

c). Account balance -certificate on
un-reconciled balances in NPS
collection accounts;

d). Half yearly/yearly internal audit
reports;

e). Cyber security certificate;
f). Pending grievances;

g) Utilisation Certificate under APY
for credit of Government Co-
contributions to  subscribers
saving bank account.

The defaulting PoPs are advised to
adhere to the specified operational
Turn Around Times and to pay
compensation for delays observed if
any.

If deemed fit, the matter can be referred
to Adjudication department for
initiating Adjudication proceedings.

Onsite monitoring:

PFRDA conducts Onsite inspections
of the POPs to monitor the compliance
of the PoPs and their adherence to
the operational TATs as specified
in the operations guidelines under
the regulations. The inspection

port-2021-22 I
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parameters cover all the services
offered by the PoPs under NPS,
right from the enrolment process to
final exit. The PoPs are required to
comply to various Acts and Rules viz.
the customer due diligence process
including compliance of KYC as per
PMLA Act and Rules. Other pertinent
issues include escalated grievances
pending for resolution, reporting
of operational delays, payment of
compensation if any, balances in
collection accounts etc.

(ii) During FY 2021-22, onsite inspection
of 7 PoPs have been conducted for
activitiesunder NPSand APY owing to
Covid -19 pandemic. Further, regular
VCs were conducted with PoPs for
compliance of pending deviations
observed during inspections
conducted by PFRDA for previous
years and unreconciled /outstanding
contributions in collection account
under NPS, NPS-Lite, and APY etc.
reported in the compliance reports.

(iii). The audit reports pertaining to FY
2019-20 of 70 PoPs conducted by
NPS Trust empanelled auditors were
examined along with the status of
pending deviations for previous audit
periods. Deviations observed during
the audit and the pending deviations
for previous years were shared and
followed up with the PoPs under NPS
and NPS-lite for the compliance.

3. Issuance of advisories/directions/
notices under Regulation 14(2)(o) of
PFRDA Act,2013 to PoPs under NPS,
NPS-Lite, APY and RAs

The Authority issues advisories
/ directions / notices to POPs to
ensure the compliance and smooth
functioning of activities under NPS.

4. Submission of preliminary report:

In the event of any alleged violations
having been detected, which prima facie
discloses any act of omission or commission
covered under Section 28 of the Act, a
formal preliminary report is submitted
to Member in Charge (Investigation and
Surveillance) in accordance with PFRDA
(Procedure for inquiry by Adjudicating
Officer) Regulations, 2015.

5. Policy Matters

Based on the requirement and suggestions
received from various stakeholders for
improvement in process and procedures,
PFRDA examines and recommends the
improvements for the benefit of subscribers
and stakeholders.

For all other intermediaries under NTPS,
mechanism exists for offsite/onsite
inspections.

3.14 Others

3.14.1 Subscribers (category wise) covered
under the National Pension System and
other pension schemes under the Act

i)  Number of Subscribers under NPS
over the Years

Enrolment of subscribers in NPS increased
from 424.40 lakh in March 2021 to 520.2 lakh
in March 2022. The growth of number of
subscribers during 2021-22 is 22.57 per cent.
A year-wise number of NPS subscribers is
provided in below chart.
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Table 3.42: Sector wise number of Subscribers under NPS/APY:

March 2021  March 2022 Growth over year
Sectors (No. in lakh) (No. in lakh) Absolute increase  Per cent
(No. in lakh)

Central Government 21.76 22.83 1.08 4.96
% To total 5.13 4.39

State Government 51.41 55.77 4.36 8.48
% To total 12.11 10.72

Corporate 11.25 14.05 2.80 24.89
% To total 2.65 2.70

All Citizen/UoS 16.47 22.92 6.45 39.16
% To total 3.88 4.40

NPS Lite* 43.02 41.87 - -
% To total 10.14 8.05

APY 280.49 362.77 82.28 29.33
% To total 66.09 69.74

Total 424.40 520.22 95.82 22.58

*(No fresh registration permitted after 01st April 2015)

Chart 3.10: Year wise number of subscribers under NPS & APY
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ii) No. of subscribers - Sector wise

Government Sector

Table 3.43: No. of Subscribers, Contribution & AUM of Government Sector as on March

31, 2022
No. of subscribers Contributions AUM
(Rs. crore) (Rs. crore)
Central Government 22,83,671 1,50,491 218577
State Government 55,76,986 2,74,949 369427
Total 78,60,657 4,25,440 588004

Government subscribers have increased from 73.16 lakh as end of March 2021 to 78.61 lakh
subscribers as end of March 2022, registering an increase of 5.44 lakh (7.44 per cent).

Private Sector

Table 3.44: No. of Subscribers, Contribution & AUM of Private Sector as on March 31,

2022
Sector No. of subscribers Contributions AUM
(Rs. crore) (Rs. crore)
Corporate Sector 14,04,569 66,089 90,634
All Citizen/UoS * 22,92,014 33,348 32,346
Total 36,96,583 99,437 1,22,980

Under Private sector, number of corporate subscribers has increased from 11.25 lakh to
14.05 lakh, an increase of 2.80 lakh subscribers. The subscribers under UoS/ All Citizen
have increased from 16.47 lakh as end of March 2021 to 22.92 lakh as end of March 2022, an
increase of 6.45 lakh subscribers.

Unorganised Sector

Table 3.45: No. of Subscribers, Contribution & AUM of NPS Lite and APY as on March

31, 2022
Particulars Subscribers (In No.) Contributions AUM
(Rs. in crore) (Rs. in crore)
NDPS Lite 41,86,943 3,107 4,687
Atal Pension Yojana 3,62,76,704 18,647 20,923
Total 4,04,63,647 21,754 25,610
. Number of subscribers under NPS 404.64 lakh in March 2022, increasing
Lite and APY, together, has increased by 81.13 lakh subscribers (25.08 per
from 323.51 lakh in March 2021 to cent).

e
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New entry into NPS Lite scheme has
been discontinued w.e.f. April 1, 2015,
and APY was launched on May 9,
2015, and it became operational from
1st July 2015. APY is focused on the
poor and the under-privileged citizen
of India; it will provide a defined
pension after 60 years of age.

Under the APY, the subscribers would
receive the minimum guaranteed
pension of Rs. 1000 per month, Rs. 2000
per month, Rs. 3000 per month, Rs.
4000 per month, Rs. 5000 per month,
at the age of 60 years, depending
on their contributions, which itself
would be based on the subscriber’s
age on joining the APY. The minimum
age of joining APY is 18 years and
maximum age is 40 years. Therefore,
minimum period of contribution by
any subscriber under APY would be
20 years or more.

Scheme operates through all Bank
Branches /Post Offices/Payment
Banks/Small Finance Banks registered
with Central Recordkeeping Agency
(CRA).

APY scheme is managed by three
public sector pension funds namely
LIC, SBI and UTI. The asset under
management of this scheme as in
March 2022 is Rs. 20,923 crores.

Under APY: -

79.78 per cent of the subscribers
have opted for Rs 1000 pension
amount whereas 12.86 per cent of the
subscribers have opted for Rs 5000
pension amount

27.95 per cent of the pension aspirants
are in the age group of 21-25 years.

The ratio of female and male
subscribers is 44:56

port-2021-22 I

Table 3.46: Detailed Analysis of registered APY subscribers (PRANs Generated) on the
basis of Gender, Pension Amount and Age.

Gender wise

Sr. No. Gender PRAN Count Percentage
1 Female 1,78,04,866 44.37
2 Male 2,23,12,842 55.61
3 Transgender 9,571 0.02
Total 4,01,27,279 100.00

Pension Amount wise

Sr. No. Pension Amount (Rs. Per month) PRAN Count Percentage
1 1,000 3,20,12,653 79.78
2 2,000 17,60,939 4.39
3 3,000 8,59,451 214
4 4,000 3,32,309 0.83
5 5,000 51,61,927 12.86
Total 4,01,27,279 100.00
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Sr. No. Age Range PRAN Count Percentage
1 Between 18 to 20 Years 66,87,003 16.66
2 Between 21 to 25 Years 1,12,15,899 27.95
3 Between 26 to 30 Years 99,30,748 24.75
4 Between 31 to 35 Years 77,76,413 19.38
5 Above 35 Years 45,17,216 11.26
Total 4,01,27,279 100.00

3.14.2 Points of Presence

Under the architecture of NPS, there are
311 Points of Prescience (NPS-regular/

Aggregators/ APY-SP)

and 50 POP-

SEs registered with the Authority as on

31.03.2022

3.14.3 Assets under
wise

Management Scheme

The details of the scheme wise asset under
management are given in the table below

Table No. 3.47: Scheme wise Asset under Management

(Rs. Crore)

Scheme March 21 March 22 Absolute Growth in
Growth Percent

Central Government 181416.26 216883.08

State Government 291959.92 369743.33

Sub Total 473376.18 586626.41 113250.23 23.92
NPS Lite 4354.38 4686.740

Atal Pension Yojana 15687.11 20922.59

Corporate CG 36929.68 47343.05

Tier [ - E 18979.51 30303.85

Tier [ - C 9686.52 15509.97

TierI -G 16766.29 27630.38

TierI- A 74.76 162.65

Tier Il - E 850.98 1424.50

Tier II - C 482.73 762.54

Tier I -G 835.49 1214.07

Tier I - TTS 212 6.74

Sub Total 104649.56 149967.14 45317.58 43.30
Grand Total 578025.74 736593.56 158567.82 27.43
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The above table indicates that the asset
under management for government sector
NPS schemes (CG and SG) has grown by
around 24 percent, however the asset under
management of the schemes other than
these two schemes has grown by around
43 percent. In terms of absolute number,
the government sector schemes grew
by Rs.1,13,250 crore whereas other than
government sector schemes in aggregate
grew by Rs. 45,318 crores.

3.14.4 The central recordkeeping Agency,
its role, and functions

i) Introduction

Central Recordkeeping Agency is required
to establish an internal system (defined
under section 21 of PFRDA Act 2013)
that delivers compliance with standards
for internal organization and operational
conduct, to protect the interests of
subscribers under the framework of the
National Pension System (“NPS”). It also
acts as an operational interface between
PFRDA and other NPS intermediaries
such as Pension Funds, Annuity Service
Providers, Trustee Bank, etc.

Central Record Keeping  Agencies
also provide periodic and ad-hoc MIS
(including Grievance redressal) to PFRDA,
State Governments, Central Government,
and Ministry of Finance, conduct periodic
orientation programs for nodal offices, and
provide seamless and error-free system
operations involving CRA system, PFs, TB,
and other entities in NPS.

Presently, the following three entities
are registered as Central Recordkeeping
Agency, out of which one entity is expected
to be fully operational by 30.09.2022:

*  Protean eGov Technologies

Limited. (Formerly known as NSDL
e-Governance Infrastructure Limited)

*  KFin Technologies Limited.

*  Computer Age Management Services
Ltd.

Protean, was appointed by PFRDA, as the
Central Recordkeeping Agency and an
agreement was executed on November
26, 2007. After notification of the PFRDA
(Central Recordkeeping Agency)
Regulations, 2015 with effect from April 27,
2015, NSDL e-Governance Infrastructure
Ltd was issued certificate of registration to
work as Central Record keeping Agency
effective from December 18, 2015, for the
remaining period of the original contract
dated November 26, 2007, effective from
December 01, 2007, for 10 years and after
that periodic extensions were granted.
CRA acts as an operational interface for all
intermediaries. The role includes liasoning
with all necessary external agencies
and  recordkeeping,  administration,
and customer service functions for all
subscribers of the NPS. During the FY
2016-17, PFRDA had registered M/s KFin
Technologies Private Limited (erstwhile
M/sKarvy Computershare Private Limited)
as second CRA and allowed them to start
its operations for servicing of accounts
sourced through e-NPS module of NPS
Trust wherein the subscriber was provided
an option to choose between Protean and
M/s Kfin Technologies CRA (2nd CRA)
with effect from February 15, 2017, and
other distribution channels thereafter. M/s
Kfin Technologies CRA was allowed to
service the new accounts till March 31, 2017,
and thereafter it was allowed to function as
a full-fledged CRA with interoperability
functionality providing for option to shift
for existing subscribers of NPS from April
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01, 2017, onwards. In FY 2020-21, another
entity, Computer Age Management
Services Ltd. (CAMS) has been granted
Certificate of Registration under PFRDA
(CRA) Regulations, 2015. The third CRA
has operationalised its eNPS platform
w.e.f. 17th March 2022. However, it is yet
to commence its operations fully.

Under sub regulation 4 of regulation 3
the CRA regulations, the allocation of the
subscribers between the existing central
recordkeeping agency and the other central
recordkeeping agency or agencies, if
appointed, shall be based on a transparent
criteria and process as may be notified by the
Authority from time to time having regard
to the subscribers’ interest. Accordingly,
the criterion for allocation of subscribers is
mentioned as under:

In case where there is employee- employer
relationship, including corporate, if the
CRA charges are being borne by the
employer, the decision to select the CRA
shall rest with the employer, unless they
specifically delegate the option toindividual
employees and in all other cases, the choice
of selection of CRA will rest with the
employee/ subscriber under NPS. In case
of voluntary subscribers (without existence
of any employee-employer relationship)
the option to choose a CRA rests with the
subscriber in general. In case of subscribers
registered under Atal Pension Yojana, the
respective government will choose the
CRA for rendering the services. In case of
NPS Lite subscribers the PoP/Aggregator
had the option to choose the CRA.

ii) Role and responsibilities of CRA

The major role and responsibilities of CRA
are as follows:

i. Continuous Enhancements and

iii.

developments of new functionalities.
It is the responsibility of the CRA
to create and establish Facilitation-
Centres network across country.
They have to develop wvarious
new  functionalities/utilities and
do continuous enhancements and
development of modules to address
changing requirements of various
stakeholders.

Services to Subscribers of all sectors.
The primary role of CRA is of
recordkeeping, administration,
providing customer service functions
for all NPS subscribers, issuance
of unique Permanent Retirement
Account Number (PRAN) and IPIN/
TPIN to the subscribers. The various
services to the subscribers includes
sending SMS alerts and emails at the
time of registration, credit/ debit
of units, withdrawal, balance in
the PRAN, conducting subscriber
awareness programs and providing
web-based access to all the NPS
stakeholders. CRA also provides
Centralized Grievance Management
System and Call-Centre facility to
the subscribers and Nodal offices.
Besides these services all subscriber
maintenance services such as change
of scheme, change of demographic
details, grievance handling etc. are
being handled by CRA.

Services to Intermediaries

(i) PFs-Itistheprimaryresponsibility
of CRA to timely intimate the
position of the funds to PFs,
prepare and send consolidated
Investment Preference Scheme
information, sending net fund
transfer report to PFs on the basis
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of confirmation of fund transfer
report received from Trustee
bank and to measure the Scheme
performance reports using NAVs
sent by PFs to CRA.
(i) TB- To reconcile pension fund
reportsreceived from Trustee Bank
Account(s) with pension fund
contribution information report
and generate error/discrepancy
report on fund reconciliation,
sending instruction to Trustee
Bank to remit withdrawal fund
to subscribers” account and remit
remaining amount to Annuity
Service Providers’ account against
the annuity scheme.
(iii) ASPs - To collect physical
application forms from the
subscribers and forward them to
ASPs and sharing funds transfer
details for the subscriber’s annuity
to ASPs. Transferring electronic
data transfer to ASPs with respect
to subscriber details and sending
instruction on Annuity scheme.

iv. Others

Provide periodic and ad-hoc MIS
(including Grievance redressal) to PFRDA,
State Governments, Central Government
and Ministry of Finance, conduct periodic
orientation programs.

iii) Issuance of Certificate of Registration:

During the financial, Authority issued
Certificate of Registration (“CoR”) to
Protean eGov Technologies Limited in its
new name, based on a request for approval
to change its name/constitution, received
from NSDL e-Governance Infrastructure
Limited ("N-CRA”). During the process of

approval, considering the wider impact of
change in name over a framework of NPS
as well as subscribers, the following steps
were taken to avoid any adverse impact
on operations of CRA activities by the
company due to the name change:

*  Ensuring smooth transition of change
inname of CRA, so that servicing of the
existing subscriber and functioning of
intermediaries under NPS architecture
are not adversely impacted.

o To ensure that, NCRA enables
subscriber education/ dissemination
of information to the intermediaries/
stakeholders.

* To take necessary action to resolve
operational aspects/issues/concerns

o To ensure that, the cost incurred for all
the above activities would be borne by
the NCRA

(2). With the view to expand business
prospects as CRA, KFin Technologies
Private Limited had requested Authority
to provide its approval for changing
its constitution from a private limited
company to a public limited company.
After ensuring all necessary information,
declarations, certifications and approvals
from RoC, the Certificate of Registration
(COR) was issued by the Authority to KFin
Technologies Limited (in their revised
name).

Choice of CRA to
intermediaries/stakeholders:

subscribers/

Currently, M/s Protean eGov Technologies
Limited and M/s KFin Technologies
Limited are carrying out activities of CRA
and Computer Age Management Services
Ltd. is yet to be fully operational, thus,
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the subscriber has been provided with an  also include Computer Age Management
option to choose between M/s Protean Services Ltd. after being fully operational.
eGov Technologies Limited and M/s To facilitate ease of contact in case of any
KFin Technologies Limited with effect issue/query of subscribers/intermediaries
from February 15, 2017. Interoperability = and otherstakeholders, the contact details of
functionality allows the existing subscribers ~ CRAs, including other information related
of NPS to shift from one CRA to the other to charge structure are made available on
from April 01, 2017, onwards, which shall  the website of PFRDA.

Contact of Central Recordkeeping Agencies:

Name of Entity Contact Details Address

M/s Protean 1800 222 080 Protean eGov Technologies Limited Ltd
eGov 1st Floor, Times Tower
Tgchnologies Kamla Mills Compound
Limited .

Senapati Bapat Marg

Lower Parel, Mumbai-400013
M/s KFin 1800 208 1516, M/s KFin Technologies Private Limited,
Technologies 1800 208 1617 Selenium Tower B, Plot No. 31 & 32,
Limited. Selenium  Building, Financial District

Nanakramguda, Gachibowli,
Hyderabad - 500032.

M/s Yet to be operational | M/S Computer Age Management Services
Computer Age Ltd.
Management Rayala Towers V Floor, 158 Anna Salai
Services Chennai - 600 002
Limited.

3  Annual Fee Technologies Limited (“P-CRA”) had

reduced their PRA Annual maintenance

Authority, ~ vide a  Circular  No.  paroesfromw.e.f01.10.2021. In this regard,
PFRDA/2020/22/REG-CRA/3, dated i, compliance with the observations of the

15.06.2020, had prescribed a “Guidelines for Board, P-CRA was informed to ensure that
Price Discovery Mechanism for the charges  1ore should not be an adverse impact on
to be levied by Central Recordkeeping he quality of service due toa cost reduction
Agencies (“CRA”) for the servicesrendered 44 yntil the next revision in the charge
by them to the subscribers, as an integral  g4yy;cture, increase in charges shall not be

part of Selection of Central Recordkeeping permitted, however, reduction in charges is
Agencies initiated in 2020 in accordance always welcome.

with on-tap registration of CRA under the

provisions of PFRDA(CRA) Regulation The present charge’s structure to be levied

2015 and amendments thereto. by Central Recordkeeping against their
services rendered to NPS regular and NPS

During the financial year, Protean eGov [ ite subscribers is as below:

|
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Table No. 3.48: CRA Service Charges Structure for NPS Regular and NPS Lite/APY

S. Service Charge M/s Protean eGov M/s KFin M/s Computer Age
No. head Technologies Limited Technologies Ltd Management Services Ltd.
(1st CRA) (2nd CRA) (Yet to be fully operational)
NPS NPS Lite/ NPS NPS NPS NPS Lite/ APY
Regular APY (Rs.) Regular Lite/ Regular (Rs.)
(Rs.) (Rs.) APY (Rs.)
(Rs.)
1 |PRA opening 40.00 15.00 39.36 15 40.00 15.00
charges
2 | PRA Annual 69.00* 20.00 57.63 14.4 65.00 16.25
maintenance
charges
3 |Transaction 3.75 NIL 3.36 NIL 3.50 NIL
charges
Note: *w.e.f 01.10.2021.
4. Regulations and amendments: organization and operational conduct, with
the aim of protecting the interests of NPS
The PFRDA (Central Recordkeeping g pscribers and their assets.

Agency) Regulations, 2015, have been
notified on 27th April, 2015. Subsequently,
PFRDA (Central Recordkeeping Agency)
(Firs Amendment) Regulations, 2018 have
been notified on 25th June 2018.

The objective of the Pension Fund
Regulatory and Development Authority
(Centra Recordkeeping Agency)
Regulations, 2015 is to set standards for
the eligibility, governance, organization
and operational conduct of the entity who
wish to function as Central Recordkeeping
Agency. Regulations would ensure an
e-ective and credible use of inspection,
investigation, surveillance and enforcement
powers and implementation of an efficient
compliance program in tune with the spirit
of PFRDA Act.

Entity registered as Central Recordkeeping
Agency through this regulation is required
to establish an internal system that delivers
compliance with standards for internal

During the financial year, the PFRDA
(Central Recordkeeping Agency)
Regulations 2015 and amendments thereto
were examined.

Considering  the emerging/proposed
changes in PFRDA Act 2013 under the
roles and responsibilities of NPS Trust,
wherein NPS Trust may primarily be made
responsible for the monitoring of activities of
the pension funds, custodian, trustee bank,
and exits & withdrawal functions of CRA,
the extant CRA regulation was amended as
PFRDA (Central Recordkeeping Agency)
(Amendment) Regulation 2021 notified on
14.06.2021, thereafter, the compliance with
respect to laying of regulations before each
house of parliament as prescribed under
section 53 of PFRDA Act 2013 was also met.

5. Development of New Functionalities

Continuous enhancements and development
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of

modules to address changing

requirements of various stakeholders is
one the main objective of CRA. Various
functionalities were developed by CRA
to ensure the seamless functioning of NP
system. Few of the major developments are
as under:

Facilities available to Subscribers under
NPS

i)

ii)

|
E— 110

Online Aadhaar based eKYC rolled
out for subscriber registration
through eNPS platform-Pursuant to
the approvals from Dept. of Revenue,
Government of India to undertake
Online Aadhaar e-authentication
services from UIDAI under Section
11A of PML 2002, Protean - CRA and
CAMS CRA have enabled the Aadhaar
based online e-K authentication
functionality for subscriber
registration in eNPS platform. The KY
details are fetched from the UIDAI
database upon verification of the
Aadhaar no entered by the subscriber.
The details fetched are non editable.
More than 3.50 Lakh accounts have
been opened using this mode of KYC
verification.

Instant bank account verification -
Penny Drop

In order to resolve the issue of return
of remittances, to protect the interest
of subscribers with timely credit
of amount and for additional due
diligence to identify the rightful
beneficiary, Instant Bank Account
Verification by ‘penny drop” has been
adopted by CRAs, by integrating their
IT system and exit framework with
the Fin-tech service providers.

Through ‘penny drop” process, CRAs
would check the active status of SBA

iii)

(Savings Bank Account number) and
match the name in bank account
number with the name in PRAN
(Permanent  Retirement  Account
Number) or as per the documents
submitted. The validity of account is
verified by making a “test transaction’
by penny dropping a specified
amount into the beneficiary’s SBA
and matching the name based on the
penny drop response. The response
of ‘Success’ or ‘Failure’ would be
provided by the service provider based
on validation of the SBA number and
name check as per CRA records.

eNDPS for Government - A new On-
boarding feature for Government
Sector Subscribers

eNPS is the online platform hosted
by the CRAs on behalf of NPS Trust,
wherein

Subscriber can register and contribute
online under NPS. At present,
under eNPS, the facility of online
registration is available to All Citizens
of India sector and Corporate Sector
Subscribers. Whereas the online
contribution & Tier II Account
activation facility is available to all
the registered Subscriber including
Government  Sector  Subscribers
having active PRAN under NPS. Now,
the Government employees (who
are covered under NPS) will have
the facility to register online in NPS
and generate Permanent Retirement
Account Number (PRAN) through
eNPS. The process of registration
through eNPS will be a paperless
process wherein the Subscriber
will submit the registration request
through digital signature.



N Annual Re

iv)

Vi)

Vii)

Display of charges in the Statement
of Transaction is made available -
Ensures Transparency

In order to ensure transparency and
full disclosure to the subscribers,
the Statement of accounts has been
modified toinclude the variouscharges
charged to the NPS subscribers along
with the mode and manner in which
they are charged.

Integration with Digilocker for NPS/
APY centric services -In order to take
the view of the Government of India
to provide all citizen centric services
through digital platform, NPS has
been integrated with Digilocker and
the PRAN card is now available to
the subscribers in their digilocker
accounts along with other documents.
Further, the subscriber registration
process has also been modified to
provide an option to wutilize the
documents available in Digilocker
as Proof of Address and Proof of
Identity to further provide choice to
the subscribers.

Integration of SoT with Consolidated
Account Statement (CAS) of Mutual
Funds -In order to provide the
subscribers with a consolidated
information regarding their
investment, PFRDA is in the process
to provide the NPS investment
information also in the CAS statement
being provided by RTAs for Mutual
Fund customers.

Option to Government and Corporate
subscribers who are superannuating/
resigning to continue with their
scheme  preference/  investment
pattern -The subscribers tagged to

the Government/ Corporate who are
superannuating resigning from their
employmentand who wish to continue
with their NPS account further, will
now have the option to shift their
account to the All Citizen sector and
continue with their existing scheme
preference/  investment pattern.
Earlier the subscribers having scheme
preference/ investment pattern not
available to the All Citizen sector
subscribers had to shift their account
and opt for a scheme preference/
investment pattern available to the
subscribers under the All Citizen
sector. The move will reduce the
redemption and reinvestment risk.

viii) SoTinmultiplelanguages-Transaction

statement is now available to
subscribers in English, Hindi, Marathi
and Kannada.

“Know Your PRAN” in eNPS

KFintech CRA has provided the option
to subscribers to retrieve their PRANs
through the Know Your PRAN option
on eNPS website. User needs to enter
PAN, Date of Birth and Captcha. OTP
will be sent to the registered mobile
number and email ID. O successful
authentication of OTP, PRAN and
Subscriber name will be shown to the
User.

Integration with UMANG App -

KFintech CRA has integrated with
UMANG App to provide NPS
Services. T subscriber has to provide
the PRAN & password and after due
authentication, can avail the following
NPS services on UMANG website/

app:
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Xi)

Xii)

xiii)

e Personal details view
e  Bank details view - Tier I & Tier II

¢ Nominee details view - Tier I &
Tier II

* Scheme details - Tier I & Tier II
* Total holding - Tier I & Tier II

* Scheme-wise holding - Tier I &
Tier II

* Transaction statement on email
* Recent five contributions

* Update password

* Update mobile number

* Update email id

‘NPS ki Paathshala’ videos on Youtube
for making the subscribers and nodal
offices more aware about the various
functionalities and benefits of NPS.

Frequently Asked Questions (FAQs)
along with answers against respective
query category are now available to
Subscriber & Entity (raising grievance
on behalf of NPS Subscriber) i CGMS.
The Subscriber, raising any query
through CGMS will have a provision
to view th FAQs & relevant answers
based on the category of grievance
selected.

Online re-KYC option is available to
Subscribers in case KYC is rejected
by Bank/PO during registration
under NPS. Subscriber can update
the required details as per rejection
reason and the same will be available
for re-KYC to selected Bank/POP.
Now, the re-KY facility is extended
to all the Subscribers where KYC was
rejected by Banks during Subscriber
Registration.

Features in NPS Mobile App

|
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i)

iii)

D Remit Virtual ID- Subscriber can
now create their D Remit Virtual ID
through the mobile App in addition to
visiting the eNPS website.

Reset password using OTP-Subscriber
can now reset his/her password
using Mobile App through OTP. The
Subscriber is required to enter his/
her PRAN, Date of Birth and set his/
her new password and generate OTP.
On entering the correct OTP received
on his/her mobile (registered with
CRA), the password becomes active.
This option is in addition to the option
of resetting password using secret
question.

Mobile app for I0S and Windows
platform user’s Mobile app has been
made available for subscribers using
IOS and Windows platform

XIRR displayed in the Mobile app
showing the returns being earned by
the subscriber on his corpus.

Features under Atal Pension Yojana (APY)

i

eAPY-Prospective subscribers can
now enroll under APY through the
eAPY platform without the need to
visit their bank branch. The subscriber
must enter the required details and
the Aadhaar no. for KYC verification
and the account will be opened and
tagged to the respective APY-SP.

Call Center for APY subscribers-
Dedicated Call center for APY
subscribers has been started. The APY
Call Centre No. is 180 889-1030.

Proposal to open APY to all CRAs to
bring innovation and more service
benefits t Subscribers.

APY Mobile App -

At present option is available to
download various documents like
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Vi)

Registration Form, Voluntary Exit
Form, Contribution Matrix etc. At the
time of download of documents, Use
was redirected to the NSDL Website.

Now, Subscriber will be able to
download all the documents in the
App only instead of getting redirected
to NSDL website.

In APY App, Subscriber will be able to
search and download PRAN Card by
providing details such as Subscriber
Name, Bank A/C Number, Date of
Birth and Captcha. Subscriber is not
required to login to App to access this
feature.

Upgrade/Downgrade minimum
pension under APY-Under APY, the
Subscriber is required to select the
minimum pension of Rs. 1,000/-,
2,000/- 3,000/-, 4,000 and 5,000/ - per
month that will be given at the age of 60
years depending on the contributions
by the Subscribers. Accordingly,
the contribution is deducted from
Subscriber’s Bank Account as per
the frequency opted ie. monthly/
quarterly/half yearly. As per PFRDA
guidelines, APY Subscribers have an
option to upgrade/downgrade the
opted pension amount. As per the
current facility the subscriber had to
pay the dillerential / shortfall amount.
Now the wupgrade/ Downgrade
through Refixation model has been
enabled for subscribers between
the age of 18 to 40 years. The same
has been made available in the APY
Mobile app.

Option to NPS Lite Subscribers
to migrate to APY -NPS Lite/
Swavalamban Scheme subscribers
between the age of 18-40 years can
now us online eNPS/ eAPY portal to

vii)

migrate to Atal Pension Yojana. The
details submitted by the subscriber
will be shared with the APY-SP for

verification and migrating the account.

APY -Lead Generation Module
(RundF)-Through LGM, Subscribers
need not visit the APY-SP Branch as
account can be opened based on OTP
authentication and the same can be
used by both potential Subscriber or by
a well-wisher who wants to facilitate
account opening for people whom he
/ she knows. LGM helps APY-SPs to
use the downloaded data for account
opening. Upon submission of the
request the lead will be forwarded
to concerned APY-SP for PRAN
generation. LGM enables APY-S to
source Subscribers with minimum
effort and cost.

Features for Nodal Offices/POPs/
Corporates
i) Error Rectification module in

iii)

NPS contribution -At the time of
contribution processing, in case of any
error is found in any record, instead
of the entire file getting rejected,
only that record is rejected and the
other records without the error are
processed. This will avoid delay in the
processing of the contribution for the
records where there is no error and
reduces the efforts of the nodal officer.

Bank account type of nodal offices -In
addition to the Savings and Current
account typein the CRA system, the
nodal offices have been provided
with the option to select Government
Account type.

HoD Dashboard Reports to Nodal
Offices -HOD Dashboard reports have
been developed in CRA system for
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Head of the Department (HODs) to
monitor performance and compliance
of the associated DDOs. The HOD
level w be similar to PrAO/DTA
who will monitor the operations of
underlying DDOs. A hierarchy has
been created with HOD at the top and
their underlying DDOs along with
PAO/DTO mapped with these DDOs.
These DDOs and PAOs/DTOs may be
associated to dillerent PrAOs/DTA
in the existing Dashboard reports
available to Nodal Offices. The HOD
Reports have been developed for
Government Sector i.e. CG & SG.

CRA Toll Free Helpline

Dedicated  toll  free = number
(1800222081) is made available to
Nodal Offices for contacting CRA
regarding their general queries /
complaints. This is in addition to an
existing toll fre number (1800222080)
available for NPS Subscribers.

3.14.5 Pension Funds

Pension fund means an intermediary
which has been granted a certificate
of registration under sub - section (3)
of section 27 by the Authority as a
pension fund for receiving contributions,
accumulating them, and making payments
to the subscriber in the manner as may be
specified by regulations.

Appointed and registered Pension Funds
manage pension corpus through various
schemes under National Pension System or
any other Scheme. Pension Funds use their
access codes to confirm receipt of netted
assets and instructions regarding fund
allocation, confirm allocation of funds and
communicate the NAV of each scheme to
CRA and the custodian on a regular basis.

Pension Fund Regulatory and Development

Authority (Pension Fund) Regulations,
2015 were notified on 14th May 2015 and
the Pension Funds had to abide by these
regulations including any amendments
thereunder.

Functions of Pension Funds

The functions of the Pension Funds include,
but are not limited to the points mentioned
below:

a) The management of pensions schemes
shall be carried in accordance with the
objects of the schemes, provisions of
the Act, Trust Deed, rules, regulations,
guidelines, and circulars issued by
the Authority from time to time and
within the timelines as specified by
the Authority or the National Pension
System Trust.

b) The day-to-day management of the
pension funds shall be done by the
pension fund on behalf of the National
Pension System Trust.

c) The pension fund shall, at all times
render high standards of service,
exercise reasonable care, prudence,
professional  skill,  promptness,
diligence and vigilance  while
discharging its duties in the best
interests of the subscribers. The
pension funds shall avoid speculative
investments or transactions.

d) The pension fund shall employ
well qualified professionals or staff
with high integrity. The pension
fund shall be responsible for the
acts of commissions or omissions
by its employees or authorised
persons whose services have been
procured and its liability for such
acts of commissions or omissions.
This liability shall survive despite
the cancellation or suspension or
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g)

withdrawal of certificate of registration
or supersession of management by the
Authority.

The pension fund shall facilitate and
co-ordinate with other intermediaries
and other entities interalia through
agreements, technological platforms
for undertaking its functional
obligations.

The pension fund shall maintain books
of accounts, records, registers, and
documents relating to the operations
of the pension schemes to ensure
compliance with the regulations,
guidelines, circulars issued by the
Authority from time to time, and
facilitate audit trail of transactions
and business continuity at all times.

The pension fund shall submit
periodical and compliance reports
as required under these regulations,
guidelines, or circulars, or as may
be called for by the Authority, or as
required by the National Pension
System Trust from time to time.

The pension fund shall undertake
public disclosure of information for
the benefit of subscribers in the mode
and manner as may be specified by
the Authority in Schedule V.

The pension fund shall adopt best
governance practices for investments
and risk management viz. constitution
of Investment Committee and Risk
Committee, its composition, functions,
policy contents and other like matters
as specified in Schedule X.

The pension fund shall prevent
conflict of interests that may arise
while discharging the obligations as
a pension fund and reporting of such
instances to the National Pension

System Trust.

k) The pension fund shall ensure
exclusivity and segregation of pension
fund business activities from its
Sponsors.

I) The pension fund shall ensure
confidentiality =~ with respect to
subscribers” information and activities
relating to the pension fund and
protection of all information within
its control except as required by the
Authority or the National Pension
System Trust or provisions of any law.

The pension fund shall provide such
representations and warranties as
may be necessary for the protection of
subscribers’ interest on behalf of the
National Pension System Trust.

3.14.6 The Trustee Bank

Pension Fund Regulatory and Development
Authority (Trustee Bank) Regulations

PFRDA (Trustee Bank) regulations, 2015
had been notified on March 23, 2015.

The objective of the Pension Fund
Regulatory and Development Authority
(Trustee Bank) Regulations is to set
standards for the eligibility, governance,
organization and operational conduct of the
entity which gets selected as Trustee Bank.
Regulations would ensure an effective and
credible use of inspection, investigation,
surveillance and enforcement powers and
implementation of an efficient compliance
program in tune with the spirit of PFRDA
Act

i)  Trustee Bank: Axis Bank Ltd. has been
appointed as Trustee Bank under NPS,
in response to the Request for Proposal
(RFP) dated 12th October 2020 issued
by PFRDA for selection of Trustee
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Bank under PFRDA (Trustee Bank)
Regulations, 2015 and amendments
thereto.

The Certificate of Registration issued
to Axis Bank as NPS Trustee Bank
w.e.f. 8th January 2021 and is valid for
a period of five years from the date
of grant of certificate of registration
and extension granted thereto,
unless suspended or cancelled by

the Authority as per regulation 13 of
PFRDA (Trustee Bank) Regulations
2015 and amendments thereto.

A service level agreement (SLA) has
been executed by NPS Trust with
Trustee Bank in line with the provision
of RFP dated 12.10.2020 and PFRDA
(Trustee Bank) Regulations, 2015 and
amendments thereto as well as Circular
and guidelines issued under it.

The following diagram depicts the role of Trustee Bank in the NPS architecture:

Chart 3.11: NPS architecture and intermediaries

NPS -Architecture

Pension Fund Regulatory and Development Authority

PRAO/DTA/POP/.
CHO/NLAO
Trustee Bank Custodian
Axis Bank (SHCIL)
PAO,/DTO/POP-SP/ T
CBO/NL-AO
— Pension
Funds
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Retm_ament
Advisors

Annuity Service
Providers
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= Funds Flow
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Roles and responsibilities of Trustee Bank

1.

Trustee Bank facilitates fund transfers
across various entities of CRA system
viz. Nodal Offices (uploading offices),
Pension Fund Managers, Annuity
Service Providers and subscribers.

Trustee Bank uploads a file containing
the details of the funds received from
various Nodal Offices to the CRA
system. These details are then matched
with contribution details provided by
Nodal Office(s) to CRA system.

Trustee Bank receives fund transfer
instructions from CRA system as a
part of Pay-in process to transfer funds
to various entities viz. PFMs, Annuity
Providers, withdrawal Account and
may also receive funds from Pension
Fund Manager(s).

Return of unidentified remittances
with
information to the concerned entity.

or remittances incomplete

At the end of each settlement day, the
balance funds at Trustee Bank account
are reconciled with CRA system.

Followings are the important roles and
functions of NPS Trustee Bank:

1.

Trustee Bank provides banking
facilities as directed by NPS Trust
under the prescribed regulations,
guidelines, circulars and directions of
the Authority.

Trustee Bank signs therequired Service
Level Agreement and Non- disclosure

5.

Agreement, where applicable, with
the National Pension System Trust
and other intermediaries under the
schemes regulated or administered by
the Authority.

Trustee Bank establishes an interface
and works in total co-operation
and co-ordination with the other
intermediaries appointed under the

National Pension System.

Trustee Bank takes all reasonable steps
and exercises due diligence to ensure
that the banking facilities provided
are not contrary to the provisions
of PFRDA/NPS Trust guidelines/
directions and the rights and interests
of the subscribers are protected.

Trustee Bank accounts are on behalf
of the NPS subscribers, and opened in
the name of the NPS Trust. The NPS
Trust is registered owner of these
NPS
subscribers shall remain beneficial
owners of these funds. The NPS Trust
is exempted from payment of income
tax as per Section 10(44) of IT Act,
1961.

funds. However, individual

Trustee Bank carries out banking
functions for the funds under the
NPS as per guidelines/ notifications/
directions issued by PFRDA and
operational Service Level Agreement
executed with NPS Trust and Standard
Operating Procedures issued by NPS
Trust based on PFRDA’s guidelines.

Trustee Bank is responsible for the
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day-to-day flow of Funds.

Trustee Bank transmits the information
pertaining to the NPS funds available
with it and instructions to the CRA(s)
on a regular basis.

Trustee Bank provides web-based
access to the NPS Trust, PFRDA,
CRAC(s) and other service providers.

Trustee Bank adapts to future changes
including changes on account of
technology advancements, changes
in system specifications including
number of subscribers, number of
schemes, and services and functional
obligations prescribed by PFRDA/
NPS Trust.

Trustee Bank maintains books and
records about the funds flow and
information flow between NPS Trustee
Bank, CRA(s), subscribers, Pension
Fund, etc. to ensure compliance with
the guidelines, and submits regular
reports at such intervals and in such
manner as may be required or called
for by PERDA/NPS Trust.

Trustee Bank is expected to comply
with the
and the code of conduct specified by
PFRDA / NPS Trustand other financial
sector regulators from time to time.
The books and records related to the
Trust accounts shall be available for

disclosure requirements

inspection to the authorized officers

ii)

or agents of PFRDA, NPS Trust, RBI,
and their respective auditors.

Trustee Bank submits the following
Periodic reports with PFRDA/NPS
Trust-

a) Extracts of Internal audit report
from independent auditors
with respect to the NPS Trust
Accounts, compliance certificates
and subscriber complaints reports
at regular intervals.

b) Concurrent audit

submitted every quarter.

report

c¢) External audit report of all the
NPS accounts maintained with
the Bank submitted
annually.

Trustee

Trustee Bank shall be responsible for
the acts of commissions or omissions
by its employees or the persons whose
services have been procured by NPS
Trustee Bank.

Timelines for Trustee Bank

The business activities of Trustee Bank are
linked with the other processes at CRA.
Therefore, bank ensures that the activities

are

completed within the timelines

specified. The chart given below gives the

basic idea of the core activities and time

limit within which the same is carried out
by the Bank:
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Table No. 3.48 : Core activities of the Trustee Bank with timelines

Sr. No Nature of activity Cut off time* |DEVA
1. Fund realization at TB - T
2. Return of unidentified Funds - T+1
3. Upload of fund receipt |i) For Normal FRC: By 9.15 am
confirmation file on T+1 day (for cleared funds

received on day T)

ii) For D-Remit FRC: By 10.30
am on T day (for cleared funds

received between 09:30:01 amon T
and 09:30:00 am on day T+1); Daily

Download instruction files - Daily

5. Cut off time for Confirmation |i) PF transaction processing:1.30 | Daily
of transfer of Funds to PFs and | PM

withdrawal account
ii) WAC file processing: End of the

Day
6. Transfer of M&B Funds to PFs | - T+1
7. Upload of statements and |- Daily
closing balance of various
Accounts

*Noncompliance with the timelines as specified by the Authority may attract penal provisions as may be specified from
time to time. The present applicable rate of penal provision for non-compliance in timelines is RBI Repo plus two per
cent per annum payable as compensation.

The compensation amount shall be credited ~ directly to Authority.
to the individual PRAN of the subscriber
if the amount is more than Rs. 50/- and
would be credited to SEPF account if it is [, order to facilitate the subscriber make

less than Rs. 50/- regular contributions at a low cost, PFRDA
has introduced an additional option/mode
of contribution namely Direct remittance
(D-Remit) wherein existing NPS subscribers
under  Government/Non-Government/
All citizen model would be able to deposit
their voluntarily contributions by creating
a virtual id linked to their permanent
retirement account number (PRAN).
D-Remit has not only eased the mode

iii)  Direct Remittance (D-Remit):

Regulatory Fee : Trustee Bank shall deposit
an annual fee at Repo Rate calculated as a
percentage per annum on the consolidated
balances of all the NPS Trust accounts
within 15 days from the end of the quarter,
this is valid for entire duration of the
registration period and any extension
granted thereto, paid on quarterly basis
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of deposit of voluntary contribution but
also optimized the investment return
by providing the same day NAV on the
investment if contribution is received by
Trustee Bank within prescribed cutoff time.

The subscribers can now put a standing
instruction in their Netbanking account
which will directly remit the contribution
into their PRAN accounts. It would also

reduce the timeline of investment from
T+2 to T (for contributions made before a
threshold time) or T+1. Immediate Payment
System (IMPS) facility for accepting
contributions under D remit.

Only NEFT and RTGS was accepted as
mode of contribution. Now, IMPS facility
has also been enabled under D Remit,
the same will help subscribers to transfer

amount under IMPS and avail same day NAV.

Table No. 3.49: Closing Balance (in Cr.)-Trend during FY 2021-22

Months Protean CRA KFINTECH CAMS CRA Grand Total
CRA
Apr-21 17,657 251 0 17,907
May-21 14,811 217 0 15,029
Jun-21 13,535 215 0 13,751
Jul-21 16,035 200 0 16,236
Aug-21 12,377 214 0 12,592
Sep-21 17,527 284 0 17,811
Oct-21 19,993 227 0 20,220
Nov-21 17,231 262 0 17,493
Dec-21 18,272 243 0 18,515
Jan-22 18,652 408 0 19,060
Feb-22 18,325 338 0 18,663
Mar-22 23,435 531 1 23,966

(Source — Trustee Bank)

3.14.7 The Custodian under the National
Pension System

Custodian of Securities” means an entity
which has been granted a certificate of
registration under sub-section (3) of section
27 of the Act by the Authority as a custodian
of securities for the purpose of providing
custodial and depository participant
services for the pension schemes regulated
by the Authority.

“Custodial services” means safekeeping of
securities or assets held under the National
Pension System or any other pension
scheme and providing services incidental
thereto and includes -

(i) maintaining accounts of securities or
assets held;

(ii) undertaking activities as a Domestic
Depository in terms of the Depositories
Act, 1996 (22 of 1996) or as permitted
by the Securities and Exchange Board
of India;




(iii) collecting the benefits or rights
accruing on the securities or assets;

(iv) informingabout the actions taken or to
be taken by the issuer of the securities,
having a bearing on the benefits or
rights accruing on the securities or

assets held; and

(v)

maintaining and reconciling records of
the services referred to in sub-clauses

(i(to )iv)
Presently, the Stock Holding Corporation

of India (SHCIL) is acting as Custodian of
Securities.

General of Custodian of

Securities

As per the Regulation no. 19 of the PFRDA
(Custodian of Securities) Regulations,
2015, general obligations of Custodian of
Securities are listed below:

obligations

(1) The custodian of securities shall
exercise at all times reasonable care,
prudence, professional skill and
diligence while discharging its duties
in the best interest of the subscribers.

(2) The custodian of securities shall
facilitate adequate infrastructure
information  technology, systems
and procedures that are required for
enabling it to co-ordinate with other
intermediaries and entities and adapt
to future changes including changes on
account of technology advancements,
changes in system specifications and
services and undertake functional
obligations specified by the Authority.

(3) The custodian of securities shall take
all necessary precautions to ensure that
continuity of the record keeping is not
lost or destroyed and that sufficient
back up of records are available.

N Annual Re

(4)

The custodian of securities shall
ensure at all times that transactions in
the pension schemes accounts are put
through according to the instructions
of the pension fund or the National
Pension System Trust and the
securities held in such accounts are
used only for transactions explicitly
authorised by the pension fund or the
National Pension System Trust.

The custodian of securities shall
ensure at all times that, the securities
held on behalf of the National Pension
System Trust are separate and clearly
segregated in its books from its own
holdings, other client accounts and
separated from all other activities. The
custodian of securities shall open a
separate custody account for pension
schemes regulated by the Authority
and in accordance with the manner
specified for registration of securities.

The custodian of securities shall ensure
that all the rights or entitlements on
the securities held in its custody for
pension schemes or the National
Pension System Trust are received on
time and in the manner specified by
the Authority or the National Pension
System Trust.

The custodian of securities shall
ensure that the individual holdings
of securities in the pension scheme
accounts are reconciled with the
depository holdings and Constituents’
Subsidiary General Ledger (CSGL)
account at the end of the day.

The custodian of securities shall be
continuously accountable for the
movement of securities in and out
of the pension scheme accounts and
shall provide complete audit trail

e 12!
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whenever called for by the Authority
or the National Pension System Trust.

The custodian of securities shall
create and maintain the records of
securities held in its custody in such
manner that the tracing of securities or
obtaining duplicate of the documents
is facilitated, in the event of loss of
original records for any reason.

The custodian of securities shall
ensure that the securities handled by
it under the National Pension System,
or any pension scheme regulated by
the Authority are adequately insured.

The custodian of securities shall have
adequate systems for internal controls
to prevent any manipulation of records
and documents including audits for
securities and rights or entitlements
arising from the securities held
under this agreement. The custodian
of securities shall have appropriate
safekeeping measures to ensure that
such securities (assets or documents)

are protected from theft or natural
hazard.

The custodian of securities shall not be
entitled to setting off securities held in
the pension scheme accountsregulated
by the Authority or otherwise deal
with them to extinguish partly or
fully any amounts due to it from the
pension fund or the National Pension
System Trust without the prior consent
in writing from the Authority or the
National Pension System Trust.

The custodian of securities shall not
encumber the securities in any manner
including by an act of pledging,
hypothecating, or creating any
charge or lien on the said securities.

(14)

(15)

(16)

(17)

The custodian of securities shall not
convert the securities in any manner
without the approval of the Authority
or the National Pension System Trust.

The custodian of securities shall
transmit such reports and statements
to the pension fund or the National
Pension System Trust or the Authority
or to such other intermediaries at such
periodic intervals as may be specified
by the Authority from time to time or
as specified in the agreements

The custodian of securities shall
maintain proper books of accounts,
registers, records, documents and
have adequate mechanisms for the
purposes of reviewing, monitoring,
and evaluating the custodian’s
controls, systems, procedures, and
safeguards.

The custodian of securities shall have
its books of accounts audited quarterly
by an internal auditor and submit an
extract thereof relating to the assets
or business of the pension funds to
the Authority or the National Pension
System Trust, as specified, within
thirty days from the date of audit.

The custodian of securities shall
adhere to all applicable rules,
regulations, circulars, or guidelines
framed, recommended, mandated
by any regulator, authority, clearing
corporation, exchange or depository
for various functions or services
offerings to the National Pension
System Trust.

3.14.8 The National Pension System Trust

The NPS Trust was established in terms
of the Central Government letter D.O. No
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5(75)/2006-ECB & PR dated 24th April
2007. The NPS Trust Deed was executed by
PFRDA place on 27th February, 2008 with
PFRDA being the Settlor of the Trust.

As per section 2(1)(j) of PFRDA Act 2013
“National Pension System Trust” means
the Board of Trustees who hold the assets of
subscribers for their benefit; The NPPS Trust
has been set up and constituted to hold
the assets and funds under the NPS for the
benefit of the beneficiaries (subscribers),
it is also holding assets of APY. Trustees
have the legal ownership of the Trust Fund,
the general superintendence, direction &
management of the affairs of the Trust,
and all powers, authorities and discretions
appurtenant to or incidental to the purpose
of the Trust absolutely vest in the Trustees,
subject nevertheless to the provision of the
PFRDA Act-2013, Indian Trust Act - 1882,
NPS Trust Deed and further subject to such
directions or guidelines that may be issued
by PFRDA from time to time. However, the
beneficial interest shall always vest with
the beneficiaries of the NPS Trust.

The details of the Trustees of NPS Trust
Board as on March 31, 2022 is provided in
Table

Table No. 3.50:The details of the Trustees of
NPS Trust Board as on March 31, 2022

S.N. Name Designation

1 Sh. Atanu Sen Chairman &
Trustee

2 Sh. Sudhir Shyam Trustee

3 Sh. Ruchir Mittal Trustee

4 Dr. P.C. Jaffer Trustee

5 Sh. ] K Sharma Trustee

6 Sh. Dinesh Kumar Trustee

Mehrotra

S.N. Name Designation

7 Sh. Radhakrishnan | Trustee
Nair

8. Sh Sanjeev Chanana | Trustee

9. Sh. Suraj Bhan Trustee

10. |Sh.Y Venkata Rao Trustee

11. | Ms. Chitra Jayasimha | Trustee

(B) Management of NPS & APY Funds by
the NPS Trust

The NPS & APY funds of subscribers held
in the name of NPS Trust are managed
by PFRDA appointed Pension Funds, on
behalf of the Board of Trustees to realize
and fulfil the objectives of the NPS Trust
in the interest of the Subscribers. The
performance of the Pension Funds is
monitored on a regular basis and quarterly
information is submitted to the NPS Trust
Board, and instructions/guidance is given
to them for protecting the interest of the
subscribers.

(C) NPS Trust fee/charges

NPS Trust is empowered for monitoring,
evaluation and coordination of Pension
Funds, Trustee bank and Custodian on a
regular basis and it is a self-sufficient entity
with a regular stream of revenue. The fee/
charges of NPS Trust has been approved
by the Board of PFRDA and it is @0.005%
per annum of Asset Under Management
(AUM) on a daily accrual basis.

(D) Appointment and extension of tenure

As per guidelines for appointment of
Trustees dated 12.01.2018 under PFRDA
(NPS Trust) Regulations, 2015 and
amendments thereunder, two Trustees are
to be nominated by State Governments
such that initial preference shall be given
to such State that has the maximum
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subscribers under NPS, followed by a State
with maximum assets under management
under NPS. The tenure of trustees is of 3
years only and thereafter should be rotated
between State Governments, such that
each State Government is represented over
some time. Also, two Trustees are to be
nominated by Central Government (one
through DFS and one through DoPPW)
from amongst Central Government
Departments/CABs. During the financial
year, following appointments/extensions
to the existing tenure of Trustee, NPS Trust
was made. -

Appointment-

e  Shri. Sudhir Shyam (Nominated by
DFS, Ministry of Finance, Govt. of
India)

Shri. Ruchir Mittal (Nominated by
DoPPW, Ministry of Personnel, Public

Grievances and Pensions, Govt. of
India)

Dr. P.C. Jaffer - Trustee (Nominated
by State Govt. of Karnataka)

Shri J.K. Sharma - Trustee (Nominated
by State Govt. of Madhya Pradesh)

Extension of tenure-
*  Shri Suraj Bhan
(E) Regulations and Amendments:

For the establishment, duties, and
functioning of the National Pension
System Trust, the regulatory framework of
PFRDA (NPS Trust) Regulation 2015 and
amendments thereto have been notified
by Authority and guidelines, circulars
etc issued from time to time. During the
financial year, the PFRDA (NPS Trust)
Regulations, 2015 and amendments thereto

were examined in light of the emerging
changes in the roles and responsibilities of
NPS Trust, as per which NPS Trust may
primarily be responsible for the monitoring
of activities of the pension funds, custodian,
Trustee Bank and exits & withdrawals
functions of CRA.

In view of the above, PFRDA (NPS Trust)
(Amendment) Regulation, 2021 was
notified w.ef 14.06.2021. The highlights
of the major changes and rationale are as
below-

Rationale:

1. Introduction of “Definition of Assets
of NPS Trust”.

2.  The name Companies Act 1956 was
replaced with Companies Act 2013,
wherever applicable.

3. NPS Trust is required to maintain
confidentiality in all cases and not
only for third parties.

4. Intermediaries, with which NPS Trust
shall monitor were defined/functions
of NPS Trust were restricted / specified
only for pension funds, trustee bank,
custodian, and central recordkeeping
agencies for exits and withdrawals
related function.

5. Removal of NPS Trust as a nodal point
for co-ordination of the operations
of all intermediaries. It is restricted
to pension funds, trustee banks,
custodian and central recordkeeping
agencies for exits and withdrawals-
related function.

6. Introduction of new provisions to
take care of collection of fee and
reimbursement of expenses by NPS
Trust.
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7. Introduction of the maximum age of
the Trustee kept at 70 in sync with
guidelines issued for appointment of
trustees.

8. NPS Trust shall not be required to
conduct due diligence and vigilance
activities of POP and Aggregator.

9. Provision introduced for extension
in timelines for submission of annual

periodicals.

10. Clarifications in case of certain
provisions under regulation.

3.14.9 Retirement Advisor

The Retirement Advisers (RAs) are

appointed by PFRDA to engage in the
activity of providing advice on NPS thereby
to extend the reach of NPS. The RAs can be
an individual, registered partnership firm,
body corporate, or any registered Trust
or society. The online platform has been
developed and released in the CRA system
to facilitate registration of an individual/
entity as RA.

With shift in the design of pension systems
from defined-benefit plans to defined-
contribution plans where individuals
need to make financial decisions and
bear greater financial risk, selection of
an appropriate investment pattern is
crucial for the pension plan participants.
India, considered to be low in financial
literacy, demonstrates a tangible need for
financial advice with respect to retirement
decisions. Retirement advisors are playing
an important role in guiding and helping
consumers to have a better understanding
of investment and pay-out options. This
necessitates development of a pool of
human resources having right skills and
expertise in retirement advice and choosing
appropriate pension/savings product for

retirement quality intermediation to market
participants.

Taking into  account international
experience and the needs of the Indian
system of organised and unorganised
workers, with a view to protecting the
interests of retiring population and more
importantly, for minimising risks of losses
arising out of deficient understanding of
the various options in the returns from
the NPS, PFRDA has accredited National
Institute of Securities Markets (NISM) as
the accredited institute for Certification
of the Retirement Adviser Certification
Examination.

With the objective to provide a framework
for eligibility, registration process, fees
etc. of Retirement Adviser and to define
the scope of work and responsibility of
the Retirement Adviser to ensure orderly
growth of pension sector, Pension Fund
Regulatory and Development Authority
(Retirement Adviser) Regulations, 2016
were notified by PFRDA.

3.14.10 Other functions carried out by the
Authority in the area of Pensions

1. TARCH

Technology Architecture (TARCH) of
PFRDA has been strategized in partnership
with the Business Strategic Management
Consultant. TARCH has been designed
after wide consultation with all stakeholder
towards transforming the use of technology
in PFRDA. TARCH involves 4 major
modules - Data Analysis, REGTECH and
SUPTECH, Internal Digitalization and
Investor Awareness.

a. PFRDA has Invited Expression of
Interest from System Integrators
for the Design, Development/
Customisation, Implementation and
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Maintenance of PFRDA Technology
Architecture.

b. Technical = Advisory = Committee
has been constituted with external
experts for guidance and inputs for
implementation of Project TARCH.

2. NPP

NPS Prosperity Planner has been
conceptualised with the objective of
nudging the subscribers to enhance their
contribution. Thisis a customised module to
be built into the CRA login of subscribers to
bring about an attitudinal change towards
NPS being considered as ‘Old age income’
planning instrument rather than as a “Tax
Saving’ Instrument.

3. Development of Ombudsman

E-Appeal portal

To facilitate ease of filing Ombudsman
appeal for subscribers and ensure a
robust grievance redressal process, the
E-Appeal Module is being developed
which will incorporated onto the website
of PFRDA. The module will have a user-
friendly interface and provide an MIS for
Ombudsman to track and respond to the
appeals.

4. UI/UX and Application Performance
Audit

With the objective of making NPS user
interface attractive and easy for the
subscribers, UI/UX and application
performance audit is being planned.
This audit will encompass all the digital
modules and interfaces provided by
CRA. As CRA are central node for the
NPS Architecture, it is envisaged that
enhancing the performance and quality
of CRA modules will improve the overall
user experience of the subscribers as well

as other intermediaries in NPS.

5. Monitored and reviewed Information
Cyber Security Compliance, to ensure
that the compliance of Cyber Security
Policy of the Intermediaries and
Quarterly Compliance. It has been
improved performance and security
posture of the NPS systems.

6. Review of Cyber Security Policy

With commonality of Work from Home
and increasing proliferation of emerging
technologies, the cyber threat scenario
has been evolving. Taking cognisance of
this, - PFRDA is engaged in revision of the
Cyber Security Policy for Internal (PFRDA)
and Intermediaries (Regulated entities) to
strengthen the Cyber Security Posture. The
objective is to give primacy for proactive
and preventive policy measures.

7. Cloud Adoption Guidelines

Cloud adoption is fast becoming the norm
across the Finance Sector, and same is
reflected in the NPS Intermediaries, with
increasing requests for migration to Cloud.
Considering the challenges foreseen with
adoption of cloud and to facilitate adoption
of technology with requisite caution,
PFRDA is working on development
of Cloud Adoption Guidelines for the
Regulated entities.

8. Session on Emerging Technologies
from Renowned Speakers

PFRDA in partnership with leading
institutions such as CERT-In organised
Cyber Security Awareness Training
for officers of PFRDA through Game
based Simulation Module of Kaspersky.
Also, session on Cloud Technology
were organised for officers of PFRDA
by engaging Amazon Web Services and




Google Cloud for enriching knowledge
on the Cloud platforms, their concept
and working. The experts were invited
as speakers for delivering lectures on
emerging technologies.

9. SLA Review of CRAs

Initiative has been taken to review the
Service Level Agreements of Central
Record Keeping agencies, to update the
SLAs to include Change Management,
Incident management etc. to ensure
prompt development of modules, redressal
of issues in performance of the modules in
timely manner and ensure efficient service.

10. SAMPARK

NICSI’'s SAMPARK SMS Communication
services have been engaged to send
messaged in the name of PFRDA under the
sender ID ‘PFRDAI.” Under this initiative,
many subscribers’ awareness messages
have been communicated. SAMPARK has
also been used for conducting APY surveys
by messaging to the target subscribers with
the links to the surveys. With the aid of
the messaging platform, PFRDA has been
able to increase participation of subscribers
in Annuity Literacy Programs (ALPs) by
sending upto date information promptly.

11. Subscriber Awareness

a. Pension Cyber Spotlight - Volume
2 on the theme of ‘Cyber Security
Awareness’ was released to equip
the readers with knowledge on
Cyber threats such as Phishing
and Mobile Device Security.

b. Revised Notice on Caution
Against Frauds was released
towards  equipping  general
public with requisite awareness
on various modus operandi
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12.

14.

used by fraudsters. The notice
also provides information on
the grievance redressal avenues
available in case of cyber frauds.

Identification and Assessment of
CRA and PFs as the National Critical
Information Infrastructure in PFRDA
regulated NPS System.

Disaster Recovery Dirills of the CRA’s
has increased the resilience capability

of CRA systems based on the periodic
advisory from PFRDA.

Implementation of Cyber Security:-
Standing Committee will advise on
Information Systems, Technology &
cyber security issues, development
of Management Information Systems
(MIS), Supervisory and Regulatory
platforms, new opportunities and
challenges of Financial Technologies,
Regulatory Technologies, strengthen
the processes of cyber security/
system/information security audit of
PFRDA and intermediaries under the
NPS architecture.

o PFRDA  has  re-constituted
a Standing Committee on
Information, Systems &
Technology and Cyber Security
(IST&CS) and renamed
“Pension  Fintech Innovation
& Development, Information
Infrastructure and Cyber
Security” to keep an eye on
rapid technological changes and
cyber risk and its effect on the
financial sector to safeguard the
subscribers” interest. PFRDA has
also created two departments
for Information and Cyber
Security, i.e., Information and
Cyber Security - Internal and

port-2021-22 I

e 127



N Part 111

|
I 128 |

Information and Cyber Security
- External, to manage all
information and Cyber Security
related to Internal and External
Cyber Security Policies and Issues
in NPS architecture.

PFRDA, in partnership with
leading institutions such as
CERT-In, organized  Cyber
Security Awareness Training for
officers of PFRDA through the
Game-based Simulation Module
of Kaspersky. Also, a session on
Cloud Technology was organized
for officers of PFRDA by engaging
Cloud Service Providers to
enrich knowledge on the Cloud
platforms, their concepts, and
their work. PFRDA organized an
information security awareness
session in collaboration with an
expert from ISEA.

PFRDA undertakes new
initiatives in the field of
cybersecurity ~ include  and
new projects including Project
TARCH, the development of the
Ombudsman E-Appeal Portal,
and NPS Prosperity Planner

PFRDA monitors and reviews
Information ~ Cyber  Security
Compliance to ensure compliance
with the Cyber Security Policy of
the Intermediaries and Quarterly
Compliance. It has improved
the performance and security
posture of the NPS systems.
Cyber / IT Audit: Cyber Security
Audit reports of intermediaries
of PFRDA were reviewed to
ensure maximum protection to
NPS against Cyber threats. The
CRA’s Disaster Recovery Drills

15.

have increased CRA systems’
resilience capability based on the
periodic advisory from PFRDA.

o Cloud adoption is fast becoming
thenormacross the Finance Sector,
and thesameisreflected inthe NPS
Intermediaries, with increasing
requests for migration to the
cloud. Considering the challenges
foreseen with adopting the cloud
and facilitating the adoption
of technology with requisite
caution, PFRDA has assessed the
network infrastructure plans of
the intermediaries to ensure the
secured operation of the NPS.

o PFRDA is engaged in discussion
with NCIIPC to assess and
classify the critical intermediaries
among Central Record Keeping
Agencies and Pension Funds as
National Critical Information
infrastructures.

o PFRDA also participated in
the  various  cybersecurity-
related committees, such as
Inter-Regulatory meetings on
Information and Cyber Security,
working group on Cyber security
and Mobile vulnerability, and
provided technical inputs for
improving the financial sector
on Emerging technologies such
as Block Chain, IoT, Artificial
Intelligence, Machine Learning,
FinTech, SupTech, RegTech, etc.,

Fintech through Regulatory Sandbox:
- In financial sector there has been
huge shift due to technological
advancements and innovations. A
regulatory sandbox is a framework set
up by a regulator that allows FinTech
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start-ups and other innovators
to conduct live experiments in a
controlled environment under a
regulator’s supervision. In view of
above, PFRDA is a member of IRTG-
IORS and submitted application
to become a member of GFIN to
promote the development of Financial
Technology (Fin Tech) for pension
sector in a safe and controlled
environment.

o IRTG-IORS: Financial Stability
& Development Council Sub-
Committee  (FSDC-SC)  had
approved setting up of an Inter
Regulatory Technical Group on
FinTech (IRTG on FinTech), to
facilitate inter-regulatory  co-
ordination among the financial
sector regulators on FinTech
related issues.

o The IRTG on FinTech have
representation  from other
financial sector regulators, viz.,
Securities and Exchange Board of
India (SEBI), Insurance Regulatory
and Development Authority of
India (IRDA) and Pension Fund
Regulatory and Development
Authority (PFRDA) along with
one representative each from
Department of Economic Affairs
(DEA), Ministry of Finance
(MoF) and Ministry of Electronics
and Information Technology
(MEITY), Government of India.

o The group held meetings to
discuss/deliberate the terms of
reference and finalization the
Inter-Operable RS* mechanism
for hybrid products /services
to facilitate framing of Standard
Operating Procedure (SOP).

o * IoRSis a mechanism to facilitate

testing of innovative hybrid
financial products / services
falling within the regulatory

ambit of more than one financial
sector regulator. To obviate the
need of innovators, to engage with
different regulators regarding
their hybrid product, a common
window may be made available.
Allregulators shall publish details
of the IoRS on their website and
give wide publicity as well.

GFIN: - The Global Financial
Innovation Network (‘GFIN")
formally launched in January 2019
by an international group of financial
regulators and related organisations,
including the Financial Conduct
Authority (‘FCA’). The GFIN is
overseen by the Coordination Group
which is currently being chaired by the
FCA. The GFIN is a network of more
than 60 organisations committed to
supporting financial innovation in the
interests of consumers.

o The GFIN seeks to provide a
more efficient way for innovative
firms to interact with regulators,
helping them navigate between
countries as they look to scale new
ideas. This includes the ability to
conduct a cross-border test - a
solution for firms wishing to test
innovative products, services,
or business models across more
than one jurisdiction. It also aims
to create a new framework for
co-operation between financial
services regulators on innovation
related topics, sharing different
experiences and approaches.
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Part IV

4.1 Functioning of Pension Advisory
Committee

Section 45 of PFRDA Act provides for
constitution of a Pension Advisory
Committee (PAC) with representations
from employees, associations, subscribers,
commerce & industry, intermediaries and
organizations engaged in pension research
to advise the Authority on matter relating
to the making of regulations or as may be
referred toit. During the financial year 2021-
22, the sixteenth (16th) and seventeenth
(17th) Pension Advisory Committee
Meetings were held on 11th August, 2021
and 4th January 2022 respectively at New
Delhi.

The following agenda items were taken up
for discussion in sixteenth (16th) meeting
of the PAC held on 11th August, 2021:

1.  Minutes of 15th PAC Meeting

2. Action Taken Report on Minutes of
15th PAC Meeting

3. Active choice of Asset Class E (Equity)
under NPS Private Sector

4. Review of fee/charge structure for
Points of Presence under NPS Private
Sector

5. Appointment/Empanelment of
‘Resource Person” by PFRDA

6. Proposed Amendment in Pension
Fund Regulatory and Development
Authority (Subscriber Education and
Protection Fund) Regulations, 2015

7. Performance of Atal Pension Yojana
(APY)

The following agenda items were taken up
for discussion in seventeenth (17th) meeting
of the PAC held on 4th January 2022:

1. Minutes of 16th PAC Meeting
2. ATR on Minutes of 16th PAC Meeting

3. Review of fee/charge structure for
Points of Presence under NPS Private
Sector

4. Change in asset allocation by NPS
subscribers

4.2 Regulations made or Amended

The information pertaining to Regulatory
development during FY 2021-22 is as under:

Following amendments have been notified
during FY 2021-22:

Table No. 4.1 : Amendments

Date of
Gazette
Notification
December 28,
2021

Amendment

1. |Pension Fund
Regulatory and
Development
Authority (Exits
And Withdrawals
Under the National
Pension System)
(Second Amendment)
Regulations, 2021
2. |Pension Fund
Regulatory and
Development
Authority (Custodian
of Securities)
(Amendment)
Regulations, 2021
3. |Pension Fund
Regulatory and
Development
Authority (Pension
Fund) (Sixth
Amendment)
Regulations, 2021

September
22,2021

July 15, 2021
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Amendment Date of S. Amendment Date of
Gazette No. Gazette
Notification Notification

4. Pension Fund June 14, 2021 10. |Pension Fund March 24,
Regulatory and Regulatory and 2021
Development Development
Authority (Point Authority (Employees’
of Presence) Service) Regulations,

(Amendment) 2021
Regulations, 2021 o )

5. |Pension Fund June 14, 2021 4.3 Constitution of Committee for
Regulatory and utilization of Subscriber Education and
Development Protection Fund.

Authority (National .

Pension System As per Regulation 6 (1) of PFRDA
Trust) (Amendment) (Subscriber Educationand Protection Fund),
Regulations, 2021 Regulations, 2015, The Authority shall

6. |Pension Fund June 14,2021 constitute a committee for recommending
Regulatory and subscriber education, awareness and
Development protection activities and for utilisation of
Authority (Exit and the Fund.

Withdrawals Under

the National Pension Further, as per Regulation 6(2) The
System) (Amendment) committee shall consist of the following
Regulations, 2021 members, namely: —

7.  |Pension Fund June 14,2021
Regulatory and (a) theExecutive Director of the Authority
Development who shall be the convener of the
Authority (Central committee;

Recordkeeping

Agency) (b) two other officials of the Authority;
(Amendment)

Regulations, 2021 (c) fiveother members who haveexpertise

8. |Pension Fund May 25, 2021 in financial market and experience
Regulatory and in matters of subscriber grievance
Development redressal or subscriber education.
Authority (Pension
Fund) (Fifth Accordingly, the committee was re-
Amendment) constituted on October 06, 2021, the
Regulations, 2021 Committee shall recommend utilization of

9.  |Pension Fund March 31, funds for subscribers” education, awareness
Regulatory and 2021 and protection.

Development
Authority (Pension
Fund) (Fourth
Amendment)
Regulations, 2021
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Following is the composition of the committee:

S.No. Name & Designation

Internal Members

Organization

1. |Shri A. G. Das, Executive Director, PFRDA Convener of the committee
2. | Shri Venkateswarlu Peri, CGM, PFRDA Member
3. | Shri Ashish Bharti, GM, PFRDA Member

External Member

Department of Treasuries.

4. | Shri Ujjwal Kumar Ghosh, IAS, Commissioner, | Govt of Karnataka

5. | Shri Sushil Pal, Chief Controller of Accounts Ministry of Home Affairs
6. |Prof Partha Ray, Director. NIBM

7. | Shri Satyajit Dwivedi, CEO. NCFE

8. | Shri Vivek Krishna Sinha, CGM. NABARD

The SEPF committee meeting was held on
24th December, 2021, wherein committee
members had discussed the terms of
reference, status of SEPF accounts and
activities and plan to be undertaken for
increasing the awareness of NPS.

As per Regulation 5 (1) of PFRDA
(Subscriber Education and Protection
Fund), Regulations, 2015, the Fund shall
be utilised for the purpose of protection
of subscribers’ interest and promotion of
subscribers” education and awareness.
Educational activities including seminars,
symposia,  training, research  and
publications, aimed at subscribers across
different geographical locations including
metros, non-metros and smaller towns
and sectors including unorganized sectors,
corporates, self-help groups and other.

4.4 Standing Committee on Information
Technology and Cyber Security in PFRDA

PFRDA has constituted a Standing
Committee on Information, Systems &

Technology and Cyber Security in August
2018 with a view to keep an eye on rapid
technological change and its effect on the
financial sector in order to safeguard the
subscribers’ interest. The terms of reference
of the said committee are to advise on
Information Systems, Technology &
cyber security issues, development of
Management Information Systems (MIS),
Supervisory and Regulatory platforms, new
opportunities and challenges of Financial
Technologies, Regulatory Technologies,
strengthen the processes of cyber security/
system/information security audit of
PFRDA and intermediaries under the NPS
architecture. PFRDA has re-constituted
a Standing Committee on Information,
Systems & Technology and Cyber Security
(IST&CS) and renamed “Pension Fintech
Innovation & Development, Information
Infrastructure and Cyber Security” to keep
an eye on rapid technological changes and
cyber risk and its effect on the financial
sector to safeguard the subscribers’ interest.
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Part V

Organizational Matters of the Pension Fund Regulatory and
Development Authority

5.1 Constitution of the Authority

Section 4 of the PFRDA Act provides for
the composition of the Authority consisting
of a Chairperson, three whole-time
members; and three part-time members
to be appointed by the Central Govt. The
composition of the Authority were as
under:

(i) Chairperson

Shri Supratim Bandyopadhyay is the
Chairperson. He joined PFRDA as
Chairperson on 21st February 2020. Prior to
this, he was Whole Time Member (Finance)-
PFRDA from 12.03.2018 to 16.01.2020. Prior
to joining PFRDA, he has spent almost
three and a half decades in the Insurance
industry after joining LIC of India in the
year 1985.

(ii) Whole-Time Members

1. Shri Pramod Kumar Singh, Whole-Time
Member (Law) from 03.03.2020 till
date.

2. Dr. Deepak Mohanty, Whole-Time
Member (Economics) from 01.09.2020
till date.

3. Dr. Manoj Anand, Whole-Time Member
(Finance) from 01.10.2020 till date.

(iii) Part-Time Members

1. Ms. Annie George Mathew (IA & AS
1988), Additional Secretary (Pers),
Department of Expenditure from
12.12.2014 till date.

2. Ms. Sujata Chaturvedi (IAS 1989),
Additional Secretary (in-charge of
Establishment Division), Department

of Personnel & Training (DoPT) from
16.01.2020 till 30.09.2021.

3. Shri Madnesh Kumar Mishra (IRS
1990), Joint Secretary, Department of

Financial Services, Ministry of Finance
from 03.11.2017 till 31.08.2021.

4. Ms. Vandita Kaul (IPoS 1989), Additional
Secretary, Department of Financial

Services, Ministry of Finance from
22.12.2021 till 31.03.2022.

5.2 Meetings of the Authority

During the financial year 2021-22, eight
(8) Meetings of the Authority were held as
noted hereunder:

SL | Authority Date of Meeting
Meeting
1. |95th Authority | 06.04.2021
Meeting (Tuesday) and
07.04.2021
(Wednesday)
2. |96th Authority | By Circulation-
Meeting 26.05.2021
(Wednesday)
3. |97th Authority  |30.06.2021
Meeting (Wednesday)
4. |98th Authority  [27.08.2021
Meeting (Friday)
5. 199th Authority  |09.11.2021
Meeting (Tuesday)
6. |100th Authority |10.01.2022
Meeting (Monday)
7. |101st Authority |By Circulation-
Meeting 14.02.2022
(Monday)
8. 1102nd Authority |22.03.2022
Meeting (Tuesday)
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5.3 Staff Strength in PFRDA

As on 31st March, 2022, the regular staff
strength of PFRDA is Seventy-Two (72) out
of which Seventy (70) are in officer cadre,
one (01) Junior Assistant & one (01) Staff
Car Driver.

5.4 Functioning of SC/ST Cell and OBC
Cell in PFRDA.

To implement Government instructions
on welfare of SC/ST/PWD employees,
a cell has been set up in PFRDA. A Chief
General Manager grade officer (previously
General Manager in FY 2021-22) has been
nominated as Liaison Officer for SCs/
STs/PWDs. Further, a separate cell for
welfare of OBCs has been set up. A General
Manager grade officer has been nominated
as Liaison Officer for OBCs. Members of
both the Cells meet with their respective
Liaison Officers on quarterly basis to
discuss welfare measures related to them
and the Human Resources Department
facilitates the quarterly meeting.

5.5 Committee for Prevention of Sexual
Harassment at Workplace.

An Internal Complaints Committee (ICC)

for prevention of Sexual Harassment
at workplace is in place for receiving
complaints, holding enquiry etc. in
accordance with the Sexual Harassment
of Women at Workplace (Prevention,
Prohibition and Redressal) Act, 2013 and it
meets on quarterly basis.

5.6 Staff Welfare Committee

A Staff Welfare Committee has been
constituted in PFRDA to identify and
organize various staff welfare activities.
The Committee will help evolve measures
for securing and preserving good relations

amongst the employees and also between
employees and the management. A Chief
General Manager grade officer has been
nominated as Chairperson of the Staff
Welfare Committee.

5.7 Training of employees in PFRDA

During the financial year 2021-22, officers
from different cadre were nominated
by PFRDA for trainings/workshops on
various subject areas like:

1. Contract Management and Dispute
Resolution

2. Building and Managing Corporate
Reputation, Crisis Communication,
Managing Stakeholders and Building
Executive Presence.

3. Resilience & Rebound - Preparing for
journey towards $5 Tn Economy.

4.  Online Training Programme on
Domestic Enquiry and Disciplinary
Action.

5. Emerging Cyber Security Practices

6. Managerial Leadership and Conflict
Resolution

7. Decision Making for
Effectiveness

Managerial

8.  Preventive Vigilance
9. Leadership Development

10. Cyber Security and Risk Management
Orientation for Senior Leaders

11. Digital and Social Media Strategies:
Driving Business Growth

12.  Online Training Programme on Cyber
Security
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13. Communication Skills
14. Prospective Change

15. Decision Making for
Effectiveness

Managerial

A total of 58 employees have received
trainings across above mentioned subjects
during the FY2021-22.

5.8 Promotion of Official Language

1. PFRDA endeavours to work regularly
in Hindi to ensure compliance with the
Official Language Policy of the Government
of India. It is also committed to promoting
the use of official language in all official
communications as per directions of the
Ministry of Home Affairs and Department
of Financial Services, Ministry of Finance.
In FY 2021-22, appropriate steps were
initiated to ensure compliance with various
requirements of the Rajbhasha Department.
The details are given below:

1. PFRDA follows the guidelines
and action plans received from the
Department of Official Language,
Ministry of Home Affairs, and
Department of Financial Services,
Ministry of Finance.

2. In order to promote Hindi in the
Authority, the functions are carried out
under the able guidance and directions
of the respected Chairperson and
the Executive Director (ED), with the
help of the General Manager (Official

Language),  Assistant =~ Manager
(Official Language) and Hindi
Translator.

3. In compliance with Official Language
Policy, an  Assistant Manager
(Rajbhasha) was appointed in
February 2022.

Efforts are being made by the
Authority to issue all the official
documents bilingually.

All the computers of Authority are
being enabled with Hindi typing and
being equipped with Unicode font
and Google Input facility.

Letters received from the ‘®” and ‘&’
regions are being answered bilingually
or in Hindi.

Hindi RTIs, Parliamentary questions,
and Legislative questions are being
replied to in Hindi.

Names, titles, and entries on registers
and files are being made in Hindi
also. Nameplates are also being made
bilingual as well.

The activities related to the promotion
of prestigious Pension Schemes of the
Government of India, i.e. National
Pension Scheme & Atal Pension
Yojana, and creating awareness among
the public are being done in Hindi.

Official Language Implementation
Committee
Official Language Implementation

Committee has been constituted in
PFRDA with Executive Director being
the presiding officer. Every HoD
is a member of this committee and
secretarial duties are performed by
Assistant Manager (Rajbhasha). The
quarterly meetings of the committee
are organized during the year. In each
meeting, the progress report of the
previous meeting is discussed, and
reviewed and action plans for the next
quarter are prepared.

port-2021-22 I

e 135



I Part V

|
I 136

3. TOLIC (Town Official Language
Implementation Committee)

PFRDA consistently made effortsin FY
2021-22 to take membership in Town
Official Language Implementation
Committee South Delhi-03.
Consequently, it got membership of
TOLIC in the first quarter of FY 2022-
23.

4. Management Information System,
Rajbhasha Department, Ministry of
Home Affairs

Official Language Cell is making
efforts to register the authority on
the Management Information System
(MIS) portal of the Ministry of Home
Affairs. The information from different
departments is being sought to submit
the quarterly report on the Portal.

5. Training for Officers

i. A roster related to Hindi knowledge
of officers has been prepared by
the authority. Efforts are being
made to arrange targeted training
for officers on the basis of the
roster.

ii. A Hindi workshop was organized
for the newly appointed Assistant
Managers in the authority. An
Expert from Kendriya Hindi
Sansthan was invited to impart
training in this workshop.

iii. An online workshop was organized
in December 2021 for Hindi
training of the officers.

6. PFRDA Website

1. PFRDA is engaged in making
its  website = www.pfrda.org.
bilingual.

2. Also, it has been decided to make
the Pension Sanchay, PFRDA’s
financial ~ Literacy  initiative,
bilingual.

7. Hindi Diwas Samaaroh and Hindi
Fortnight

During the year FY 2021-22, Hindi
Fortnight was organized in the month
of September 2021. The main purpose
of this fortnight was to encourage
employees towards working in Hindi.

8. Logo of PFRDA

As per provisions of the Official
Language Act, the Logo of PFRDA has
been made bilingual.

5.9 Right to Information

There is a dedicated cell in PFRDA to
implement the Right to Information Act,
2005 (RTI Act). This Cell processes the
applications received under the Right to
Information Act, 2005 and works under
Central Public Information Officer (CPIO).
As required under the RTI Act, PFRDA
has designated an officer as the Appellate
Authority (AA) with whom the appeals
can be filed against an order of the CPIO.

As per RTI Act, any citizen can seek
information under RTI by making an
appropriate application in writing along
with the prescribed fees to the Central
Public Information Officer, Pension Fund
Regulatory and Development Authority,
First Floor, Chhatrapati Shivaji Bhawan,
B-14/A, Qutab Institutional Area, New
Delhi 110016 and/or can also file an RTI
under RTI Act, 2005 on Online Portal
available at www.pfrda.org.in.

During the financial year 2021-22, total 702
(692 online and 10 offline)RTI Applications
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and 49 First Appeals were received
inter-alia regarding contribution under
National Pension System (NPS), opening
of individual pension account, transfer,
withdrawal & exit under NPS, APY scheme
etc. All the applications and appeals were
replied/disposed of within the stipulated
time as prescribed under RTI Act, 2005.

Section 4 of the RTI Act casts an obligation
on every public authority to make certain
suo-moto disclosures onits website. PFRDA
has also made such suo-moto disclosures
on its website. The focus of the disclosure
is to improve the level of transparency in
the working and functioning of PFRDA. In
this regard, information regarding various
functions, powers and duties of PFRDA
& its officers etc. has been provided on
PFRDA'’s website. Further, the PFRDA Act,
rules and regulations made there under,
circulars and manuals issued by PFRDA
are also available on the website.

5.10 Parliamentary Questions

During 2021-22, PFRDA received around
58 Parliamentary Questions referred by
the Government of India, mainly from the
Department of Financial Services (DFS),
Ministry of Finance on various aspects
related to the old age income security
comprising queries on NPS and APY.
PFRDA has furnished information and
material for replies in a time bound manner
for facilitating replies to the same to the
Parliament.

5.11 Accounts of PFRDA

During the financial year (FY) 2021-22,
PFRDA met all its administrative and

establishment expenses through its own
resources. PFRDA received grant from
Govt of India towards Atal Pension Yojana
only. The Atal Pension Yojna (APY) was
announced in the budget speech for the
FY 2015-16. This pension scheme is meant
for all citizens in the age group of 18-40
years, with a focus on persons belonging to
unorganized sector. All subscribers under
NPS Lite/ Swavalamban between the age
of 18-40 years are eligible to shift to Atal
Pension Yojana. During the FY 2021-22,
PFRDA has received a grant of Rs. 203.00
crores under APY towards incentive to
service providers and other promotional
activities.

The annual statement of accounts of the
Authority consisting of Balance Sheet as
on 31.03.2022, Income & Expenditure A/c
and Receipt & Payment A/c for the period
01.04.2021 to 31.03.2022, along with the
schedules have been finalized as per the
Pension Fund Regulatory and Development
Authority (Form of Annual Statement of
Accounts and Records) Rules, 2015. These
accounts were approved by the Board in
its 104th Board meeting held on 29.06.2022.
In accordance with the provisions of the
PFRDA Act, 2013, the same have been
audited by the Comptroller and Auditor
General of India (C&AG).

The Separate Audit report of the C&AG on
the accounts of the Authority for the year
ended 31.03.2022, and the comments of
the Authority are attached to the certified
annual statement of accounts of the
Authority along with the Schedules, and
are placed at Appendix Annexure III.
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Part VI

Any critical area adversely affecting the interest of subscribers

6. Some of the area affecting the
interest of the subscribers are as below:

6.1. Absence of enabling regulation
precludes the government nodal
officers.

The delays in completion of various
NPS related activities by the Nodal
offices is one of the major areas of
concern, since such delays adversely
impact the NPS corpus accumulation
and consequently the pension
receivable on superannuation by the
employee-subscribers.

The Authority has been continuously
flagging them to the concerned
Government Nodal offices and urging
them to take certain policy as well as
operational measures, so as to bring
discipline in the implementation of
NPS in their underlying offices, in
order to protect the interest of the
employee-subscribers.

However, the absence of an
enabling provision precludes the
Government nodal officers (CG, SG
and Autonomous nodal offices) from
being considered as intermediary as
per PFRDA Act 2013 and hence they
remain outside the purview of the
penalty provision provided under
Section 28 of the PFRDA Act 2013.

Further, it is mentioned that the CCS
(Implementation of National Pension
System) Rules, 2021 as notified by
DoPPW vide notification dated
30.03.2021, lays down the General
conditions of Implementation of NPS
under CG sector. The said rules, inter
alia, mandates adherence to timelines
related to few NPS related activities,
however, the fixation of responsibility

in case of delays is determined by
Head of Department.

6.2. Age limit of 40 years for joining APY

NPS Lite/Swavalamban which was started
for unprivileged unorganised sector
workers has been discontinued from
w.ef. April 2015. In place of NPS Lite/
Swavalamban scheme, Atal Pension Yojana
(APY) was launched which provides
guaranteed benefits to the underlying
subscribers. Subscribers of NPS Lite
scheme have been given option to migrate
to APY. However, APY scheme allows
entry of subscribers from 18 years to 40
years. Accordingly, potential subscribers
beyond 40 years of age who are currently
generating income are unable to join Atal
Pension Yojana. Therefore, to make the
scheme available to these people, the age of
eligibility may be considered for increase
from 40 years to at least 50 years.

6.3 Statutory obligations that the Authority
has not complied

6.3.1 Minimum Assured Return Scheme
(MARS)

Under sub-section 2(d)(b) of Section 20
of PFRDA Act, the subscriber seeking
minimum assured returns shall have an
option to invest his funds in such schemes
providing minimum assured returns as
may be notified by the Authority. However,
sub-section 2(g) of Sec 20 states that
there shall not be any implicit or explicit
assurance of benefits except market-based
guarantee mechanism to be purchased by
the subscriber. To provide the Minimum
Assured Returns Scheme as envisaged
under PFRDA Act, a consultant has
been appointed for designing the MARS
in consultation with PFRDA, PFs and
prospective subscribers. The MARS will be
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offered by Pension Funds after obtaining
approval from the Authority.

6.4 Taxation on employer contribution
beyond 10% of employee’s salary:

* Central Government had increased
the employer NPS contribution from
10% to 14% effective from 1st April
2019. Subsequently various State
Governments, Autonomous Bodies
and PSBs/PSUs have also increased
the employer NPS contribution
for their employees at par Central
Government.

e The increased employer NPS
contribution was exempted for
Central Government employees under
80CCD (2). In the Union Budget 2022-
2023, this exemption was extended
to State Government employees also.
However, for employees other than
Central and State Governments, the
employer contributions in excess of
10% of salary is taxable in the hands of
theemployees which currently impacts
employees of PSBs/PSUs constituting
more 7 lakh NPS subscribers.

*  Further, contribution made by
employer towards employees’ NPS
account is allowed as a business
expense to the employer u/s 36 (i)
(iva) of the Income Tax Act upto 10%
of salary (Basic+tDA) of the employee.
Employers’” adopting NPS as a retiral
benefit scheme for its employees are
unenthusiastic to contribute more than
10% of employee’s salary towards
NPS for creation of a larger pension
corpus for the employee/subscriber.

6.5 Cap on employer contribution for
calculating taxable perquisite:

* DPrior to 1st April 2020, employer
contribution towards NPS (upto
10% of salary) was exempted from
tax without any monitory ceiling.
From 1st April 2020, the aggregated

deduction on employer contributions
towards Recognized Provident Fund,
Approved Superannuation Fund and
NPS has been capped at Rs 7.50 lakh
and amount in excess of Rs 7.50 lakh
is treated as taxable perquisite in the
hands of an employee u/s 17(2)(vii) of
Income Tax Act. Further, the annual
accretion on such excess contributions
(if any) is also treated as taxable
perquisite in the hands of an employee
u/s 17(2) (viia) of Income Tax Act.

* As NPS investments are market
linked, the gains/losses depicted in an
individual’s pension account (NPS) are
notional until realized and therefore
taxation of notional gains may not be
appropriate for NPS subscribers.

6.6 Tier-II Tax Saver with tax benefit of 80C
restricted only to Central Govt. employees

Government has notified National Pension
Scheme Tier II- Tax Saver Scheme (NPS TTS
Scheme) in July 2020 which has tax benefits
on contributions u/s 80C of Income Tax
Act (subject to lock-in period of 3 years)
only for Central Government employees.
To date, the scheme is not made available
for subscription by other NPS subscribers.

6.7 Taxation on gains arises on Tier-II
investment

. NPS Tier-II account which is the
optional account under NPS (introduced
as replacement of GPF) has no special tax
treatment stipulated and therefore gains
arising at the point of withdrawals are
subject to tax at applicable marginal rates,
thereby making Tier-II less appealing to
subscribers.

. Similarly, gains arising from
National Pension Scheme Tier II- Tax
Saver Scheme, 2020 (NPS TTS Scheme)
investments are also taxable at applicable
rates in the hands of the central government
employee/subscriber.
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PART VII

Any other measure taken by the Authority to protect the interest of
subscribers to the National Pension System and other pension schemes
under the Act.

7.1 In addition to the steps mentioned
in previous paras, some other initiatives
taken by the Authority to protect the
interest of the subscribers are as below.

* Various new initiatives were taken
and guidelines were issued in the
form of Circulars by PFRDA to
protect the interest of subscribers
as mentioned in detail above. Also,
necessary amendments to Regulations
were carried out based on the
requirements and feedback received
from stakeholders.

Authority regularly advises PoPs
on the deviations reported by them
for delay in prescribed activities
under operational guidelines and
the payment of compensation to
subscribers on account of such delays.

Operational guidelines for PoPs - APY
issued during FY 2021-22 effective from
1 April 2022. Similarly, operational
guidelines for PoPs - NPS Lite revised
during the year and effective from 1
April 2022.

Nodal offices under Central Govt
sector were advised during review
meetings/interactions to adhere to
various provisions provided under
CCS (NPS) Rules, 2021, to ensure
timely completion of activities under
NPS.

* Nodal offices under CG and SG
sector have been advised to follow
the timelines prescribed by DOoE,
Gol for completion of various NPS
related activities with respect to

|
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upload of SCFs and remittance of NPS
contributions.

It was advised to Nodal offices under
CG and SG to hold regular meetings
cum workshops for their underlying
Nodal offices in order to sensitize
them on the key areas of concern and
operational matters.

The oversight offices under CG and
SG sector, viz, PrAOs/DTAs were
advised to review performance of their
underlying PAOs / DTOs and ensure
that the NPS related activities are
completed in a time bound manner.

Advisory on Digital Safety Practices
to be followed by Governmentt
Nodal offices to access CRA system
under NPS architecture - Advising
the nodal offices towards adopting
safety practices in respect of usage,
non-sharing and safe-keeping of login
credentials of the CRA system.

Advisory on Extension of timeline for
De-activation of Non- IRA PRANSs due
to COVID-19 Pandemic till 30.09.2021
- Advising the nodal offices towards
collection of physical Common
Subscriber Registration Forms (CSRF)
from all such employee.

Ombudsman for NPS/APY- FAQ
published for the benefit of Subscribers
and wide awareness created about the
services of Ombudsman.

Development of Ombudsman
E-Appeal portal -To facilitate ease
of filing Ombudsman appeal for
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subscribers and ensure a robust
grievance redressal process, the IT
departmentisdevelopingtheE-Appeal
Module which will incorporated onto
the website of PFRDA. The module
will have a user-friendly interface and
provide an MIS for Ombudsman to
track and respond to the appeals.

A digital mode of opening APY
account through the eAPY platform
was launched by Protean CRA in
the month of September 2021. The
platform besides promoting digital
onboarding, also provides online
facility for Lead Generation with
banks for Family members / friends
/ well-wishers and Migration of
Swavalamban Subscribers wherein
existing Swavalamban subscribers
between 18 to 40 years can online
migrate to APY.

e- Annuity Literacy Programs (ALPs)-
For creating awareness on Annuity
among retiring NPS Subscribers. The
program held jointly with Annuity
Service Providers and CRAs.

Online  Pension  Calculator-The
pension calculator illustrates the
tentative pension and lump sum
amount an NPS subscriber may expect
on maturity or 60 years of age based
on regular monthly contributions,
percentage of corpus reinvested for
purchasing annuity and assumed rate
in respect of returns on investment
and annuity selected for.

Compliance certificate for ASPs Half
yearly compliance being submitted
by ASPs for enhanced Subscribers
service.

NPS Tax Saver account- Enables tax
saving by subscribers of Central Govt
Sector.

Spotlight -3 Volumes of the newsletter
have beenreleased to equip the readers
with knowledge on Cyber threats and
best practices.

Notice on Caution Against Frauds-
Equipping general public with
requisite awareness on various
modus operandi used by fraudsters.
The notice also provides information
on the grievance redressal avenues
available in case of cyber frauds.

SAMPARK -Subscriber Awareness
messages are communicated directly
by PFRDA. This has been able to
increase participation of subscribers
in Annuity Literacy Programs (ALPs)
by sending upto date information

promptly.

UI/UX and Application Performance
Audit-With the objective of making
NPS wuser interface attractive and
easy for the subscribers, UI/UX and
application performance auditis being
planned. This audit will encompass
all the digital modules and interfaces
provided by CRA.

Monitored and reviewed Information
Cyber Security Compliance, to ensure
that the compliance of Cyber Security
Policy of the Intermediaries and
Quarterly Compliance. It has been
improved performance and security
posture of the NPS systems.

Session on Emerging Technologies
from Renowned Speakers- PFRDA in
partnership with leading institutions
such as CERT-In organised Cyber
Security Awareness Training for
officers of PFRDA through Game based
Simulation Module of Kaspersky.
Also, session on Cloud Technology
were organised for officers of PFRDA
by engaging Amazon Web Services
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and Google Cloud for enriching
knowledge on the Cloud platforms,
their concept and working.

SLA Review of CRAs-Initiative has
been taken to review the Service
Level Agreements of Central Record
Keeping agencies, to update the SLAs
to include Change Management,
Incident management etc. to ensure
prompt development of modules,
redressal of issues in performance of
the modules in timely manner and
ensure efficient service.

Identification and Assessment of
CRA and PFs as the National Critical
Information Infrastructure in PFRDA
regulated NPS System.

Disaster Recovery Dirills of the CRA’s
has increased the resilience capability

of CRA systems based on the periodic
advisory from PFRDA.

Option for partly exited NPS
Subscribers to continue the same
PRAN.

Ease Annuity issuance for NPS
subscribers on single KYC- KYC and
Withdrawal documents uploaded by

nodal officers suffice to issue annuity
by Annuity Service Providers (ASP).

e Instant Bank Account verification-
Instant Bank Account verification
through Penny drop to avoid return
of funds and check the beneficiary
details on real time basis.

. e-NPS Subscribers exit- The online
e-NPS exit functionality built in
coordination with Banks

* Development of online system for
filing appeal with ombudsman and
Release of FAQs on Ombudsman

List of Annexure
Annexure [

Composition of Pension Advisory
Committee (PAC) and issues discussed
during PAC meetings

Annexure 11
State-wise total no.of POP-SPs.
Annexure III

Annual statement of accounts of the
Authority along with the Schedules
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Annexure I

Composition of Pension Advisory Committee

1. Chief General Manager, Government 13, President, Institute of Actuaries of
Business Unit, State Bank of India, India
New Delhi
14. Chief Executive Officer Fixed Income
2. Managing Director & CEO, NSDL Money Market and Derivatives
e-Governance Infrastructure Ltd Association of India
3. Executive Director (Retail Banking), 15. Deputy Secretary (Establishment II),
Axis Bank Department of Personnel & Training
4.  Deputy ControllerGeneralof Accounts ~ 16. Director (A/Cs), Department of Posts,
(Technical Advice), Department of New Delhi
E i , Mini f Fi o e . .
xpenditure, Ministry of Finance 17.  Shri Rajiv Kapoor, Executive Director
5.  Chief Executive Officer & Whole Time - Group HRM Minda Industries Ltd.
Director, UTI Retirement Solutions representing CII
Ltd 18. Chief = Executive-Indian = Banks’
6. Chief Executive Officer, HDFC Association
Pension Management Company Ltd 19. Director, Budget, Department of
7. Vice President and Head Custodial Finance, Bhopal, Government of
Services, Stock Holding Corporation Madhya Pradesh
of India Ltd. 20. Director  (Fin/Budget),  Defence
8.  Shri Dinesh Pant, Appointed Actuary Finance as representative of Ministry
. . . of Defence
Life Insurance Corporation of India
9.  Chairman, NPS Trust 21. ShriGourav Sharma, Dy Commandr?mt
Border Security Force asrepresentative
10. Director, National Institute of Bank of Ministry of Home Affairs
Management, Pune 22. Shri Ramesh Chandra Pandey, Section
11. Dr.Renuka Sane, Associate Professor, Officer, Finance Establishment (FE)
National Institute of Public Finance Directorate as  representative  of
and Policy (NIPFP) Ministry of Railways
12. Shri Kulin Patel, Senior Actuary and The Chairperson and the Members of

Director-Client AccountManagement,
Towers Watson,Gurgaon

the Authority shall be the ex-officio
Chairperson and ex officio members of the
Pension Advisory Committee
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Annexure 11

State wise total no. of POP-SPs

S.No State Name 2021 2022

1 Andaman & Nicobar Islands 134 136
2 Andhra Pradesh 15,796 15645
3 Arunachal Pradesh 385 384
4 Assam 5,952 5982
5 Bihar 13,429 13476
6 Chandigarh 526 536
7 Chhattisgarh 5,029 5037
8 Dadra & Nagar Haveli and Daman & Diu 126 127
9 Goa 913 918
10 Gujarat 14,277 14424
11 Haryana 6,730 6938
12 Himachal Pradesh 3,164 3175
13 Jammu & Kashmir 2,133 2145
14 Jharkhand 4,295 4324
15 Karnataka 15,613 15661
16 Kerala 10,916 10901
17 Lakshadweep 11 11
18 Ladakh 0 1
19 Madhya Pradesh 13,457 13461
20 Maharashtra 25,207 25216
21 Manipur 252 511
22 Meghalaya 544 1091
23 Mizoram 235 481
24 Nagaland 247 495
25 NCT of Delhi (New Delhi) 5,218 10634
26 Odisha 10,653 21371
27 Puducherry 317 636
28 Punjab 10,019 20059
29 Rajasthan 10,868 21796
30 Sikkim 145 145
31 Tamil Nadu 16,467 33037
32 Telangana 5,703 11569
33 Tripura 651 1312
34 Uttar Pradesh 2,937 34061
35 Uttarakhand 30,025 33032
36 West Bengal 14,880 30044

Total (All India) 2,47,254 2,49,756

Note: List includes data of CRA-NSDL and exclusive POP-SPs registered under Kfintech-CRA.

|
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Separate Audit Report of the Comptroller & Auditor General of India on the Accounts
of Pension Fund Regulatory and Development Authority (PFRDA), New Delhi for the
year ended 31 March 2022

We have audited the attached Balance Sheet of the Pension Fund Regulatory and
Development Authority (PFRDA) as at 31 March 2022, Income & Expenditure Account and
Receipts & Payments Account for the year ended on that date under Section 19 (2) of the
Comptroller & Auditor General’s (Duties, Powers & Conditions of Service) Act, 1971 read
with Section 42 of Pension Fund Regulatory and Development Authority Act, 2013. These
financial statements are the responsibility of the PFRDA’s management. Our responsibility
is to express an opinion on these financial statements based on our audit.

2. The Separate Audit Report contains the comments of the Comptroller & Auditor
General of India (CAG) on the accounting treatment only with regard to classification,
conformity with the best accounting practices, accounting standards and disclosure norms,
ete. Audit observations on financial transactions with regard to compliance with the Law,
Rules & Regulations (Propriety and Regularity) and efficiency-cum-performance aspects,
etc., if any, are reported through Inspection Reports/CAG’s Audit Reports separately.

3. We have conducted our andit in accordance with auditing standards generally
accepted in India. These standards require that we plan and perform the audit to obtain
reasonable assurance about whether the financial statements are free from material
misstatements. An audit includes examining, on a test basis, evidences supporting the
amounts and disclosure in the financial statements. An audit also includes assessing the
accounting principles used and significant estimates made by management, as well as
evaluating the overall presentation of financial statements. We believe that our audit

provides a reasonable basis for our opinion.

4. Based on our audit, we report that:
(i) We have obtained all the information and explanations, subject to the observations in

the report, which to the best of our knowledge and belief were necessary for the purpose of

our audit.




(i)  The Balance Sheet, Income & Expenditure Account and Receipts & Payments

Account dealt with by this report have been drawn up in the format as prescribed in Pension
Fund Regulatory and Development Authority (Form of Annual Statement of Accounts and
Records) Rules, 2015.

(iii) In our opinion, proper books of accounts and other relevant records have been
maintained by the Pension Fund Regulatory and Development Authority (PFRDA), in so far
as it appears from our examination of such books.

(iv)  We further report that:

A, Balance Sheet
A.l  Liabilities
A.1.1 Earmarked/Endowment Funds- (Schedule-3)— Rs. 2.50 crore.

The above does not include unutilised Grant-in-Aid of Rs.51.46 crore as on 31
March 2022, received from Government on account of Atal Pension Yojana (APY) and
Swavalamban Scheme. As per PFRDA (Form of Annual Statement of Accounts and
Records) Rules 2015, Plan funds from the Central/State Governments are to be shown as
Separate Funds and not to be mixed up with any other Funds. Grants received during the
year, payments made thereto, unutilised balance at year end should be depicted under
respective Funds only,

However, it was observed that during the year 2021-22, PFRDA had depicted an
amount of Rs.51.46 crore as closing balance of unutilized corpus fund in Schedule-1 of
accounts. Depiction of these funds as Capital/Corpus Fund of PFRDA and interest on such
funds as interest income of PFRDA has resulted in understatement of Earmarked funds and
overstatement of current liabilities by Rs.51.46 crore.

The incorrect treatment of Government grant received for APY and interest earned
on balances of Swavalamban Scheme and APY grants and also expenditure incurred out of
these grants has affected the Income and Expenditure Account as there is overstatement in
case of (a) Other Administrative Expenses (Schedule-21) by Rs. 172.09 crore (b)
Expenditure on Grants and Subsidies (Schedule-22) by Rs. 16.56 crore (c) Grants and
subsidies (Schedule—13) by Rs.203.00 crore (Grants for APY); and (d) Interest earned
(Schedule- 17) by Rs.0.57 crore. Government grants received for APY and interest earned

e
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thereon and all expenditure made from Swavalamban and APY grants should have been
routed through Schedule 3-Earmarked and Endowment Funds. However, the financial
impact of this discrepancy in 2021-22 on the earmarked funds could not be arrived at, as the
opening balance of unutilized Corpus /closing balance of previous year was due to incorrect
accounting of Government Grant during previous year.

Despite being pointed out repeatedly in SARs for the years ending on 31 March
2017, 2018, 2019, 2020 and 2021, PFRDA has not depicted the above-mentioned grants
under ‘Earmarked/Endowment Funds’.

B.  Grantsin Aid

PFRDA received Grants-in-aid from Government of India during 2021-22 to the tune
of Rs.203.00 crore and had an opening balance of Rs.34.40 crore. During the year, interest
earned on Government Grant was Rs.0.57 crore, and credit received under Swavalamban
account was Rs.0.001 crore and APY account was Rs. 1.39 crore. Out of the total available
balance of Rs.239.36 crore during 2021-22, PFRDA utilized Rs.187.90 crore (including
refund of grant of Rs.15.84 crore and interest earned on Government grant amounting to

Rs.0.73 crore) leaving an unspent balance of Rs.51.46 crore.

C. Deficiencies, which have not been included in the Audit Report, have been brought
to the notice of the Management through a management letter issued separately for remedial/
corrective action.

V. Subject to our observations in the preceding paragraph, we report that the Balance
Sheet and Income and Expenditure Account/ Receipt & Payment Account dealt with by this
report are in agreement with books of accounts.

vi. In our opinion and to the best of our information and according to the explanations
given to us, the said financial statements read together with the Accounting Policies and
Notes to Accounts, and subject to the significant matters stated above and other matters
mentioned in Annexure-I to this Audit Report, give a true and fair view in conformity with

accounting principles generally accepted in India:




a. In so far as it relates to Balance Sheet, of the state of affairs of the PFRDA as at 31

March 2022; and
b. In so far as it relates to Income and Expenditure Account of the Excess of Income

over Expenditure for the year ended on 31 March 2022.

For and on the behalf of the
Comptroller & Auditor General of India

ﬂffm&
(S. Ahlladinj Parda)

Principal Director of Audit
(Industry & Corporate Affairs)
New Delhi

Place: New Delhi

Date: 9 7 SEP 2022
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Annexure-I

Annexure to Separate Audit Report

A.  Adequacy of Internal Audit System

Internal Audit Wing of PFRDA has completed the audit of all wings of PFRDA for the year
2020-21. Internal audit for the year 2021-22 is under progress. Internal Audit needs to be
strengthened in commensurate with the size and nature of the activities of PFRDA.
Additionally, the audit of accounts of PFRDA for the year 2021-22 was conducted by a
Chartered Accountant firm engaged on contract basis. The findings were reported to PFRDA
management and PFRDA has submitted the action taken report on the observations given by
CA firm.

B. Adequacy of Internal Control System

Internal control system regarding booking of grants received for specific purpose needs
improvement. The maintenance of vouchers, various control registers, records relating to
grants in aid sanctions, and regularity in expenditure approval was satisfactory.

C. System of physical verification of fixed assets

The physical verification of fixed assets was conducted at the end of financial year by
PFRDA. Assets Identification No. of employees related fixed assets such as home office
computers and mobile handsets were not mentioned in the fixed assets register. The same
needs to be mentioned for easy verification. Further, assets declared as scrap needs to be
disposed off.

D. System of physical verification of inventory

There were ‘Nil’ inventories during the financial year 2021-22.
E. Regularity in payment of statutory dues

As per the records furnished to the audit, no statutory dues over six months were
outstanding as on 31.03.2022.
o

Director
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For Point A.1.1 of SAR and Point B and C of Annexure to SAR:

Itis pertinent to mention that the PFRDA (Forms of Annual Statement of Accounts and Records)
Rules, 2015 (‘Rules’) have been notified by t Central Government inferring powers under
clause (h) of subsection (2) of Section 51 read with subsection (1) of Section 42 of the Pension
Fund Regulatory and Development Authority Act, 2013 (23 of 2013), in consultation with the
Comptroller and Auditor-General of India (C&AG). The Forms and schedules of Annual
Accounts are prescribed under the above-mentioned Rules in which the expenditure under
the Swavalamban scheme is shown in Schedule 21 i.e. Other administrative expenses. Similarly,
Grant/Subsidies received are shown under Schedule 13 (Grant/Subsidiaries) which is
a part of the Income and expenditure account. Accordingly, the Grant and expenditure
under Swavalamban and APY scheme are considered as income and expenditure in the
books of accounts of PFRDA. This treatment is in accordance with the above-mentioned
‘Rules’.

Further, with reference to the internal control system regarding the booking of grants
received for a specific purpose, it is mentioned that PFRDA maintains separate records,
ledgers, and bank accounts in respect of Government grants. Hence, the internal control
system in place is adequate. With respect to the system of physical verification of Fixed
Assets, it is mentioned that the assets are verified at the end of every year and no such
issue regarding non-identification has been faced.

The Internal Audit is being strengthened in commensurate with the size and nature of
activities of PFRDA. The assets declared as scrap are being disposed off at periodical
intervals.
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Annexure III
FORM A
[See Rule 3(a)]
PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
BALANCE SHEET AS ON 31-03-2022

N Annual Re

Liabilities Schedule | Current year | Previous year | Assets Schedule | Current year | Previous year
1. Corpus/ 1 1. Fixed Assets 8
Capital Fund 1,90,00,61,056 | 1,24,50,15,689
Gross block 1,00,15,22,291 51,07,47,779
2. Reserves 2 - - | Less:
and Surplus Depreciation 2,36,41,478 1,79,49,562
Net Block 97,78,80,813 49,27,98,216
3. 2,50,13,267 2,35,02,420
Earmarked/ 3
Endowment
funds
2. Investments 9 2,43,88,564 2,26,95,680
from
Earmarked/
Endowment
Fund
4. Secured - -
loans and 4
borrowings
3. Investment- 10 77,44,56,001 51,71,31,221
Others
5. Unsecured - -
loans and 5
borrowings
4. Current 11 76,96,59,660 65,71,01,148
assets, Loans,
Advances etc.
6. Deferred - -
credit 6
liabilities
5. - -
Miscellaneous
expenditure
(to the extent
not written off
or adjusted)
7. Current 62,13,10,715 42,12,08,157
liabilities and 7
provisions
Total 2,54,63,85,038 | 1,68,97,26,266 | Total 2,54,63,85,038 | 1,68,97,26,266
Note:-

All Schedules to Balance Sheet shall form part of Account.

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati
Chief Accounts Officer
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Dr. Manoj Anand
Member

Pankaj Sharma
Member

S. Bandyopadhyay

Chairperson
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FORM B
[See rule 3(b)]
PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

INCOME AND EXPENDITURE ACCOUNT FOR
THE PERIOD 01-04-2021 TO 31-03-2022

(Unit-Indian Rupee)

Expenditure Schedule  Current year Previous year Income Schedule Currentyear  Previous year
1. Establishment Expenses 20 35,03,34,730 17,46,71,424 | 1. Income from Sales/ 12 - -
Services
2. Other Administrative 21 | 2,0649,41,748 | 3,94,46,05,711 | 2. Grants/ Subsidies 13 | 2,03,00,00,000 | 2,73,00,00,000
expenses etc.
3. Expenditure on Grants, 22 16,56,53,252 13,79,89,642 | 3. Fee/ Subscription 14 | 1,33,58,93,795 59,16,36,861

Subsidies etc.
4. Interest 23 5,993 11,413 | 4. Income from 15 - -
Investments (Income

on investment from
earmarked/ endowment

funds transferred to

Funds)
5. Depreciation( Net 59,63,505 33,18,117 | 5.Income from Royalty, 16 - -
Total at the year end- Publications etc.
corresponding to Schedule
8)
6. Interest Earned 17 4,43,38,224 7,16,33,290
7. Other Income 18 22,92,607 32,58,192
8. Increase/ (decrease) in 19 - -
stock of Finished goods
and Work-in-progess
TOTAL 2,58,68,99,228 | 4,26,05,96,306 | TOTAL 3,41,25,24,626 | 3,39,65,28,342
Balance being excess of 82,56,25,398 | (86,40,67,964)

Income over Expenditure
Transfer to Special Reserve - -
(specify each)
Transfer to/from General - -
Reserve
BALANCE BEING
SURPLUS/(DEFICIT) 82,56,25,398 | (86,40,67,964)
CARRIED TO CORPUS/
CAPITAL FUND

Significant Accounting 24
Policy

Contigent Liabilities and 25

Notes on Accounts

Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
| I EEEEEEEE—————————————————————————
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FORM C
[See rule 3(c)]

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
RECEIPT AND PAYMENT ACCOUNT FOR THE PERIOD 01-04-2021 to 31-03-2022

(Unit-Indian Rupee)

Sl Receipts Current year Previous year Sl Payments Current year Previous year
No No
1 Opening Balances 1 Expenses
(a) Cash in hand 20,000 5313 | (a) Establishment Expenses 32,27,78,542 18,42,94,163
(b) Bank Balances (b) Administrative Expenses 29,16,93,067 22,97,03,303
(i) In Current accounts - -2 Grants Utilised
(ii) In Time Deposit accounts - - | (a) Swavalamban Contribution (6,420) (9,887)
(iii) In Saving Bank deposit accounts 40,01,42,196 1,55,64,94,648 | (b) Swavalamban Promotion 1,13,82,300 54,79,000
2. Grants Received (©) Grant to National Pension system Trust - -
(i) From Government of India (d) APY Contribution (1,39,10,719) 1,55,02,17,812
(a) Grant-in-aid Salaries - -1 (e) APY Promotion and Development 1,70,20,29,612 2,22,89,29,841
(b) Grant-in-aid-General - -1 @ Refund of Grant 15,84,00,000 -
(€] Refund of Interest 72,53,252 13,79,89,642
(c) Grant-in-aid-Swavalamban - -1 (h) Others (NCFE) - -
Contribution
(d) Grant-in-aid-Swavalamban - -13. Investments and deposits made
Promotional & Development activities
(e) Grant-in-aid APY Contribution - 1,01,00,00,000 | (a) Out of Earmarked/ Endowment funds 4,00,000 1,00,000
(f) Grant-in-aid APY Promotion & 2,03,00,00,000 1,72,00,00,000 | (b) Out of Own Funds (Investments-Others) 25,73,24,780 (22,04,88,979)
Development
(g) Others - -4 Expenditure on Fixed Assets and Capital
Work-in-progress
(ii) From State Government (a) Purchase of Fixed Assets 12,27,422 27,38,818
(a) Grant-in-aid Salaries - - | (b) Expenditure on Capital Work-in-progress 48,01,94,460 48,01,94,519
(b) Grant-aid-General - -1 5. Refund of surplus money/ Loans
(c) Grant-in-aid-Swavalamban - - | (a) Recoverable from National pension - -
Contribution system trust
(d)Grant-in-aid-Swavalamban - - | (b) To the State Government - -
Promotional & Development activities
(e) Others - -1 () To other providers of funds - -
(iii) | From Other Sources - -|6. Finance Charges (Interest)
3. Income on Investments (a) Bank charges 5,993 11,413
(a) Earmarked/Endowment Funds 4,616 4,648 | (b) Others - -
(b) Own Funds (other investment) - -7 Other Payments (Specify)
4. Interest Received (a) Prepaid 49,45,765 14,56,743
(@) On Bank deposits 5,25,43,693 6,43,63,126 | (b) Loan/ Advance to employees 1,42,591 2,53,091
(b) Loans, Advances etc. - - (o) Advance against Expenses 3,90,10,557 1,86,92,191
(c) Others (Interest on Loan) - -1 @) Security Deposits 9,82,000
5. Other Income (Specify) 8. Closing Balances
(a) Annual Fees 1,30,56,29,042 59,18,98,251 | (a) Cash in hand 12,291 20,000
(b) Fees from Miscellaneous Services 1,54,91,724 3,33,99,991 | (b) Bank Balances
(c) Miscellaneous Income 18,77,272 32,52,531 (i) In Current accounts
6 Amount Borrowed - - (ii) In Time Deposit accounts
7 Any Other receipts (iii) in Saving Bank deposit accounts 59,31,07,928 40,01,42,196
(a) Security / Earnest Money Received 50,000 68,000
(b) Recovery of Advance 1,61,51,168 3,87,40,504
©) Transfer of Assets - 1,23,567
(d) Subscribers Education and Protection 3,63,711 1,30,746
Fund
(e) Others 3,47,00,000 12,42,540
TOTAL 3,85,69,73,421 5,01,97,23,865 TOTAL 3,85,69,73,421 5,01,97,23,865
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE 1
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
CORPUS / CAPITAL FUND
(Unit-Indian Rupee)
Particulars Current year Previous year
Balance as at the beginning of the year 1,24,50,15,689 92,90,86,573
Add : Opening Balance of unutilized corpus 34,40,05,696 1,52,40,02,776
fund
Less: Closing Balance of unutilized corpus 51,45,85,726 34,40,05,696
fund
Add/ Balance of net income/expenditure 82,56,25,398 (86,40,67,964)
Deduct: transferred from the Income and
Expenditure
Add : Government Grant to be received
from government/
transferred from the Income and
Expenditure Account
BALANCE AS AT THE PERIOD END 1,90,00,61,056 1,24,50,15,689
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE 2
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
RESERVES AND SURPLUS
(Unit-Indian Rupee)
Particulars Current year Previous year

1.  Capital Reserve
a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -
2. Revaluation Reserve

a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -
3. Special Reserve

a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -
4.  General Reserve

a) At the beginning of the year - -
b) Addition during the year - -

c) Less: Deductions during the year - -

Total N -
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer

Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay

Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 3
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
EARMARKED/ ENDOWMENT FUNDS

(Unit-Indian Rupee)

Particulars Subscriber’s Education and

Protection Fund

Current Year Previous Year

1. Opening balance of the funds 2,35,02,420 2,19,93,893
2. Additions to the funds
a) |Donations / grants - -
b) | Income on Investments made on account of 11,47,136 13,77,781
funds
c) |Receipts during the year 3,63,711 1,30,746
d) |Other Additions (Specify nature)
TOTAL (1+2) 2,50,13,267 2,35,02,420
3. Utilisation/ Expenditure towards objectives
of funds

a) | Capital Expenditure
i) Fixed assets - -
ii) Others - -

b) | Revenue Expenditure
i) Salaries, wages and allowances, etc. - -
ii) Rent - -
iii) Other Administrative expenses - -
Total - -

TOTAL (3) - -
NET BALANCE AT THE PERIOD END (1+2-3) 2,50,13,267 2,35,02,420

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati

Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 4
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
SECURED LOANS AND BORROWINGS
(Unit-Indian Rupee)
Particulars Current year Previous year

1.  Central Government - -

2. State Government - -
3.  Financial Instituitions
a) Term Loans - -
b) Interest accrued and due - -
4.  Banks
a) Term Loans - -
-I nterest accrued and due
b) Other Loans (specify) - -
- Interest accrued and due

5.  Other Instituitions - -
6.  Debentures and Bonds - -
7. Others - -
TOTAL - -

Note:- Amount due within one year

Place: New Delhi Ashish Kumar Bharati

Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 5
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
UNSECURED LOANS AND BORROWINGS
(Unit-Indian Rupee)
Particulars Current year Previous year

1.  Central Government - -

2. State Government - -
3.  Financial Instituitions
a) Term Loans - -
b) Interest accrued and due - -
4.  Banks
a) Term Loans - -
-I nterest accrued and due
b) Other Loans (specify) - -
- Interest accrued and due
5.  Other Instituitions - -

6. Debentures and Bonds - -
7. Others (specity) - -
TOTAL - -

Note:- Amount due within one year

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 6
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
DEFERRED CREDIT LIABILITIES

(Unit-Indian Rupee)

Particulars Current year Previous year

1.  Acceptances secured by hypothecation of - -
Capital Equipment and Other Assets

2. Others - -
TOTAL - -

Place: New Delhi Ashish Kumar Bharati

Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE 7

ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
CURRENT LIABILITIES AND PROVISIONS

(Unit-Indian Rupee)

Particulars Current year Previous year

Current Liabilities
1.  Acceptances - -
2. Sundry Creditors & Payables 2,18,45,986 3,48,32,981
3. Advances Received 3,47,00,000 -
4 Interest Accrued but not due on:

a) Secured Loans / Borrowings - -

b) Unsecured Loans/ Borrowings - -
5. Statutory Liabilities:

a) Overdue - -

b) Others 29,74,117 16,37,083
6.  Other Current Liabilities

a) Unutilised grant payable to GOI 51,45,85,726 34,40,05,696

b) Others: Security Deposits 56,17,000 65,99,000
TOTAL 57,97,22,829 38,70,74,760
Provisions
1. For Taxation - -
2. Gratuity 58,19,474 97,50,718
3.  Trade Warranties/ Claims - -
4.  Accumulated Leave encashment 3,46,63,549 2,38,13,861
5. Pension Contribution Payable 6,12,543 -
6. Leave salary payable - -
7. Others - CAG Audit fee payable 4,92,320 5,68,818
TOTAL 4,15,87,886 3,41,33,397
GRAND TOTAL 62,13,10,715 42,12,08,157

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati
Chief Accounts Officer

Dr. Manoj Anand
Member

Pankaj Sharma
Member

S. Bandyopadhyay

Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE 8
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
FIXED ASSETS
Description Gross Block Depreciation Net Block
Cost/ Additions Deductions Cost/ As at For the On Total upto As at the As at the
Valuation during the during the Valuation | beginning year Deductions the year Current previous
as at the year year as at the of the year during the end year year
beginning year end year
of the year
Fixed Assets
1. Land:
a) Freehold - - - - - - - - - -
b) Leasehold - - - - - - - - - -
2. Buildings: - -
a) On Freehold Land - - - - - - - - - -
b) On Leasehold
Land - - - - - - - - - -
c) Ownership flats/
premises - - - - - - - - - -
d) Superstructures on - - - - - - - - - -
Land not belonging
to the entity
3. Plant Machinery and - - - - - - - - - -
Equipment
4. Vehicle 13,18,102 9,38,781 - 22,56,883 7,52,148 2,25,710 - 9,77,858 12,79,025 5,65,954
5. Furniture & Fixtures 45,29,866 7,29,596 52,59,462 23,86,859 2,35,922 - 26,22,781 26,36,681 21,43,008
6. Office Equipments 87,44,674 24,19,347 3,28,155 | 1,08,35,866 38,93,710 9,84,263 91,063 47,86,909 60,48,957 48,50,964
7. Computer/ Peripherals | 1,55,64,767 71,05,504 2,97,073 | 2,23,73,199 | 1,05,76,362 45,00,078 1,80,527 | 1,48,95,914 74,77,285 49,88,405
8. Electrical Installations 1,51,908 12,052 1,63,960 1,35,870 1,801 1,37,671 26,289 16,038
9. Liabrary Books 2,43,942 - 2,43,942 2,04,614 15,731 - 2,20,345 23,597 39,328
10. Other Fixed Assets - - - - - - - - - -
Total Of Current Year 3,05,53,260 1,12,05,280 6,25,228 | 4,11,33,312 | 1,79,49,562 59,63,505 2,71,590 | 2,36,41,478 | 1,7491,834 | 1,26,03,697
Previous Year 2,49,07,112 81,00,381 24,54,233 | 3,05,53,260 | 1,64,02,729 33,18,117 17,71,283 | 1,79,49,562 | 1,26,03,697 85,04,383
Capital work-in-progress | 48,01,94,519 | 48,01,94,460 - | 96,03,88,979 - - 96,03,88,979 | 48,01,94,519
Total 97,78,80,813 | 49,27,98,216
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
I L
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 9
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
INVESTMENTS FROM EARMARKED/ ENDOWMENT FUNDS
(Unit-Indian Rupee)
Particulars Current year Previous year
Government securities - -
Other approved securities - -
Shares - -
Debentures and Bonds - -
Subsidiaries and Joint ventures - -
Fixed Deposits 2,43,88,564 2,26,95,680
Others (to be specified) - -
TOTAL - -

NSOk W=

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 10
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022
INVESTMENT- OTHERS
(Unit-Indian Rupee)
Particulars Current year Previous year

1.  Government securities - -
2. Other approved securities -
3. Shares (Unquoted)

Shares of National Center for
Financial Education (NCFE)
10,00,00,000/ -

Less: Invest made from 1.00 1.00

Government Grants
9,99,99,999/ -

4.  Debentures and Bonds - -
5.  Subsidiaries and Joint ventures - -
6. Fixed Deposits 77,44,56,000 51,71,31,220
7.  Others - -

Total 77,44,56,001 51,71,31,221

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati

Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 11
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31st March, 2022

CURRENT ASSETS, LOANS AND ADVANCES
(Unit-Indian Rupee)

Particulars Current year Previous year
(A) Current Assets
1. Inventories :
a) Stores and Spares - -
b) Loose Tools - -
¢) Stock-in-trade
Finished goods - -
Work-in-progress - -
Raw Materials - -
2. Sundry Debtors :
a) Debt outstanding for a period exceeding six months - -
b) Others: - -
3. Cash in hand 12,291 20,000
4. Bank Balances :
a) with Scheduled Banks:
i) On Current Accounts - -
ii) On Time Deposit Accounts - -
iii) On Savings Bank Deposit A/c 59,31,07,928 40,01,42,196
b) with Non- Scheduled Banks:
i) On Current Accounts - -
ii) On Time Deposit Accounts - -
iii) On Savings Bank Deposit A/c - -
5. Post Office- Savings Accounts - -
6. Others - -
TOTAL (A) 59,31,20,219 40,01,62,196
(B) Loans, Advances And Other Assets :
1. Loans:
a) Staff 2,38,000 2,60,000
b) Other Entities engagaed in activities/objectives similar to that of the Entity - -
c) Others (specify) - -
2. Advances and Other Amounts Recoverable in cash or in kind or for value to be received:
a) On Capital Account - -
b) Prepayments (Prepaid exp) 49,45,765 14,70,350
) Security Deposits 39,64,480 38,47,500
d) Others: 4,69,79,735 13,73,66,838
3. Income Accrued:
a) On Investments from Earmarked/ Endowment funds 4,84,302 6,34,666
b) On Investments- Others 2,50,39,998 3,32,45,467
¢) On Loans and Advances - -
d) Others (includes income due unrealized: NIL) 9,48,87,162 8,01,14,133
4. Claims Receivable - -
Total (B) 17,65,39,442 25,69,38,953
Grand Total (A)+(B) 76,96,59,660 65,71,01,148
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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SCHEDULE 12

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INCOME FROM SALES/SERVICES

(Unit-Indian Rupee)
Particulars Current year Previous year
1. Income from Sales

a) Sale of Finished goods - -
b) Sale of Raw Materials - -
c) Sale of Scraps - -
2.  Income from Services

a) Labour and Processing Charges - -

b) Professional/ Consultancy Services - -

c) Agency Commission and Brokerage - -
d) Maintenance Services(Equipment/Property) - -
e) Others(specify) - -
Total - -

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 13

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

GRANT/ SUBSIDIES (Unit-Indian Rupee)

Particulars Current year Previous year
Irrevocable Grants and Subsidies Received
Central Government 2,03,00,00,000 | 2,73,00,00,000

State Government - -

Government agencies - -

Instituition / Welfares bodies -

International Organisations - -
Others : (Specify) - -
Total 2,03,00,00,000 | 2,73,00,00,000

AL S e

Place: New Delhi Ashish Kumar Bharati

Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 14

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022
FEES / SUBSCRIPTIONS

(Unit-Indian Rupee)

Particulars Current year Previous year
Entrance Fees - -
Annual Fees 1,32,04,02,071 55,83,36,870
Seminar/ Program Fee - -
Consultancy Fees
Licence Fees - -
Fees from Miscellaneous Services 1,54,91,724 3,32,99,991
Others (Specify) - -
Total 1,33,58,93,795 59,16,36,861

NS gl @

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 15

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INCOME FROM INVESTMENTS

(Income on investment from Earmarked / Endowmennt funds transferred to Funds)
(Unit-Indian Rupee)

Particulars Investment From Earmarked Fund Investment- Others
Current year Previous year Current year Previous year

1. | Interest

a) On Govt. Securities - - - -

b) Other Bonds/Debentures - - -

c) Others 11,47,136 13,77,781 -
2. | Dividend

a) On Shares - - -

b) On Mutual Funds - - - -

c) Others - - -
3. | Rents - - - -
4. | Others (specify) - - - -
Total 11,47,136 13,77,781 - -
Less: Transferred to Earmarked/ 11,47,136 13,77,781
Endowment Funds
Net balance - - - -

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati

Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 16

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INCOME FROM ROYALTY, PUBLICATION ETC.
(Unit-Indian Rupee)

Particulars Current year Previous year
1. Income from Royalty - -
2. Income from Publications - -
3. Others (specify) - -
Total - -

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 17

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INTEREST EARNED
(Unit-Indian Rupee)
Particulars Current year Previous year
1. On Term Deposits Accounts
a) with Scheduled Banks 3,32,69,079 5,69,67,150
b) with Non-Scheduled Bank - -
¢) with Instituitions - -
d) Others - -
2. On Savings Bank Deposits Accounts
a) with Scheduled Banks 1,10,69,145 1,46,66,140

b) with Non-Scheduled Bank - -
c) Post Office Savings Accounts - -
d) Others:
3. On Loans:
a) Employees/Staff - -
b) Others - -
4. Interest on Debtors and Other Receivables - -
Total 4,43,38,224 7,16,33,290

Tax deducted at source to be indicated

Place: New Delhi Ashish Kumar Bharati

Date17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 18

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022
OTHER INCOME
(Unit-Indian Rupee)
Particulars Current year Previous year
Profit on Sale/ Disposal of Assets

a) Owned Assets -
b) Assets acquired out of grants or received free

=

of cost

N

Export Incentives Realized - -

@

Fees for Miscellaneous Services - -
Miscellaneous Income 22,92,607 32,58,192
Total 22,92,607 32,58,192

-~

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 19

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INCREASE/(DECREASE) IN STOCK OF FINISHED GOODS AND

WORK IN PROGRESS
(Unit-Indian Rupee)
Particulars Current year Previous year
A)  Closing Stock
1. Finished Goods - -
2. Work-in-progress - -
B)  Less: Opening Stock
1. Finished Goods - -
2. Work-in-progress - -
Net Increase/(Decrease) (A-B) - -
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 20

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

ESTABLISHMENT EXPENSES
(Unit-Indian Rupee)

Particulars Current year Previous year
1. Salaries and Wages 28,82,46,416 14,82,88,879
2. Allowances and Bonus - -
3. Contribution to Provident Fund - -
4. Contribution to Pension 2,37,73,295 1,28,32,661
5. Staff Welfare Expenses - -
6. Expense on Employee Retirement and Terminal - -
Benefits

7. Leave Salary 2,94,56,283 85,83,969
8. Tution Fees reiumbursement - -
9. Medical reiumbursement 38,05,100 30,50,143
10.  Gratuity Contribution 50,53,636 19,15,771
11.  Others: (specify) - -

Total 35,03,34,730 17,46,71,424

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati
Chief Accounts Officer

Dr. Manoj Anand
Member

Pankaj Sharma
Member

S. Bandyopadhyay
Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 21

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

OTHER ADMINISTRATION EXPENSES
(Unit-Indian Rupee)

Particulars Current year Previous year

1. Purchases - -
2. Labour and Processing Expenses - -
3. Cartage and Carriage Inwards - -
4, Electricity and Power 17,72,164 16,47,876
5. Water Charges 6,86,823 5,69,522
6. Insurance 17,99,867 18,44,892
7. Repair and Maintenance 56,36,902 64,00,678
8. Excise Duty - -
9. Rent, Rates and Taxes 8,14,43,062 7,34,71,187
10. Vehicles Running and Maintenance 2,35,48,764 1,36,94,318
11. Postage, Telephone and Communication Charges 69,75,702 52,08,044
12. Printing and Stationary 16,38,459 14,80,358
13. Travelling and Conveyance Expenses 72,05,131 6,71,399
14. Expenses on Seminar/ Workshops/ Meetings and conferences 81,13,200 2,48,36,439
15. Subscription Expenses - -
16. Expenses on Fees - -
17. Auditors Remuneration 3,49,702 2,46,160
18. Hospitality Expenses - -
19. Professional Charges 6,52,30,823 3,50,12,958
20. Books and Periodicals 3,03,304 1,73,652
21. Recruitment Expenses 1,05,24,747 80,36,941
22. Provision for Bad and Doubtful Debts/ Advances - -
23. Incentive to Aggregator 1,13,82,300 54,79,000
24. Swavalamban Government Contribution (6,420) (9,887)
25. APY Government Contribution (1,39,10,719) 1,55,02,17,812
26. Incentive to Point of presence - -
27. Irrevocable balances Written off - -
28. Packing charges - -
29. Freight and Forwarding Expenses - -
30. Distribution Expenses - -
31. Advertisement and Publicity Expenses 11,85,32,178 1,93,47,176
32. Membership fees 5,87,305 32,68,640
33. Staff Welfare expenses 14,83,833 8,35,661
34. Consultancy expenses 34,90,294 27,65,685
35. APY Promotion 5,18,24,736 6,19,500
36. Incentive under APY 1,67,16,09,750 2,18,76,32,920
37. Sitting Fees -
38. Others (Website fee expense, Fund management expense, 47,19,842 11,54,779

Computer consumables+Auction Processing Fees)

Total 2,06,49,41,748 3,94,46,05,711

Place: New Delhi
Date:17/06/2022

Ashish Kumar Bharati
Chief Accounts Officer

Dr. Manoj Anand
Member Member

Pankaj Sharma S. Bandyopadhyay

Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 22

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

EXPENDITURE ON GRANT SUBSIDIES ETC.
(Unit-Indian Rupee)

Particulars Current year Previous year
1.  Grants given to Instituitions/ Organisations/National - -
Pension System Trust
2. Subsidies given to Instituitions/ Organisations - -
3. Others :
a. Refund of Grants 15,84,00,000 -
b. Refund of Interest 72,53,252 13,79,89,642
Total 16,56,53,252 13,79,89,642

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 23

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE
ACCOUNT FOR THE PERIOD 01-04-2021 TO 31-03-2022

INTEREST
(Unit-Indian Rupee)
Particulars Current year Previous year
1. On Fixed Loans - -
2. On Other Loans - -
3. Bank charges 5,993 11,413
4. Other(specify) - -
Total 5,993 11,413
Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 24
ATTACHED TO AND FORMING PART OF THE ACCOUNTS FOR THE PERIOD
01-04-2021 TO 31-03-2022
SIGNIFICANT ACCOUNTING POLICIES

1. Basis of accounting and preparation of financial statements

The financial statements of the Authority have been prepared in accordance with the Pension Fund
Regulatory and Development Authority (Form of Annual Statement of Accounts and Records)
Rules, 2015. The financial statements have been prepared on accrual basis under the historical cost
convention except for Swavlamban scheme and Atal Pension Yojna (APY) maintained on payment
basis, being the schemes of Government of India .

Fee from Trustee Bank and Central Record Keeping Agencies for the last quarter have been accounted
on accrual basis for 2021-22.

2. Government Grants
Government grants are accounted on realisation basis.

Government grants relating to specific assets have been shown as a deduction from the gross value
of the assets concerned, in arriving at their book value and the related assets have been shown in the
balance sheets at a nominal value.

3. Fixed Assets

Fixed assets are stated at their original cost including taxes and other incidental expenses related to
acquisition.

4. Retirement benefits

The retirement benefits of employees i.e Gratuity and leave encashment, are covered through Group
Gratuity Scheme and Group Leave Encashment Scheme taken from Life Insurance Corporation of
India.

5. Depreciation

5.1 Depreciation is provided on the written down value method as per rates specified in The
Income tax Act 1961.

5.2 Items costing Rs. 5,000/ - or less each are treated as revenue expenditure.

Place: New Delhi Ashish Kumar Bharati

Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 25

ATTACHED TO AND FORMING PART OF THE ACCOUNTS FOR THE PERIOD 01-
04-2021 TO  31-03-2022

CONTINGENT LIABILITIES AND NOTES TO ACCOUNTS

1.  Contingent Liabilities
There is no contingent liability of the Authority as at 31.03.2022.
2. Current Assets, Loans & Advances

The Current assets, Loans and advances have a value on realisation equal at least to the
aggregate amount shown in the Balance Sheet.

3. Taxation

In view of the Section 34 of The Pension Fund Regulatory and Development Authority Act
2013, the Authority shall not be liable to pay wealth-tax, income-tax or any other tax in respect
of its wealth, income, profits or gains derived. Accordingly, no provision for the same has been
provided in the books of accounts.

4. The unutilised Government grants as on 31.03.2022 has been shown under the head Current
Liabilities and Provisions.

5. Corresponding figures for the previous year have been regrouped/rearranged, wherever
necessary.

6.  The schedule 1 to 25 are annexed to and form an integral part of the Balance sheet as at 31-03-
2022 and the Income and Expenditure account for the period 01-04-2021 to 31-03-2022.

7. PFRDA has contributed Rs.10 crores towards Share Capital of ‘National Center for Financial
Education (NCFE)" from the Grants received from Central Government in the FY 2019-20.
Hence, this investment has been shown at a notional value of Re.1 under Schedule 10.

8. An annual fees of Rs 3.47 crores for FY 22-23 has been received in March 2022 from Deutsche
bank as a custodian is considered as “Income Received in Advance” and accordingly not
considered as income for FY 21-22.

9.  The Board of PFRDA in its 88th meeting approved the purchase of own premises for PFRDA
from NBCC (India) Ltd in its upcoming project at World Trade Center, Nauroji Nagar, New
Delhi with the budgeted amount of Rs 200-250 crores. Accordingly, PFRDA has made pro-rata
payment of Rs 48.02 cr to NBCC during 2021-22 towards the purchase of said premises and a
total of Rs 96.04 crores upto 31st March 2022, which is still under construction. The same has
been shown as ‘Capital Work-in-Progress” in Schedule-8.

Place: New Delhi Ashish Kumar Bharati
Date:17/06/2022 Chief Accounts Officer
Dr. Manoj Anand Pankaj Sharma S. Bandyopadhyay
Member Member Chairperson
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